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Priority claimed from 18/06/2013; Application No. : 011907623 ;European Union 

2871175    25/06/2014
[International Registration No. : 1188035]
HEINRICH OBERMEYER GMBH & CO. KG
Immenstädter Straße 6-8 87534 Oberstaufen Germany

Address for service in India/Attorney address:
P S DAVAR
A-1 Greater Kailash 1, New Delhi 110048

Proposed to be Used
IR DIVISION
THE PRESENTATION OF THE MARK TO BE SAME AS GIVEN IN THE BIRTH NOTIFICATION.

Cl.16;Printed matter, catalogues.

Cl.25;Woven and knitted outerclothing and underclothing for women, men, children and babies, including leisure and 
sports clothing, in particular ski clothing and jeans; headgear, gloves.

Cl.35;Sale of clothing via the Internet.
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2871273    05/08/2014
[International Registration No. : 1184707]
BEETALK PRIVATE LIMITED
1 Fusionopolis Place #17-10, Galaxis, Singapore 138522 (Singapore)

Address for service in India/Attorney address:
ANA LAW GROUP
Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, Elphinstone Road, Mumbai - 400013, India

Proposed to be Used
IR DIVISION
Cl.9;Telephones; mobile phones; handheld and mobile digital electronic devices for the sending and receiving of 
telephone calls, faxes, electronic mail, and other digital data; handheld computers, personal digital assistants, electronic 
organizers, electronic notepads; magnetic data carriers; computer software; digital wireless telecommunications 
software; computer software for use in creating, editing and delivering textual and graphic information via computer 
communication networks, wireless, telephone or other communication tools, Internet protocol (IP) telephones; 
downloadable computer programs for use in telecommunications, namely telecommunications software for providing 
single user and multiple user access to a global computer network; mobile telecommunications apparatus; 
telecommunications network apparatus; downloadable software in the field of social networking; downloadable software 
via the Internet and wireless devices; software to enable transmission, access, organization and management of text 
managing, instant messaging, online blog journals, text, web links and images via the Internet and other communications 
networks.

Cl.38;Telecommunications; transmission of messages, data and information via a global computer network and other 
communication networks; telecommunication services for the electronic transmission and retrieval of data, audio, videos, 
photos, messages and images; communications by computer terminals and by electronic mail systems; providing 
telecommunications connection to a global computer network; providing user access to a global computer network; 
communication services for video conferencing purposes; providing user access and links to an online computer 
database containing proprietary information and to the Internet; electronic messaging services; providing online and 
telecommunications access for interaction between and among users of computers, mobile and hand held devices and 
other communication devices; providing wireless telecommunications via electronic communications networks; wireless 
digital messaging services; providing access to digital music web sites on the Internet.
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2873355    08/04/2014
[International Registration No. : 1220153]
JUMBO MARITIME B.V.
Havenstraat 23 NL-3115 HC Schiedam

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.37;Building in the field of the (offshore) oil, gas and energy industry, ships, (floating) offshore material, apparatus, 
machines and installations at on/offshore locations (on and under water), pipe lines, steel constructions and other civil 
technical and shipbuilding constructions on on/offshore locations; repair in the field of (offshore) oil, gas and energy 
industry, ships, (floating) offshore material, machines and apparatus on on/offshore locations (on and under water), pipe 
lines, steel constructions and other civil technical and shipbuilding constructions at on/offshore locations; installation 
services in the field of the (offshore) oil, gas and energy industry, ships, (floating) offshore material, apparatus, machines 
and installations on on/offshore locations (on and under water), pipe lines, steel constructions and other civil technical 
and shipbuilding constructions at on/offshore locations; consultation and information on aforementioned services; 
planning [advice] for and advice about building, installation, construction and repair of equipment and installations for the
shipping and offshore industry, at on/off shore locations (on and below sea level the water), ships, floating shipping and 
offshore material, pipe lines, steel constructions and other civil technical and shipbuilding constructions, industrial 
installations and machines, constructions for use in the energy industry.

Cl.39;Maritime transport; transport services, including in the field of the (offshore) oil, gas and energy industry; 
maritime transport of ships, yachts, submarines, rolling stock, dry docks, cranes, dredging installations, parts of drilling 
and oil platforms, parts for refineries and the petrochemical industry, parts in the field of dock construction, parts in the 
field of energy industry; logistical services and consultation in the field of (maritime) transport; services of a shipping 
company; chartering of ships, (lifting) cranes and floating offshore material in the context of (maritime) transport and 
storage; consultation and information on the aforementioned services.

Cl.42;Engineering; design for building, installation, construction and repair of apparatus and installations for the 
shipping and offshore industry, at on/off shore locations (on and under the water), ships, floating shipping and offshore 
material, pipe lines, steel constructions and other civil technical and shipbuilding constructions, industrial installations 
and machines, constructions for use in the energy industry; scientific and industrial research and technical studies; 
technical designs in the field of shipping and offshore industry; technical project studies in the field of transport and 
storage of materials as well as in the field of engineering, design and planning for the building, construction and repair of 
apparatus and installations at on/offshore locations (on and under water), ships, floating shipping and offshore material, 
pipe lines, steel constructions and other civil technical and shipbuilding constructions and industrial installations and 
machines.
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2873359    08/04/2014
[International Registration No. : 1220154]
JUMBO MARITIME B.V.
Havenstraat 23 NL-3115 HC Schiedam

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.37;Building in the field of the (offshore) oil, gas and energy industry, ships, (floating) offshore material, apparatus, 
machines and installations at on/offshore locations (on and under water), pipe lines, steel constructions and other civil 
technical and shipbuilding constructions on on/offshore locations; repair in the field of (offshore) oil, gas and energy 
industry, ships, (floating) offshore material, machines and apparatus on on/offshore locations (on and under water), pipe 
lines, steel constructions and other civil technical and shipbuilding constructions at on/offshore locations; installation 
services in the field of the (offshore) oil, gas and energy industry, ships, (floating) offshore material, apparatus, machines 
and installations on on/offshore locations (on and under water), pipe lines, steel constructions and other civil technical 
and shipbuilding constructions at on/offshore locations; consultation and information on aforementioned services; 
planning [advice] for and advice about building, installation, construction and repair of equipment and installations for the
shipping and offshore industry, at on/off shore locations (on and below sea level the water), ships, floating shipping and 
offshore material, pipe lines, steel constructions and other civil technical and shipbuilding constructions, industrial 
installations and machines, constructions for use in the energy industry.

Cl.39;Maritime transport; transport services, including in the field of the (offshore) oil, gas and energy industry; 
maritime transport of ships, yachts, submarines, rolling stock, dry docks, cranes, dredging installations, parts of drilling 
and oil platforms, parts for refineries and the petrochemical industry, parts in the field of dock construction, parts in the 
field of energy industry; logistical services and consultation in the field of (maritime) transport; services of a shipping 
company; chartering of ships, (lifting) cranes and floating offshore material in the context of (maritime) transport and 
storage; consultation and information on the aforementioned services.

Cl.42;Engineering; design for building, installation, construction and repair of apparatus and installations for the 
shipping and offshore industry, at on/off shore locations (on and under the water), ships, floating shipping and offshore 
material, pipe lines, steel constructions and other civil technical and shipbuilding constructions, industrial installations 
and machines, constructions for use in the energy industry; scientific and industrial research and technical studies; 
technical designs in the field of shipping and offshore industry; technical project studies in the field of transport and 
storage of materials as well as in the field of engineering, design and planning for the building, construction and repair of 
apparatus and installations at on/offshore locations (on and under water), ships, floating shipping and offshore material, 
pipe lines, steel constructions and other civil technical and shipbuilding constructions and industrial installations and 
machines.
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2873361    08/04/2014
[International Registration No. : 1220155]
JUMBO MARITIME B.V.
Havenstraat 23 NL-3115 HC Schiedam

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.37;Building in the field of the (offshore) oil, gas and energy industry, ships, (floating) offshore material, apparatus, 
machines and installations at on/offshore locations (on and under water), pipe lines, steel constructions and other civil 
technical and shipbuilding constructions on on/offshore locations; repair in the field of (offshore) oil, gas and energy 
industry, ships, (floating) offshore material, machines and apparatus on on/offshore locations (on and under water), pipe 
lines, steel constructions and other civil technical and shipbuilding constructions at on/offshore locations; installation 
services in the field of the (offshore) oil, gas and energy industry, ships, (floating) offshore material, apparatus, machines 
and installations on on/offshore locations (on and under water), pipe lines, steel constructions and other civil technical 
and shipbuilding constructions at on/offshore locations; consultation and information on aforementioned services; 
planning [advice] for and advice about building, installation, construction and repair of equipment and installations for the
shipping and offshore industry, at on/off shore locations (on and below sea level the water), ships, floating shipping and 
offshore material, pipe lines, steel constructions and other civil technical and shipbuilding constructions, industrial 
installations and machines, constructions for use in the energy industry.

Cl.39;Maritime transport; transport services, including in the field of the (offshore) oil, gas and energy industry; 
maritime transport of ships, yachts, submarines, rolling stock, dry docks, cranes, dredging installations, parts of drilling 
and oil platforms, parts for refineries and the petrochemical industry, parts in the field of dock construction, parts in the 
field of energy industry; logistical services and consultation in the field of (maritime) transport; services of a shipping 
company; chartering of ships, (lifting) cranes and floating offshore material in the context of (maritime) transport and 
storage; consultation and information on the aforementioned services.

Cl.42;Engineering; design for building, installation, construction and repair of apparatus and installations for the 
shipping and offshore industry, at on/off shore locations (on and under the water), ships, floating shipping and offshore 
material, pipe lines, steel constructions and other civil technical and shipbuilding constructions, industrial installations 
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and machines, constructions for use in the energy industry; scientific and industrial research and technical studies; 
technical designs in the field of shipping and offshore industry; technical project studies in the field of transport and 
storage of materials as well as in the field of engineering, design and planning for the building, construction and repair of 
apparatus and installations at on/offshore locations (on and under water), ships, floating shipping and offshore material, 
pipe lines, steel constructions and other civil technical and shipbuilding constructions and industrial installations and 
machines.
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Priority claimed from 20/03/2014; Application No. : 86227372 ;United States of America 

2873491    26/03/2014
[International Registration No. : 1220215]
GOOGLE LLC
1600 Amphitheatre Parkway Mountain View CA 94043 US

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Cl.9;Computer software for creating, deploying, accelerating, executing and providing secure transmission of web 
services and business processes; computer software for hosting and maintaining an online technology platform that 
allows companies to distribute business functionality and information through web services for use on mobile devices, 
computer applications, and through websites, and also includes usage tracking, metering, billing, user management, 
security and monitoring of the resultant web services; computer software for internet traffic monitoring and analysis, and 
web analytics; computer software for monitoring and analyzing requests to and responses from network-based servers, 
services, and applications; computer software for managing the use of, access to, and performance of network-based 
services and applications; computer software for monitoring and managing the use by others of internet mash-ups and 
web services.

Cl.42;Cloud computing services featuring computer software platforms for use in web-based application interface (API) 
access, deployment and management; computer services, namely, cloud hosting provider services; providing a web 
hosting platform for use of software for enabling, facilitating or enhancing interactive materials and data for business and 
consumers for use by third parties; computer services, namely, hosting and maintaining an online technology platform 
that allows companies to distribute business functionality and information through web services for use on mobile 
devices, computer applications, and through websites, and also includes usage tracking, metering, billing, user 
management, security and monitoring of the resultant web services; cloud computing services featuring application 
programming (API) interface software for creating, deploying, accelerating, executing and securing transmission of web 
services and business processes; computer services, namely, internet traffic monitoring and analysis for others; 
computer services, namely, provision of web analytics services to others; providing temporary use of online, non-
downloadable computer software for internet traffic monitoring and analysis, and web analytics; computer services, 
namely, computer system and network analysis in the nature of monitoring and analysis of requests to and responses 
from network-based servers, services, and applications; providing temporary use of online, non-downloadable computer 
software for monitoring and analyzing requests to and responses from network-based servers, services, and applications;
computer services, namely, providing the use of proxy computer servers for managing the use of, access to, and 
performance of network-based services and applications; providing temporary use of online, non-downloadable computer 
software for managing the use of, access to, and performance of network-based services and applications; computer 
services in the field of internet mash-ups and web services, namely, web sites providing information on the features, 
performance, and adoption statistics of network services; providing temporary use of online, non-downloadable computer
software in the field of internet mash-ups and web services, namely, software tools for comparing and testing the 
features, performance, and adoption statistics of network services.
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2873523    30/05/2014
[International Registration No. : 1220247]
T.S.M. S.R.L.
Via Fratelli Zambon, 9 I-33080 Fiume Veneto, PN Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.7;Vacuum cleaner attachments for disseminating perfumes and disinfectants; hand-held electric vacuum cleaners 
with disposable chambers; vacuum cleaners powered by rechargeable batteries; electric vacuum cleaners; electric 
vacuum cleaners for industrial use; vacuum cleaners for the cleaning of surfaces; vacuum cleaners for industrial 
purposes; suction nozzles for vacuum cleaners; industrial vacuum cleaners; industrial carpet vacuuming machines; 
industrial machines for cleaning floors (vacuum cleaners); industrial cleaning machines (vacuum cleaners); brushes for 
vacuum cleaners; electric polishing apparatus and machines for household purposes; steam cleaning machines and 
cleaning apparatus; suction machines for industrial purposes; centrifugal machines; filtering machines; cartridges of 
filtering machines; washing apparatus; high pressure washers; spray nozzles for attachment to pressure washing 
machines for cleaning purposes; washing apparatus; suction machines for scavenging purposes; electric machines for 
shampooing carpets; pressure washing machines; electric cleaning and polishing instruments; floor polishers; electric 
polishers; electric polishers for industrial use; electric polishing machines for maintaining floors; industrial machines for 
cleaning (polishing) floors; floor polishing machines; machines for cleaning surfaces using high pressure water; 
industrial cleaning machines (polishers); cleaning instruments (electric polishing); mechanical (electric) instruments for 
polishing floors; machines for cleaning surfaces using high pressure water; high-pressure cleaning machines; cleaning 
appliances utilizing steam; high-pressure cleaning apparatus; electric steam cleaning apparatus; multi-purpose steam 
cleaners; steam cleaning machines and cleaning apparatus; vacuum cleaners for the cleaning of surfaces; electric 
cleaning installations (polishing); dust exhausting installations for cleaning purposes; industrial vacuum cleaners; 
pressure cleaning machines; electric machines for cleaning (washing) carpets and rugs; industrial machines for cleaning 
floors (vacuum cleaners); industrial cleaning machines utilising pressure jets; industrial carpet cleaning machines; steam 
cleaners [machines]; machines for cleaning roads; motorised machines for road cleaning; hand-operated machines for 
road cleaning; floor cleaning machines; cleaning appliances utilizing steam; ultrasonic cleaning instruments for industrial 
use; electric tools for cleaning windows, equipped with brushes; vehicles for road cleaning (machines); pilotless cleaning 
vehicles; road sweepers (machines); sweepers (electric); road sweeping machines (self propelled); road sweeping 
machines (self-propelled); weeding machines; street sweeping machines; brushing machines (sweepers); industrial 
machines for cleaning floors; vacuum cleaners for household purposes; liquid detergent feeders (parts of machines); 
separators for separating solids from liquids.

Cl.11;Air purifying apparatus; water purification apparatus; water purifying apparatus and machines; air purifying 
apparatus and machines; germicidal lamps for purifying air; water purifying machines; air purifying machines; 
disinfectant apparatus; water disinfectant apparatus; watering machines for agricultural purposes; ultraviolet ray lamps, 
not for medical purposes; ultra-violet water sterilisation units for industrial use; sterilizers; dust exhausting installations 
for industrial purposes; industrial installations for filtering liquids.

Cl.21;Articles for cleaning purposes; brooms for cleaning purposes; brushes adapted to receive a cleaning agent; 
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hand-operated cleaning instruments; glass cleaning implements; hand-operated squeegees for cleaning; carpet 
sweepers.

Cl.37;Repair of vacuum cleaners; pressure washing services; valet services relating to office cleaning; floor polishing; 
polishing (cleaning) of floors; rental of floor cleaning machines; leasing of cleaning machines; providing cleaning 
services; cleaning equipment hire; maintenance of machines for cleaning; rental of cleaning equipment; rental of 
industrial cleaning machines; leasing of machines for cleaning rugs; cleaning of the interior surfaces of buildings; 
cleaning of external surfaces of buildings; cleaning of residential houses; cleaning hotels; cleaning of hospitals; cleaning 
of floor coverings; school cleaning; street cleaning; cleaning of floor surfaces; cleaning of offices; hygienic cleaning 
(buildings); industrial cleaning of buildings; road cleaning with sweepers; cleaning services; cleaning services relating to 
industrial cleaning; rental of sweeping machines; rental of road sweeping machines (self-propelled); cleaning of floor 
surfaces; disinfecting services.
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2875451    05/03/2014
[International Registration No. : 1221403]
LF, LLC
P.O. Box 39 Mount Mourne NC 28123 United States of America

Address for service in India/Attorney address:
MIRANDAH ASIA INDIA
Mirandah Asia (India), Level 5, Caddie Commercial Tower, Hospitality District, Aerocity, IGI Airport, New Delhi-110037

Proposed to be Used
IR DIVISION
Cl.16;Books and magazines featuring ideas, methods and instructions relating to home improvement, construction, 
decorating, gardening, landscaping and related activities.

Cl.35;Retail outlet store services featuring a variety of appliances, building materials, lighting and electrical supplies, 
plumbing supplies, roofing materials, home furnishings, home improvement items, tools, outdoor power equipment, home
safety and security items, and landscaping materials; business consultation services for building materials, lighting and 
electrical supplies, plumbing supplies, roofing materials, home furnishings, home improvement, home safety and 
security; promoting public awareness of home safety and home protection procedures and products and distributing 
written materials in connection therewith.

Cl.36;Providing extended warranties on appliances and home improvement products; credit card services; charitable 
fundraising.

Cl.37;Installation, repair and remodeling services specializing in appliances, building materials, lighting and electrical 
supplies, plumbing supplies, roofing materials, home furnishings, home improvement items, home safety and security 
items, landscaping materials; rental of construction equipment and tools.

Cl.40;Providing custom cutting of lumber, rope, chain, mini blinds and rope; custom pipe threading services; paint 
mixing services; computer paint matching services.

Cl.41;Educational services, namely, conducting clinics and workshops relating to the installation and repair of 
appliances, building materials, lighting and electrical supplies, plumbing supplies, roofing materials, home furnishings, 
home improvement items, home safety and security items, and landscaping.

Cl.42;Design and/or design consultation services for building materials, lighting and electrical supplies, plumbing 
supplies, roofing materials, home furnishings, home improvement, home safety and security.

Cl.44;Consultation and design services for landscaping and landscape gardening.

7172



Trade Marks Journal No: 1863 ,   20/08/2018           Class 99 
 

2875488    26/06/2014
[International Registration No. : 1221419]
COCKERILL MAINTENANCE & INGENIERIE SA
Avenue Adolphe Greiner 1 B-4100 SERAING

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.7;Machines and mining equipment for power generation, treatment of industrial waste streams and other industrial 
processes, including equipment and tools for parts of such machines.

Cl.9;Software relating to industrial operation, control and optimisation of industrial processes and equipment.

Cl.11;Steam generators; apparatus for the treatment of metal including galvanizing; ore treating machines.

Cl.12;Locomotives.

Cl.13;And guns, weapons systems for security purposes and platforms for missiles, armored turrets.

Cl.37;Control, maintenance, repair, improvement, construction and installation of the goods mentioned in class 7, 9 and
11, 12, 13.

Cl.42;Research and design in the field of engineering, mining industry, energy production equipment, military and 
defense systems,flow of waste processing, consultancy in the field of energy saving, design of computer systems and 
software for the aforementioned applications; testing and analysis of materials.
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Priority claimed from 19/09/2013; Application No. : 201311461 ;Norway 

2876123    19/03/2014
[International Registration No. : 1209563]
DNV GL AS
Veritasveien 1 N-1363 Høvik Norway

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
CENTRAL SQUARE, SUITE-328, PLAZA III, 20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI 
ROAD), DELHI 110006

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes, printed matter, 
instructional and teaching material (except apparatus); certificates, classification and certification documents; manuals 
for computer software; photographs; stationery.

Cl.35;Advertising; business management; business administration; auditing services; management of business risk; 
business consultancy; business management and organization consultancy; business risk consultancy, office functions, 
issue of certificates; issue of classification and certification documents; compilation of information into computer 
databases; business consultancy related to knowledge and information handling and to databases, consultancy in 
professional health and safety management.

Cl.37;Building of bridges; repair, inspection and maintenance of buildings and facilities; repair, inspection and 
maintenance of lighting apparatus, lightning conductors, telecommunication, heating, ventilation, cooling installations 
and sanitation facilities, and industrial installations and machines, HVAC-installations, installation and distribution of gas 
and water; laying, guiding and installation of cable and pipes; repair, inspection or maintenance of apparatus and electric 
installations, tools, precision instruments, vehicles for transport, mechanical apparatus and equipment for medical 
purposes and orthopaedic purposes; services including the use of explosives; inspection of building projects; 
consultation and advisory services regarding services in relation to above-mentioned activities.

Cl.39;Transportation services; wrapping and storage of goods; arranging of tours; distribution and storage of energy, 
oil, gas, carbon, heat, water, cold and air; consulting and advisory services regarding distribution of energy and other 
services in relation to above-mentioned activities.

Cl.40;Processing of materials; energy production; consultant and advisory services regarding production of energy 
and other services in relation to above-mentioned activities.

Cl.41;Educational services; instruction services, arranging and conducting of workshops and seminars; publication of 
books, journals, brochures; publication of texts, other than publicity texts; publication of rules, regulations, standards 
and protocols.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research; 
consultancy, design and development of computer hardware and software; maintenance and implementation for 
computer software, services regarding improvement and design of computer software; administration of IT services; 
services regarding risk management; services regarding risk assessment, services regarding security management; 
classification services; testing, analysis and evaluation of the goods and services of others for the purpose of 
certification; verification services; validation services, quality control; consultancy relating to administration of 
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knowledge and information; traceability services relating to food and drinks; product traceability services; consultancy in 
the form of control in the fields of aeronautics, cosmonautics, space industry, oil and gas, IT and telecommunication, 
nuclear technology, food and drinks, consumer goods, environment, public sector, health sector, railways and land 
vehicles, transportation, defence, energy, building and construction, and shipping; services regarding information 
security; control services for equipment, products and system to ensure conformity with laws and regulations; 
classification of ship and offshore installations.
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Priority claimed from 17/10/2013; Application No. : 30 2013 055 411.6/07 ;Germany 

2876425    03/04/2014
[International Registration No. : 1221703]
SALZGITTER MASCHINENBAU AG
Windmühlenbergstr. 20-22 38259 Salzgitter Germany

Address for service in India/Attorney address:
P S DAVAR
A-1 Greater Kailash 1, New Delhi 110048

Proposed to be Used
To be associated with:
2467586, 2467589

IR DIVISION
MARK TO BE USED A WHOLE.

Cl.7;Load bearing equipment of all types, namely lifting machines and mechanical lifting equipment and apparatus, in 
particular grabs, especially motor grabs, single and multiple rope grabs, hydraulic grabs, two and multi scoop grabs, 
scissors grabs, automatic grabs, excavator grabs, trimming grabs, rectangular grabs, wood grabs, tree trunk grabs, sugar 
cane grabs, underwater and special grabs; electro-hydraulic grabs, mechanical grabs, electro-mechanical grabs, 
wirelesscontrolled grabs, diesel grabs; rotating gears, slewing units, rotators, rotary drives and slab holders, coil holders, 
coil grabs, coil hooks, electrode holders (all aforementioned goods are machines and machine parts); lifting frames and 
spreaders (lifting devices); tower slewing cranes, climbing cranes, heavy load cranes, gantry cranes, trestle cranes, 
shipyard cranes, harbor cranes, handling cranes, dock cranes, container cranes; mining machines, especially blast hole 
drilling jumbos, large hole drilling jumbos, roof bolt drilling jumbos, rock drilling jumbos, scalers, storage machines; 
driver"s cabins for wheelmounted cranes, for loaders (construction vehicles, not for transport purposes), excavators, 
cranes, agricultural machines, and communal machines; parts and/or accessories for all goods listed above

Cl.9;Mobile antennas and their carriers, including telescopeable carriers for use with carrier vehicles; electrical and 
electronic control equipment and instruments for the erection and/or telescoping of antenna carriers for mobile antennas; 
antennas, electrical cables, also in connection with cable drums, control and monitoring equipment as well as power units
(for the production of energy) for antennas and load carrying products; parts and/or accessories for all goods listed 
above.

Cl.12;Vehicles for mining and goods handling, especially tractor shovel, transport vehicles, elevating work platform 
vehicles, crane vehicles, special forklifts, straddle carriers (including those being vehicles, mobile or self propelling), all-
terrain forklifts, super compact forklifts; vehicles for metallurgy, especially ladle transport cars, slag vehicles, scrap 
basket cars, pig iron mixer trucks, slab transporters, coil transporters and heavy load trailers; carrier vehicles for mobile 
antenna carriers; driver"s cabins namely for vehicles, for loaders (construction vehicles for transport purposes), for 
communal vehicles and for special vehicles; parts and/or accessories for all goods listed above.
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Priority claimed from 17/03/2014; Application No. : 2014-020295 ;Japan 

2876446    25/04/2014
[International Registration No. : 1221816]
FAST RETAILING CO., LTD.
717-1, Sayama, Yamaguchi City, Yamaguchi 754-0894 (Japan)

Address for service in India/Attorney address:
LALL LAHIRI & SALHOTRA
LLL HOUSE, PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001 - HARYANA

Proposed to be Used
IR DIVISION
Cl.24;Woven fabrics; knitted fabrics; felts; non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated 
cloth; rubberized cloth; fabric of imitation animal skins; filtering materials of textile; woven textile goods for personal use; 
towels of textile; handkerchiefs of textile; mosquito nets; bedsheets; futon quilts; quilts; futon ticks (unstuffed futon 
covers); pillowcases; blankets; seat covers of textile; wall hangings of textile; curtains; table cloths, not of paper.

Cl.35;Advertising; sales promotion for others; marketing; business management; commercial or industrial management
assistance; organization of fashion shows for promotional purposes; organization of exhibitions and trade fairs for 
commercial or advertising purposes; office functions; retail services or wholesale services for woven fabrics and 
beddings; retail services or wholesale services for clothing; retail services or wholesale services for diapers; retail 
services or wholesale services for footwear [other than special footwear for sports]; retail services or wholesale services 
for bags and pouches; retail services or wholesale services for personal articles, other than false nails, false eyelashes, 
shaving cases, pedicure sets, eyelash curlers, manicure sets, ear picks, unfitted vanity cases, pocket mirrors, pocket 
mirror bags, cosmetic and toilet utensils other than electric tooth brushes, false beards, false moustaches and non-
electric hair curlers.
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Priority claimed from 02/10/2013; Application No. : 2013-076691 ;Japan 

2877306    19/03/2014
[International Registration No. : 1219917]
ARKRAY, INC.
57, Nishi Aketa-cho, Higashi-kujo, Minami-ku, Kyoto-shi Kyoto 601-8045 JP

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, recorded; computer programs [downloadable software]; computer programs, recorded, for 
medical apparatus and instruments; computer programs [downloadable software], for medical apparatus and 
instruments; optical or magnetic data media recorded with computer programs; optical or magnetic data media recorded 
with computer programs for medical apparatus and instruments; computer software, recorded; computer programs, 
recorded, for data management; computer programs [downloadable software], for data management; computer programs, 
recorded, for mobile phones or personal digital assistance, for data management; computer programs [downloadable 
software], for mobile phones or personal digital assistance, for data management; portable telephones; personal digital 
assistance (PDAs); computers; laptop computers; computer game software; telecommunication machines and apparatus; 
electronic machines, apparatus and their parts; data processing apparatus; computer peripheral devices; game programs 
for home video game machines; video game cartridges; optical or magnetic data media recorded with game programs for 
portable games with liquid crystal displays; programs for portable games with liquid crystal displays; laboratory 
apparatus and instruments; chemistry apparatus and instruments; apparatus and instruments for physics; measuring or 
testing machines and instruments; analysis apparatus for analysis of blood glucose (not for medical purposes); analysis 
apparatus for analysis of blood glucose for laboratory use.
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Cl.42;Providing computer programs; software as a service (SaaS); rental of computer software; providing computer 
programs for medical apparatus and instruments; rental of computer software for medical apparatus and instruments; 
rental of optical or magnetic data media recorded with computer programs; rental of optical or magnetic data media 
recorded with computer programs for medical apparatus and instruments; rental of optical or magnetic data media 
recorded with computer programs for data management; testing or research on medical apparatus and instruments; 
design or consultancy of medical apparatus and instruments; testing or research on optical machines and apparatus; 
design or consultancy of optical machines and apparatus; rental of laboratory apparatus and instruments.

Cl.44;Medical equipment rental; providing information regarding doctors, clinics, or pharmacies; providing medical 
information; providing health information; providing information regarding diabetes through the Internet; nursing, caring, 
or medical consultation for patients at home; nursing, caring, or medical consultation for patients at home through the 
Internet; other health or medical consultancy; health counselling; physical examination (health checking).
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Priority claimed from 21/11/2013; Application No. : UK00003031761 ;United Kingdom 

2877877    14/04/2014
[International Registration No. : 1222119]
OXFORD BIOLABS LIMITED
The Oxford Science Park, Robert Robinson Avenue, Oxford, Oxfordshire OX4 4GA (United Kingdom)

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, PLOT F21A, SECTOR-50, NOIDA-201301, UTTAR PRADESH

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toiletries; non-medicated soaps; perfumery; aromatherapy, essential oils and essential oils blends; 
anti-perspirants and deodorants; talcum powder; hair care preparations -including but not limited to shampoos, 
conditioners, waxes, styling gels and hair dyes and colorants; chemical preparations for the hair; colouring lotions for the 
hair; hair lotions; hair styling lotions; hair sprays; hair thickeners; nail care preparations; potpourri; bath salts, bubble 
bath and other bathroom products; dentifrices; animal care products; cosmetics for animals; shampoos for animals; all 
the above in relation to hair care, treatment of hair loss and in support of hair growth and none of the above in relation to 
neurological diseases and disorders, neurodegenerative diseases and disorders, infectious diseases and malaria.

Cl.5;Medicinal hair growth preparations; dietetic substances for medical use; herbal preparations for medical purposes; 
herbal supplements and herbal extracts; minerals, mineral preparations; mineral food supplements; food supplements; 
nutritional food; food and beverage products for medically restricted diets; medicinal hair growth preparations; extracts 
of lipids for use as additives in the manufacture of cosmetics; extracts of lipids for use as additives in the manufacture of 
skin care preparations; amino acids for medical purposes; amino acids for veterinary purposes; supplements for 
foodstuffs for animals; supplements for foodstuffs for human consumption; animal care products for veterinary use; 
animal washes; all of the above in relation to hair care, treatment of hair loss and in support of hair growth and none of 
the above in relation to neurological diseases and disorders, neurodegenerative diseases and disorders, infectious 
diseases and malaria.
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Priority claimed from 07/04/2014; Application No. : 1287434 ;Benelux 

2878029    05/08/2014
[International Registration No. : 1222248]
DIJKSTRA ADVICE, RESEARCH & EMC INSTRUMENTS B.V.
Vijzelmolenlaan 7 NL-3447 GX Woerden

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Components and software for measuring instruments; EMI/EMC measurement software; equipment for the 
processing of data; software; equipment for analog/digital, digital/analog or digital/digital converting electrical signals; 
field intensity sensors; modular storage units specially designed for containing diskettes and other such carriers 
containing software (called "modular software racks"); all the aforesaid goods intended for the performance of EMI/EMC 
measurements.

Cl.42;Development of software for use in measuring instruments; technical research and the preparation of technical 
expert reports on (EMI/EMC) measurements and for software, whether or not connected with issues relating to the use 
and application of computer; conducting (EMI/EMC) measurements.
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Priority claimed from 12/12/2013; Application No. : 655311 ;Switzerland 

2878131    12/05/2014
[International Registration No. : 1222337]
ANSALDO ENERGIA S.P.A.
Via Nicola Lorenzi, 8 GENOVA IT

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.4;Hot gas components for gas turbines.

Cl.7;Machines, namely, electrical rotating, pneumatic, thermal or hydraulic machines for converting energy; aggregates, 
components and equipment forming an integral part and/or serving as accessories for machines for the physical, 
chemical, thermodynamic, electrical and/or electronic operation of power plants included in this class; combined gas and 
steam power plants and parts and aggregates for their construction included in this class; turbines other than for land 
vehicles; turbines for power plants; pumps; compressors; gas turbines; steam turbines; hydraulic turbines; generators; 
parts for the aforesaid goods; cast precision building elements or forged parts (as components of turbines or 
compressors); machine parts, namely combustion chamber wall components, heat accumulation segments; diffuser 
segments, fluid conductors, labyrinth segments, nozzles for gas turbines; stator or armature segments (as components of
turbines); machine parts, namely, vanes, mobile or guide vanes for turbines or compressors; auxiliary means of securing 
vanes to rotating or static modules on turbines or compressors included in this class; bearings (parts of machines); air 
filter parts, muffler parts, crankcases for machines, gas turbine equipment parts, namely, housings for combustion 
chamber housings, exhaust gas housings; installations for exhaust gas extraction, injection nozzles, installation or stop 
units for liquid or gaseous media in conjunction with the gas turbine installations included in this class.

Cl.9;Computers; computer peripherals; software for scientific and technological use; hardware and software for use in 
running power plants, combined gas and steam power plants, gas turbines, steam turbines, hydraulic turbines, 
compressors, generators; hardware and software for power station conduction technology; diagnostic software for the 
production, processing, evaluation and storage of operating data for power plants, gas and steam power plants, gas 
turbines, steam turbines, hydraulic turbines, generators, compressors, and for analysis and evaluation of the data 
obtained; diagnostic software for the detection of analyzers; electronic apparatus for measuring, checking, signaling and 
monitoring; downloadable electronic publications or documentation.

Cl.16;Technical and scientific publications or documentation; manual; information or training material for instruction or 
the continued training of highly qualified staff.

Cl.37;Installation, maintenance, repair, equipping or reconditioning of compressors, gas turbines, steam turbines, 
hydraulic turbines, generators or their components or accessories.

Cl.42;Scientific and technological and research and development services, namely, in the fields of construction, 
production, sale, installation, maintenance, repair, equipping or reconditioning of compressors, gas turbines, steam 
turbines, hydraulic turbines, generators or their components or accessories; computer programming.
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Priority claimed from 04/11/2013; Application No. : 13/4044625 ;France 

2878132    02/05/2014
[International Registration No. : 1222339]
OBERTHUR TECHNOLOGIES
420 rue d'Estienne d'Orves F-92700 COLOMBES France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for measuring, checking (inspection); magnetic, optical or digital data carriers, 
magnetic, optical or digital media for storing information, acoustic or optical discs, floppy discs, audio cassettes, video 
cassettes, smart cards, compact discs (audio and/or video), video tapes, audio and video tapes, CD-Roms; data 
processing apparatus and computers; equipment for data processing and computers; computer peripherals; computer 
programs; software (recorded programs); calculators; in particular pocket calculators; organizers; electronic agendas; 
interfaces (for computers); graphic interfaces (for computers); modems; computer terminals; computer memories; 
electronic memories; computer servers, in particular for the downloading, distribution and management of applications 
on cards, including chip cards; apparatus for the storage, conversion, processing and transmission of data, information 
and signals; computer programs and software for use in connection with cards; computer programs and software 
recorded on cards or to be recorded on cards; software, and, databases for the issue and/or management of cards, 
namely, chip-based cards, and, for the verification of the management of such cards; software, and, databases, for the 
uploading, and, downloading, parking, modification, deletion, evaluation, verification, management, development and/or 
customization of applications on cards, namely, chip-based cards; software for providing access to electronic mail 
services; messaging software; software for providing access to electronic communication networks; software for 
providing access to the Internet and/or Internet sites; software for telecommunications, software for navigation 
(browsing); magnetic card encoding readers; data encoders; data decoders; computers and computer peripherals for use 
in connection with cards and/or telecommunications apparatus; microcomputers; laptop computers; hand-held 
computers; electronic signature support software; encryption software; encryption keys; computer programs and 
software for identifying and authenticating persons and/or electronic signatures for accessing networks, payment, 
operations and transactions, including online e-commerce; computer programs, and, software for the secure storage, 
retrieval, and, transmission of information or data; traceability software for the management and securing of documents 
and/or printed matter; computer programs and software for communication between chip-based cards and chip card 
readers and/or computer terminals; computer programs and, software for sending, displaying and storing, financial 
and/or identification information or data, and/or, for operations and transactions; software for operations and, 
transactions by cards, namely, chip-based cards; computer programs and software for managing cash transit rounds; 
computer programs and software for checking the condition of cash; computer programs and software enabling, 
authorizing or controlling the destruction of cash in case of break-in or anomaly; telecommunications apparatus; 
transmitters and receivers (telecommunication); telecommunication terminals; multimedia terminals; paging apparatus; 
messaging terminals; voice messaging apparatus; telephone apparatus; radio telephone apparatus; mobile telephones; 
mobile telephones; cordless telephones; hands-free or voice-controlled telephones; satellite telecommunication 
apparatus; answering machines and apparatus for remote interrogation thereof; facsimile machines; telephone or radio 
telephone apparatus incorporating a facsimile machine; video telephones; card readers; access code readers; barcode 
readers; apparatus for writing on magnetic or chip-based cards; terminals for magnetic or chip-based cards; terminals for 
point-of-sale transactions; card payment terminals; integrated circuits; electronic chips; microprocessors; magnetic and 

7183



electronic cards and badges, with or without contacts, for use as credit, debit, payment, remote payment, loyalty, and 
electronic wallet cards; magnetic and electronic cards and badges for use as, access cards and badges, for transport, 
single or multiple access to transport services and/or, transport networks, transport subscription services; electronic or 
magnetic cards for use as health cards, cards for access to pay television channels, games, and/or multimedia, or data 
banks, and, databases; cards, badges, passports, visas, driving licenses, identity documents or electronic identification 
documents; passports, visas, driving licenses, identity documents or biometric identification documents; electronic 
apparatus for checking the authenticity of cards, badges, passports, visas, driving licenses, identity documents or 
identification documents; electrical and/or computer apparatus, instruments and equipment for managing, counting, 
transiting, securing, neutralizing and/or destroying cash, including processors (central processing units), electronic 
sensors for detecting break-ins or anomalies, electronic detectors of bank-notes or access documents; terminals, 
electronic terminals and chip cards for identifying and opening containers for transporting cash; electronic mechanisms 
for destroying banknotes by spraying indelible ink; automatic dispensers of cash or access documents; electronic and/or 
computer apparatus, instruments and equipment for securing automatic dispensers of cash or access documents; 
electronic and/or computer apparatus, instruments and equipment for securing provisions to post offices; electronic 
and/or computer apparatus, instruments and equipment for securing premises, including anti-theft warning apparatus, 
alarms; memory cards or integrated circuit cards; integrated circuit cards; chip-based cards; programmable cards; 
electronic cards and badges; electronic identification cards and badges; magnetic cards and badges; transmitter-receiver 
cards and badges; radio frequency cards and badges; infrared cards and badges; telecommunication cards; 
communications controller cards; magnetic or chip-based cards with units of credit; mobile telephone cards; electronic 
cards for secure access, to computer and/or telecommunications networks; electronic cards usable for the access to 
services and/or the implementation of operations and transactions on computer networks and/or telecommunications; 
encoded cards; pre-recorded data cards, computer programs, and software; apparatus and instruments for sorting, 
counting, authenticating notes (bank notes or access documents), payment orders; cash machines; apparatus and 
instruments for the identification, access control using biometric data; electric locks; electric, electronic or computer 
apparatus and systems enabling conditional access to data or information networks, sound or images transmitted by 
satellite, computer or radio relay channels.

Cl.16;Paper; printing products; printed matter; printed matter in which the composition of paper or ink, or the printing 
methods are aimed at preventing unauthorized reproduction, forgery and counterfeiting; photographs; banknotes; checks 
(means of payment); bank checks; check letters; gift certificates; holiday checks; passports; visas; iD-cards; tickets, 
cards, and, identification or access badges, (verification, authentication, authorization), for sporting, cultural or leisure 
events or activities; driving licenses; social security cards; treasury bills; tax stamps; financial securities; scratch cards 
(with the exception of lottery cards); shares (securities); labels; paper banners; passenger tickets; non-magnetic credit 
cards; non-magnetic charge cards; letters communicating a confidential code; printed matter for home use in connection 
with payment for services; non-magnetic telephone cards; engraving plates for the above products.

Cl.42;Design and development of data acquisition systems in connection with, documents or printed matter to prevent 
the unauthorized reproduction, forgery, and counterfeiting; reports, studies, analysis, evaluation, recommendation, 
diagnosis, estimations, consulting, and, research in scientific and technological fields provided by engineers; technical 
project studies; creation of databases; services for the certification, testing, analysis and evaluation of products, and, and 
services provided by others with a view to providing certification; research anddevelopment of new products for others; 
graphic studios; design and development of computers; development (design), installation, maintenance, updating or 
rental of software; computer programming; computer and software consultancy; programming for microprocessor cards 
and badges; lending and rental of computers, computer peripheral devices, computer programs, and software, databases; 
design, development, maintenance and updating of database software; design, development, maintenance and updating 
of software for managing, securing and transferring cash; design, development of ink, watermarks, paper, and software 
products, electronic chips for authentication, customization, protection against unauthorized reproduction, forgery, 
counterfeiting of documents, printed matter; design, development of procedures for the protection against unauthorized 
reproduction, forgery, counterfeiting, procedures for the authentication, customization of documents by inking, 
watermarking, guilloching, marking; design, development of systems for the identification, authentication of the person; 
technical support services, technical consulting for the implementation of systems for identifying and authenticating 
persons; computer engineering; expert reports, studies, consulting and technical advice in the field of computers and/or 
telecommunications and systems for managing and/or securing the transfer of cash; electronic security consultancy; 
expert reports, studies, technical consulting and advice, in the field of electronic card management systems; design, 
tweaking and updating of electronic cards and badges, and readers therefor; lending and rental of cards and keys, for 
access to telecommunication systems and networks and to computer systems and networks.
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Priority claimed from 04/11/2013; Application No. : 13/4044623 ;France 

2878135    02/05/2014
[International Registration No. : 1222340]
OBERTHUR TECHNOLOGIES
420 rue d'Estienne d'Orves F-92700 COLOMBES France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for measuring, checking (supervision); magnetic data carriers, magnetic, digital or 
optical media,digital or optical storage information, acoustic or optical discs, floppy discs, audio cassettes, video 
cassettes, smart cards, compact discs (audio and video), video tapes, audio and video tapes, CD-roms; data processing 
apparatus and computers; equipment for data processing and computers; computer peripherals; computer programs; 
software (recorded programs); calculators; in particular pocket calculators; organizers; electronic agendas; interfaces (for
computers); graphic interfaces (for computers); modems; computer terminals; computer memories; electronic memories; 
computer servers, in particular for the downloading, distribution and management of applications on cards, including 
chip cards; apparatus for the storage, conversion, processing and transmission of data, information and signals; 
computer programs and software for use in connection with cards; computer programs and software recorded on cards 
or to be recorded on cards; software, and, databases for the issue and/or management of cards, namely, chip-based 
cards, and, for the verification of the management of such cards; software, and, databases, for the uploading, and, 
downloading, parking, modification, deletion, evaluation, verification, management, development and/or customization of 
applications on cards, namely, chip-based cards; software for providing access to electronic mail services; messaging 
software; software for providing access to electronic communication networks; software for providing access to the 
Internet and/or Internet sites; software for telecommunications, software for navigation (browsing); magnetic card 
encoding readers; data encoders; data decoders; computers and computer peripherals for use in connection with cards 
and/or telecommunications apparatus; microcomputers; laptop computers; hand-held computers; electronic signature 
support software; encryption software; encryption keys; computer programs and software for identifying and 
authenticating persons and/or electronic signatures for accessing networks, payment, operations and transactions, 
including online e-commerce; computer programs, and, software for the secure storage, retrieval, and, transmission of 
information or data; traceability software for the management and securing of documents and/or printed matter; computer 
programs and software for communication between chip-based cards and chip card readers and/or computer terminals; 
computer programs and, software for sending, displaying and storing, financial and/or identification information or data, 
and/or, for operations and transactions; software for operations and, transactions by cards, namely, chip-based cards; 
computer programs and software for managing cash transit rounds; computer programs and software for checking the 
condition of cash; computer programs and software enabling, authorizing or controlling the destruction of cash in case of 
break-in or anomaly; telecommunications apparatus; transmitters and receivers (telecommunication); telecommunication 
terminals; multimedia terminals; paging apparatus; messaging terminals; voice messaging apparatus; telephone 
apparatus; radio telephone apparatus; mobile telephones; mobile telephones; cordless telephones; hands-free or voice-
controlled telephones; satellite telecommunication apparatus; answering machines and apparatus for remote 
interrogation thereof; facsimile machines; telephone or radio telephone apparatus incorporating a facsimile machine; 
video telephones; card readers; access code readers; barcode readers; apparatus for writing on magnetic or chip-based 
cards; terminals for magnetic or chip-based cards; terminals for point-of-sale transactions; card payment terminals; 
integrated circuits; electronic chips; microprocessors; magnetic and electronic cards and badges, with or without 
contacts, for use as credit, debit, payment, remote payment, loyalty, and electronic wallet cards; magnetic and electronic 
cards and badges for use as, access cards and badges, for transport, single or multiple access to transport services 
and/or, transport networks, transport subscription services; electronic or magnetic cards for use as health cards, cards 
for access to pay television channels, games, and/or multimedia, or data banks, and, databases; cards, badges, 
passports, visas, driving licenses, identity documents or electronic identification documents; passports, visas, driving 
licenses, identity documents or biometric identification documents; electronic apparatus for checking the authenticity of 
cards, badges, passports, visas, driving licenses, identity documents or identification documents; electrical and/or 
computer apparatus, instruments and equipment for managing, counting, transiting, securing, neutralizing and/or 
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destroying cash, including processors (central processing units), electronic sensors for detecting break-ins or anomalies, 
electronic detectors of bank-notes or access documents; terminals, electronic terminals and chip cards for identifying 
and opening containers for transporting cash; electronic mechanisms for destroying banknotes by spraying indelible ink; 
automatic dispensers of cash or access documents; electronic and/or computer apparatus, instruments and equipment 
for securing automatic dispensers of cash or access documents; electronic and/or computer apparatus, instruments and 
equipment for securing provisions to post offices; electronic and/or computer apparatus, instruments and equipment for 
securing premises, including anti-theft warning apparatus, alarms; memory cards or integrated circuit cards; integrated 
circuit cards; chip-based cards; programmable cards; electronic cards and badges; electronic identification cards and 
badges; magnetic cards and badges; transmitter-receiver cards and badges; radio frequency cards and badges; infrared 
cards and badges; telecommunication cards; communications controller cards; magnetic or chip-based cards with units 
of credit; mobile telephone cards; electronic cards for secure access, to computer and/or telecommunications networks; 
electronic cards usable for the access to services and/or the implementation of operations and transactions on computer 
networks and/or telecommunications; encoded cards; pre-recorded data cards, computer programs, and software; 
apparatus and instruments for sorting, counting, authenticating notes (bank notes or access documents), payment 
orders; cash machines; apparatus and instruments for the identification, access control using biometric data; electric 
locks; electric, electronic or computer apparatus and systems enabling conditional access to data or information 
networks, sound or images transmitted by satellite, computer or radio relay channels.

Cl.16;Paper; printing products; printed matter; printed matter in which the composition of paper or ink, or the printing 
methods are aimed at preventing unauthorized reproduction, forgery and counterfeiting; photographs; banknotes; checks 
(means of payment); bank checks; check letters; gift certificates; holiday checks; passports; visas; iD-cards; tickets, 
cards, and, identification or access badges, (verification, authentication, authorization), for sporting, cultural or leisure 
events or activities; driving licenses; social security cards; treasury bills; tax stamps; financial securities; scratch cards 
(with the exception of lottery cards); shares (securities); labels; paper banners; passenger tickets; non-magnetic credit 
cards; non-magnetic charge cards; letters communicating a confidential code; printed matter for home use in connection 
with payment for services; non-magnetic telephone cards; engraving plates for the above products.

Cl.42;Design and development of data acquisition systems in connection with, documents or printed matter to prevent 
the unauthorized reproduction, forgery, and counterfeiting; reports, studies, analysis, evaluation, recommendation, 
diagnosis, estimations, consulting, and, research in scientific and technological fields provided by engineers; technical 
project studies; creation of databases; services for the certification, testing, analysis and evaluation of products, and, and 
services provided by others with a view to providing certification; research anddevelopment of new products for others; 
graphic studios; design and development of computers; development (design), installation, maintenance, updating or 
rental of software; computer programming; computer and software consultancy; programming for microprocessor cards 
and badges; lending and rental of computers, computer peripheral devices, computer programs, and software, databases; 
design, development, maintenance and updating of database software; design, development, maintenance and updating 
of software for managing, securing and transferring cash; design, development of ink, watermarks, paper, and software 
products, electronic chips for authentication, customization, protection against unauthorized reproduction, forgery, 
counterfeiting of documents, printed matter; design, development of procedures for the protection against unauthorized 
reproduction, forgery, counterfeiting, procedures for the authentication, customization of documents by inking, 
watermarking, guilloching, marking; design, development of systems for the identification, authentication of the person; 
technical support services, technical consulting for the implementation of systems for identifying and authenticating 
persons; computer engineering; expert reports, studies, consulting and technical advice in the field of computers and/or 
telecommunications and systems for managing and/or securing the transfer of cash; electronic security consultancy; 
expert reports, studies, technical consulting and advice, in the field of electronic card management systems; design, 
tweaking and updating of electronic cards and badges, and readers therefor; lending and rental of cards and keys, for 
access to telecommunication systems and networks and to computer systems and networks.
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2878158    26/05/2014
[International Registration No. : 1222409]
FÉDÉRATION INTERNATIONALE DE FOOTBALL ASSOCIATION (FIFA)
FIFA-Strasse 20, CH-8044 Zürich (Switzerland)

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses, diving and swimming goggles, cords for diving and swimming goggles, cases and cords 
for sunglasses and spectacles; binoculars; magnets and decorative magnets; directional compasses; apparatus for 
recording, transmission, editing, mixing and reproduction of images and sound; radios; television apparatus; flat 
screens; liquid crystal display screens; high-definition and plasma screens; home cinema system apparatus; video 
recorders; compact disc players; personal CD players; DVD drives; MP3 players; players containing music in digital 
format; cassette players; personal cassette players; mini disk players; portable radio sets; loudspeakers; headphones; 
earphones; microphones; remote controls, voice-activated remote controls; navigation apparatus; personal digital 
assistants (PDAs); computers; data processing apparatus; computer keyboards; computer screens; modems; computer 
carrying cases; computer mice; mouse pads; electronic pocket translators; dictating apparatus; electronic notebooks and 
agendas; scanners; printers; photocopiers; facsimile machines; telephone apparatus; telephone answering machines; 
video telephones; cellular telephones; cases for cellular telephones; hands-free telephone apparatus; earphones and 
headsets for cellular telephones; keyboards for cellular telephones; cellular telephone straps; special bags for carrying 
cellular telephones; photographic cameras and video cameras integrated into cellular telephones; calculating machines; 
card readers for credit cards; cash exchanging machines; automated teller machines; video cameras, portable video 
cameras with built-in videocassette recorders (camcorders); photographic equipment, photographic cameras, cameras 
(cinematographic apparatus), flood lights, exposed films, slides, flash bulbs (photography), special straps and cases for 
photographic cameras and instruments, electric cells and batteries; apparatus and programs for karaoke; video game 
cassettes; video game disks; voice-activated or hand-operated game controllers; software (recorded computer programs),
including computer game software; computer programs; data banks (computer software); screensaver software; 
magnetic, digital or analog recording media, recorded or not, for sounds or images; video disks, video tapes, magnetic 
tapes, magnetic disks, DVDs, floppy disks, optical disks, compact disks, mini-disks, CD-ROMs, all the aforesaid goods are 
blank or pre-recorded with music, sound or images (which may be animated); holograms; magnetic cards (encoded); 
memory adapters (computer equipment); memory cards; memory keys; integrated circuit cards (smart cards); magnetic 
or chip-based credit cards, magnetic or chip-based telephone cards, magnetic or chip-based cards for cash dispensers, 
magnetic or chip-based cards for automated teller machines and currency converters, prepaid magnetic or chip-based 
cards for mobile telephones, magnetic or chip-based travel and show admission cards, magnetic or chip-based check 
guarantee cards and magnetic or chip-based debit cards; non-magnetic credit cards; alarms (instruments); wind socks 
(for indicating wind direction); photovoltaic cells and solar electric panels; distance measuring apparatus; speed 
measurement and indication equipment; tire pressure sensors; tire pressure gauges; electronic publications provided via 
CD-ROM, databases and the Internet; downloadable electronic road maps; audio receivers, sound amplifiers; television 
tubes; cathode ray tubes; decoders, namely computer software and hardware capable of converting, supplying and 
transmitting audio and video data; disk drives for computers; protected semi-conductors; integrated circuits containing 
programs for audio, video or computer data processing; rechargeable batteries; audio and video data processors and 
converters; cables for data transmission; payment apparatus for electronic commerce; protective helmets for sports; 
magnetic encoded identification bracelets; electronic tickets; tickets in the form of magnetic cards; contact lenses, 
receptacles for cleaning and storing contact lenses.

Cl.16;Money clips for banknotes, metal money clips for banknotes; tablecloths of paper; paper napkins; paper bags; 
invitation cards; greeting cards; gift-wrapping paper; glass or bottle mats of paper, place mats and table mats of paper, 
garbage bags of paper or plastic; food storage wrappers; coffee filters of paper; labels (not of textile), hand-towels of 
paper; moist hand towels, toilet paper; tissues of paper for removing make-up; boxed tissues; tissues of paper; writing 
materials and school supplies (except apparatus); typewriters; typewriter paper; copy paper (stationery articles), 
envelopes, themed pads of paper, notepads, exercise books; note paper; writing paper, scribble pads; binders, archiving 
boxes; document folders, book covers; bookmarks; lithographs; framed or unframed paintings (pictures); painting pads, 
drawing pads, books of games, crosswords and puzzles; luminous paper; self-adhesive labels, not of textile; crêpe paper; 
tissue paper, staples, flags of paper; pennants (flags) of paper; writing instruments; pens; pencils; pens; pen sets; pencil 
sets; felt pens, felt-tip pens; ballpoint pens; felt-tip markers; ink; ink pads, rubber stamps; paint boxes; coloring and 
drawing pencils; chalks; decorations for pencils (stationery articles); printing blocks; magazines; newspapers; books and 
journals, particularly concerning athletes and sports events; printed teaching material; schedules (for recording results); 
event programs; event albums; photograph albums; autograph books; address books; diaries (planners); diaries 
(personal journals), road maps; entry tickets; tickets; checks; printed timetables; circulars and pamphlets; comic strips; 
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collectable trading cards in the field of sports; bumper stickers; stickers; sticker albums; calendars; posters; 
photographs; postcards; postage stamps, commemorative stamp sheets; panels, banners; transfers [decalcomanias]; 
non-textile iron-on labels, office requisites (except furniture); correcting fluids; rubber erasers; pencil sharpeners; stands 
for pens and pencils; paper clips; thumbtacks; drawing rulers, adhesive tapes for stationery; adhesive tape dispensers; 
staplers; stencils; stencil plates; clipboards; notepad holders; bookends; stamps (seals); telephone, ATM, travel and 
entertainment, check guarantee and account cards made of paper or cardboard, credit cards (not encoded) of paper or 
cardboard; luggage tags; identity card holders.

Cl.28;Games and toys; play balloons; board games; tables for indoor football; dolls and plush toys; vehicles (toys); 
jigsaw puzzles; balloons; inflatable toys; playing cards; confetti; gymnastic and sporting articles not included in other 
classes; appliances for gymnastics; football equipment, namely footballs, gloves, knee guards, elbow guards, shoulder 
guards, shin guards, football goals, kick-at-goal walls; sports bags and containers (adapted to objects) for carrying sports 
articles; party hats (toys); electronic games adapted for use only with television sets; video games; apparatus for video 
games; game consoles; electronic game machines with liquid crystal displays; electronic hand-held games other than 
those designed to be used only with a television receiver; foam hands (toys); robots (toys) for entertainment, arcade 
games; replica aircraft models, toys for pets; scratch cards.

Cl.29;Meat; fish; poultry; game; meat extracts; cooked fruits and vegetables; canned fruits and vegetables; deep-frozen 
fruits and vegetables; deep-frozen meat, fish and poultry; edible oils and fats; potato chips; french fries; prepared 
walnuts; jams; marmalades; canned fish and meat; milk, milk beverages; drinking yogurts; milkshakes; dairy products; 
cheeses; soya milk (milk substitute).

Cl.39;Travel agency services, namely arrangement of trips, reservation for trips; airplane, train, boat, bus and truck 
transportation services; air transport services comprising frequent flier bonus programs; boat excursion services; tour 
operation services; vehicle rental services; rental of parking spaces; taxi services; delivery of goods; transport of goods 
by motor vehicles, trucks, trains, boats and airplanes; packaging of goods; transport and delivery of goods, namely 
documents, packages, parcels and letters; postal, messenger and courier services, namely, distribution of newspapers, 
magazines and books; storage; distribution of water, heating, gas or electricity; distribution (delivery) of films and sound 
and image recordings; delivery of tickets; satellite-assisted navigation services; distribution (transport), delivery and 
storage of fuel, petroleum, hydrocarbons, gas, lubricants, solvents, paraffin, wax and bitumen; transmission and 
distribution of electricity; pipeline transport of oil and gas; transport and disposal of waste; consultancy relating to the 
delivery of energy and electricity.

Cl.41;Education; training; providing of training courses; entertainment, organization of lotteries and competitions; 
leisure park services; health club (gym) services; betting and gaming services in connection with sports; entertainment 
services during or in connection with sports events; entertainment services in the form of public gatherings during the 
retransmission of sports events; sporting and cultural activities; organization of sports and cultural events and activities; 
organization of sports competitions; organization of sports events in the field of football, providing sports facilities; rental 
of audio and video equipment; production, presentation, publication and/or rental of films, of sound and video recordings;
publication and/or rental of interactive educational and entertainment products, namely films and books; rental of 
interactive educational and entertainment products, namely interactive compact disks, DVDs, mini-disks, CD-ROMs and 
computer games; publication of interactive educational and entertainment products, namely compact disks, DVDs, mini-
disks, CD-ROMs; publication of statistics; publication of statistics and other information on sports performances; radio 
and television coverage of sporting events; production and editing services for radio and television programs and 
videotapes; production of cartoons, production of animated television programs; booking of seats for shows and sports 
events; ticket reservation services for entertainment and sports events; timing of sports events; recording of sports 
events; organization of beauty contests; interactive entertainment; on-line game services; provision of on-line de non-
downloadable games on a computer network global (the Internet) or via wireless electronic communication devices; 
lottery services (entertainment) provided on-line; information relating to entertainment or education provided online from 
a computer data bank or over a global computer network (the Internet) or via wireless electronic communication devices; 
services for electronic games on-line via a computer network global (the Internet) or via wireless electronic 
communication devices (entertainment); on-line providing of electronic, non-downloadable publications; book publishing; 
publication of electronic books and journals on-line; entertainment services via chat rooms on a global computer network 
(the Internet) or via wireless electronic communication devices; entertainment services in the form of cinema 
performances; online provision of non-downloadable digital music via a computer network global (the Internet) or via 
wireless electronic communication devices; online provision of non-downloadable digital music via MP3 websites on a 
global computer network (the Internet) or via wireless electronic communication devices; photographic, sound and video 
recording services; information services regarding sports or sporting events transmitted on-line from a computer 
database or via the Internet; interpreter services; sports information service regarding statistical information; logging of 
sports records; provision of entertainment infrastructures, namely VIP lounges and boxes inside and outside stadiums; 
organization of computer game competitions; computer game competitions organized online; translation services; ticket 
agencies in connection with sports events.

Cl.42;Rental of computer software; computer rental; computer consultancy services; data processing (programming); 
computer software development; designing websites or sites for wireless electronic communication networks; creating 
and maintaining websites; installation and maintenance of computer software; creation and maintenance of websites and 
of wireless electronic communication networks; networking and/or rental of computer programs; compilation of websites 
on computer networks (namely, the Internet) or via wired or wireless electronic communication devices; introduction of 
websites onto computer networks (namely, the Internet) or via wireless electronic communication devices; hosting of 
websites or wireless electronic communication sites; provision of software; providing search engines for the Internet; 
provision of downloadable software enabling users to create and share texts, documents, images, photos, videos, maps 
and road maps; development of computer systems, namely creation for registered users of virtual communities enabling 
the organization of groups and events, participation in discussions, and social, business and community networking; 
hosting of Web sites for the organization by others of colloquiums, events and interactive discussions via communication 
networks; application service provider (ASP) services, namely hosting software applications for others; provision of 
software for or facilitant the uploading, downloading, real-time viewing (streaming), posting, displaying, creation and 
updating of personal websites (blogs), the displaying of links, sharing and use of other electronic media or information on 
the communication networks; provision of temporary use of non-downloadable software for use of social networks 
establishing a virtual community, and transmission of audio and video data, of photographic images, texts, graphics and 
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data; provision of software via an Internet site with technology enabling online users to create personal profiles featuring 
information on social networking and to transfer and share such information on multiple websites; analysis services for 
exploration in the oil and gas industry; prospecting for the purpose of locating oil and gas; analysis services for 
exploiting oilfields; advisory services in the field of technology in connection with the oil industry; analysis, advisory, 
consultancy and design services related to technology in the oil, petroleum industries; technical consulting, design and 
planning of photovoltaic installations; technical consulting, design and planning of wind installations; expert evaluation 
and consultancy services associated with electronic control units for managing solar or wind power plants; design of 
electric and energy systems; analysis in connection with the energy and power requirements of others; development of 
energy and electricity management systems; project studies and professional consultancy services relating to the energy 
and power needs of others; design services for power plants.

Cl.43;Restaurant services, fast-food restaurant services; reception and hospitality services, namely, provision of food 
and drink (catering services) at sports or entertainment events; hospitality boxes, namely, provision of accommodation, 
food and drink (catering services) at and outside sporting venues; food and drink catering; hotel services; provision of 
food and drink and accommodation, reservation of hotels and temporary accommodation.
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Priority claimed from 18/12/2013; Application No. : 658419 ;Switzerland 

2884710    12/06/2014
[International Registration No. : 1223592]
SWISS RE LTD
Mythenquai 50/60 CH-8002 Zürich Switzerland

Address for service in India/Attorney address:
ANA LAW GROUP
INDIABULLS FINANCE CENTRE TOWER-2 11TH FLOOR 1103 ELPHINSTONE ROAD MUMBAI

Proposed to be Used
IR DIVISION
Cl.9;Software, software platforms; all the aforesaid goods are of Swiss origin; downloadable electronic publications and 
data.

Cl.35;Commercial business management; business administration; assistance in business management and 
professional business consultancy, professional business consultancy in the field of risk analysis, risk prevention, risk 
management and risk management) management assistance, business risk analysis, risk prevention, management of 
risks (risk management), insurance, reinsurance and financial services; data processing services by means of computers; 
compilation of statistics; office functions.

Cl.36;Insurance and reinsurance services; financial services; real estate affairs; advice and information on insurance, 
reinsurance and financial services; actuarial services; consultancy and information services on risk analysis, risk 
modeling,risk transfer and risk management (insurance and financial services); insurance claims adjustment and 
settlement services; services and administration of insurance policies; financial consultancy on risk analysis, risk 
prevention and risk management; consultancy in the field of insurance, reinsurance and financial services.
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Priority claimed from 13/03/2014; Application No. : 144075813 ;France 

2885075    24/07/2014
[International Registration No. : 1223788]
CULTURESPACES
153 boulevard Haussmann F-75008 PARIS France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Cinematographic instruments and apparatus, sound recording disks, compact disks (audio-video), magnetic disks, 
optical disks, optical compact disks; exposed cinematographic film, sound recording film, exposed film, devices for 
editing cinematographic film; sound recording apparatus, sound recording media, magnetic recording media; DVDs, DVD 
players.

Cl.16;Printing products, newspapers, periodicals, magazines, part-work publications, journals (magazines), books, 
printed matter, posters, diaries, albums, almanacs, advertising sheets, calendars, catalogs, photographs, collections of 
illustrated and printed cards, bookbinding material.

Cl.38;Distribution of films, sound recordings and images.

Cl.39;Travel arrangement.

Cl.41;Education and entertainment by cinematographic and audiovisual means; cultural activities, organization of 
cultural or educational exhibitions; museum services (presentation, exhibitions); design, organization, production and 
performance of shows, particularly so-called "sound and light" shows; production, projection, rental and lending of films, 
sound recordings and images; editing of radio or television programs, editing of video tapes and films; rental of show 
scenery; organization and conducting of colloquiums; editing services for printed matter, newspapers, magazines, 
reviews, periodicals, books, catalogs and pamphlets, posters, on any kind of media including electronic media; 
publication of texts other than advertising texts on any kind of media, including electronic publications; electronic 
publication of non-downloadable books and periodicals online; electronic desktop publishing.
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Priority claimed from 14/05/2014; Application No. : 1289502 ;Benelux 

2885097    16/05/2014
[International Registration No. : 1223810]
KRAMP GROEP B.V.
Breukelaarweg 33 NL-7051 DW Varsseveld

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; transportable buildings of metal; non-electric cables and wires of common metal; 
ironmongery, small items of metal hardware; pipes and tubes of metal; goods of metal not included in other categories, 
namely top rods, metal pins, clamps, fastening material of metal, racks [structures] of metal for storage purposes; bolts of 
metal; nuts of metal; the aforesaid goods mainly for use in agriculture, horticulture, gardening, landscaping and forestry.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); incubators for eggs; agricultural, horticultural, gardening, landscaping and forestry machines; 
agricultural, horticultural, gardening, landscaping and forestry tools and implements, other than hand operated; hydraulic 
cylinders; pneumatic cylinders.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); incubators for eggs; agricultural, horticultural, gardening, landscaping and forestry machines; 
agricultural, horticultural, gardening, landscaping and forestry tools and implements, other than hand operated; hydraulic 
cylinders; pneumatic cylinders.

Cl.8;Hand tools and implements (hand-operated), mainly for agricultural, horticultural, gardening, landscaping and 
forestry purposes.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.12;Vehicles; land vehicles, parts and fittings for land vehicles, not included in other classes; parts and fittings for 
vehicles, not included in other classes.

Cl.25;Clothing, including work clothing; footwear, including work shoes and boots; headgear.
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2886857    05/05/2014
[International Registration No. : 1224219]
ALTICOR INC.
78-2M, 7575 Fulton Street East Ada MI 49355 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.5;Dietary and nutritional supplements; dietary and/or food supplements comprised of vitamins and/or minerals; 
nutritionally fortified protein drinks; protein powder for use as a nutritional supplement.

Cl.29;Nutritionally fortified processed fruit and/or nut-based snack foods and snack bars fortified with vitamins and/or 
minerals not for medical purposes.

Cl.30;Corn syrup and flour or grain-based snack food and snack bars fortified with vitamins and minerals not for 
medical purposes; tea.

Cl.32;Concentrates, syrups or powders used in the preparation of non-alcoholic fruit, chocolate or vanilla flavored soft 
drinks; flavored water; energy drinks; sports drinks; isotonic drinks and powders used in the preparation of isotonic 
sports drinks and sports beverages; fruit drinks and fruit juices; preparations for making flavored waters or non-alcoholic 
beverages in the nature of fruit juice, punch, non-carbonated fruit beverages and non-carbonated soft drinks; aromatized 
beverages based on fruit, protein, cordial, sugar and other fluid nutrients, namely, protein drinks for use as food fillers 
and not for use as a meal replacement; beauty beverages, namely, fruit juices and energy drinks containing nutritional 
supplements.
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2889194    12/05/2014
[International Registration No. : 1225105]
PROMENS GROUP AS
Ruseløkkveien 6, N-0251 Oslo (Norway)

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers" type; printing blocks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; plastic transfer molds; plastic molds for packing; boards of plastic for use in manufacture, fabrics for insulation; 
fabrics of plastic for insulation.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
plastic mouldings; containers made of plastic for commercial or industrial use, containers in the form of boxes made of 
plastic material; boxes made of plastic materials for packaging; containers made of plastics for packaging.

Cl.40;Treatment of materials; moulding of plastics; services in relation to custom made moulding of plastics; treatment 
of plastic materials to produce plastic mouldings; custom plastic injection moulding services; chemical treatment of 
plastics.
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Priority claimed from 01/05/2014; Application No. : 264779 ;Israel 
2889619    15/05/2014
[International Registration No. : 1225150]
ISRAEL CHEMICALS LTD.
Millenium Tower, 23 Aranha St. 61070 Tel Aviv Israel

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2578803, 2578804

IR DIVISION
Cl.1;Chemicals and chemical compounds used in industry, science and photography, as well as in agriculture, 
horticulture and forestry, oil and gas drilling and applications; chemicals for use in personal care products; chemicals for 
use in water treatment; chemicals for use in beverages, food, pet food and animal nutrition products; chemicals for use in 
cleaning products; chemicals for use in hygiene solutions; chemicals for use in dental products and dentifrices; 
chemicals for use in ceramic processing; chemicals for use in construction applications; chemicals for use in the 
production of electronics; chemicals for use for environmental restoration and remediation; chemicals for metal cleaning 
and treatment; chemicals for use in mining processes; chemicals for use in paints and coatings; chemicals for use in 
manufacturing of abrasives and catalysts; chemicals for use in renewable energy applications; chemicals for use in 
cleaning, finishing, tanning and dyeing of textiles and leather; phosphates, phosphoric acid; aluminum compounds; 
chemical additives and auxiliaries; active chemical ingredients for use in the manufacture of pharmaceuticals; fertilizers; 
fire-extinguishing compositions and flame-protection preparations for wildfire protection; chemical flame retardants in 
plastic and other materials; tanning substances; adhesives used in industry; leather-softening and leather-hardening 
agents; unprocessed polyurethanes and polyurethanes resins; polymers for industrial use; asphalt release agents; 
bleaching preparations for industrial use; catalysts; unprocessed artificial resins; unprocessed plastics.

Cl.5;Dietetic preparations for medical use; food for babies; food supplements; mineral supplements; vitamins; sticking 
plaster; medical dressing material; medical gypsum; teeth filling and modeling preparations for dentistry; dental gypsum; 
metal and metal alloys for dental use; dental ceramics; materials for dental prostheses; disinfectants; veterinary and 
sanitary preparations; preparations for destroying vermin; biocides; fungicides; herbicides; insecticides; pesticides.
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2889700    12/05/2014
[International Registration No. : 1225414]
PROMENS GROUP AS
Ruseløkkveien 6, N-0251 Oslo (Norway)

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); printers" type; printing blocks.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; plastic transfer molds; plastic molds for packing; boards of plastic for use in manufacture, fabrics for insulation; 
fabrics of plastic for insulation.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics; 
plastic mouldings; containers made of plastic for commercial or industrial use, containers in the form of boxes made of 
plastic material; boxes made of plastic materials for packaging; containers made of plastics for packaging.

Cl.40;Treatment of materials; moulding of plastics; services in relation custom made moulding of plastics; treatment of 
plastic materials to produce plastic mouldings; custom plastic injection moulding services; chemical treatment of 
plastics.
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Priority claimed from 14/05/2014; Application No. : 1289508 ;Benelux 

2897553    16/05/2014
[International Registration No. : 1227261]
KRAMP GROEP B.V.
Breukelaarweg 33 NL-7051 DW Varsseveld

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; transportable buildings of metal; non-electric cables and wires of common metal; 
ironmongery, small items of metal hardware; pipes and tubes of metal; goods of metal not included in other categories, 
namely top rods, metal pins, clamps, fastening material of metal, racks [structures] of metal for storage purposes; bolts of 
metal; nuts of metal; the aforesaid goods mainly for use in agriculture, horticulture, gardening, landscaping and forestry.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); incubators for eggs; agricultural, horticultural, gardening, landscaping and forestry machines; 
agricultural, horticultural, gardening, landscaping and forestry tools and implements, other than hand operated; hydraulic 
cylinders; pneumatic cylinders.

Cl.8;Hand tools and implements (hand-operated), mainly for agricultural, horticultural, gardening, landscaping and 
forestry purposes.

Cl.9;Scientific, surveying, optical, weighing, measuring, signaling, checking (supervision), life-saving apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media; data processing equipment, computers; computer 
software; fire extinguishing apparatus; clothing, footwear and headgear for protection against accidents, irradiation and 
fire; protective goggles.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.12;Vehicles; land vehicles, parts and fitting for land vehicles, not included in other classes; parts and fitting for 
vehicles, not included in other classes.

Cl.25;Clothing, including work clothing; footwear, including work shoes and boots; headgear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes.
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Priority claimed from 19/09/2013; Application No. : 201311472 ;Norway 

2898607    19/03/2014
[International Registration No. : 1226869]
DNV GL AS
Veritasveien 1 N-1363 Høvik Norway

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
CENTRAL SQUARE, SUITE-328, PLAZA III, 20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI 
ROAD), DELHI 110006

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS SUBMITTED IN THE REPRESENTATION AND AS PER COLOR ONLY.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software.

Cl.35;Advertising; business management; business administration; auditing services; management of business risk; 
business consultancy, business management and organization consultancy, business risk consultancy; office functions, 
issuance of class certificates; certificates of conformity and other certificates; issue of classification and certification 
documents; compilation of information into computer databases; business consultancy related to knowledge and 
information handling and to databases, consultancy in professional health and safety management.

Cl.37;Building of bridges; repair, inspection and maintenance of buildings and facilities; repair, inspection and 
maintenance of lighting apparatus, lightning conductors, telecommunication, heating, ventilation, cooling installations 
and sanitation facilities, and industrial installations and machines, HVAC-installations, installation and distribution of gas 
and water; laying, guiding and installation of cable and pipes; repair, inspection or maintenance of apparatus and electric 
installations, tools, precision instruments, vehicles for transport, mechanical apparatus and equipment for medical 
purposes and orthopaedic purposes; services including the use of explosives; inspection of building projects; 
consultation and advisory services regarding services in relation to above-mentioned activities.

Cl.39;Transportation services; wrapping and storage of goods; distribution and storage of energy, oil, gas, carbon, 
heat, water, cold and air, consulting and advisory services regarding distribution of energy and other services in relation 
to above-mentioned activities.

Cl.40;Processing of materials; energy production; consultant and advisory services regarding production of energy 
and other services in relation to above-mentioned activities.

Cl.41;Educational services; instruction services, arranging and conducting of workshops and seminars; publication of 
books, journals, brochures; publication of texts, other than publicity texts; publication of rules, regulations, standards 
and protocols.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research; 
consultancy; design and development of computer hardware and software; maintenance and implementation for 
computer software, services regarding improvement and design of computer software; administration of IT services; 
services regarding risk management; services regarding risk assessment, services regarding security management; 
classification services; certification of ships and offshore installations, as well as components thereof, on behalf of flag 
states and other national or international bodies, in accordance with applicable regulatory or statutory requirements; 
certification services, namely certification to specified norms and standards for the issuance of certificates; testing, 
analysis and evaluation of the goods and services of others for the purpose of certification; verification services; 
validation services, quality control; consultancy relating to administration of knowledge and information; traceability 
services relating to food and drinks; product traceability services; consultancy in the form of control in the fields of 
aeronautics, cosmonautics, space industry, oil and gas, IT and telecommunication, nuclear technology, food and drinks, 
consumer goods, environment, public sector, health sector, railways and land vehicles, transportation, defence, energy, 
building and construction, and shipping; services regarding information security; control services for equipment, 
products and system to ensure conformity with laws and regulations; classification of ship and offshore installations. 
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Priority claimed from 17/09/2013; Application No. : 012146131 ;European Union 

2899860    14/03/2014
[International Registration No. : 1226989]
VOXELJET AG
Paul-Lenz-Str. 1 86316 Friedberg Germany

Address for service in India/Attorney address:
K & S PARTNERS
K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
To be associated with:
2722824

IR DIVISION
Cl.7;Machinery for metal, wood, plastic material and sand processing; machinery for additive manufacturing (3D 
printing) for making three dimensional moulds and cores for molding of three dimensional parts for industrial and 
commercial applications; machinery for additive manufacturing (3D printing) for making of three dimensional parts by use 
of plastic material, metal, glass or sand particules for industrial and commercial applications; machinery for additive 
manufacturing (3D printing) for for making three dimensional parts for industrial and commercial applications; 3D-printing 
machinery; machinery for applying a number of layers for the production of three dimensional moulds and cores for 
moulding of three dimensional parts; machinery for applying a number of layers for the production of three dimensional 
parts by use of plastic material, metal, ceramic or ceramic metal powder; machinery for the production of three 
dimensional parts by way of building the parts by way of a sequence of layer formation.

Cl.9;Data processing machinery and computers, in particular for computer aided design; software, in particular for 
computer aided design.

Cl.40;Material processing, custom manufacturing services using 3D-printing technology for third parties with regard to 
the production of three dimensional forms and cores for moulding of three dimensional parts for industrial and 
commercial applications; custom manufacturing services using 3D-printing technology (additive manufacturing) for third 
parties regarding making of three dimensional moulds and cores for moulding of three dimensional parts for industrial 
and commercial applications; custom manufacturing services using 3D-printing technology (additive manufacturing) for 
third parties regarding making of three dimensional parts by use of plastic material, metal, glass or sand particules for 
industrial and commercial applications; custom manufacturing services using 3D-printing technology (additive 
manufacturing) for third parties regarding making of three dimensional parts for industrial and commercial applications; 
custom manufacturing services for third parties, in particular production of moulds for commercial and industrial 
applications; prototype fabrication, in particular with sand mould forms; prototype fabrication, in particular with 3D-
printing produced moulds made of plastic material, metal, glass or sand.

Cl.42;Scientific and technological services and research work and respective design services; industrial analysis and 
research services; technology services, research work and research services for the production and processing of sand 
mould forms, blueprint and development of computer hardware and computer software, in particular computer aided 
design software, blueprint and counselling regarding the technical development of products and processes for third 
parties for the production of three dimensional parts by way of additive production.
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2905413    07/03/2014
[International Registration No. : 1227664]
A MEDIOCRE CORPORATION
4717 Plano Parkway, Suite 130 Carrollton TX 75010 US

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for transmitting, receiving, accessing and displaying text, data and images.

Cl.35;Online retail store services in the field of general consumer merchandise; providing consumer product 
information via the Internet; advertising and marketing services, namely, promoting the goods and services of others via 
the Internet; providing a website featuring the ratings, reviews and recommendations on consumer products for 
commercial purposes posted by users.

Cl.42;Computer services, namely, creating an on-line community for registered users to participate in discussions and 
share information about consumer products; providing a website that features technology that displays reviews, 
comments, recommendations, and information relating to consumer products and allows users to engage in social 
networking.

Cl.45;Online social networking services provided through a community website; internet-based social networking 
services.
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[International Registration No. : 1227732]
ZWICK GMBH & CO.KG
August-Nagel-Str. 11 89079 Ulm Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments, electrical, optical, weighing, measuring, signalling and controlling apparatus 
and instruments; material examining machines and devices for testing of materials and structures for physical properties; 
devices for the clamping of material samples; devices for recording, incorporating and evaluating data; testing software 
(stored), computers, computer accessories for measuring, controlling and adjusting technology, included in this class, 
namely peripheral equipment (hardware); data processing programs, test chambers (scientific apparatus) for load and 
tension measurements under environmental conditions, sensors, measuring means for measuring force, travel, 
expansion and pressure, being components of testing machines; simulation test systems, substantially comprising 
simulation test system devices and programs for vehicles and parts of vehicles, in the field of biomedicine and statics.

Cl.37;Installation, maintenance and repair of machines, more especially testing machines.

Cl.42;Design, installation, maintenance and updating of computer software, services of engineers; gauging 
(calibrating); construction planning, technical project planning, quality testing, material testing.
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[International Registration No. : 1229240]
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Address for service in India/Attorney address:
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Proposed to be Used
To be associated with:
2151201

IR DIVISION
Cl.9;Anti-glare visors; anti-glare glasses; goggles for sports; protective helmets; protective helmets for sports; 
protective masks; spectacle cases; spectacle frames; spectacle lenses; batteries; batteries for motor vehicles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motor racing cars; motors, engines and gearboxes for 
land, air or water; bicycles; protective covers for seatbelts; seat covers for cars and other motor vehicles; protective 
covers for motor vehicles; air pumps [vehicle accessories]; air bags [safety devices for automobiles]; automobile tires 
[tyres]; automobile chassis; automobile bodies; automobile hoods; automobiles; axles for vehicles; balance weights for 
vehicle wheels; bands for wheel hubs; bicycle tires [tyres], cycle tires [tyres], tires for bicycles cycles, tyres for bicycles, 
cycles; bicycle stands, stands for bicycles, cycles [parts of bicycles, cycles]; bicycle saddles, cycle saddles; boats; 
bodies for vehicles; brake pads for automobiles; brake shoes for vehicles; brake linings for vehicles; brake segments for 
vehicles; brake discs for vehicles; brakes for bicycles, cycles, bicycle brakes, cycle brakes; brakes for vehicles; bumpers 
for automobiles; chains for bicycles, cycles, bicycle chains, cycle chains; clutches for land vehicles; covers for baby 
carriages, fitted perambulator covers, pushchair covers, stroller covers [pushchairs]; covers for vehicle steering wheels; 
doors for vehicles; driving motors for land vehicles; electric vehicles; frames for bicycles and cycles, bicycle frames, 
cycle frames; golf carts; handle bars for bicycles and cycles, bicycle handle bars, cycle handle bars; head-rests for 
vehicle seats; hoods for vehicles; hoods for vehicle engines; horns for vehicles; hub caps; hydraulic circuits for vehicles; 
inner tubes for pneumatic tires [tyres]; inner tubes for bicycles, cycles; jet engines for land vehicles; luggage carriers for 
vehicles; motorcycles; motors for cycles; pedals for cycles; pumps for bicycles and cycles, bicycle pumps, cycle pumps; 
pushchairs, baby carriages, prams [baby carriages], strollers; rearview mirrors; remote control vehicles, other than toys; 
rims for vehicle wheels, vehicle wheel rims; safety belts for vehicle seats; safety seats for children, for vehicles; spare 
wheel covers, spare tire covers, spare tyre covers; spoilers for vehicles; sports cars; steering wheels for vehicles; sun-
blinds adapted for automobiles; suspension shock absorbers for vehicles; torque converters for land vehicles; torsion 
bars for vehicles; transmission chains for land vehicles; transmission shafts for land vehicles; transmissions, for land 
vehicles; vans [vehicles]; parts and fittings for the aforesaid goods.

Cl.14;Precious metals and their alloys; jewellery, precious stones; jewellery cases of precious metal; cufflinks and tie 
pins of precious metal; ornamental pins of precious metal; badges of precious metal; chains; jewellery; tie clips; 
horological and chronometric instruments; watches; stopwatches; alarm clocks; chronographs and chronometers; parts 
and fittings for the aforesaid goods.

Cl.16;Paper, cardboard; printed matter; printed publications; books; booklets; periodical publications; newsletters; 
brochures; souvenir programmes; catalogues; calendars; posters; prints; cards; greetings cards; photographs; printed 
advertising and promotional material; flyers; tickets; stickers and sticker books; stationery; adhesives for stationery or 
household purposes; writing instruments; artists" materials; paint brushes; typewriters and office requisites (except 
furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not included in other 
classes).

Cl.18;Leather and imitations of leather; trunks and travelling bags; bags; satchels; holdalls; suitcases; briefcases; 
sports bags; shoulder bags; rucksacks; suit and garment carriers; wallets; purses; leather credit card holders; umbrellas 
and parasols; walking sticks and shooting sticks.

Cl.25;Clothing, footwear, headgear.

Cl.28;Gymnastic and sporting articles not included in other classes; plush toys; toy racing cars and model racing cars.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organisation of exhibitions and 
motor racing competitions for sporting and entertainment purposes; entertainment services provided at motor racing 
circuits; provision of information relating to motor racing; ticket information, booking and reservation services for 
entertainment and sporting events; advisory, consultancy and information services relating to the aforesaid services.
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Cl.42;Scientific and technological services and research and design relating thereto; design and development of motor 
vehicles; design and development of motor vehicle engines; design and development of motor vehicle parts, fittings and 
components; design and development of hybrid propulsion systems; design and development of kinetic energy storage 
and recovery systems; design and development of batteries for motor vehicles.

Cl.43;Providing conference and convention facilities; hospitality services.
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[International Registration No. : 1229269]
ALEXION PHARMACEUTICALS, INC.
100 College Street New Haven CT 06510 US

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of hematological, autoimmune, inflammatory related diseases and 
disorders.

Cl.42;Research and development of technology in the field of hematological, autoimmune, inflammatory related 
diseases and disorders.

Cl.44;Providing health information.
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2908390    25/08/2014
[International Registration No. : 1229310]
ARKRAY, INC.
57, Nishi Aketa-cho, Higashi-kujo, Minami-ku, Kyoto-shi Kyoto 601-8045 JP

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for medical or veterinary purposes for use in the fields of lactic acid testing, 
monitoring and measurement; reagent paper for medical or veterinary purposes for use in the fields of lactic acid testing, 
monitoring and measurement; medical diagnostic test strips for use in the fields of lactic acid testing, monitoring and 
measurement.

Cl.10;Medical or veterinary apparatus and instruments, in particular for measuring lactic acid; electrodes for the 
aforesaid goods.
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Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.7;Wind mills, wind power plants, wind turbines and other wind-operated machines, namely off-shore wind mills, 
offshore wind power plants, offshore wind turbines and other offshore wind-operated machine; parts and accessories for 
the aforesaid goods; mill towers and masts, blades, blade hubs, mill housings, bottom-mounted and floating mill 
foundations, rotation devices, yaw rings and gears, devices for setting the pitch of the blades, brakes and brake devices, 
main shafts, universal joints, transmission devices, clutches and electric generators, cooling devices, helicopter 
platforms for wind turbines, corrosion protection and reserve power supply plants; parts and accessories for all the 
aforesaid goods.

Cl.9;Electrical, electronic and computer equipment for wind mills, wind power plants, wind turbines and other wind-
operated machines; control and monitoring equipment including for automatically turning on or off the generator and for 
automatic starting after public power line break-downs, apparatus for overvoltage protection against strokes of lightning; 
microprocessor equipment for controlling and monitoring voltage, frequency, phase conditions, rotor speed, efficiency 
and thickness of brake pads, temperature, wind direction and wind speed; vibration and oscillation sensors for 
installation in mill housings; watt-hour meters; computer software for the operation, control and maintenance of off-shore 
wind turbines; parts and accessories for all the aforesaid goods.

Cl.37;Erection, construction, installation, maintenance and repair of offshore wind mills, offshore wind power plants, 
offshore wind turbines and other offshore wind-operated machines; advisory, consultancy and information services 
relating to all the aforesaid services.

Cl.42;Technical assistance concerning offshore wind mill and offshore wind power projects and effecting such 
projects, development and testing of offshore wind mills, offshore wind power plants, offshore wind turbines, offshore 
wind-operated machines, and components therefore; effecting research projects concerning offshore wind mills, offshore 
wind power plants, offshore wind turbines and other offshore wind-operated machines; advisory, consultancy and 
information services relating to all the aforesaid services.
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[International Registration No. : 1228957]
ALEXION PHARMACEUTICALS, INC.
100 College Street New Haven CT 06510 US
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INDIA

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals used in treatment of autoimmune and neurological diseases, cancer.

Cl.42;Research and development of technologies for the treatment of autoimmune, neurological diseases, and cancer.

Cl.44;Providing health information.
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[International Registration No. : 1229951]
DONGGUAN YONGYI FOODS CO., LTD.
Science & Technology Industrial Park, Houjie Town, Dongguan Guang Dong China
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ADITYA & ASSOCIATES
HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

Proposed to be Used
IR DIVISION
Cl.30;Tea; sugar; candy; honey; bread; flour-milling products; popcorn; ice cream; cooking salt; soya sauce; 
condiments; tomato sauce; yeast; aromatic preparations for food; meat tenderizers, for household purposes.

Cl.32;Beer; waters [beverages]; mineral water [beverages]; fruit juices; preparations for making beverages.
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[International Registration No. : 1229745]
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Proposed to be Used
IR DIVISION
Cl.1;Fertilizers; potting stones for horticultural use; photographic paper; unexposed photographic films

Cl.2;Nonferrous metals in foil or powder form for painters, decorators, printers and artists; precious metals in foil or 
powder form for painters, decorators, printers and artists

Cl.3;Shoe cream; shoe black [shoe polish]; polishing preparations; abrasive paper [sandpaper]; abrasive cloth; abrasive
sand; artificial pumice stone; polishing paper; false nails; false eyelashes

Cl.4;Grease for shoes and boots; leather preserving oil and grease; fuels; waxes [raw material]; candles

Cl.5;Oiled paper for medical purposes; wrapping wafers for medicine doses; gauze for dressings; empty capsules for 
pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation tampons; 
sanitary napkins; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; liquid bandages; breast-
nursing pads; diapers; diaper covers; dietetic beverages adapted for medical purposes; dietetic food adapted for medical 
purposes; beverages for babies; food for babies; cotton swabs for medical use

Cl.6;Nonferrous metals and their alloys; gold solder, silver solder; metal hardware; wire ropes; industrial packaging 
containers of metal; metal nameplates and door nameplates; hat-hanging hooks of metal; tool boxes of metal [empty]; 
towel dispensers of metal; upright signboards of metal; crampons [climbing irons]; carabiners; rock pitons

Cl.7;Power-driven hand-held tools and their parts and fittings; cutting tools [for machinery] and their parts and fittings; 
lumbering, woodworking, or veneer or plywood making machines and apparatus and their parts thereof; painting 
machines and apparatus and their parts and fittings; air compressors; pneumatic or hydraulic machines and instruments 
and their parts and fittings; vacuum cleaners for household purposes; electric food blenders [for household purposes]

Cl.8;Tweezers; electric razors and electric hair clippers; bladed or pointed hand tools; hand tools; egg slicers [non-
electric]; sugar tongs; non-electric planes for flaking dried bonito blocks [katsuo-bushi planes]; can openers [non-
electric]; nutcrackers; spoons; cheese slicers [non-electric]; pizza cutters [non-electric]; forks [cutlery]; needle-threaders; 
dressmakers" chalk sharpeners; Juno [Japanese charcoal scoops]; fireplace bellows [hand-tools]; fire tongs; shaving 
cases; pedicure sets; eyelash curlers; manicure sets; ice axes; diving knives; diving knife holders; dressmakers" 
impressing blades

Cl.9;Ear plugs for divers; fire alarms; gas alarms; anti-theft warning apparatus; personal alarms; anti-glare visors; anti-
dazzle shades; photographic machines and apparatus; cinematographic machines and apparatus; optical machines and 
apparatus; power distribution or control machines and apparatus; rotary converters; phase modifiers; electric or 
magnetic meters and testers; electric wires and cables; telecommunication machines and apparatus; dust masks; gas 
masks; welding masks; gloves for protection against accidents; spectacles [eyeglasses and goggles]; game programs for 
home video game machines; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid 
crystal displays; protective helmets for sports; metronomes; electronic circuits and CD-ROMs recorded with automatic 
performance programs for electronic musical instruments; phonograph records; downloadable music files; downloadable 
image files; recorded video discs and video tapes; exposed cinematographic films; exposed slide films; slide film 
mounts; electronic publications.

Cl.10;Pacifiers for babies; ice bag pillows [for medical purposes]; triangular bandages; supportive bandages; surgical 
catguts; feeding cups [for medical purposes]; dropping pipettes [for medical purposes]; teats; medical ice bags; medical 
ice bag holders; baby bottles; nursing bottles; finger guards [for medical purposes]; contraceptives, non-chemical; ear 
plugs for sleeping; ear plugs for soundproofing; electric massage apparatus for household purposes; gloves for medical 
purposes; urinals [for medical purposes]; bed pans; ear picks; sanitary masks; ear plugs for swimming.
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Cl.11;Filters for air conditioner; filters for air purifier; air-conditioning apparatus and their fittings; electric lamps and 
other lighting apparatus; household electrothermic appliances; washers for water taps; ice chests [for household 
purposes, non-portable]; ice-cooling refrigerators [for household purposes]; household tap water filters; standing paper 
lanterns [andon]; portable paper lanterns [chochin]; warming pans [non-electric]; pocket warmers [non-electric]; 
Japanese pocket warmers filled with fuel; hot water bottles [for warming one"s feet in bed]; heating or cooling packs filled 
with chemical substances ready to react when required.

Cl.12;Anti-theft alarms for vehicles; wheelchairs and their parts and fittings; automobiles and their parts and fittings; 
twowheeled motor vehicles, bicycles and their parts and fittings; rickshaws; sleighs and sleds [vehicles]; trolleys; carts; 
horse drawn carriages; bicycle trailers [riyakah]; adhesive rubber patches for repairing tubes or tires; baby carriage 
[prams] and their fittings.

Cl.13;Firearms; ammunition for firearms; gunpowder; explosive powders; pyrotechnic products and their peripherals; 
fireworks in shell form; tanks [weapons]; tanks [weapons].

Cl.14;Semi-wrought precious stones and their imitations; keyrings [trinkets or fobs]; trophies [prize cups]; 
commemorative shields; personal ornaments [jewellery]; shoe ornaments of precious metal; clocks and watches

Cl.15;Tuning apparatus for musical instruments; musical instruments; conductors" batons; tuning forks.

Cl.16;Sealing wax; decorators" paintbrushes; containers of paper, for packaging; paper bags and sacks; bags 
[pouches] of plastics, for packaging; food wrapping plastic film for household purposes; garbage bags of paper [for 
household purposes]; garbage bags of plastics [for household purposes]; paper patterns; tailors" chalk; banners of 
paper; flags of paper; hygienic hand towels of paper; towels of paper; table napkins of paper; hand towels of paper; 
handkerchiefs of paper; baggage tags; paper and cardboard; printed matter; paintings and calligraphic works; 
photographs; photograph stands; Japanese food wrapping sheets of wood as materials [kyogi]

Cl.17;Washers of rubber or vulcanized fiber; rubber thread and covered rubber yarn [not for textile use]; chemical fiber 
yarn and thread [not for textile use]; insulating gloves; rubber cords and laces; rubber stoppers; rubber lids and caps [for 
industrial packaging containers].

Cl.18;Handbag frames; purse frames; horseshoes; clothing for domestic pets; bags; pouches; vanity cases [not fitted]; 
umbrellas and their parts; walking sticks; canes; metal parts of canes and walking-sticks; handles of canes and walking-
sticks; leather straps; leather cloth [imitation leather].

Cl.19;Non-metallic minerals for building or construction.

Cl.20;Curtain fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters 
[not of metal]; washers [not of metal, not of rubber or vulcanized fiber]; locks [non-electric, not of metal]; cushions 
[furniture]; Japanese floor cushions [zabuton]; pillows; mattresses; industrial packaging containers of wood, bamboo or 
plastics; embroidery frames and hoops; nameplates and door nameplates [not of metal]; hand-held flat fans; hand-held 
folding fans; stakes for plants or trees; beds for household pets; dog kennels; nesting boxes for small birds; hat hooks 
[not of metal]; shopping baskets; hanging boards [Japanese style pegboards using positional hooks]; tool boxes [not of 
metal]; towel dispensers [not of metal]; indoor window blinds [shade] [furniture]; blinds of reed, rattan or bamboo 
[sudare]; bead curtains for decoration; window shades; figurines of wood, bamboo or plastic; wind chimes; oriental single
panel standing partition [tsuitate]; oriental folding partition screens [byoubu]; advertising balloons; upright signboards of 
wood or plastics; ritual flower stands; Buddhist prayer beads [juzu]; pocket mirrors; cases specially adapted for pocket 
mirrors; cradles; infant walkers; mannequins; costume display stands; sleeping bags [for camping]; picture frames; ferns 
[unworked or partly worked material]; bamboo [unworked or partly worked material]; bamboo skins [unworked or partly 
worked material]; rattan [unworked or partly worked material]; bathroom stools

Cl.21;Dental floss [floss for dental purposes]; cosmetic and toilet utensils; tub brushes; metal brushes; brushes for 
pipes; industrial brushes; ship-scrubbing brushes; gloves for household purposes; gardening gloves; industrial 
packaging containers of glass or porcelain; kitchen equipment [not including "gas water heaters [for household 
purposes], non-electric cooking heaters [for household purposes], kitchen worktops and kitchen sinks"]; cleaning tools 
and washing utensils; ironing boards; spray bottles; ironing boards [kotedai]; hera-dai [fabric marking boards]; stirrers 
for hot bathtub water [yukakibo]; bathroom pails; candle extinguishers; candlesticks; cinder sifters for household 
purposes; pot stands; coal scuttles; Japanese charcoal extinguishers [hikeshi-tsubo]; mouse and rat traps; fly swatters; 
flower pots: hydroponic apparatus for domestic horticultural purposes; watering cans; flyscreen for use in gardening; 
feeding vessels for pets; brushes for pets; bird cages; bird baths; clothes brushes; chamber pots; piggy banks; boxes of 
metal for dispensing paper towels; soap dispensers; tanks [indoor aquaria] and their fittings; toilet paper holders; cases 
for pills, not of precious metal; figurines of glass or ceramics; flower vases; flower bowls; upright signboards of glass or 
ceramics; perfume burners; shoe brushes; shoe horns; shoe shine cloths; shoe shine sponges and cloths; shoe-trees 
[stretchers]; portable cooking kits for outdoor use; polishing cloth

Cl.22;Cotton waddings for clothes; hammocks; cloth bags for storage; cotton batting for futon; stuffing cotton 
materials for handicraft work; vacuum storage bags for futon; knitted cords and Japanese style cords [sanada-himo]; 
starched cords; twisted cords; cordage; ropes; netting [not of metal]; industrial packaging containers of textile; elastic 
bands for binding; wax ends; mountaineering ropes; tents for mountaineering or camping; vacuum storage bags for 
clothing.

Cl.23;Threads and yarns [for textile use]; threads and yarns for handicraft work

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated
cloth; rubberized cloth; filtering materials of textile; woven textile goods for personal use; mosquito nets; bedsheets; 
futon quilts; futon quilt cases [linen]; futon ticks [unstuffed futon]; pillowcases [pillow slips]; blankets; table napkins of 
textile; dish towels for drying; shower curtains; banners and flags [not of paper]; toilet seat covers of textile; seat covers 
of textile; wall hangings of textile; curtains; table cloths [not of paper]; draperies [thick drop curtains]; billiard cloth 
[baize].
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Cl.25;Clothing; garters; sock suspenders; suspenders [braces]; waistbands; belts for clothing; footwear [other than 
special footwear for sports]; masquerade costumes; clothes for sports; special footwear for sports.

Cl.26;Electric hair curlers; needles; eyelets for clothing; tapes [haberdashery]; ribbons; knitted raschel lace fabrics; 
embroidery lace fabrics; knitting sticks; sewing boxes; sewing thimbles; pin and needle cushions; boxes for needles; 
armband for holding sleeves; insignias for wear [not of precious metal]; buckles for clothing [clothing buckles]; badges 
for wear [not of precious metal]; brooches for clothing; special sash clips for obi [obi-dome]; bonnet pins [not of precious 
metal]; ornamental adhesive patches for jackets; brassards; hair ornaments; buttons; artificial flowers; false beards; false 
moustaches; hair curlers [non-electric]; shoe ornaments [not of precious metal]; shoe eyelets; shoe laces; metal 
fasteners for shoes and boots; artificial model food samples; braids.

Cl.27;Bath mats for wash places; tatami mats [Japanese rice straw mats]; floor coverings; wall hangings [not of textile]; 
artificial turf; gymnastic mats; wallpaper.

Cl.28;Toys for domestic pets; toys; dolls; kite string; cosaques [toy fireworks]; go games; Japanese chess [shogi 
games]; Japanese playing cards [utagaruta]; dice; Japanese dice games [sugoroku]; dice cups; Chinese checkers; chess 
games; checkers [checker sets]; conjuring apparatus; dominoes; playing cards; Japanese playing cards [hanafuda]; mah-
jong; game machines and apparatus; billiard equipment; sports equipment; fishing tackle; butterfly nets; toys for 
domestic pet dogs.

Cl.31;Live baits; seeds and bulbs; trees; grasses; turf [natural]; dried flowers; seedlings; saplings; flowers [natural]; 
pasture grass; potted dwarfed trees [bonsai]; live mammals, fish [not for food], birds and insects; rough cork; palm tree 
leaves [unworked]; vines; tree barks

Cl.32;Extracts of hops for making beer

Cl.33;Japanese liquors [in general]; chinese liquors [in general]; flavored tonic liquors

Cl.34;Tobacco; smokers" articles; matches.

Cl.35;Business management analysis or business consultancy; business management of franchisees; providing 
franchising information; business consultancy in the establishment and operation of franchisees; procurement services 
for franchisees; sales promotion for franchisees; retail services or wholesale services for a variety of goods in each field 
of clothing, foods and beverages, and livingware, carrying all goods together; retail services or wholesale services for 
woven fabrics and beddings; retail services or wholesale services for clothing; retail services or wholesale services for 
footwear [other than special footwear for sports]; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for personal articles; retail services or wholesale services for foods and beverages, 
namely, hops, extracts of hops for making beer, dietetic beverages adapted for medical purposes, dietetic foods adapted 
for medical purposes, beverages for babies and infants, and foods for babies and infants; retail services or wholesale 
services for Japanese liquors, Chinese liquors and flavored liquors; retail services or wholesale services for automobiles; 
retail services or wholesale services for two-wheeled motor vehicles; retail services or wholesale services for bicycles; 
retail services or wholesale services for tatami mats; retail services or wholesale services for ritual equipment; retail 
services or wholesale services for electrical machinery and apparatus, namely, starters for motors and engines, AC 
motors, DC motors, solar batteries, power distribution or control machines and apparatus, rotary converters, phase 
modifiers, electric lamps and other lighting apparatus, electric or magnetic meters and testers, electric wires and cables, 
dishwashers for household purposes, electric wax-polishing machines for household purposes, electric washing 
machines for household purposes, vacuum cleaners for household purposes, electric food blenders for household 
purposes, electric flat irons, household electrothermic appliances, electric razors, electric hair clippers, electric 
toothbrushes, electric hair curlers, electric massage apparatus for household purposes, and telecommunication 
machines and apparatus; retail services or wholesale services for bladed or pointed hand tools, hand tools, hardware; 
retail services or wholesale services for kitchen equipment, not including non-electric cooking heaters, kitchen worktops 
and sinks; retail services or wholesale services for cleaning tools and washing utensils; retail services or wholesale 
services for medical supplies; retail services or wholesale services for agricultural machines, implements and supplies, 
not including dietary supplements for animals and foodstuffs for animals; retail services or wholesale services for flowers 
[natural] and trees; retail services or wholesale services for fuel; retail services or wholesale services for printed matter; 
retail services or wholesale services for paper; retail services or wholesale services for sports goods; retail services or 
wholesale services for toys, dolls, game machines and apparatus; retail services or wholesale services for musical 
instruments and records; retail services or wholesale services for photographic machines and apparatus and 
photographic supplies; retail services or wholesale services for clocks, watches and spectacles [eyeglasses and 
goggles]; retail services or wholesale services for tobaccos and smokers" articles; retail services or wholesale services 
for building materials, namely, prefabricated building assembly kits of metal, prefabricated building assembly kits, not of 
precious metal, erosion control mats integrating plants seeds, plastic security windows allowing communication, and 
road and field marking sheets and strips; retail services or wholesale services for semiwrought precious stones and their 
imitations; retail services or wholesale services for pets; retail services or wholesale services for shoe cream, shoe black 
[shoe polish], grease for shoes and boots; retail services or wholesale services for polishing preparations, leather 
preserving oil and grease; retail services or wholesale services for waxes [raw material], sealing wax and wax for skis; 
retail services or wholesale services for nonferrous metals and their alloys, gold solder, silver solder; retail services or 
wholesale services for power-driven hand-held tools and their parts and fittings, cutting tools [for machinery] and their 
parts and fittings; retail services or wholesale services for lumbering, woodworking, or veneer or plywood making 
machines and apparatus and their parts thereof; retail services or wholesale services for painting machines and 
apparatus and their parts and fittings; retail services or wholesale services for non-metallic minerals for building or 
construction; retail services or wholesale services for air compressors, pneumatic or hydraulic machines and 
instruments; retail services or wholesale services for filters for air conditioner, filters for air purifier, air-conditioning 
apparatus; retail services or wholesale services for fire alarms, gas alarms, anti-theft warning apparatus, anti-theft alarms 
for vehicles; retail services or wholesale services for adhesive rubber patches for repairing tubes or tires; retail services 
or wholesale services for rubber thread and covered rubber yarn [not for textile use], chemical fiber yarn and thread [not 
for textile use], threads and yarns [for textile use]; retail services or wholesale services for tapes [haberdashery], ribbons; 
retail services or wholesale services for knitted fabrics, knitted raschel lace fabrics, embroidery lace fabrics; retail 
services or wholesale services for felt and non-woven textile fabrics; retail services or wholesale services for oilcloth, 
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gummed waterproof cloth, vinyl coated cloth, rubberized cloth, leather cloth, filtering materials of textile; retail services or 
wholesale services for dust masks, gas masks, welding masks; retail services or wholesale services for gloves for 
protection against accidents, insulating gloves, gloves for household purposes, gardening gloves; retail services or 
wholesale services for gloves for medical purposes; retail services or wholesale services for diapers and diaper covers; 
retail services or wholesale services for rubber cords and laces, leather straps, knitted cords and braids, Japanese style 
braids [sanada-himo], starched braids, twist braids, cordage, braids; retail services or wholesale services for wire ropes; 
retail services or wholesale services for netting [not of metal]; retail services or wholesale services for industrial 
packaging containers of metal, wood, bamboo, plastics or glass; retail services or wholesale services for containers of 
paper, for packaging; retail services or wholesale services for industrial packaging containers of textile; retail services or 
wholesale services for elastic bands for binding; retail services or wholesale services for rubber stoppers, rubber lids and 
caps [for industrial packaging containers]; retail services or wholesale services for needle-threaders, dressmakers" chalk 
sharpeners, paper patterns, tailors" chalk, embroidery frames and hoops, ironing boards, tailors" sprayers, ironing 
boards [kotedai], marking boards for use with an impress blades [hera-dai], knitting sticks, sewing boxes, dressmakers" 
impressing blades, sewing thimbles, pin and needle cushions, boxes for needles; retail services or wholesale services for 
stirrers for hot bathtub water [yukakibo], bathroom stools, bathroom pails, shower curtains, bath mats for wash places; 
retail services or wholesale services for nameplates and door nameplates; retail services or wholesale services for 
banners, flags, flagpoles; retail services or wholesale services for standing paper lanterns [andon], portable paper 
lanterns [chochin]; retail services or wholesale services for candles; retail services or wholesale services for candle 
extinguishers and candlesticks; retail services or wholesale services for warming pans [non-electric], pocket warmers 
[non-electric], stick fuel for Japanese pocket warmers [kairo-bai], hot water bottles [for warming one"s feet in bed]; retail 
services or wholesale services for fire pans for carrying live charcoal [juno], fireplace bellows [hand-tools], fire tongs, 
cinder sifters for household purposes, gotoku [trivets for Japanese charcoal heaters for household purposes], coal 
scuttles, Japanese charcoal extinguishers [hikeshi-tsubo]; retail services or wholesale services for fly catching paper, 
mouse and rat traps, fly swatters; retail services or wholesale services for stakes for plants or trees, flower pots, 
hydroponic apparatus for domestic horticultural purposes, watering cans, fly netting for domestic gardening; retail 
services or wholesale services for clothing for domestic pets, beds for household pets, dog kennels, nesting boxes for 
small birds, feeding vessels for pets, brushes for pets, chewing goods for pet dogs, bird cages, bird baths, toys for 
domestic pets; retail services or wholesale services for hat-hanging hooks; retail services or wholesale services for 
clothes brushes; retail services or wholesale services for hygienic hand towels of paper, towels of paper, table napkins of 
paper, hand towels of paper, handkerchiefs of paper; retail services or wholesale services for urinals [for medical 
purposes], bed pans, chamber pots; retail services or wholesale services for shopping baskets; retail services or 
wholesale services for piggy banks; retail services or wholesale services for baggage tags; retail services or wholesale 
services for heating or cooling packs filled with chemical substances ready to react when required; retail services or 
wholesale services for hanging boards [Japanese style pegboards using positional hooks]; retail services or wholesale 
services for tool boxes [empty]; retail services or wholesale services for towel dispensers, boxes of metal for dispensing 
paper towels, soap dispensers; retail services or wholesale services for tanks [indoor aquaria] and their fittings; retail 
services or wholesale services for toilet stool units with a washing water squirter, disinfectant dispensers for toilets, toilet 
bowls, seatings for use with Japanese style toilet bowls, toilet paper holder, toilet seat covers of textile; retail services or 
wholesale services for indoor window blinds [shade] [furniture], blinds of reed, rattan or bamboo [sudare], bead curtains 
for decoration, window shades, seat covers of textile, curtains, table cloths [not of paper], draperies [thick drop curtains], 
floor coverings, wall hangings; retail services or wholesale services for figurines of wood, bamboo, plastic, glass or 
ceramics; retail services or wholesale services for wind chimes, flower vases, flower bowls; retail services or wholesale 
services for oriental single panel standing partition [tsuitate], oriental folding partition screens [byoubu]; retail services or 
wholesale services for upright signboards and advertising balloons; retail services or wholesale services for artificial 
model food samples; retail services or wholesale services for artificial turf; retail services or wholesale services for 
artificial flowers; retail services or wholesale services for mannequins and costume display stands; retail services or 
wholesale services for masquerade costumes; retail services or wholesale services for fishing tackle and fishing baits; 
retail services or wholesale services for insect collecting implements; retail services or wholesale services for paintings 
and calligraphic works and picture frames; retail services or wholesale services for exposed cinematographic films, 
exposed slide films, slide film mounts, electronic publications, recorded video discs and video tapes, photographs, 
photograph stands; retail services or wholesale services for matches; retail services or wholesale services for Japanese 
food wrapping sheets of wood as materials [kyogi], ferns [unworked or partly worked material], bamboo [unworked or 
partly worked material], bamboo skins [unworked or partly worked material], vines, rattan [unworked or partly worked 
material], tree barks, rough cork, palm tree leaves [unworked]
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Priority claimed from 22/04/2014; Application No. : 86258498 ;United States of America 

2919337    21/08/2014
[International Registration No. : 1231673]
SLATED, INC.
7494 Santa Monica Blvd, #301 West Hollywood CA 90046 US

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.35;On-line business networking services in the entertainment industry that facilitates investment in films and other 
forms of entertainment by providing business information relating to investors, filmmakers and projects; business 
services, namely, providing an online network for potential investors and collaborators to receive information by means 
of an online marketplace for the purpose of evaluating possible investments and participation in film and other 
entertainment projects; computer-assisted business information and research services relating to film and other 
entertainment projects; on-line business and professional networking services relating to the entertainment industry; 
providing information in the field of the economics of film, filmmaking, and other entertainment, namely, television, web 
series, and series accessible through home game systems, via a global computer network.

Cl.41;Providing non-downloadable articles in field of financing, investment and the economics of film, filmmaking, and 
other entertainment, namely, television, web series, and series accessible through home game systems, via a global 
computer network; educational services, namely, providing workshops and discussion groups in the field of financing, 
investment and the economics of film, filmmaking, and other entertainment, namely, television, web series, and series 
accessible through home game systems.
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2920804    19/11/2014
[International Registration No. : 1232484]
SOCIETE FRANCAISE DE PARFUMERIE (SOFRAPAR)
53 rue Gutenberg F-75015 PARIS France

Address for service in India/Attorney address:
INVENTURE IP
G-13, LOWER GROUND FLOOR, NIZAMUDDIN WEST, NEW DELHI-110013

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
soil fertilizers; chemical products used for preserving foodstuffs; preserving salt, other than for foodstuffs; salts for 
industrial use; chemical reagents other than for medical or veterinary use; bleaching agents for industrial use.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic substances for medical 
use; food for babies; plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; 
products for destroying vermin; fungicides, herbicides; medicated bath preparations, sanitary pads, panties or towels; 
chemical preparations for medical or pharmaceutical use; medicinal herbs; herbal teas; parasiticides; sugar for medical 
use; alloys of precious metals for dental use.
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Priority claimed from 01/04/2014; Application No. : 012747879 ;European Union 

2921219    19/09/2014
[International Registration No. : 1231921]
CENTIRO SOLUTIONS AKTIEBOLAG
Vevgatan 6 SE-504 64 Borås SE

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
FLAT NO. 021, MAHAGUN MAESTRO, PLOT F21A, SECTOR-50, NOIDA-201301, UTTAR PRADESH

Proposed to be Used
IR DIVISION
Cl.9;Computer software programs; software; software drivers; computer software programs for database management; 
computer e-commerce software; computer software programs in the form of applications.

Cl.35;Processing, preparation and/or supervision of computerized information; data search in computer files for others;
computerized file management; computerized data management services; advisory services relating to e-business; 
advisory services relating to e-commerce; systemization of information into computer databases.

Cl.38;Communication services, namely, electronic transmission of data and documents among users of computers; 
electronic transmission of computer programs via the internet; consultancy services relating to data communications; 
providing access to databases; providing user access to global computer networks; arranging access to databases on 
the internet; arranging access to global computer networks.

Cl.39;Computerized distribution advisory services and planning relating to transport; computerized transport 
information services.

Cl.41;Training courses relating to computer software; training in the operation of computerized systems.

Cl.42;Computer software consultancy; installation of computer software; providing temporary use of non-downloadable
computer software for preparing shipping documents over computer networks, intranets and the internet; hosting 
services and software as a service and rental of software; design and development of software; server hosting; 
configuration of computer software; software customization services; storage of computerized information.

Cl.45;Licensing of computer software.
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Priority claimed from 08/11/2013; Application No. : 30 2013 007 693.1/06 ;Germany 

2921792    07/05/2014
[International Registration No. : 1232401]
INTERHYDRAULIK GESELLSCHAFT FÜR HYDRAULIK-KOMPONENTEN MBH
Am Buddenberg 18 59379 Selm Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.6;Pressure pipes of metal; valves of metal, other than parts of machines; building materials of metal; fittings of metal 
for compressed air ducts; clips of metal for cables and pipes; fastenings of metal; containers of metal for compressed 
gas or liquid air; tanks of metal; closures of metal for containers; framework of metal for building; cables and wires of 
metal (not for electronic purposes); binding screws of metal for cables; cable joints of metal (non-electric); cables and 
wires of metal (not for electric purposes); bindings of metal; bands of metal for tying-up purposes; ironmongery and small
items of metal hardware; bolts of metal; flanges (collars) of metal; ferrules of metal; metal pipes; nozzles of metal; ducts 
of metal for ventilating and air conditioning installations; bottles of metal for compressed gas or liquid air; metal tubes; 
pipework of metal; pipe muffs of metal; collars of metal for fastening pipes; junctions of metal for pipes; steel masts; steel 
tubes; goods of common metal, not included in other classes; door handle sets of metal.

Cl.7;Pumps being parts of machines, motors or engines; pumps (machines); taps being parts of machines, motors or 
engines; compressors (machines); compressed air machines; pressure regulators being parts of machines; pressure 
valves being parts of machines; pressure reducers being parts of machines; machine tools; driving motors, other than for 
land vehicles; transmission shafts, other than for land vehicles; fittings for engine boilers; joints being parts of engines; 
pneumatic transporters; compressed air motors; compressed air pumps; springs being parts of machines; filters being 
parts of machines, motors or engines; blowing machines; blowing machines for the compression, suction and transport 
of gases; hydraulic motors or engines; hydraulic controls for machines, motors or engines; boiler tubes being parts of 
machines; pneumatic controls for machines, motors or engines; pneumatic tube conveyors; pneumatic door openers and 
closers being parts of machines; machine coupling and transmission components, other than for land vehicles.

Cl.17;Flexible pipes, not of metal; hoses of textile material; valves of india-rubber or vulcanized fiber; packing, stopping 
and insulating materials; sleeves of rubber for protecting parts of machines; reinforcing materials, not of metal, for pipes; 
pipe gaskets; pipe muffs, not of metal; junctions, not of metal, for pipes; soundproofing materials.

Cl.19;Pipes, not of metal, for building purposes; pressure pipes, not of metal; ducts, not of metal, for ventilating and air 
conditioning installations; building materials, not of metal; reinforcing materials, not of metal, for building; beams, not of 
metal.

Cl.20;Fittings, not of metal, for building; clips of plastic for cables and pipes; fastenings of plastic; reservoirs, not of 
metal nor of masonry; closures, not of metal, for containers; casks, barrels, not of metal; taps for casks, not of metal; 
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water-pipe valves of plastic.

Cl.42;Engineering services; construction drafting; technical consultancy relating to product development; technical 
project studies; scientific and technological services and research and services of a designer in respect of these; 
architectural consultation; consultancy in the field of energy-saving; conducting of technical tests; preparation of reports 
relating to technological research; preparation of reports relating to scientific research; technical research; mechanical 
research; industrial analysis and research services; material testing.
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Priority claimed from 07/11/2013; Application No. : 30 2013 007 653.2/06 ;Germany 

2921793    07/05/2014
[International Registration No. : 1232402]
INTERHYDRAULIK GESELLSCHAFT FÜR HYDRAULIK-KOMPONENTEN MBH
Am Buddenberg 18 59379 Selm Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.6;Pressure pipes of metal; valves of metal, other than parts of machines; building materials of metal; fittings of metal 
for compressed air ducts; clips of metal for cables and pipes; fastenings of metal; containers of metal for compressed 
gas or liquid air; tanks of metal; closures of metal for containers; framework of metal for building; cables and wires of 
metal (not for electronic purposes); binding screws of metal for cables; cable joints of metal (non-electric); cables and 
wires of metal (not for electric purposes); bindings of metal; bands of metal for tying-up purposes; ironmongery and small
items of metal hardware; bolts of metal; flanges (collars) of metal; ferrules of metal; metal pipes; nozzles of metal; ducts 
of metal for ventilating and air conditioning installations; bottles of metal for compressed gas or liquid air; metal tubes; 
pipework of metal; pipe muffs of metal; collars of metal for fastening pipes; junctions of metal for pipes; steel masts; steel 
tubes; goods of common metal, not included in other classes; door handle sets of metal.

Cl.7;Pumps being parts of machines, motors or engines; pumps (machines); taps being parts of machines, motors or 
engines; compressors (machines); compressed air machines; pressure regulators being parts of machines; pressure 
valves being parts of machines; pressure reducers being parts of machines; machines and machine tools; driving motors,
other than for land vehicles; transmission shafts, other than for land vehicles; fittings for engine boilers; joints being 
parts of engines; pneumatic transporters; compressed air motors; compressed air pumps; springs being parts of 
machines; filters being parts of machines, motors or engines; blowing machines; blowing machines for the compression, 
suction and transport of gases; hydraulic motors or engines; hydraulic controls for machines, motors or engines; boiler 
tubes being parts of machines; pneumatic controls for machines, motors or engines; pneumatic tube conveyors; 
pneumatic door openers and closers being parts of machines; machine coupling and transmission components, other 
than for land vehicles.

Cl.17;Flexible pipes, not of metal; hoses of textile material; valves of india-rubber or vulcanized fiber; packing, stopping 
and insulating materials; sleeves of rubber for protecting parts of machines; reinforcing materials, not of metal, for pipes; 
pipe gaskets; pipe muffs, not of metal; junctions, not of metal, for pipes; soundproofing materials.

Cl.19;Pipes, not of metal, for building purposes; pressure pipes, not of metal; ducts, not of metal, for ventilating and air 
conditioning installations; building materials, not of metal; reinforcing materials, not of metal, for building; beams, not of 
metal.

Cl.20;Fittings, not of metal, for building; clips of plastic for cables and pipes; fastenings of plastic; reservoirs, not of 
metal nor of masonry; closures, not of metal, for containers; casks, barrels, not of metal; taps for casks, not of metal; 
water-pipe valves of plastic.

Cl.42;Engineering services; construction drafting; technical consultancy relating to product development; technical 
project studies; scientific and technological services and research and services of a designer in respect of these; 
architectural consultation; consultancy in the field of energy-saving; conducting of technical tests; preparation of reports 
relating to technological research; preparation of reports relating to scientific research; technical research; mechanical 
research; industrial analysis and research services; material testing.
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Priority claimed from 19/11/2013; Application No. : 2013/07929 ;Sweden 

2925336    19/05/2014
[International Registration No. : 1232990]
ERAS - ENHANCED RECOVERY AFTER SURGERY SOCIETY FOR PERIOPERATIVE CARE
Isafjordsgatan 39B SE-164 40 KISTA Sweden

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2786771

IR DIVISION
Cl.9;Computer programs.

Cl.16;Education and instruction materials.

Cl.41;Education and instruction services.

Cl.42;Scientific and technological services; medical research services; design and development of computer hardware 
and software.
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Priority claimed from 18/12/2013; Application No. : 1281061 ;Benelux 

2933291    01/04/2014
[International Registration No. : 1235272]
ROYALTY BUGABOO GMBH
Schmidgasse 3 CH-6300 Zug CH

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.12;Vehicles, including prams, strollers, buggies, bicycles, scooters, cycle trailers and golf carts; parts, fittings for all 
the aforesaid products not included in other classes, as well as cycle seats and child car seats; covers for prams and 
buggies; hoods for prams and buggies.

Cl.18;Suitcases, wheeled shopping bags, bags, not included in other classes, travelling bags, rucksacks, baby care 
bags, baby diaper bags; umbrellas and parasols, including parasols for prams and buggies, textile cloths and textile 
straps for carrying babies and children, not included in other classes; bags and frames for carrying babies and children.

Cl.20;Furniture, mirrors, picture frames; baby chairs (including high chairs); all the aforementioned goods for babies 
and children.

Cl.24;Textiles and textile goods, not included in other classes, such as blankets and foot muffs for prams and buggies; 
bed and cradle textiles; blankets, sheets, duvets; sleeping bags (sheet sleeping bags).

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; dolls, plush toy animals, cuddly toy animals; rattles; baby musical toys, children musical 
toys; gymnastic and sporting articles not included in other classes, including baby gym articles.

Cl.35;Business management; retail services; the aforementioned services also via electronic networks such as internet.
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Priority claimed from 17/04/2014; Application No. : 996307 ;New Zealand 

2936414    14/10/2014
[International Registration No. : 1235108]
SNPSHOT TRUSTEE LIMITED 
C/- Chapman Atkins, Level 20, PWC Tower, 188 Quay Street Auckland 1010 NZ

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.8;Hand operated tools and implements; tools and guns for applying tags, markers and identification apparatus; 
agricultural, horticultural, forestry and farming tools for taking tissue samples; agricultural, horticultural, forestry and 
farming implements in this class; guns in this class; parts and accessories for all of the above.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision) and teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; data processing 
equipment, computers; computer apparatus and equipment; computer software; cameras; cases for equipment and 
apparatus in this class; eyeglasses; sunglasses; laboratory trays; GPS apparatus; identification apparatus; tracking and 
tracing apparatus; electronic readers; tissue sampling apparatus; electronic tags; readable tags; parts and accessories 
for all of the above.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; genetic testing services; animal identification 
services, namely, testing to identify animals; analysis and testing of tissue samples; laboratory services; testing services; 
provision of information and advice in relation to all of the above.
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2937436    17/09/2014
[International Registration No. : 1234519]
Gen-Probe Incorporated
10210 Genetic Center Drive San Diego CA 92121 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17, SOUTH EXTENSION-II NEW DELHI-110049

Proposed to be Used
IR DIVISION
Cl.5;Chemical reagents and buffers for use with automated in vitro diagnostic clinical/medical specimen analyzer; kits 
comprising reagents and buffers for in vitro diagnostic determination of diseases.

Cl.9;Automated in vitro diagnostic specimen analyzer apparatus and parts therefor, for the detection and assay of 
genetic materials and analogs thereof, consisting primarily of a photometer, incubator, liquid reagent dispensing bottles 
and devices, sample handling and pipetting devices, mixers and magnetic separation devices, for laboratory use; 
computer software for the operation of an automated in vitro diagnostic specimen test analyzer; computer software for 
the organization, analysis and reporting of in vitro diagnostic specimen test data, namely, data processing software; 
electronic publications, namely, instrument and software manuals, and quick reference guides recorded on computer 
media; automated in vitro diagnostic instrument system for the assay of biological specimens comprised of assay 
processing unit, workstation control unit, and power supply, and parts therefor, all for laboratory use.

Cl.10;Automated in vitro diagnostic specimen analyzer apparatus and parts therefor, for the detection and assay of 
genetic materials and analogs thereof, consisting primarily of a photometer, incubator, liquid reagent dispensing bottles 
and devices, sample handling and pipetting devices, mixers and magnetic separation devices, for medical diagnostic use.
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Priority claimed from 19/09/2013; Application No. : 30 2013 006 498.4/07 ;Germany 

2937439    14/03/2014
[International Registration No. : 1235273]
KAESER KOMPRESSOREN SE
Carl-Kaeser-Straße 26 96450 COBURG Germany

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

Proposed to be Used
IR DIVISION
Cl.4;Oils for technical or industrial purposes, including compressor oils, gear oils and motor oils; lubricating oils; 
lubricants; industrial greases; lubricating greases; paraffin; dust absorbing compositions; dust wetting compositions; 
dust binding compositions.

Cl.6;Pipes of metal, including pressure pipes of metal; compressed air ducts of metal; collars of metal for fastening 
pipes; junctions of metal for pipes; elbows of metal for pipes; common metals and their alloys; building materials of 
metal; cables and wires of metal, not for electric purposes; ironmongery and small items of metal hardware; goods of 
metal, included in this class; branching pipes of metal; fittings of metal for compressed air ducts; fittings of metal for 
building; clips of metal for cables and pipes; containers of metal for air, compressed gas or liquid air; closures of metal 
for containers; metal sheets; flanges (collars) of metal; masts of metal; grease nipples; door fittings of metal; all aforesaid 
goods exclusively for and/or in connection with compressed air generation, compressed air distribution and compressed 
air treatment; parts of all the aforesaid goods, included in this class.

Cl.7;Machines and mechanical apparatus for the generation of compressed air, vacuum and air flow, included in this 
class; compressors (machines), including reciprocating compressors and screw compressors; blowers for the 
compression, exhaustion and transport of gases; blowing machines; air suction machines; vacuum pumps being 
machines; parts of the aforesaid goods (included in this class), including central screw compressor units or central 
reciprocating compressor units; air compressors; pneumatic transporters; compressed air machines; compressed air 
motors; compressed air pumps; compressed air vessels being parts of machines; pressure tanks being parts of 
machines; pumps being parts of machines, motors or engines; turbines, other than for land vehicles; machine tools; 
pneumatic tools; filters being parts of machines, motors or engines, except those for installation in vehicles and 
caravans, yet not except those for installation in portable compressors; air filters for motors and/or compressors, except 
those for installation in vehicles and caravans, yet not except those for installation in portable compressors; catalytic 
converters for the adsorption of hydrocarbon vapors (gas catalytic converters); activated carbon absorbers and catalytic 
converters, being parts of machines; activated carbon filters for use in compressed air systems, being parts of machines; 
high pressure filters being parts of machines; condensate separators being parts of machines; vacuum cleaners; cooling 
radiators for motors and engines; coolers for motors, compressors or blowers; air condensers; condenser installations; 
de-aerators being parts of machines; oil separators being parts of machines, including de-oilers for separating oil from 
air; fittings for compressors and machines; fittings for engine boilers; taps being parts of machines or motors; seals 
being parts of machines; compressed air main charging systems (control devices for the regulation of compressed air, 
being parts of machines); compressed air reservoirs being parts of machines; regulators being parts of machines; speed 
governors for machines and motors; pressure regulators being parts of machines; valves being parts of machines, 
including pressure valves; pressure reduction valves being parts of machines; pneumatic controls for machines and 
motors; motors, other than motors for land vehicles; electric motors, other than for land vehicles; generators of 
electricity; machine housings; mounts for machines; stands for machines; tables for machines; couplings and driving 
belts, other than for land vehicles; gear boxes, other than for land vehicles; ball-bearings; shaft couplings being 
machines; cranks being parts of machines; crank shafts; machine wheels; axles for machines; pump diaphragms; 
superchargers; turbo compressors; fans for motors; antipollution devices for motors and/or compressors, being parts of 
machines and motors; heat exchangers being parts of machines; parts of all the aforesaid goods, included in this class; 
safety accessories for compressors, namely safety valves, regulating valves; compressed air reservoirs being parts of 
compressors, machines and motors; control and regulating devices for compressors, blowers or vacuum pumps; 
apparatus and devices for machine control; regulating and safety accessories for compressors.

Cl.9;Electric and/or electronic control and regulating devices for compressors, blowers, vacuum pumps, or air treatment
apparatus and air treatment devices; electric and/or electronic apparatus and devices for process control and machine 
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control; electric and/or electronic devices for the remote control of industrial processes; electric and/or electronic 
regulating devices for compressors, blowers and/or vacuum pumps, included in this class; electric and/or electronic 
control devices for compressors, blowers and/or vacuum pumps, included in this class; electric and electronic 
components and units, included in this class; integrated circuits; electronic and/or optoelectronic components and units, 
included in this class; apparatus and instruments for weak-current engineering, namely for telecommunications, high-
frequency engineering, measurement engineering and control engineering; apparatus and instruments for power 
engineering, namely for conducting, transforming, storing, regulating and control; measuring devices, automatic time 
switches, automatic weighers; data processing devices and apparatus, including data acquisition equipment and data 
acquisition apparatus; computer programs recorded on data carriers and/or in data memories; computers and 
installations consisting entirely or mainly thereof; computer output equipment, including printers, recorders, plotters, 
terminals, screens, other visual display and feeler units; apparatus and devices for data transmission, including 
installations consisting entirely or mainly thereof; data memories, namely floppy discs, magnetic hard discs and magnetic 
tapes, magnetic bubble memories, solid-state memories, tape decks, optically and/or mechanically encoded storage discs 
and storage tape systems; electrotechnical and electronic apparatus and devices, included in this class; sensors for the 
acquisition of physical quantities, included in this class; devices for the recording, transmission and reproduction of 
sound, images and data; parts of all the aforesaid goods, included in this class.

Cl.11;Apparatus, devices and machines for air treatment, including for compressed air conditioning, mainly for the 
separation and deposition of solid and/or liquid contamination of the compressed air; air filtering installations, except 
those for installation in vehicles and caravans, yet not except those for installation in portable compressors; air purifying 
apparatus and air purifying machines; air dryers, including compressed air dryers; desiccant (adsorption) dryers; 
refrigeration dryers; membrane dryers; drying apparatus and drying installations; drying devices; refrigerating apparatus, 
refrigerating machines and refrigerating installations in connection with apparatus, devices or installations for generating,
distribution and/or preparation of compressed air; air cooling devices; air coolers, including compressed air coolers; 
condensate drains for compressed air applications being parts of refrigerating devices; heat exchangers, included in this 
class; apparatus and machines for the treatment of condensate water by means of purification and/or filtration; air filters 
for air conditioning; filters being parts of household or industrial installations; filter systems, including air filtering 
installations; compressed air filters; dust filters for use in compressed air installations; air purifying lamps having a 
germicidal effect; apparatus and devices for the sterilization of air; regulating and safety accessories for gas devices; 
taps for pipes; safety accessories for compressors, namely protective switches, pressure switches; control and 
regulating devices for air treatment apparatus and air treatment devices; compressed air reservoirs being parts of the 
aforesaid goods of class 11; parts of all the aforesaid goods, included in this class; pipe line spigots of metal.

Cl.16;Manuals; paper, cardboard and goods made from these materials, included in this class; printed matter; 
photographs; computer programs in printed form.

Cl.37;Construction of compressed air generation systems, compressed air distribution systems and compressed air 
treatment systems; installation, repair, maintenance and care of the goods mentioned in classes 6, 7, 9 and 11; 
installation services relating to apparatus, devices and installations for compressed air generation, compressed air 
distribution and compressed air treatment; installation and repair of compressors and compressor installations; 
plumbing; installation, maintenance and repair of machines for and/or in connection with compressed air generation, 
compressed air distribution and compressed air treatment; cleaning of compressors and compressed air installations; 
installation and repair of pipes, namely of pressure pipes; rental of compressed air machines; rental of installations and 
devices for the generation, conduction, storing, release and/or treatment of compressed air.

Cl.39;Distribution and supply of compressed air for third parties.

Cl.40;Generation of energy and of compressed air; consultancy services for third parties in the field of generation of 
energy or of compressed air; air purification; air freshening (air conditioning); rental and leasing of installations serving 
the generation or supply of energy or of compressed air; generation of compressed air for third parties.

Cl.41;Training and further training of engineers, including in the field of compressed air, compressors and compressed 
air applications; education; providing of training; film production; arranging and conducting of conferences and 
seminars.

Cl.42;Technical planning of installations serving the generation, conduction, storing, release and/or treatment of 
compressed air; technical consultancy in relation to the development of technologies and technical components for 
compressed air systems; scientific and industrial research; computer programming; engineering services; construction 
drafting; technical project studies; quality control; preparation of reports relating to engineering consultancy services; 
material testing; all of the aforesaid services exclusively in the fields of compressed air generation, compressed air 
distribution and compressed air treatment; engineering consultancy services in the field of compressed air generation, 
compressed air treatment and compressed air distribution; research in the fields of compressed air generation, 
compressed air treatment and compressed air distribution.
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Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; air fragrance preparations; anti-aging 
cream; bath preparations; body cleaning and beauty care preparations; breath freshener; cleaning and fragrancing 
preparations; cosmetics; deodorants and antiperspirants; detergents; essential oils and aromatic extracts [perfumes]; 
facial cleansers; fragrance preparations; fragrances; hair care agents; hair preparations and treatments; hair removing 
and shaving preparations; household fragrances; laundry preparations; leather and shoe cleaning and polishing 
preparations; make-up; medical toothpastes; medicated shampoo; medicated shampoos; medicated soaps; moisturiser; 
mouth [breath] fresheners not for medical use; non-medicated mouth washes; non-medicated mouth wash; oral hygiene 
preparations not for medical purposes; perfumery and fragrances; skin care preparations; soaps and gels; toiletries; 
tooth care preparations; tooth cleaning preparations; tooth polish; tooth powder; toothpaste.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; materials for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; absorbent articles for personal hygiene; air deodorising preparations; dental preparations 
and articles; air purifying preparations; diagnostic preparations; disinfectants and antiseptics; hygienic preparations and 
articles, other than toiletries; medical preparations; medicated hand wash; medicinal mouth sprays being for nicotine 
replacement purpose.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; sex aids; massage apparatus; supportive bandages; furniture adapted for medical use; dental 
equipment; diagnostic, examination, and monitoring equipment; hearing protection devices.

Cl.16;Adhesive printed matter; advertisements [printed matter], advertising material being printed matter; audiovisual 
teaching materials; computer software in the form of printed matter; printed matter relating to health education; paper, 
cardboard, stationery, instructional and teaching material, printed publications, educational materials in printed form; 
booklets, books; charts, computer programmes in the form of printed matter; drawing instruments and materials; pens; 
graphic representations; handbooks; letters; magazines; manuals; newsletters; pamphlets; pictures; posters, memo 
books, year planners; personal organisers [printed matter]; plastic covered cards bearing printed matter; printed matter 
for advertising purposes; printed matter for educational purposes; printed matter for instructional purposes; printed 
matter for record keeping.

Cl.25;Clothing; footwear; headgear.

Cl.32;Beers; mineral and aerated waters; non-alcoholic drinks; fruit drinks and fruit juices; syrups for making 
beverages; shandy; de-alcoholised drinks, non-alcoholic beers and wines.

Cl.33;Alcoholic beverages (except beers); alcoholic wines; spirits and liqueurs; alcopops; alcoholic cocktails.

Cl.34;Tobacco; smokers" articles; matches; lighters for smokers.

Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
supervision of loyalty and incentive schemes; advertising services provided via the Internet; production of television and 
radio advertisements; accountancy; auctioneering; trade fairs; opinion polling; data processing; provision of business 
information; retail services connected with the sale of therapeutic, diagnostic and medical devices, software and medical 
equipment; market campaigns; market campaigns relating to health.

Cl.41;Education; arrangement of conferences for educational purposes; arrangement of seminars, workshops and 
exhibitions for educational purposes; publication of books; writing of texts other than publicity texts; educational 
information and services; instructional services; provision of on-line electronic publications (not downloadable from the 
Internet); production of video-tapes for corporate use in corporate educational training; professional consultancy relating 
to education; provision of information relating to education; publication of educational material; technological education 
services; providing of training; entertainment; sporting and cultural activities.
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Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer programming; installation, maintenance 
and repair of computer software; computer consultancy services; design and development of webpages for websites; 
creating, maintaining and hosting the web sites of others; design services; electronic data storage.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; dentistry services; medical analysis for the diagnosis and treatment of persons; 
pharmacy advice; garden design services.
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Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; air fragrance preparations; anti-aging 
cream; bath preparations; body cleaning and beauty care preparations; breath freshener; cleaning and fragrancing 
preparations; cosmetics; deodorants and antiperspirants; detergents; essential oils and aromatic extracts [perfumes]; 
facial cleansers; fragrance preparations; fragrances; hair care agents; hair preparations and treatments; hair removing 
and shaving preparations; household fragrances; laundry preparations; leather and shoe cleaning and polishing 
preparations; make-up; medical toothpastes; medicated shampoo; medicated shampoos; medicated soaps; moisturiser; 
mouth [breath] fresheners not for medical use; non-medicated mouth washes; non-medicated mouth wash; oral hygiene 
preparations not for medical purposes; perfumery and fragrances; skin care preparations; soaps and gels; toiletries; 
tooth care preparations; tooth cleaning preparations; tooth polish; tooth powder; toothpaste.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; materials for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides; absorbent articles for personal hygiene; air deodorising preparations; dental preparations 
and articles; air purifying preparations; diagnostic preparations; disinfectants and antiseptics; hygienic preparations and 
articles, other than toiletries; medical preparations; medicated hand wash; medicinal mouth sprays being for nicotine 
replacement purpose.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; sex aids; massage apparatus; supportive bandages; furniture adapted for medical use; dental 
equipment; diagnostic, examination, and monitoring equipment; hearing protection devices.

Cl.16;Adhesive printed matter; advertisements [printed matter], advertising material being printed matter; audiovisual 
teaching materials; computer software in the form of printed matter; printed matter relating to health education; paper, 
cardboard, stationery, instructional and teaching material, printed publications, educational materials in printed form; 
booklets, books; charts, computer programmes in the form of printed matter; drawing instruments and materials; pens; 
graphic representations; handbooks; letters; magazines; manuals; newsletters; pamphlets; pictures; posters, memo 
books, year planners; personal organisers [printed matter]; plastic covered cards bearing printed matter; printed matter 
for advertising purposes; printed matter for educational purposes; printed matter for instructional purposes; printed 
matter for record keeping.

Cl.25;Clothing; footwear; headgear.

Cl.32;Beers; mineral and aerated waters; non-alcoholic drinks; fruit drinks and fruit juices; syrups for making 
beverages; shandy; de-alcoholised drinks, non-alcoholic beers and wines.

Cl.33;Alcoholic beverages (except beers); alcoholic wines; spirits and liqueurs; alcopops; alcoholic cocktails.

Cl.34;Tobacco; smokers" articles; matches; lighters for smokers.

Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
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supervision of loyalty and incentive schemes; advertising services provided via the Internet; production of television and 
radio advertisements; accountancy; auctioneering; trade fairs; opinion polling; data processing; provision of business 
information; retail services connected with the sale of therapeutic, diagnostic and medical devices, software and medical 
equipment; market campaigns; market campaigns relating to health.

Cl.41;Education; arrangement of conferences for educational purposes; arrangement of seminars, workshops and 
exhibitions for educational purposes; publication of books; writing of texts other than publicity texts; educational 
information and services; instructional services; provision of on-line electronic publications (not downloadable from the 
Internet); production of video-tapes for corporate use in corporate educational training; professional consultancy relating 
to education; provision of information relating to education; publication of educational material; technological education 
services; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer programming; installation, maintenance 
and repair of computer software; computer consultancy services; design and development of webpages for websites; 
creating, maintaining and hosting the web sites of others; design services; electronic data storage.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services; dentistry services; medical analysis for the diagnosis and treatment of persons; 
pharmacy advice; garden design services.
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Cl.4;Cooling lubricants.

Cl.7;Machines and machine tools and installations consisting thereof, namely machines and machine tools and 
installations consisting thereof for metal treating and working, in particular drilling machines, painting and dyeing 
machines, robotic machines, conveying machines, marking machines, punching machines/clippers (machines), milling 
machines, sawing machines, in particular circular sawing machines and band saws, welding machines, flame cutting 
machines, cutters (machines) and cutting machines; control apparatus, tools and parts of machines for the aforesaid 
machines and machine tools and installations consisting thereof, included in this class; blasting machines, preserving 
machines, lacquering machines, sawing machines, punching machines, clippers (machines) and welding machines and 
installations consisting thereof and conveying machines and conveying installations consisting thereof and conveying 
devices for metal treating and working; sheet-metal working machines and installations consisting thereof; belts for 
conveyors and conveying machines and installations consisting thereof, namely roller conveyors and cross conveyors 
for the supply and removal of workpieces, material rods, profiles and sheets and plates of metal to and from processing 
machines and length measuring and positioning systems therefor; cranes (lifting and hoisting apparatus); robots 
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(machines); robotic manipulators (machines) for the supply and removal of workpieces, material rods, profiles and 
sheets; robotic welding machines and installations consisting thereof for the manufacture of welded structures; assembly 
machines and machines for the treatment of materials; mechanical tools, as far as included in this class, in particular 
circular saw blades, band saw blades, shear blades, borers, thread cutters, embossers, marking tools, milling tools, oxy-
acetylene cutters and plasma torches, welding torches, mechanical cooling lubricant apparatus, all aforesaid mechanical 
tools for machines and machine tools and installations consisting thereof form metal treating and working, in particular 
drilling machines, painting and dyeing machines, robotic machines, conveying machines, marking machines, punching 
machines/clippers (machines), milling machines, sawing machines, in particular circular sawing machines and band 
saws, welding machines, flame cutting machines, cutters (machines) and cutting machines; modular tools for machines 
and machine tools; lubricators (parts of machines); coding and marking machines; sharpening machines for saw blades, 
saw bands and borers; individual parts, wearing parts and replacement parts for all of the aforesaid goods, included in 
this class.

Cl.9;Recorded or downloadable computer software, in particular for operating and control of machines, for the 
management of order data, cutting data, material data and for optimizing manufacturing processes and manufacturing 
steps, for communication with superordinate management systems, including CAD systems or ERP systems for 
visualizing, monitoring and control of operating processes; electric installations for the remote control of industrial 
operations.

Cl.37;Assembly, installation, maintenance and repair of machines and machine tools and installations consisting 
thereof, in particular machines and machine tools and installations consisting thereof for metal treating and working, in 
particular drilling machines, painting and dyeing machines, robotic machines, conveying machines, marking machines, 
punching machines/clippers (machines), milling machines, sawing machines, in particular circular sawing machines and 
band saws, welding machines, flame cutting machines, cutters (machines) and cutting machines.

Cl.41;Providing of training and instruction for using machines and machine tools and installations consisting thereof, 
in particular machines and machine tools and installations consisting thereof for metal treating and working, in particular 
drilling machines, painting and dyeing machines, robotic machines, conveying machines, marking machines, punching 
machines/clippers (machines), milling machines, sawing machines, in particular circular sawing machines and band 
saws, welding machines, flame cutting machines, cutters (machines) and cutting machines.
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Cl.7;Machines and mechanical apparatus for the generation of compressed air, vacuum and air flow, included in this 
class; compressors (machines), including reciprocating compressors and screw compressors; blowers for the 
compression, exhaustion and transport of gases; blowing machines; air suction machines; vacuum pumps being 
machines; parts of the aforesaid goods (included in this class), including central screw compressor units or central 
reciprocating compressor units; air compressors; pneumatic transporters; compressed air machines; compressed air 
motors; compressed air pumps; compressed air vessels being parts of machines; pressure tanks being parts of 
machines; pumps being parts of machines, motors or engines; turbines, other than for land vehicles; machine tools; 
pneumatic tools; filters being parts of machines, motors or engines; air filters for motors and/or compressors; catalytic 
converters for the adsorption of hydrocarbon vapors (gas catalytic converters); activated carbon absorbers and catalytic 
converters, being parts of machines; activated carbon filters for use in compressed air systems, being parts of machines; 
high pressure filters being parts of machines; condensate separators being parts of machines; vacuum cleaners; cooling 
radiators for motors and engines; coolers for motors, compressors or blowers; air condensers; condenser installations; 
de-aerators being parts of machines; oil separators being parts of machines, including de-oilers for separating oil from 
air; fittings for compressors and machines; fittings for engine boilers; taps being parts of machines or motors; seals 
being parts of machines; compressed air main charging systems (control devices for the regulation of compressed air, 
being parts of machines); compressed air reservoirs being parts of machines; regulators being parts of machines; speed 
governors for machines and motors; pressure regulators being parts of machines; valves being parts of machines, 
including pressure valves; pressure reduction valves being parts of machines; pneumatic controls for machines and 
motors; motors, other than motors for land vehicles; electric motors, other than for land vehicles; generators of 
electricity; machine housings; mounts for machines; stands for machines; tables for machines; couplings and driving 
belts, other than for land vehicles; gear boxes, other than for land vehicles; ball-bearings; shaft couplings being 
machines; cranks being parts of machines; crank shafts; machine wheels; axles for machines; pump diaphragms; 
superchargers; turbo compressors; fans for motors; anti-pollution devices for motors and/or compressors, being parts of 
machines and motors; heat exchangers being parts of machines; parts of all the aforesaid goods, included in this class; 
safety accessories for compressors, namely safety valves, regulating valves; compressed air reservoirs being parts of 
compressors, machines and motors; regulating and safety accessories for compressors.

Cl.11;Apparatus, devices and machines for air treatment, including for compressed air conditioning, mainly for the 
separation and deposition of solid and/or liquid contamination of the compressed air; air filtering installations; air 
purifying apparatus and air purifying machines; air dryers, including compressed air dryers; desiccant (adsorption) 
dryers; refrigeration dryers; membrane dryers; drying apparatus and drying installations; drying devices; refrigerating 
apparatus, refrigerating machines and refrigerating installations; air cooling devices; air coolers, including compressed 
air coolers; condensate drains for compressed air applications being parts of refrigerating devices; heat exchangers, 
included in this class; apparatus and machines for the treatment of condensate water by means of purification and/or 
filtration; air filters for air conditioning; filters being parts of household or industrial installations; filter systems, including 
air filtering installations; compressed air filters; dust filters for use in compressed air installations; air purifying lamps 
having a germicidal effect; apparatus and devices for the sterilization of air; regulating and safety accessories for gas 
devices; taps for pipes; safety accessories for compressors, namely protective switches, pressure switches; compressed 
air reservoirs being parts of the aforesaid goods of class 11; parts of all the aforesaid goods, included in this class.

Cl.37;Construction of compressed air generation systems, compressed air distribution systems and compressed air 
treatment systems; installation, repair, maintenance and care of the goods mentioned in classes 7, 9 and 11; installation 
services relating to apparatus, devices and installations for compressed air generation, compressed air distribution and 
compressed air treatment; installation and repair of compressors and compressor installations; plumbing; installation, 
maintenance and repair of machines for and/or in connection with compressed air generation, compressed air distribution
and compressed air treatment; cleaning of compressors and compressed air installations; installation and repair of pipes, 
namely of pressure pipes; rental of compressed air machines, namely rental of machines for the generation of 
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compressed air; rental of installations and devices for the generation, conduction, storing, release and/or treatment of 
compressed air.

Cl.39;Distribution and supply of compressed air for third parties.

Cl.40;Generation of energy and of compressed air; consultancy services for third parties in the field of generation of 
energy or of compressed air; air purification; air freshening (air conditioning); rental and leasing of installations serving 
the generation or supply of energy or of compressed air; generation of compressed air for third parties.
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Cl.7;Machines and mechanical apparatus for the generation of compressed air, vacuum and air flow, included in this 
class; compressors (machines), including reciprocating compressors and screw compressors; blowers for the 
compression, exhaustion and transport of gases; blowing machines; air suction machines; vacuum pumps being 
machines; parts of the aforesaid goods (included in this class), including central screw compressor units or central 
reciprocating compressor units; air compressors; pneumatic transporters; compressed air machines; compressed air 
motors; compressed air pumps; compressed air vessels being parts of machines; pressure tanks being parts of 
machines; pumps being parts of machines, motors or engines; turbines, other than for land vehicles; machine tools; 
pneumatic tools; filters being parts of machines, motors or engines; air filters for motors and/or compressors; catalytic 
converters for the adsorption of hydrocarbon vapors (gas catalytic converters); activated carbon absorbers and catalytic 
converters, being parts of machines; activated carbon filters for use in compressed air systems, being parts of machines; 
high pressure filters being parts of machines; condensate separators being parts of machines; vacuum cleaners; cooling 
radiators for motors and engines; coolers for motors, compressors or blowers; air condensers; condenser installations; 
de-aerators being parts of machines; oil separators being parts of machines, including de-oilers for separating oil from 
air; fittings for compressors and machines; fittings for engine boilers; taps being parts of machines or motors; seals 
being parts of machines; compressed air main charging systems (control devices for the regulation of compressed air 
being parts of machines); compressed air reservoirs being parts of machines; regulators being parts of machines; speed 
governors for machines and motors; pressure regulators being parts of machines; valves being parts of machines, 
including pressure valves; pressure reduction valves being parts of machines; pneumatic controls for machines and 
motors; motors, other than motors for land vehicles; electric motors, other than for land vehicles; generators of 
electricity; machine housings; mounts for machines; stands for machines; tables for machines; couplings and driving 
belts, other than for land vehicles; gear boxes, other than for land vehicles; ball-bearings; shaft couplings being 
machines; cranks being parts of machines; crank shafts; machine wheels; axles for machines; pump diaphragms; 
superchargers; turbo compressors; fans for motors; anti-pollution devices for motors and/or compressors, being parts of 
machines and motors; heat exchangers being parts of machines; parts of all the aforesaid goods, included in this class; 
control and regulating devices for compressors, blowers or vacuum pumps; apparatus and devices for machine control.

Cl.9;Electric and/or electronic control and regulating devices for compressors, blowers, vacuum pumps, or air treatment
apparatus and air treatment devices; electric and/or electronic apparatus and devices for process control and machine 
control; electric and/or electronic devices for the remote control of industrial processes; electric and/or electronic 
regulating devices for compressors, blowers and/or vacuum pumps, included in this class; electric and/or electronic 
control devices for compressors, blowers and/or vacuum pumps, included in this class; electric and electronic 
components and units, included in this class; integrated circuits; electronic and/or optoelectronic components and units, 
included in this class; apparatus and instruments for weak-current engineering, namely for telecommunications, high-
frequency engineering, measurement engineering and control engineering; apparatus and instruments for power 
engineering, namely for conducting, transforming, storing, regulating and control; measuring devices, automatic time 
switches, automatic weighers; data processing devices and apparatus, including data acquisition equipment and data 
acquisition apparatus, solely as peripheral devices and/or for controlling machines and mechanical apparatus in order to 
generate compressed air, vacuum and flow or for compressed air preparation; computer programs recorded on data 
carriers and/or in data memories, solely for peripheral devices and/or for controlling machines and mechanical apparatus 
in order to generate compressed air, vacuum and flow or for compressed air preparation; computers and installations 
consisting entirely or mainly thereof, solely as peripheral devices and/or for controlling machines and mechanical 
apparatus in order to generate compressed air, vacuum and flow or for compressed air preparation; computer output 
equipment, including printers, recorders, plotters, terminals, screens, other visual display and feeler units, solely as 
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peripheral devices and/or for controlling machines and mechanical apparatus in order to generate compressed air, 
vacuum and flow or for compressed air preparation; apparatus and devices for data transmission, including installations 
consisting entirely or mainly thereof, solely as peripheral devices and/or for controlling machines and mechanical 
apparatus in order to generate compressed air, vacuum and flow or for compressed air preparation; data memories, 
namely floppy discs, magnetic hard discs and magnetic tapes, magnetic bubble memories, solid-state memories, tape 
decks, optically and/or mechanically encoded storage discs and storage tape systems; electrotechnical and electronic 
apparatus and devices, included in this class; sensors for the acquisition of physical quantities, included in this class; 
devices for the recording, transmission and reproduction of sound, images and data; parts of all the aforesaid goods, 
included in this class.

Cl.37;Rental of compressed air machines, namely rental of machines for the generation of compressed air; rental of 
installations and devices for the generation, conduction, storing, release and/or treatment of compressed air.

Cl.39;Distribution and supply of compressed air for third parties.

Cl.40;Generation of energy and of compressed air; consultancy services for third parties in the field of generation of 
energy or of compressed air; air purification; air freshening (air conditioning); rental and leasing of installations serving 
the generation or supply of energy or of compressed air; generation of compressed air for third parties.
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2955097    09/05/2014
[International Registration No. : 1235911]
ESSENTIAL LIFE HEALTH GROUP LIMITED
222 Dairy Flat Highway Albany Auckland 0632 New Zealand

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes; cosmetics; essential oils; non-medicated toilet preparations; shampoos; conditioners and other 
hair care products; non-medicated skincare products; moisturisers, creams, skin care lotions, emulsions, gels, cleansers, 
toners for cosmetic use; beauty masks, facial packs, nail care preparations, nail varnish; bath oils, massage oils, facial 
oils, make-up, face and body powders, bath and shower preparations, body powders, body splash and dry oil spray; sun 
tanning and sun protection products; antiperspirants, deodorants for use on the person; dentifrices and mouth washes, 
not for medical use; non-medicated balms; cotton tipped sticks; cotton wool for non-medical purposes.

Cl.29;Meat, fish, poultry, game and seafood (not live); meat extracts; preserved, dried and cooked fruits and 
vegetables; jellies, jams, compotes; eggs; milk and milk products; edible oils and fats; soups, prepared desserts (milk or 
fruit based), prepared dishes and snacks consisting principally of meat, fish, seafood, fruits, vegetables or cheese; 
yoghurt.

Cl.30;Coffee, tea, cocoa and beverages consisting principally of chocolate, cocoa, coffee, tea; rice, tapioca, sago, flour 
and products including food bars, snack foods and breakfast foods made from cereals; bread, pastry and confectionery; 
edible ices, frozen yoghurt; sugar, honey, treacle; yeast, baking-powder; salt; pepper; mustard; vinegar, sauces 
(condiments); spices and food pastes.

Cl.32;Non-alcoholic beverages; syrups and other preparations for making beverages.
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Priority claimed from 27/03/2014; Application No. : 30 2014 042 381.2/06 ;Germany 

2957059    29/04/2014
[International Registration No. : 1236801]
KME GERMANY GMBH & CO. KG
Klosterstraße 29 49074 Osnabrück Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Common metals, unwrought or semi-wrought, and their alloys, particularly copper and copper alloys for electronic 
and electrotechnical applications; rolled products, including plated and/or coated; shaped and machined metal parts.

Cl.9;Parts of electronic and electrotechnical apparatus and instruments (included in this class) and, particularly, 
connectors, relays and integrated circuits.
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2965216    19/08/2014
[International Registration No. : 1237480]
Uber Technologies, Inc.
1455 Market Street, 4th Floor San Francisco CA 94103 US

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.9;Computer software for coordinating transportation services, namely, software for the automated scheduling and 
dispatch of motorized vehicles.

Cl.38;Telecommunications services, namely, routing calls, SMS messages, and push-notifications to local third-party 
motorized vehicle operators in the vicinity of the caller using mobile phones.

Cl.39;Providing information regarding transportation services and bookings for transportation services via a website; 
transport by motorized vehicles; travel arrangement, namely, arranging vehicle transportation.

Cl.42;Providing temporary use of online non-downloadable software for providing transportation services, bookings for 
transportation services and for dispatching motorized vehicles to customers; design and development of computer 
software.
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Priority claimed from 06/02/2014; Application No. : MI2014C001107 ;Italy 

2980098    22/05/2014
[International Registration No. : 1239742]
RETROSUPERFUTURE S.r.l.
Via Larga, 15 I-20122 Milano IT

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.25;Clothing; shoes; headgear.

Cl.35;Services related to sales organization on behalf of third parties that are carried out in any way, rendered also on-
line, in connection to the following goods: soaps, perfumes, essential oils, cosmetics, hair treatment and care products, 
dentifrices, body deodorants, creams, lotions, gels and balms for cosmetic purposes, bath salts, sunglasses, spectacles, 
protective eyewear, sports training eyeglasses, frames for spectacles and masks, spectacle lenses, eyewear cases, 
eyeglass holders and stands, chains for eyeglasses, contact lenses and containers for contact lenses, protective helmets 
for sports, ear buds, microphones, stereo headphones, headsets, mobile telephones, computers, cases and covers for 
mobile telephones, laptop computers, tablet computers, MP3 players, electronic agendas, chronometers, clocks and 
watches, costume jewelry, jewelry, precious stones, stationery and paper bows, pens, pencils, leather and its imitations, 
articles of these materials not included in other classes, animal skins, trunks and suitcases, umbrellas, parasols and 
walking sticks, whips and saddlery articles, clothing, shoes, headgear.
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2992848    25/11/2014
[International Registration No. : 1242210]
Reinz Dichtungs-GmbH
Reinzstr. 3-7 89233 Neu-Ulm Germany

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.12;Apparatus for locomotion by land, air or water and parts of these apparatus, especially apparatus to separate 
liquid particulate from a gaseous stream, separators and oil separators.

Cl.17;Rubber, gum, asbestos, mica and goods made from these materials and not included in other classes; plastics in 
extruded form for use in manufacture, especially for parts of motors and engines, namely cylinder head cam covers or 
valve hoods and apparatus to separate liquid particulate from a gaseous stream; packing, stopping and insulating 
materials; flexible pipes, not of metal.
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2995537    29/09/2014
[International Registration No. : 1242317]
DOMO, INC.
772 E. Utah Valley Drive American Fork UT 84003 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for generating, manipulating and displaying charts, and graphs for general 
business, scientific and household use; computer software, namely, computing and operating software for the collection 
and management of data and information; computer software for use in electronic setup, storage, backup, and 
management of data and applications; computer software for access to electronic and optical communications networks 
for the transfer and dissemination of a wide range of information.

Cl.42;Providing temporary use of non-downloadable software for generating, manipulating and displaying charts, and 
graphs for general business, scientific and household use; providing temporary use of online non-downloadable 
computer software to enable the transmission of data and information; providing temporary use of online non-
downloadable computing and operating system software for the collection and management of data and information; 
providing temporary use of non-downloadable computer software for use in electronic setup, storage, backup, and 
management of data and applications; providing temporary use of online non-downloadable computer software for 
access to electronic and optical communications networks for the transfer and dissemination of a wide range of 
information; hosting of digital content on electronic and optical communications networks; computer services, namely, 
creating computer-based network indexes of information available on electronic and optical communications networks; 
providing temporary use of online non-downloadable software to allow users to perform data analytics and business 
analytics.
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Priority claimed from 30/01/2014; Application No. : 276147 ;Norway 

2998553    16/06/2014
[International Registration No. : 1242962]
PLAY MAGNUS AS
P.O.Box 143 Bogstadveien N-0323 Oslo Norway

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.9;Computer programs, recorded; downloadable software in the form of apps; downloadable software via the internet 
and wireless devices; computer game programs; display data recorded on computer programs; interfaces for computers.

Cl.25;Clothing; footwear; headgear; caps; t-shirts; sweaters; jackets; shirts; trousers; shorts; shoes; suits.

Cl.28;Games and playing cards; chess games, chessboards and chessmen; parlour games; counters (discs) for games;
apparatus for games; game pieces; gaming machines for entertainment and gambling; dice; board games.

Cl.35;Advertising; promoting the goods and services of others by being the sponsored subject, charity services; office 
functions; internet trade and retail sales of all the above-mentioned goods in classes 9, 25 and 28.

Cl.38;Telecommunications; provision of an online forum for sharing information, photos, audio and video content and 
documents, sending and receiving messages, including sms, mms, internal messages and pop-ups for exchanging 
information, chatting, and making blogs; providing access via data networks to software for internet access, including 
apps for smartphones and tablet computers.

Cl.41;Entertainment services; organization of competitions; education services and providing of training, educational 
services within the field of chess, arranging and conducting courses, arranging and conducting chess camps, lectures, 
shows, chess games before an audience, modelling, personal appearances and performances as celebrity chess player; 
on-line interactive computer games, video games and interactive computer games provided via electronic networks, other 
wireless networks and computer networks; on-line video and computer games provided via electronic networks, other 
wireless networks and computer networks; on-line computer games and video games provided via mobile phones and via 
other wireless devices.

Cl.42;Design and development of computer programs; development and maintenance of software and platforms for 
games.
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3008955    23/12/2014
[International Registration No. : 1244880]
URBAN, WERNER
Gewerbegebiet Aschbach 07338 Großgeschwenda Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used for the care and maintenance of motor vehicles, motorcycles, bicycles, industrial machines and 
their parts, of motors, fuel systems, cooling systems, air-conditioning systems, closed liquid circuits; chemical additives 
for fuels, for motor oil, transmission oil and machine oil, as well as for air-conditioning systems, cooling systems; 
chemical flow improvers for diesel and gasoline motors; chemical oil dispersing agents; chemical oil cleaning agents, 
chemical agents to assist cleaning of industrial oils and petrochemical products; chemical ignition improvers for 
vegetable oil fuels; chemical oil performance improvers; chemical drying agents, anti-freezing agents, door lock de-icers, 
window de-icers; flocculating agents, industrial water neutralizers, for example caustic soda, for water treatment systems; 
chemical products used in sealing surfaces made of glass, fabrics, lacquer, plastics, wood, stone, ceramics, and in the 
automotive field.

Cl.3;Washing, cleaning, polishing and scouring agents for the care and maintenance of motor vehicles, motorcycles, 
bicycles, industrial machines and their parts, for example for cleaning interior spaces of motors, throttle valves, 
carburetors, valves, clutches and couplings, gearboxes, steering mechanisms, fuel systems, brakes, wheel rims, chains, 
cooling systems, air-conditioning systems, closed liquid circuits; insect removers, wheel rim cleaners, window cleaners, 
window cleaning tissues, hand cleaning tissues for use in the automotive field; motor cleaners; multipurpose cleaners for 
surfaces in and on motor vehicles, upholstery cleaners for interior spaces of motor vehicles; cleaning and care products 
for plastics, leather and rubber surfaces; tar removers; soaps, also as foams, and shampoo, for the care and maintenance 
of motor vehicles, motorcycles, bicycles, industrial machines and their parts; cleaners for washing plants and their parts, 
floor cleaners; polishing agents for lacquer and metal surfaces, polishing wax, hot wax; rust removing agents, rust 
dissolving agents.

Cl.4;Fuels; industrial oils; non-chemical additives for fuels, for motor, transmission and machine oils; non-chemical 
flow improvers and fuel system cleaners for diesel and gasoline motors; non-chemical oil performance improvers; 
adhesive lubricants and lubricating greases for the care and maintenance of motor vehicles, motorcycles, bicycles, 
industrial machines and their parts.
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Priority claimed from 06/11/2014; Application No. : 669379 ;Switzerland 

3018844    12/02/2015
[International Registration No. : 1245221]
MAADSOURAN TRADING
Unit 5, corner of Montazeri 7th St., Shahid Montazeri Blvd. Mashhad IR

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI
ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; pipes of metal; metal pipe couplings; coupling sleeves of metal included in this class; 
collars of metal for fastening pipes; products of metal not included in other classes, metal pipes for liquid and gas 
transfer; valves of metal other than parts of machines; conduit components of metal for liquid and gas transfer included 
in this class.

Cl.7;Joints (parts of engines); machine couplings and transmission components (other than for land vehicles); stuffing 
boxes (parts of machines); machines and machine tools; motors and engines (other than for land vehicles), agricultural 
machines; components for machines, motors and engines included in this class.

Cl.12;Joints for land vehicles; couplings for land vehicles; structural parts for land vehicles; vehicles; apparatus for 
locomotion by land, air or water; components for land vehicles included in this class.

Cl.17;Gaskets; rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in 
other classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes 
not of metal; pipe joints not of metal; conduit components not of metal for liquid and gas transfer included in this class.
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Priority claimed from 21/02/2014; Application No. : 3043671 ;United Kingdom 

3029455    27/02/2014
[International Registration No. : 1246565]
SIGHTRIGHT (UK) LTD
Springvale, Police Station Square Mildenhall, Suffolk IP28 7ER United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, measuring, teaching apparatus and instruments; computer software; optical aiming and sighting 
apparatus; optical positioning apparatus; downloadable computer software; training guides in electronic format; 
computer programs for sports training and tuition; protective clothing; sports helmets; sports eyewear; aiming and 
sighting apparatus for snooker cues, pool cues, billiard cues, bats for ball games, rackets, golf clubs, putters, golf 
practice apparatus, putting aids, darts, dart training apparatus, football training apparatus, rugby training apparatus, 
cricket training apparatus, baseball training apparatus.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; sports training apparatus; 
skill and action games; snooker cues; pool cues; billiard cues; bats for ball games; rackets; golf clubs; putters; golf 
practice apparatus; putting aids; darts; dart training apparatus; football training apparatus; rugby training apparatus; 
cricket training apparatus; baseball training apparatus.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; sports training services; 
instructions services related to sports; sports coaching services; provision of sports facilities; organisations of sporting 
events and competitions; provision of information relating to sports; hire of equipment for sports.
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Priority claimed from 25/08/2014; Application No. : 86376025 ;United States of America 

3029489    20/10/2014
[International Registration No. : 1246602]
VIAX DENTAL TECHNOLOGIES LLC
3250 Mary Street, Suite 302 Coconut Grove FL 33133 United States of America

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
Express Towers, Nariman Point, Mumbai 400 021

Proposed to be Used
IR DIVISION
Cl.5;Dental cement; dental impression materials.

Cl.10;Dental bridges; dental burrs; dental caps; dental crowns; dental handpieces; dental onlays; dental prostheses; 
digital sensor used for taking digital dental radiographs.

Cl.42;Digital enhancement and manipulation of radiological data by means of computerized software for use in the field 
of dental implants; hosting a secured-access, members only website featuring technology that gives registered internet 
networked dental professionals the ability to communicate and share data for the purposes of designing and 
manufacturing dental restorations.
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3031810    21/10/2014
[International Registration No. : 1246605]
VIAX DENTAL TECHNOLOGIES LLC
3250 Mary Street, Suite 302 Coconut Grove FL 33133 United States of America

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
Express Towers, Nariman Point, Mumbai 400 021

Proposed to be Used
IR DIVISION
Cl.10;Dental bridges; dental caps; dental crowns; dental onlays; dental prostheses; drilling jigs for surgical and dental 
applications; lasers for medical use; lasers for the cosmetic treatment of teeth

Cl.40;Dental laboratories for production of dental tools and dental prostheses.

Cl.41;Educational services, namely, providing live and on-line classes, seminars, and workshops in the field of 
dentistry.

Cl.42;Digital enhancement and manipulation of radiological data by means of computerized software for use in the field 
of dental implants; hosting a secured-access, members only website featuring technology that gives registered internet 
networked dental professionals the ability to communicate and share data for the purposes of designing and 
manufacturing dental restorations.
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Priority claimed from 23/06/2014; Application No. : 86317022 ;United States of America 

3038565    22/12/2014
[International Registration No. : 1247500]
SILLAJEN BIOTHERAPEUTICS, INC.
450 Sansome Street, 16th Floor San Francisco CA 94111 United States of America

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005 
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
IR DIVISION
Cl.5;Biopharmaceutical agents in the form of oncolytic viruses for the prevention, diagnosis, and treatment of cancer; 
biologic pharmaceutical preparations for the prevention, diagnosis, and treatment of cancer.

Cl.42;Providing information in the field of research on cancer and biologic pharmaceutical products for the prevention, 
diagnosis, and treatment of cancer.
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3041439    29/04/2014
[International Registration No. : 1247779]
PUREBABY PTY LTD
135 Cromwell St COLLINGWOOD VIC 3066 Australia

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.24;Hand towels of textile; iron-on prints of textile; iron-on transfers of textile; labels made of textile materials; linings 
(textile); nightdress cases of textile; sheets (textile); tags of textile for attachment to clothing; textile covers for duvets; 
textile fabrics for making into blankets; textile fabrics for making into clothing; textile fabrics for making into linens; 
textile fabrics for use in the manufacture of bedding; textile goods; textile goods for use as bedding; textiles made of 
cotton; textiles made of flannel; textiles made of linen; textiles made of wool.

Cl.25;Apparel (clothing, footwear, headgear); articles of weatherproof clothing; boys" clothing; casual clothing; 
children"s clothing; clothing for babies; girl"s clothing; knitted clothing; knitwear (clothing); linen articles of clothing; 
playsuits (clothing); three piece suits (clothing); woollen clothing; footwear for babies; footwear for children; trainers 
(footwear); headgear for wear; ready-made linings to wear under headgear.
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3049202    25/03/2015
[International Registration No. : 1250263]
MILAX COMPANY LIMITED
5-7-35 Hiroo, Shibuya-ku Tokyo 150-0012 Japan

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
Express Towers, Nariman Point, Mumbai 400 021

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.
NON ENGLISH CHARACTER APPEARING ON THE MARK IS "ANGEL DIET".

Cl.35;Business management analysis or business consultancy; marketing research or analysis; providing information 
concerning commercial sales; retail services or wholesale services for dietary supplements; retail services or wholesale 
services for foods and beverages; advertising and publicity services.

Cl.44;Beauty salons; providing bath houses; massage and therapeutic shiatsu massage; chiropractics; medical 
services; providing medical information; physical examination; preparation and dispensing of medications; dietary and 
nutritional guidance; rental of apparatus and instruments for use in beauty salons.
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Priority claimed from 02/06/2014; Application No. : 86298299 ;United States of America 

3053569    25/11/2014
[International Registration No. : 1249906]
The Rubicon Project, Inc.
12181 Bluff Creek Drive, 4th Floor Playa Vista CA 90094 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.35;Providing advertising services and digital advertising services and distribution of advertising materials; providing
advertising services and digital advertising services and distribution of advertising materials via the internet, mobile, 
video, and other digital formats; ad serving, namely, placing advertisements, videos, and advertising content on websites 
for others using specialized computer software; digital advertising inventory management; data optimization in the nature 
of analysis of business data relating to advertising performance; providing advertising services and digital advertising 
services, namely, serving, targeting, and tracking of advertising materials; providing advertising services and digital 
advertising services, namely, tracking, reporting, and billing of advertising expenditures; providing advertising services 
and digital advertising services, namely, tracking, reporting, and quality certification of advertising performance.

Cl.42;Providing online non-downloadable software for optimization of online advertising impressions, and participation 
in online advertising auctions and exchanges and also featuring real time bidding; providing on-line non-downloadable 
software for managing online advertisements featuring analytics and reporting, brand control, and general optimization of 
digital content via the internet, mobile, wireless networks, and other digital formats; providing on-line non-downloadable 
software for ad-serving, tracking, and reporting services for advertisers and publishers; providing online non-
downloadable software for on-line auction exchanges for buying and selling advertising space; providing online non-
downloadable software for use in the optimization of on line advertising and participation in on line advertising auctions; 
providing online non-downloadable software for digital advertising inventory management, managing digital advertising 
representation, distribution, serving, audience targeting, tracking, billing, reporting and quality certification; providing 
temporary use of on-line non-downloadable cloud computing software for optimization of online advertising impressions, 
and participation in online advertising auctions and exchanges and also featuring real time bidding; providing temporary 
use of on-line non-downloadable cloud computing software for managing online advertisements featuring analytics and 
reporting, brand control, and general optimization of digital content via the internet, mobile, wireless networks, and other 
digital formats; providing temporary use of on-line non-downloadable cloud computing software for ad-serving, tracking, 
and reporting services for advertisers and publishers; providing temporary use of on-line non-downloadable cloud 
computing software for on-line auction exchanges for buying and selling advertising space; providing temporary use of 
on-line non-downloadable cloud computing software for use in the optimization of on line advertising and participation in 
on line advertising auctions; providing temporary use of on-line non-downloadable cloud computing software for use 
digital advertising inventory management, managing digital advertising representation, distribution, serving, audience 
targeting, tracking, billing, reporting and quality certification; platform as a service (paas) featuring computer software 
platforms for optimization of online advertising impressions, and participation in online advertising auctions and 
exchanges and also featuring real time bidding; platform as a service (paas) featuring computer software platforms for 
managing online advertisements featuring analytics and reporting, brand control, and general optimization of digital 
content via the internet, mobile, wireless networks, and other digital formats; platform as a service (paas) featuring 
computer software platforms for ad-serving, tracking, and reporting services for advertisers and publishers; platform as a 
service (paas) featuring computer software platforms for on-line auction exchanges for buying and selling advertising 
space; platform as a service (paas) featuring computer software platforms for use in the optimization of on line 
advertising and participation in on line advertising auctions; platform as a service (paas) featuring computer software 
platforms for use digital advertising inventory management, managing digital advertising representation, distribution, 
serving, audience targeting, tracking, billing, reporting and quality certification; providing an online non-downloadable 
internet-based system application featuring technology enabling users to optimize online advertising impressions, and 
participate in online advertising auctions and exchanges and also featuring real time bidding; providing an online non-
downloadable internet-based system application featuring technology enabling users to manage online advertisements 
featuring analytics and reporting, brand control, and general optimization of digital content via the internet, mobile, 
wireless networks, and other digital formats; providing an online non-downloadable internet-based system application 
featuring technology enabling users to serve, track, and report ads for advertisers and publishers; providing an online 
non-downloadable internet-based system application featuring technology enabling users to participate in on-line auction 
exchanges for buying and selling advertising space; providing an online non-downloadable internet-based system 
application featuring technology enabling users to optimize online advertising and participate in online advertising 
auctions; providing an online non-downloadable internet-based system application featuring technology enabling users 
to manage digital advertising including digital advertising inventory management and managing digital advertising 
representation, distribution, serving, audience targeting, tracking, billing, reporting and quality certification; providing an 
online non-downloadable cloud-based system application featuring technology enabling users to optimize online 
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advertising impressions, and participate in online advertising auctions and exchanges and also featuring real time 
bidding; providing an online non-downloadable cloud-based system application featuring technology enabling users to 
manage online advertisements featuring analytics and reporting, brand control, and general optimization of digital content
via the internet, mobile, wireless networks, and other digital formats; providing an online non-downloadable cloud-based 
system application featuring technology enabling users to serve, track, and report ads for advertisers and publishers; 
providing an online non-downloadable cloud-based system application featuring technology enabling users to participate 
in on-line auction exchanges for buying and selling advertising space; providing an online non-downloadable cloud-
based system application featuring technology enabling users to optimize online advertising and participate in online 
advertising auctions; providing an online non-downloadable cloud-based system application featuring technology 
enabling users to manage digital advertising including digital advertising inventory management and managing digital 
advertising representation, distribution, serving, audience targeting, tracking, billing, reporting and quality certification; 
providing on-line non-downloadable software for managing advertisements featuring analytics and reporting, brand 
control, and general optimization of content via video, television, cable, satellite, and radio; providing temporary use of 
on-line non-downloadable cloud computing software for managing online advertisements featuring analytics and 
reporting, brand control, and general optimization of digital content via video; platform as a service (paas) featuring 
computer software platforms for managing online advertisements featuring analytics and reporting, brand control, and 
general optimization of digital content via video; providing an online non-downloadable internet-based system application 
featuring technology enabling users to manage online advertisements featuring analytics and reporting, brand control, 
and general optimization of digital content via video; providing an online non-downloadable cloud-based system 
application featuring technology enabling users to manage online advertisements featuring analytics and reporting, brand 
control, and general optimization of digital content via video; providing temporary use of on-line non-downloadable cloud 
computing software for managing online advertisements featuring analytics and reporting, brand control, and general 
optimization of digital content via television, cable, satellite, and radio; platform as a service (paas) featuring computer 
software platforms for managing online advertisements featuring analytics and reporting, brand control, and general 
optimization of digital content via television, cable, satellite, and radio; providing an online non-downloadable internet-
based system application featuring technology enabling users to manage online advertisements featuring analytics and 
reporting, brand control, and general optimization of digital content via television, cable, satellite, and radio; providing an 
online non-downloadable cloud-based system application featuring technology enabling users to manage online 
advertisements featuring analytics and reporting, brand control, and general optimization of digital content via television, 
cable, satellite, and radio.
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3058058    22/01/2015
[International Registration No. : 1250863]
ANOJ GANDHI
14 Rowland Avenue Harrow, Middlesex HA3 9AF United Kingdom

Address for service in India/Agents address:
ARJUN T. BHAGAT & CO.
6/B SHAHEEN APARTMENT,132 / 1, MODI STREET, POST BOX NO. 1865, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.3;Soaps; cleaning preparations; perfumery; essential oils; aromatherapy products, not for medical use; massage 
preparations, not for medical use; deodorants and antiperspirants; hair care preparations; bath and shower preparations; 
skin care preparations; oils, creams and lotions for the skin; shaving preparations; pre-shave and aftershave 
preparations; depilatory preparations; sun-tanning and sun protection preparations; cosmetics; make-up and make-up 
removing preparations; petroleum jelly; lip care preparations; talcum powder; cotton wool, cotton sticks; cosmetic pads, 
tissues or wipes; pre-moistened or impregnated cleansing pads, tissues or wipes; beauty masks, facial packs; bleaching 
preparations; shampoo; conditioner; hair colourants; hair styling products; straightening preparations; styling products; 
mousses; hair mousses; medicated soap.

Cl.5;Gels (medicated) for cleaning the skin [other than soap]; medicated cleaning preparations for the skin; medicated 
creams for application to the skin; medicated ointments for application to the skin; medicated preparations for nourishing 
the skin; medicated preparations for protecting the skin from ultra-violet light; medicated preparations for the 
regeneration of the skin; medicated preparations for treatments of disorders to the skin; medicated preparations for use 
on the skin; medicated skin care preparations; medicated skin creams; medicated skin lotions; medicinal creams for 
protection of the skin; natural body care products (medicated) for the skin; powders for skin care (for medical use); 
preparations for the skin consisting of or containing talcum (medicated); preparations in the form of emulsions for care of 
the skin (medicated); preparations in the form of lotions for care of the skin (medicated); preparations in the form of 
emulsions for care of the skin (medicated); preparations in the form of creams for care of the skin (medicated); skin balms 
(medicated); skin care oils (medicated); skin care products (medicated); skin tonics (medicated); medicated cleansing 
preparations for the skin (other than soap); preparations for the treatment of eczema; preparation for the care of the scalp 
[medicated] other than shampoo; medicinal hair growth preparations; preparations for destroying infestations of the hair; 
deodorants preparations; sanitary products and preparations; medicated skin and hair preparations; medicated 
preparations for the lips; preparations for the treatment and/or alleviation of sunburn; petroleum jelly for medical 
purposes; herbal preparations for medical purposes; herbal supplements and herbal extracts.
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3060406    30/06/2014
[International Registration No. : 1250911]
AL-KO KOBER SE
Ichenhauser Str. 14 89359 Kötz Germany

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.7;Machinery and equipment for agricultural, horticultural and forestry purposes, in particular lawnmowers, bar 
mowers, ride-on mowers, and fittings therefor (included in this class), scarifyers, manure spreaders, garden rollers, 
strimmers, motor scythes, hoes, rotary cultivators, leaf blowers, chopper harvesters, hedge trimmers, chainsaws, circular 
saws, circular cross cut saws and mitre box saws, band saws, composters; motors and engines (included in this class); 
construction machines, in particular cement mixers; machines and equipment for the recycling and disposal of waste; 
pumps, in particular submersible pumps, submersible high-pressure pumps, surface pumps, accessories for pumps 
(included in this class), fountain pumps, pumps for ponds; briquette presses; crushers; hoists, rope winches; dust 
removing installations; suctions installations, namely suction ventilators for spraying and drying cabins; suction 
installations and special suction equipment for spraying and drying cabins, namely air suction machines.

Cl.11;Apparatus for heating, refrigerating, drying, ventilating, air-conditioning and water supply purposes, in particular 
automatic domestic water apparatus and domestic water systems; mobile and stationary air extraction units with and 
without air-conditioning, paint spray removal units, air purifiers, ventilation installations, air-conditioning installations, 
wall-mounted air extractors, heating apparatus, air heaters, heat pumps, heat exchangers, fresh air apparatus, filter 
installations and filters; industrial furnaces, combustion chambers.

Cl.12;Vehicles and parts therefor (included in this class), in particular chassis for trailers and utility vehicles, mobile 
homes, axles, coupling hooks, ball-and-socket couplings, trailer devices, wheel brakes, shock absorbers for axles, 
bowden cables, vehicle supports, support wheels, sliding connectors for trailers, brake rods, drive connectors, 
suspension elements, pneumatic springs, shock absorbers, cargo carriers, mudguards, hook covers, covers for trailers 
(all the aforesaid goods included in this class); lawn tractors and fittings therefor.
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3060794    04/05/2015
[International Registration No. : 1250374]
GRIFFIN TECHNOLOGY, LLC
6001 Oak Canyon Irvine CA 92618 US

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
Express Towers, Nariman Point, Mumbai 400 021

Proposed to be Used
IR DIVISION
Cl.9;Protective cases for portable electronic devices, namely, tablet computers, laptop computers, smart phones and 
digital media players; protective cases for portable electronic devices, namely, tablet computers, laptop computers and 
smart phones, which are specially adapted to hold card readers for credit cards; polycarbonate protective case for an 
electronic device for recording, storing and transmitting audio files; fitted plastic films known as skins for covering and 
providing a scratch proof barrier or protection for electronic devices, namely, tablet computers, laptop computers and 
smartphones; earphones, ear buds and headsets; earphones and lanyard combinations, sold as a unit, for use with 
handheld electronic devices; an electronic docking station for charging and storing multiple tablet computers, personal 
digital media players, and smart phones; combination automobile charger and docking cradle for an electronic device for 
recording, storing and transmitting audio or video files; electric converters and electrical connectors; electrical cables; 
electric power supplies; audio and video adapters; radio receivers; remote controls for toys and audio devices, namely, 
digital music players and smart phones; holders, mounts, stands and desk stands for use with portable audio devices, 
digital music players, smartphones, tablet computers and personal computers; chargers and wireless FM transmitters for 
use with portable computers and instructional software sold therewith; a wireless sound system for use with a digital 
music player comprising a charging base and speakers; microphones and audio speakers; battery chargers for portable 
electronic devices; chargers having detachable power supplies for electronic devices, namely, chargers for portable 
handheld devices, namely, smartphones and digital music players having detachable rechargeable batteries; audio 
processing accessories for computers, namely, adapters, limiters and compressors; radio transmitter that is connectable 
to a computer or a digital media player; leather protective covers specially adapted for personal electronic devices, 
namely, tablet computers, smartphones and portable media players; specialty holsters adapted for carrying personal 
electronic devices, namely, smart phones; mobile telephone accessories, namely, belt clips; armbands specially adapted 
for personal electronic devices, namely, smartphones and portable media players; electronic hardware for attachment to 
portable electronic devices to convert them to point-of-sale terminals, barcode scanners and magnetic strip readers; 
computer application software for personal electronic devices, namely, software for controlling remote controlled toys; 
mobile application software for portable computing devices, namely, smart phones and tablet computers; computer 
graphic software, namely, software for creating drawings in the nature of computer aided design (CAD) software; devices 
for the recording, processing and reproduction of sound and music; digital interfaces for use with portable electronic 
devices, namely, personal computers, tablet computers and smartphones for audio recording; plush protective covering 
for portable electronic devices, namely, smartphones, digital music players, and tablet computers; USB audio interfaces; 
detachable mounting apparatus for attaching a smartphone to a headstock of a stringed musical instrument.

Cl.35;On-line retail store services featuring accessories for personal electronic devices, namely, tablet computers, 
smart phones, personal computers, and portable media players.

Cl.42;Designing and hosting an interactive website for persons to create custom designed smartphone covers.
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Priority claimed from 02/10/2014; Application No. : 14/4122526 ;France 

3102530    20/02/2015
[International Registration No. : 1256783]
INTERNATIONAL BUSINESS MACHINES CORPORATION
New Orchard Road Armonk, New York 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components;
data processing equipment; semi-conductors; electronic data media that can be processed by machine; magnetic disks; 
hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game software; video 
recorders; videotapes; electric cells and electric batteries; computer chips; boards for integrated circuits; computer 
accessories, namely communication servers; carrying cases for computers; interface cards for computers; computer 
cables and computer cable parts; fax modem cards for computers; computer accessories, namely, screen filters, 
computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, 
pagers, computer control joysticks, computer mice; electronic publications, namely books, magazines and manuals 
containing information on computer technology; integrated circuit cards and smart cards, integrated circuit adapters and 
smart card adapters; readers for integrated circuit cards and smart cards; microcomputers; electric power supply 
apparatus; projectors (projection apparatus); remote controllers for computers; inverters, surge protectors and 
uninterruptible power supply devices; point-of-sale terminals; computer operating system software; software for 
accessing a global computer network; database management software; document management software; software for 
locating, recovering and receiving text, electronic documents, graphic illustrations and audiovisual information on 
company-scale internal computer networks and on local, wide-area and global computer networks; software for 
developing and software for designing websites and user manuals, in electronic format, sold as a set; documentation and 
instruction manuals recorded on electronic data media that can be operated by machine and relating to computers or 
computer programs; none of these goods relating to publications in the economic or political field.

Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment; none of these goods relating 
to publications in the economic or political field.

Cl.42;Computer programming; cloud computing; software design, updating and maintenance; computer software and 
hardware design for third parties, and support services concerning computers provided by computer specialists, 
computing services, namely the creation, design and maintenance of web sites for third parties; analysis of computer 
systems, integration of computer networks and databases, computer programming services for others, all relating to 
commercial interactions on global computer networks; technical support services, namely, repair of operating systems 
and computer programs by computer technicians; interconnection of computers and software, namely electronic 
connection of computers and software with one another, by integration of computer systems and computer networks; 
testing of computer programs (software) and hardware (quality control and technical control); technical project studies in 
the field of computer hardware and software; computer consulting in connection with computer hardware, namely 
consulting in computer research and development; computer system analysis; computer advice and assistance 
concerning Internet use; rental of computers and software; scientific and industrial research, namely research and 
development of new products, biological research, bacteriological research, chemical research, cosmetic research, 
mechanical research, geological research, technical research, pharmaceutical research, scientific research for medical 
purposes; none of these services relating to publications in the economic or political field.
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Priority claimed from 07/10/2014; Application No. : 86417145 ;United States of America 

3103880    27/02/2015
[International Registration No. : 1256555]
INTERNATIONAL BUSINESS MACHINES CORPORATION
New Orchard Road Armonk, New York 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED A WHOLE.

Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, computer printers, interfaces (IT), readers (IT), software 
(recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, peripheral 
computer devices, recorded computer programs and software; adapters for computers; computer components; data 
processing equipment; computer equipment for information management and for data management; semi-conductors; 
electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; calculating 
machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric cells and 
electric batteries; computer chips; boards for integrated circuits; computer accessories, namely communication servers; 
carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax modem 
cards for computers; computer accessories, namely, screen filters, computer mouse pads, electric converters, namely, 
digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer controllers, computer mice; 
electronic publications, namely books, magazines and manuals containing information on computer technology; 
integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for integrated 
circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection apparatus); 
remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; point-of-sale 
terminals; computer operating system software; software for accessing a global computer network; database 
management software; document management software; software for finding, retrieving and receiving texts, electronic 
documents, graphic illustrations and audiovisual information on internal computer networks at company level and on 
local, wide-area and global computer networks; software for developing and software for designing websites and user 
manuals, in electronic format, sold as a set; documentation and instruction manuals recorded on electronic data media 
that can be operated by machine and relating to computers or computer programs.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; design of computer hardware and software for others, and 
support services in the field of computers provided by computer specialists, computer services, namely website creation, 
design and maintenance for others; analysis of computer systems, integration of computer networks and databases, 
computer programming services for others, all relating to commercial interactions on global computer networks; 
technical support services, namely, repair of operating systems and computer programs by computer technicians; 
interconnection of computers and software, namely electronic connection of computers and software with one another by 
integration of computer systems and computer networks; testing of computer programs (software) and computer 
hardware (quality control and technical control); technical project studies in the field of computer hardware and software; 
computer consulting in connection with computer hardware, namely consulting in computer research and development; 
computer system analysis; computer advice and assistance concerning Internet use; rental of computers and software; 
scientific and industrial research, namely research and development of new products, biological research, bacteriological 
research, chemical research, cosmetic science research, mechanical research, geological research, technical research, 
pharmaceutical research, scientific research for medical purposes, software as a service (SaaS), namely provision of 
computer hardware and computer programs used for information technology operation support, including components 
for storage, hardware, servers and networking.
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Priority claimed from 29/08/2014; Application No. : 14/4114342 ;France 

3110998    26/01/2015
[International Registration No. : 1257763]
INTERNATIONAL BUSINESS MACHINES CORPORATION
New Orchard Road Armonk NY 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Computers; computer hardware, namely computers with Automatic Natural Language Processing, Computational 
Linguistics, Information Research and Automatic Training being capable of understanding general questions in human 
language and formulate responses; computer equipment, namely magnetic tape units (for computers), magnetic tapes, 
printed circuits, integrated circuits, computer keyboards, compact disks (audio-video), optical disks, couplers (for 
computers), floppy disks, magnetic data media, video screens, scanners, computer printers, interfaces (for computers), 
readers (for computers), software (recorded programs), microprocessors, modems, monitors (hardware), computers, 
computer memories, computer peripheral devices, recorded computer programs and software; adapters for computers; 
computer components; data processing equipment; semi-conductors; electronic data media that can be processed by 
machine; magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; 
video game software designed for use on a video screen; video recorders; videotapes; cells and batteries; computer 
chips; boards for integrated circuits; computer accessories, namely communication servers; carrying cases for 
computers; interface cards for computers; computer cables and computer cable parts; fax modem cards for computers; 
computer accessories, namely, screen filters, computer mouse pads, electric converters, namely, digital-to-analog, 
analog-to-digital and step-by-step voltage switches, pagers, computer control joysticks, computer mice; electronic 
publications, namely books, magazines and manuals containing information on computer technology; integrated circuit 
cards and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electrical power supplies; projectors; remote controllers for computers; inverters, surge 
protectors and uninterruptible power supply devices; point-of-sale terminals; computer operating system software; 
software for accessing a global computer network; database management software; document management software; 
software for finding, retrieving and receiving texts, electronic documents, graphic illustrations and audiovisual 
information on internal computer networks at company level and on local, wide-area and global computer networks; 
software for developing and software for designing websites and user manuals, in electronic format, sold as a set; 
documentation and instruction manuals recorded on electronic data media that can be operated by machine and relating 
to computers or computer programs.

Cl.35;Advertising; promotion services; business management and consultancy; business information; distribution of 
prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; document 
reproduction; data management processing; organization of exhibitions for commercial or advertising purposes; data 
processing by computers with Automatic Natural Language Processing, Computational Linguistics, Information Research 
and Automatic Training being capable of understanding general questions in human language and formulate responses.

Cl.42;Computer programming; software design, updating and maintenance; design of software and hardware for 
others, and support services in the field of computers provided by computer engineers; programming for computers with 
Automatic Natural Language Processing, Computational Linguistics, Information Research and Automatic Training being 
capable of understanding general questions in human language and formulate responses; computer services, namely, 
design, creation and maintenance of websites for others; analysis of computer systems, integration of computer systems 
and networks, computer programming services for others, all relating to commercial interactions via global computer 
networks; technical support services, namely, repair of operating systems and computer programs by computer 
technicians; computer and software testing services; technical project studies in the field of computer hardware and 
software; computer consulting in connection with computer hardware, namely consulting in computer research and 
development; computer system analysis; computer advice and assistance concerning Internet use; rental of computers 
and software; scientific and industrial research, namely research and development of new products, biological research, 
bacteriological research, chemical research, cosmetology research, mechanical research, geological research, technical 
research, pharmaceutical research, scientific research for medical purposes.
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Priority claimed from 16/09/2014; Application No. : 86396832 ;United States of America 

3116498    16/03/2015
[International Registration No. : 1258444]
MOROCCANOIL, INC.
Suite 1200, 16311 Ventura Blvd. Los Angeles CA 91436 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and ingredients used for the production of soaps, perfumery, cosmetics, hair lotions, hair 
care preparations, shampoos, hair conditioners, cosmetics preparations for body care, skin care, hair and scalp, and 
body and beauty care cosmetics.

Cl.3;Soaps; perfumery; cosmetics; hair lotions; hair care preparations; shampoos; hair conditioners; cosmetic 
preparations; cosmetic preparations for body care; cosmetic preparations for skin care; cosmetic preparations for the 
hair and scalp; body and beauty care cosmetics.
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3118196    16/01/2015
[International Registration No. : 1259748]
PENELOPE CHILVERS LIMITED
Unit 35, Pall Mall Deposit, 124-128 Barlby Road 124-128 Barlby Road London W10 6BL United Kingdom

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.18;Articles of leather or imitation leather; leather and imitations of leathers; bags, handbags, holdalls, rucksacks, 
sports bags, boot bags, casual bags, waist bags, tote bags, satchels; wallets, purses, credit card holders, billfolds, card 
holders, umbrellas, parasols; trunks (luggage), cases and travelling bags; brief cases, key cases; wash bags; drawstring 
cloth bags; tie cases; gift bags; shopping bags; luggage; knapsacks; beach bags; school bags; sheet music bags; cases, 
suit cases vanity cases; attaché cases; walking sticks; whips; harness and saddlery; leather laces, leather straps; beauty 
cases [not fitted]; cosmetic cases sold empty; toiletry cases sold empty.

Cl.25;Footwear; shoes; ladies" footwear; children"s footwear; men"s footwear; leather shoes, vinyl shoes, esparto 
shoes, esparto sandals, rubber shoes, low shoes, straw shoes, rain shoes, over shoes, bath slippers, bath sandals, 
galoshes, heels, lace boots, half boots, boots, beach shoes, sandals, slippers, clogs, espadrilles, mules, moccasins; inner 
soles, soles for footwear, footwear uppers, heel pieces for boots and shoes, tips for footwear, fittings of metal for boots 
and shoes, non-slipping devices for boots and shoes, lace-up boots, soles, wooden shoes; belts; money belts.
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3129738    23/03/2015
[International Registration No. : 1260763]
INTERNATIONAL BUSINESS MACHINES CORPORATION
New Orchard Road Armonk, New York 10504 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely video displays, computer printers, scanners, interfaces; (data processing equipment), 
readers (data processing equipment), software (recorded programs), microprocessors, modems, monitors (computer 
hardware), computers, computer memories, computer peripheral devices, recorded computer programs and software; 
adapters for computers; computer components; data processing equipment; computer equipment for information 
management and for data management; semi-conductors; electronic data media that can be processed by machine; 
magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; video game 
software; video recorders; video tapes; electric cells and electric batteries; computer chips; boards for integrated circuits;
computer accessories, namely communication servers; carrying cases for computers; interface cards for computers; 
computer cables and computer cable parts; fax modem cards for computers; computer accessories, namely screen 
filters; computer mouse pads, electric converters, namely, digital-to-analog, analog-to-digital and step-by-step voltage 
switches, pagers, computer joysticks, computer mice; electronic publications, namely books, magazines and manuals 
containing information in connection with computer technology; integrated circuit cards and smart cards, integrated 
circuit adapters and smart card adapters; readers for integrated circuit cards and smart cards; microcomputers; electric 
power supply apparatus; projectors (projection apparatus); remote controllers for computers; inverters, surge protectors 
and uninterruptible power supply devices; point-of-sale terminals; computer operating system software; software for 
accessing a global computer network; database management software; document management software; software for 
finding, retrieving and receiving texts, electronic documents, graphic illustrations and audiovisual information on internal 
computer networks at company level and on local, wide-area and global computer networks; software for developing and 
software for designing websites and user manuals, in electronic format, sold as a set; documentation and instruction 
manuals recorded on electronic data media that can be operated by machine and relating to computers or computer 
programs; cloud computing systems, namely computer hardware and embedded software for the provision, virtualization 
and measuring of dynamic consumption of computer resources.

Cl.35;Computer data processing services via a global computer network for the provision, virtualization and measuring 
of dynamic consumption of computer resources.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail; news and information agencies; telecommunication and electronic messaging services via computer 
networks; computer-aided transmission of data; telecommunication services enabling commercial interaction over a 
global computer network; providing private and secure real time electronic communication over a computer network.

Cl.42;Computer programming; computer services for information management, namely computer programming; 
computer services for data management, namely computer programming; cloud computing; software design, updating 
and maintenance; design of computer hardware and software for others, and support services in the field of computers 
provided by computer specialists, computer services, namely website creation, design and maintenance for others; 
analysis of computer systems, integration of computer networks and databases, computer programming services for 
others, all relating to commercial interactions on global computer networks; technical support services, namely repair of 
operating systems and computer programs provided by computer technicians; design of computer and software 
interconnection systems, namely electronic interconnection of computers and software; testing of computer programs 
(software) and hardware (quality control and technical control); technical project studies in the field of computer hardware
and software; computer consulting in connection with computer hardware, namely consulting in computer research and 
development; computer system analysis; computer advice and assistance concerning Internet use; rental of computers 
and software; scientific and industrial research, namely research and development of new products, biological research, 
bacteriological research, chemical research, cosmetology research, mechanical research, geological research, technical 
research, pharmaceutical research and scientific research for medical purposes; computer services for a cloud 
computing system, namely programing services for computer updating and computer analysis, all via a global computer 
network for the provision, virtualization and measuring of dynamic consumption of computer resources; Computer 
Services for data processing, all for computer resources.
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Priority claimed from 06/08/2014; Application No. : 14 4 110 546 ;France 

3129792    02/02/2015
[International Registration No. : 1259842]
INTERNATIONAL BUSINESS MACHINES CORPORATION
1 New Orchard Road Armonk, New York 10504-1722 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Computers; computer hardware, namely computers with Automatic Natural Language Processing, Computational 
Linguistics, Information Research and Automatic Training being capable of understanding general questions in human 
language and formulating responses; computer equipment, namely magnetic tape units (for computers), magnetic tapes, 
printed circuits, integrated circuits, computer keyboards, compact disks (audio-video), optical disks, couplers (for 
computers), floppy disks, magnetic data media, video screens, scanners, computer printers, interfaces (for computers), 
readers (for computers), software (recorded programs), microprocessors, modems, monitors (hardware), computers, 
computer memories, computer peripheral devices, recorded computer programs and software; adapters for computers; 
computer components; data processing equipment; semi-conductors; electronic data media that can be processed by 
machine; magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; 
video game software designed for use on a video screen; video recorders; videotapes; cells and batteries; computer 
chips; boards for integrated circuits; computer accessories, namely communication servers; carrying cases for 
computers; interface cards for computers; computer cables and computer cable parts; fax modem cards for computers; 
computer accessories, namely, screen filters, computer mouse pads, electric converters, namely, digital-to-analog, 
analog-to-digital and step-by-step voltage switches, pagers, computer joysticks, computer mice; electronic publications, 
namely books, magazines and manuals containing information in connection with computer technology; integrated circuit 
cards and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electrical power supplies; projectors; remote controllers for computers; inverters, surge 
protectors and uninterruptible power supply devices; point-of-sale terminals; computer operating system software; 
software for accessing a global computer network; database management software; document management software; 
software for finding, retrieving and receiving texts, electronic documents, graphic illustrations and audiovisual 
information on internal computer networks at company level and on local, wide-area and global computer networks; 
software for developing and software for designing websites and user manuals, in electronic format, sold as a set; 
documentation and instruction manuals recorded on electronic data media that can be operated by machine and relating 
to computers or computer programs.

Cl.35;Advertising; promotion services; business management and consultancy; business information; distribution of 
prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; document 
reproduction; data management processing; organization of exhibitions for commercial or advertising purposes; data 
processing by computers with Automatic Natural Language Processing, Computational Linguistics, Information Research 
and Automatic Training being capable of understanding general questions in human language and formulating 
responses.

Cl.42;Computer programming; software design, updating and maintenance; design of software and hardware for 
others, and support services in the field of computers provided by computer engineers; data processing by computers 
with Automatic Natural Language Processing, Computational Linguistics, Information Research and Automatic Training 
being capable of understanding general questions in human language and formulating responses; computer services, 
namely, design, creation and maintenance of websites for others; analysis of computer systems, integration of computer 
systems and networks, computer programming services for others, all relating to commercial interactions via global 
computer networks; technical support services, namely, repair of operating systems and computer programs by 
computer technicians; design of systems for computer and software interconnection; computer and software testing 
services; technical project studies in the field of computer hardware and software; computer consulting in connection 
with computer hardware, namely consulting in computer research and development; computer system analysis; computer
advice and assistance concerning Internet use; rental of computers and software; scientific and industrial research, 
namely research and development of new products, biological research, bacteriological research, chemical research, 
cosmetic research, mechanical research, geological research, technical research, pharmaceutical research, scientific 
research for medical purposes.
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Priority claimed from 06/08/2014; Application No. : 14 4 110 678 ;France 

3134753    02/02/2015
[International Registration No. : 1259840]
INTERNATIONAL BUSINESS MACHINES CORPORATION
1 New Orchard Road Armonk, New York 10504-1722 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
To be associated with:
428972, 903730, 1236381, 1236383, 1239148, 2120172, 3129792

IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Computers; computer hardware, namely computers with Automatic Natural Language Processing, Computational 
Linguistics, Information Research and Automatic Training being capable of understanding general questions in human 
language and formulating responses; computer equipment, namely magnetic tape units (for computers), magnetic tapes, 
printed circuits, integrated circuits, computer keyboards, compact disks (audio-video), optical disks, couplers (for 
computers), floppy disks, magnetic data media, video screens, scanners, computer printers, interfaces (for computers), 
readers (for computers), software (recorded programs), microprocessors, modems, monitors (hardware), computers, 
computer memories, computer peripheral devices, recorded computer programs and software; adapters for computers; 
computer components; data processing equipment; semi-conductors; electronic data media that can be processed by 
machine; magnetic disks; hard disk drives; tape recorders; calculating machines; cash registers; facsimile machines; 
video game software designed for use on a video screen; video recorders; videotapes; cells and batteries; computer 
chips; boards for integrated circuits; computer accessories, namely communication servers; carrying cases for 
computers; interface cards for computers; computer cables and computer cable parts; fax modem cards for computers; 
computer accessories, namely, screen filters, computer mouse pads, electric converters, namely, digital-to-analog, 
analog-to-digital and step-by-step voltage switches, pagers, computer joysticks, computer mice; electronic publications, 
namely books, magazines and manuals containing information in connection with computer technology; integrated circuit 
cards and smart cards, integrated circuit adapters and smart card adapters; readers for integrated circuit cards and smart 
cards; microcomputers; electrical power supplies; projectors; remote controllers for computers; inverters, surge 
protectors and uninterruptible power supply devices; point-of-sale terminals; computer operating system software; 
software for accessing a global computer network; database management software; document management software; 
software for finding, retrieving and receiving texts, electronic documents, graphic illustrations and audiovisual 
information on internal computer networks at company level and on local, wide-area and global computer networks; 
software for developing and software for designing websites and user manuals, in electronic format, sold as a set; 
documentation and instruction manuals recorded on electronic data media that can be operated by machine and relating 
to computers or computer programs.

Cl.35;Advertising; promotion services; business management and consultancy; business information; distribution of 
prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; document 
reproduction; data management processing; organization of exhibitions for commercial or advertising purposes; data 
processing by computers with Automatic Natural Language Processing, Computational Linguistics, Information Research 
and Automatic Training being capable of understanding general questions in human language and formulating 
responses.

Cl.42;Computer programming; software design, updating and maintenance; design of software and hardware for 
others, and support services in the field of computers provided by computer engineers; data processing by computers 
with Automatic Natural Language Processing, Computational Linguistics, Information Research and Automatic Training 
being capable of understanding general questions in human language and formulating responses; computer services, 
namely, design, creation and maintenance of websites for others; analysis of computer systems, integration of computer 
systems and networks, computer programming services for others, all relating to commercial interactions via global 
computer networks; technical support services, namely, repair of operating systems and computer programs by 
computer technicians; design of systems for computer and software interconnection; computer and software testing 
services; technical project studies in the field of computer hardware and software; computer consulting in connection 
with computer hardware, namely consulting in computer research and development; computer system analysis; computer
advice and assistance concerning Internet use; rental of computers and software; scientific and industrial research, 
namely research and development of new products, biological research, bacteriological research, chemical research, 
cosmetic research, mechanical research, geological research, technical research, pharmaceutical research, scientific 
research for medical purposes.
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Priority claimed from 27/06/2014; Application No. : 201407469 ;Norway 

3150712    22/12/2014
[International Registration No. : 1260431]
FJORDS PROCESSING AS
Snarøyveien 36, 1364 Fornebu N-1327 Lysaker NO

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; apparatus and installations for the separation and treatment of liquids, gases and solids, as far as 
included in this class; cyclones; parts, fittings and accessories for all the aforesaid goods; all for use in the field of oil and
gas production.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; software and hardware used in relation to the separation and treatment 
of liquids, gases and solids; all for use in the field of oil and gas production.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; apparatus and installations for the separation and treatment of liquids, gases and solids; parts, fittings 
and accessories for all the aforesaid goods; all for use in the field of oil and gas production.

Cl.37;Building construction; repair; installation services; maintenance services in relation to apparatus for separation 
and treatment of liquids, gases and solids, cyclones, and their parts, fittings and accessories; all for use in the field of oil 
and gas production.

Cl.40;Treatment of liquids, gases and solids; all for use in the field of oil and gas production.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; scientific and technological services and research 
and design relating thereto; engineering services; software maintenance, installation and development services in 
relation to the separation and treatment of liquids, gases and solids; all the aforementioned services for use in the field of 
oil and gas production.
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Priority claimed from 09/10/2014; Application No. : 86419877 ;United States of America 

3159981    06/04/2015
[International Registration No. : 1261995]
THINK SURGICAL, INC.
47320 Mission Falls Court Fremont CA 945397822 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Surgical systems and medical apparatus in the nature of a medical workstation comprised of computer hardware 
and software for gathering and transmitting patient image data for use during surgical procedures.

Cl.10;Surgical systems and medical apparatus in the nature of surgical and medical apparatus and instruments 
consisting primarily of robotic arms, force sensors, and tissue cutting instruments, used for orthopedic and general 
surgical procedures, and related software, sold as a unit with instruction manuals.
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Priority claimed from 09/06/2015; Application No. : 674301 ;Switzerland 

3163260    16/06/2015
[International Registration No. : 1263565]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Priority claimed from 11/10/2017; Application No. : 1362368 ;Benelux 

3836743    08/01/2018
[International Registration No. : 1402377]
Coöperatieve Rabobank U.A.
Croeselaan 18 NL-3521 CB Utrecht

Proposed to be Used
IR DIVISION
Cl.9;Image, sound and other data carriers in electronic, magnetic, optical or other form (not included in other classes); 
electronic publications stored on carriers; electronic publications, downloadable, in particular available via electronic and 
telecommunications channels; apparatus for recording, transmission or reproduction of sound, images or data; data 
processing equipment; computers and computer peripheral devices; computer software; telecommunications 
instruments and apparatus for receiving, transmission, transforming, distribution (including digital distribution) and 
broadcasting of data, sound or images; image and sound carriers, magnetic data carriers; credit cards, bank cards, 
charge cards and telephone cards with a magnetic strip or other electronic encoding; software applications.

Cl.16;Magazines; periodicals; bank cheques; bank books; savings books; printed information material and other 
printed matter and documents in relation to banking and financing, insurances, telecommunication, tourism and traveling, 
exchange transactions, stock markets, brokerage, mortgages and shipping, co-operation systems, savings systems, 
numismatic and penny systems, as well as oral and written courses; paper, cardboard, newspapers and books, 
photographs, teaching material (except apparatus).

Cl.35;Business administration; business management; clerical services; drawing up of statements of accounts; 
business appraisals; business inquiries; cost price analysis; economic forecasting; business research; tax preparation; 
business analysis; business management of companies, enterprises, institutions and organizations; business 
organisation of companies, enterprises, institutions and organizations; commercial assistance in formation or dissolving 
of companies, enterprises, institutions and organizations; managing companies, enterprises, institutions and 
organizations; promotional services.

Cl.36;Financial affairs; insurance; monetary affairs; banking, including mortgages; financial analysis; financial 
analyses, financial assessment and financial evaluation; financial services and consultancy; financing; fiscal valuations 
and assessments; financial consultancy regarding tax issues; intermediary services and consultancy related to stock, 
security and bond transactions; issuance of securities; intermediary services and consultancy regarding real estate 
transactions; asset management; taking care of the financial interests of others; lease-purchase (financing) of data 
communication apparatus, particularly in relation to financial transactions; real estate leasing; real estate management; 
real estate appraisals; financial management by a finance company; financial participation (investment) in companies, 
enterprises, institutions and organizations; financial affairs for the benefit of daughter companies and participations; 
fundraising and sponsorships; monetary and financial support to charity; collection of charitable donations; venture 
capital and venture capital management services; credit and loan service.

Cl.41;Education; entertainment services; sporting and cultural activities; providing of training, teaching and further 
training; arranging and conducting of courses, workshops, seminars, symposiums and educational information meetings.
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Priority claimed from 27/02/2018; Application No. : 017866070 ;European Union 

3842748    09/04/2018
[International Registration No. : 1402708]
WunderCar Mobility Solutions GmbH
Hongkongstraße 7 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software; interactive computer software; computer software [programmes]; 
computer software programs; computer programs [downloadable software]; programs (computer -) [downloadable 
software]; computer e-commerce software; computer software applications, downloadable; computer software 
downloaded from the internet; computer software downloadable from global computer information networks; software for 
commerce over a global communications network; computer software for communicating with users of hand-held 
computers; computer programmes for use in telecommunications; computer programmes; computer programmes stored 
in digital form; recorded computer programmes; computer programmes [programs], recorded; databases (electronic); 
software; data recorded electronically; recorded data files.

Cl.12;Land vehicles and conveyances; parts and fittings for vehicles; electric vehicles; passenger carrying vehicles; 
passenger motor vehicles; self-propelled electric vehicle; vehicles; wheeled vehicles.

Cl.35;Advertising, marketing and promotional services; business assistance, management and administrative services; 
business analysis, research and information services; commercial trading and consumer information services.

Cl.39;Transport; arranging transportation of passengers by road, rail, air and sea; arranging transportation by land, 
sea, and air; arranging transport services by land, sea and air; arranging the hire of all means of transport; arranging and 
providing transport by land, sea and air; arrangement of transportation; travel and passenger transportation; 
transportation and delivery of goods; rental of means of transportation; chartering of vehicles for transportation; 
computerised distribution advisory services relating to transport; computerised distribution planning relating to 
transportation; computerised transport information services; driving services; fares (provision of information relating to -
); information services relating to methods of transport; management of vehicular traffic flow through advanced 
communications network and technology; information services relating to traffic congestion; information services 
relating to traffic speed; information services relating to traffic; motor car transport services; motor vehicle transport 
services; provision of information relating to road conditions; provision of information relating to road traffic conditions; 
provision of information relating to road transport; reservation and booking services for transportation; reservation 
services for transportation by land; road transport services; services for arranging transportation by road; services for 
the arranging of transportation; services for the provision of information relating to motor transport; traffic information; 
traffic information services; transport brokerage; transport by land; transport by road; transport reservation; transport 
services; transportation information; transportation logistics; vehicle-driving services.
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Priority claimed from 09/12/2016; Application No. : 30 2016 111 157 ;Germany 

3844812    06/06/2017
[International Registration No. : 1403865]
Rollon GmbH
Bonner Str. 317-319 40589 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; railway material of 
metal; non-electric cables and wires of common metal; ironmongery; small items of metal hardware; pipes and tubes of 
metal; safes; ores of metal; building components of metal and metal hardware therefor, in order to be able to move other 
parts of machines or other objects in a manner defined by the component from at least one defined position to at least 
one other defined position, in particular linear axes, positioning parts and systems composed thereof, toothed rack axles, 
telescopic axes, steel axes, spindle axes, double tube units, circular slots, curve guides, linear guides, roller guides, track 
roller guides, track rollers, telescopic rails, tin telescopes, lightweight construction telescopes, telescopic slides, shaft 
guides, drawer slides, drawer guides, prismatic guides, telescopes, pullouts, heavy load telescopes, stainless steel slides,
aluminium slides, telescopic rails for heavy loads, kitchen pullouts, partially extending slides, full extension slides, over-
extension slides, heavy duty extension slides, S-Profiles, profile rails, profile rail guides, ball-type linear guides, ball 
circulating carriages, guide carriages, rolls for carriages, carriages with rolls, carriage rollers, cam roller carriages, C-
Profiles, fixed bearing rails, fixed bearing profiles, floating bearing rails, double T-Profiles, U-Profiles, T-Profiles, 
positioning carriages, rolling tables, namely tables movably guided on fixed rail or profile systems, cross tables, metallic 
linear technology components, linear guides and systems composed thereof, linear bearings, linear units, linear modules, 
linear cages, lineardrives, linear roller bearings, linear slide bearings, sliding guides, linear transfer systems, linear axes 
for robots, such components of metal or metal hardware for this purpose.

Cl.7;Machine tools; machines for machining metal sand/or processing wood and/or plastics; machines for the chemical 
industry, agriculture and mining; textile production machines, machines for preparing beverages [industrial]; 
construction machines; packaging machines for the metal, wood and plastic processing industry; machines for 
automation (robots); machines for pick & place units (robots); machines for car manufacturing; machines for sheet metal 
working; devices for warehouse logistics (machines); machines for the rail vehicle technology; machines for medical 
technology; machines for the handling technology (robots); engines (except for land vehicles); machine coupling and 
transmission components (except for land vehicles); agricultural implements other than hand-operated; incubators for 
eggs; fine adjustment drives; toothed belt drives; linear adjusting drives; ball screw drives; roller bearings; telescopic 
tables; linear ball bearings.

Cl.8;Hand tools and implements (hand-operated); cutlery; forks and spoons; side arms; razors; manually operated tools 
for agricultural, horticultural and forestry purposes; hand-operated tools for machine, apparatus and vehicle construction 
as well as for construction technology; manually operated tools for rail vehicles, aeronautical engineering, warehouse 
logistics and water vehicles.
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Priority claimed from 28/02/2018; Application No. : 017866744 ;European Union 

3845208    09/04/2018
[International Registration No. : 1402705]
WunderCar Mobility Solutions GmbH
Hongkongstraße 7 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; application software; interactive computer software; computer software [programmes]; 
computer software programs; computer programs [downloadable software]; programs (computer -) [downloadable 
software]; computer e-commerce software; computer software applications, downloadable; computer software 
downloaded from the internet; computer software downloadable from global computer information networks; software for 
commerce over a global communications network; computer software for communicating with users of hand-held 
computers; computer programmes for use in telecommunications; computer programmes; computer programmes stored 
in digital form; recorded computer programmes; computer programmes [programs], recorded; databases (electronic); 
software; data recorded electronically; recorded data files.

Cl.12;Land vehicles and conveyances; parts and fittings for vehicles; electric vehicles; passenger carrying vehicles; 
passenger motor vehicles; self-propelled electric vehicle; vehicles; wheeled vehicles.

Cl.35;Advertising, marketing and promotional services; business assistance, management and administrative services; 
business analysis, research and information services; commercial trading and consumer information services.

Cl.39;Transport; arranging transportation of passengers by road, rail, air and sea; arranging transportation by land, 
sea, and air; arranging transport services by land, sea and air; arranging the hire of all means of transport; arranging and 
providing transport by land, sea and air; arrangement of transportation; travel and passenger transportation; 
transportation and delivery of goods; rental of means of transportation; chartering of vehicles for transportation; 
computerised distribution advisory services relating to transport; computerised distribution planning relating to 
transportation; computerised transport information services; driving services; fares (provision of information relating to -
); information services relating to methods of transport; management of vehicular traffic flow through advanced 
communications network and technology; information services relating to traffic congestion; information services 
relating to traffic speed; information services relating to traffic; motor car transport services; motor vehicle transport 
services; provision of information relating to road conditions; provision of information relating to road traffic conditions; 
provision of information relating to road transport; reservation and booking services for transportation; reservation 
services for transportation by land; road transport services; services for arranging transportation by road; services for 
the arranging of transportation; services for the provision of information relating to motor transport; traffic information; 
traffic information services; transport brokerage; transport by land; transport by road; transport reservation; transport 
services; transportation information; transportation logistics; vehicle-driving services.
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3864765    31/01/2018
[International Registration No. : 1407535]
EUROIMMUN MEDIZINISCHE LABORDIAGNOSTIKA AG
Seekamp 31 23560 Lübeck Germany

Address for service in India/Attorney address:
L.S.DAVAR & CO.
Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091, India

Proposed to be Used
IR DIVISION
Cl.1;Diagnostic preparations, diagnostic agents and diagnostic substances for scientific purposes, in particular 
immobilised proteins, nucleic acids, allergens and tissue sections on a support/a support material, in particular a biochip, 
microsphere, paper ring, test strip, blot, microtiter plate or membrane.

Cl.5;Diagnostic preparations, in particular diagnostic preparations for allergies for medical and veterinary purposes; 
diagnostic preparations for medical and veterinary purposes; diagnostic agents for veterinary medical purposes, in 
particular immobilised proteins, nucleic acids, allergens and tissue sections on a carrier/a carrier material, in particular a 
biochip, microsphere, test strip, blot, microtiter plate or membrane; reagents for medical and veterinary medical 
diagnostic purposes; reagents for medical and veterinary medical diagnostic purposes, in particular immobilised 
proteins, nucleic acids, allergens and tissue sections on a carrier/a carrier material, in particular a biochip, microsphere, 
paper ring, test strip, blot, microtiter plate or membrane.

Cl.10;Medical apparatuses and instruments for medical examinations and medical diagnosis.
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3867606    14/03/2018
[International Registration No. : 1406838]
VINYLPLUS AISBL
Avenue de Cortenbergh, 71 B-1000 Bruxelles

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography; unprocessed artificial resins, unprocessed plastics; 
fire-extinguishing compositions; tempering and soldering preparations; chemical substances for preserving foodstuffs; 
tanning materials; adhesives for use in industry; all the aforesaid goods exclusively related to the field of the PVC 
industry.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; Semi-processed plastic substances; Packing, stopping and 
insulating materials; Flexible pipes, not of metal; All the aforesaid goods exclusively related to the field of the PVC 
industry, and excluding insulating materials for the paints industry.

Cl.19;Non-metallic building materials; Non-metallic rigid pipes for building; Asphalt, pitch and bitumen; Transportable 
buildings, not of metal; Monuments, not of metal; All the aforesaid goods exclusively related to the field of the PVC 
industry.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings not of 
textile.
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Priority claimed from 15/03/2018; Application No. : UK00003297188 ;United Kingdom 

3869224    19/03/2018
[International Registration No. : 1407946]
Mozzo Coffee Limited
89 Leigh Road Eastleigh, Hampshire SO50 9DQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.30;Coffee; tea; cocoa; sugar; artificial coffee; spices; ice; beverages made of coffee; coffee beans; ground coffee 
beans; beverages made with a base of espresso; beverages made with a base of tea, powdered chocolate and vanilla; 
ready-to-drink coffee; ready-to-drink tea; flavouring syrups for making coffee, tea and herbal tea-based beverages; coffee-
based beverages; coffee beverages with milk; coffee flavourings / coffee flavourings; flavourings, other than essential 
oils, for beverages; infusions, not medicinal; unroasted coffee; coffee mixtures; coffee extracts; coffee concentrates; 
flavoured coffee; decaffeinated coffee; ground coffee; coffee oils; coffee pods; coffee capsules; iced coffee; coffee 
drinks; coffee beverages; mixtures of coffee; ground coffee beans; caffeine-free coffee; freeze-dried coffee; coffee-based 
beverages; coffee-based iced beverages; coffee in whole-bean form; coffee-based beverages containing ice cream 
(affogato); tea-based beverages; tea, namely herbal teas, fruit teas, speciality teas.

Cl.43;Coffee shop services; coffee shops; coffee bars.
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Priority claimed from 10/07/2017; Application No. : 30 2017 106 859 ;Germany 

3869350    09/10/2017
[International Registration No. : 1408158]
ECOCLEAN GMBH
Mühlenstraße 12 70794 Felderstadt DE

Address for service in India/Agents address:
HIRAL C. JOSHI.
501, VISHWANANAK, CHAKALA ROAD, ANDHERI (EAST), MUMBAI - 400 099.

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials and elements of metal; buildings and transportable buildings of metal; steel 
buildings; cabins, in particular spray booths, of metal; containers of metal; drainage pipes, drain traps and containers of 
metal; metal hardware; gratings of metal; sheets and plates of metal, in particular drip trays; pipes of metal; metal tubing; 
pipe junctions made of metal; manifolds of metal for pipelines; valves of metal (other than parts of machines); nozzles of 
metal; frames of metal; components and replacement parts for all of the aforesaid goods.

Cl.7;Machines for treatment of materials and for manufacturing, in particular machines for metalworking and machines 
for plastics processing; machine tools; machines for treatment of surfaces by means of high pressure water jetting; 
machines and installations for cleaning; machines and apparatus for the industrial cleaning of parts of metal, plastic, 
glass or ceramic with the use of cleaning fluids and/or vapour therefrom; machines and apparatus for the cleaning and 
subsequent drying of parts of metal, plastic, glass or ceramic; steam cleaning machines and installations; machines for 
cleaning surfaces using high pressure water jets; electric cleaning apparatus; cleaning installations comprising spray 
chambers, in particular for cleaning and degreasing surfaces and workpieces; spray chambers as parts of cleaning 
installations; machines and apparatus for the reconditioning of cooling lubricants; machines and apparatus for applying 
cooling lubricants to parts of metal and/or plastic; dust exhausting installations for cleaning purposes; degreasing 
machines for professionals and industrial purposes; air grinders; steam boilers for steam generating [parts of machines]; 
control valves for regulating the flow of gases and liquids [parts of machines]; heat exchangers (parts of machines); 
condenser installations; compressors; pumps (machines and parts of machines); blowers; filtering apparatus; filters 
[parts of machines, motors and engines]; separators (machines or parts of machines); sieves [machines or parts of 
machines]; sliding valves and valves as parts of machines; nozzles being parts of machines; sprayers [machines]; spray 
lances for attachment to pressure washing machines for cleaning purposes; taps and clack valves being parts of 
machines, motors or engines; flange joints for piping [parts of machines]; robots [machines]; conveyor devices and 
installations; roller tracks for use in roller conveyor apparatus and belt conveyor apparatus; machines and machine 
centres for transferring, turning, order picking, storing and sorting of industrially produced components; handling 
machines, automatic [manipulators]; grabs [parts of machines]; feeders for machines; motors and engines (other than for 
land vehicles), powertrains, and generic machine parts; driving motors, other than for land vehicles; transmission shafts, 
other than for land vehicles; hydraulic and pneumatic controls for machines, motors and engines; machine coupling and 
transmission components other than for land vehicles; couplings other than for land vehicles; bearings [parts of 
machines]; housings for machines, motors and engines; opening and closing mechanisms being parts of machines; 
control mechanisms for machines, engines or motors; regulators [parts of machines]; brushes [parts of machines]; boiler 
tubes [parts of machines]; joints [parts of engines]; clamping tools for holding piece parts during machining; tools [parts 
of machines]; holding devices for machine tools; generators; turbines, other than for land vehicles; ball valves being 
parts of machines; control valves for regulating the flow of gases and liquids; ultrasonic cleaning instruments for 
industrial use; components and replacement parts for all of the aforesaid goods.

Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; optical devices, enhancers and 
correctors; apparatus, instruments and cables for electricity; apparatus and instruments for conducting, switching, 
converting, storing, regulating and controlling electricity; safety, security, protection and signalling devices; recorded 
content; apparatus and instruments for weighing; apparatus and instruments for physics; material testing instruments 
and machines; checking (supervision) apparatus and instruments, electric; testing apparatus not for medical purposes; 
remote control apparatus; electric installations for the remote control of industrial operations; electric and electronic 
control apparatus; particle flow monitors; electric level regulators; dosimeters; ultrasonic oscillators; test apparatus and 
installations built thereof for condition-oriented machine maintenances; vibro-acoustic test apparatus; heat regulating 
apparatus; electric power units; electricity conduits; connections for electric lines; joining units [electrical contacts]; 
connectors [electricity]; diagnostic apparatus, not for medical purposes; optical, electrical, electromagnetic and 
mechanical switches [electricity]; electric apparatus for commutation; circuit breakers; electrical plugs; electric 
couplings; magnets; sensors and detectors; electric sensors; optical sensors; liquid level sensors; pressure sensors; 
turbidity sensors for liquids; temperature sensors; leak detectors; level switches; signals, luminous or mechanical; 
electric control valves; electrical and electronic controls; electric valve actuators; electric, electronic or electromagnetic 
relays; thermometers, not for medical purposes; thermal sensors [thermostats]; temperature indicating apparatus; water 
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meters; revolution sensors; time switches, automatic; electrical switch cabinets; electric control panels; distribution 
consoles [electricity]; data processing apparatus and computer; peripherals adapted for use with computers; processors 
[central processing units]; computer systems; data entry terminals; electric control panels; monitors [computer 
hardware]; keyboards; printers; interfaces for computers; modems; ethernet adapters; memory cards; integrated circuit 
cards [smart cards]; devices for wireless radio transmission; recorded and downloadable computer software; regulating 
and control software; alarms; safety devices in connection with the operation of machines, namely light barriers, switches 
and/or shielding caps to protect the service staff against accidents and injuries; protection devices for personal use 
against accidents; components and replacement parts for all of the aforesaid goods.

Cl.11;Water supply equipment, in particular water conduits installations; regulating accessories for water or gas 
apparatus and pipes; industrial installations for filtering liquids; filters for industrial and household use; installations for 
the collection or liquids; pressure tanks for liquids; heating, ventilating, and air conditioning apparatus and systems; 
refrigerating appliances and installations; drying installations; steam generating apparatus, machines and installations; 
stills; heat regenerators; heat accumulators; taps [faucets]; lighting apparatus and installations; electric lamps; 
components and replacement parts for all of the aforesaid goods.

Cl.35;Professional business consultancy and advisory services relating to machines for treatment of materials and 
production; advisory services relating to building of plants for the treatment of surfaces; compilation and systematization 
of information in databanks; cost price analysis; retail services in relation to machines for treatment of materials and 
production.

Cl.37;Installation, maintenance and repair of industrial plants and industrial equipment; installation work in industrial 
plants; installation, maintenance and repair of machines and machine tools; repair information; degreasing, washing and 
cleaning services.

Cl.40;Transformation by means of high pressure water jetting; surface treatment, in particular roughening and decating 
by means of high pressure water jetting; custom assembling of materials for others.

Cl.42;IT-services, namely computer system design, design, development, installation, reinstallation, updating and 
maintenance of computer software, cloud computing, design and development of networks and server client connections, 
electronic data storage and data back-up services; creating computer software, in particular computer software for 
materials-handling technology applications, for robot control, for factory planning or for management of projects; creating
programs for simulating fluidic effects in hydraulic or pneumatic plants or devices; creating computer programs for 
simulating fluidic effects in hydraulic or pneumatic plants or devices; industrial research, analytical laboratory and testing 
services; technical research projects and studies, in particular in the field of machinery and plant construction; 
engineering testing; engineering services; surveying; construction drafting; technical consultancy relating to cleaning 
and surface treatment for machines and appliances; conducting technical project studies; quality control testing services;
research and development services of new products; calibration of and testing the function of measuring devices, robots, 
transport vehicles, machine tools, heat accumulators, energy converters, hydraulic systems, pneumatic systems, sensors 
and/or monitoring devices.
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Priority claimed from 04/08/2016; Application No. : 87127395 ;United States of America 

3869394    06/02/2017
[International Registration No. : 1407969]
BIRDIE LICENSING, LLC
C/O Jackoway Tyerman Wertheimer Austen, 1925 Century Park East, Twenty-Second Fl Los Angeles CA 90067 United States of 
America

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.3;Fragrance; make-up and cosmetics; soaps; deodorants; skin and hair creams, lotions, moisturizers, skin and hair 
scrubs, shampoos, skin and hair mousse, cosmetic powders, polishes; skin care, body and hair care preparations.

Cl.14;Jewelry; bracelets, rings, earrings, necklaces.

Cl.18;Purses; handbags; luggage; backpacks; bags, cases, pouches and packs of various types; wallets; umbrellas.

Cl.25;Clothing, footwear, outerwear and headwear.

Cl.35;On-line retail store services; retail store services.

Cl.41;Publication of on-line non-downloadable journals and blogs in the fields of food, lodging, travel, culture, 
shopping, lifestyles, fashion, apparel, sightseeing and recreation; publication of content, blogs and publications in the 
nature of articles, brochures, editorials, and reviews in the fields of food, lodging, travel, culture, shopping, lifestyles, 
fashion, apparel, sightseeing and recreation, via a website.

Cl.45;Providing content and advice on relationships, self-awareness, inspiration, motivation, and self-improvement, via 
a website.
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Priority claimed from 13/02/2018; Application No. : 3704195 ;Spain 

3869563    22/02/2018
[International Registration No. : 1408498]
MARBYS LOGICAL FOOD PROCESS, S.L.
Pol. Ind. Arboledas II, Avda. de Drago, 15-28 E-45200 ILLESCAS (TOLEDO) Spain

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.1;Preservatives for foodstuffs, preserving compounds for food products; emulsifiers for use in food manufacture, 
emulsifiers for food preparations.

Cl.5;Antioxidant food supplements.
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3871373    31/05/2018
[International Registration No. : 1219213]
LE CLUB DE LA COUPE DU MONDE DE LA PATISSERIE
96 avenue Jean Jaurès C/O Pâtisserie Paillasson F-69190 SAINT-FONS France

Proposed to be Used
IR DIVISION
Cl.30;Pastry, chocolates and confectionery.

Cl.35;Advertising relating to pastry, chocolates and confectionery.

Cl.41;Organization and conducting of events, contests, colloquiums, conferences, seminars, exhibitions competitions 
and symposiums in connection with pastry, chocolates and confectionery.
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3896549    07/06/2018
[International Registration No. : 1239030]
ANTWERP WORLD DIAMOND CENTRE, private stichting
Hoveniersstraat 22 B-2018 ANTWERPEN

Proposed to be Used
IR DIVISION
Cl.14;Precious stones, such as diamonds; jewellery; works of art of precious metals.

Cl.35;Mediation of advertising; dissemination of advertising articles, advertising and promotional materials; mediation 
in placing ads on the internet; provision of commercial information; marketing, market research and analysis; 
consultancy relating to business organisation and business consultancy; reproduction of documents via 
telecommunication technologies; business consultancy services relating to data processing; administrative services in 
connection with the drafting of franchise agreements relating to the services mentioned in classes 35 and 41; promotion 
of diamond; promotion of the town of Antwerp; organizing exhibitions relating to diamond, for advertising and/or 
commercial purposes; business management; business administration; administrative services; employment of 
personnel and human resources consultancy; placement of personnel; drawing up of statistics; bookkeeping; holding 
auctions and public sales; window dressing.

Cl.41;Education, education, training and courses related to diamonds; organizing events related to diamonds for 
educational purposes; organization of events in connection to the town of Antwerp for educational purposes; lending of 
books and magazines; publishing and editing of books, newspapers and magazines.
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3902459    23/05/2018
[International Registration No. : 1414458]
Construction Research & Technology GmbH
Dr.-Albert-Frank-Strasse 32 83308 Trostberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, namely fire protection materials and preparations for use as fire stops 
installed in walls and floors.

Cl.2;Paints and coatings for use in fire protection to shield combustible and incombustible surfaces from heat and to 
increase fire retardancy and fire resistance of building structures and components.

Cl.17;Substitutes for asbestos in fire protection using thermally insulating materials or substances which form such 
materials and combinations of fibrous, foamed or refractory products.

Cl.19;Fire protective building materials made of organic or inorganic binders, refractories, flame retardants and 
auxiliaries supplied as powder, liquid or sheet, mat, molded part or board to protect building structures, sections or 
components.
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Priority claimed from 13/09/2017; Application No. : 2017-122141 ;Japan 

3903711    09/03/2018
[International Registration No. : 1415239]
YAMADA BEE COMPANY, INC.
194 Ichiba, Kagamino-Cho, Tomata-Gun Okayama-Ken 708-0393 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; facial washes; toilet water; hair nourishers; hair care preparations; cosmetic creams; soaps and 
detergents; shampoos; dentifrices; perfumery; fragrances; false nails; false eyelashes; bath preparations, not for medical 
purposes.

Cl.5;Royal jelly for medical purposes; propolis for pharmaceutical purposes; processed bee pollen for medicinal or 
therapeutic purposes; dietary and nutritional supplements; tonics for medical purposes; medicinal hair growth 
preparations; dietary supplements for humans; pharmaceutical preparations; dietetic beverages adapted for medical 
purposes; dietetic foods adapted for medical purposes; beverages for babies; food for babies; dietary supplements for 
animals; lacteal flour for babies; oiled paper for medical purposes; pharmaceutical wafer; gauze for dressings; empty 
capsules for pharmaceuticals; eyepatches for medical purposes; ear bandages; menstruation bandages; menstruation 
tampons; sanitary pads; sanitary panties; absorbent cotton; adhesive plasters; bandages for dressings; antiseptic liquid 
bandages; breast-nursing pads; cotton sticks for medical purposes; bath preparations for medical purposes.

Cl.30;Tea; coffee; cocoa; confectionery; bread; sandwiches; steamed buns stuffed with minced meat [Chuka-manjuh]; 
hamburger sandwiches; fresh pizzas; hot dog sandwiches; meat pies; condiments; honey; processed grains; flour; 
chocolate syrups; sauces containing nuts; processed herbs [seasonings]; prepared meals consisting primarily of grains; 
instant rice and instant porridge; royal jelly; propolis.

Cl.32;Beers; soft drinks; fruit beverages and fruit juices; vegetable juices [beverages]; extracts of hops for making 
beer; whey beverages; mineral and aerated waters and other non-alcoholic beverages.

Cl.35;Advertising; providing information concerning commercial sales; retail services or wholesale services for 
cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for processed food and 
nutritional supplements; retail services or wholesale services for food and beverages; retail services or wholesale 
services for bath preparations for medical purposes; retail services or wholesale services for bath preparations, not for 
medical purposes; retail services or wholesale services for bladed or pointed hand tools, hand tools and metal hardware; 
retail services or wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or 
wholesale services for printed matter, paper and stationery; retail services or wholesale services for beeswax and 
candles; retail services or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retail services or wholesale services for cosmetic and toilet utensils; procurement services for others 
[purchasing goods and services for other businesses]; marketing; provision of an on-line marketplace for buyers and 
sellers of goods and services; retail services or wholesale services for beehives and their parts and fittings; retail 
services or wholesale services for netting not of metal or asbestos; retail services or wholesale services for smoking 
devices used for beekeeping; retail services or wholesale services for bees, live; retail services or wholesale services for 
centrifuges [machines]; retail services or wholesale services for bee traps; retail services or wholesale services for 
furniture; retail services or wholesale services for clothing; retail services or wholesale services for bags and pouches; 
retail services or wholesale services for briefcases, card cases [notecases], cases for keys, and coin purses; retail 
services or wholesale services for toys; retail services or wholesale services for dolls; retail services or wholesale 
services for ornamental novelty badges [buttons]; retail services or wholesale services for firewood; retail services or 
wholesale services for towels [of textile] and handkerchiefs; retail services or wholesale services for coasters of paper, 
leather, or textile; retail services or wholesale services for stuffed toys; retail services or wholesale services for cell 
phone straps; retail services or wholesale services for cases for smartphones; retail services or wholesale services for 
insect collectors' articles; retail services or wholesale services for stickers [stationery]; retail services or wholesale 
services for decorative magnets; retail services or wholesale services for umbrellas; retail services or wholesale services 
for candle lanterns; retail services or wholesale services for key rings; retail services or wholesale services for headwear.
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Priority claimed from 30/06/2014; Application No. : 2014-054336 ;Japan 

3903712    12/06/2018
[International Registration No. : 1261953]
KURABE INDUSTRIAL CO., LTD.
4830 Takatsuka-cho, Minami-ku, Hamamatsu-shi Shizuoka 432-8521 Japan

Proposed to be Used
IR DIVISION
Cl.9;Conductors, electric; wires, electric; cables, electric; electrical resistance heating wires; regulating apparatus, 
electric; coaxial cables; communication cables; cable harnesses; fiber optic cable; optical fibers [light conducting 
filaments]; protection tubes for electric wires; protection tubes for electric cables; sheaths for electric cables; copper 
wire, insulated; measuring apparatus; electronic circuit boards; sensors [measurement apparatus], other than for medical 
use; anemometers; thermometers, not for medical use; hygrometers; electromagnetic wave shields for 
telecommunication machines and apparatus; conductive silicone packing for electro-magnetic interference; resistance 
wires; fuses; fuse wire; plugs, sockets and other contacts [electric connections]; connections for electric lines; printed 
circuit boards; coils, electric; electromagnetic coils; connectors [electricity]; couplings, electric; electric wire harnesses 
for automobiles; heat regulating apparatus; identification sheaths for electric wires; integrated circuits; junction sleeves 
for electric cables; magnetic wires; materials for electricity mains [wires, cables]; starter cables for motors; telegraph 
wires; telephone wires; thermostats; thermostats for vehicles; wire connectors [electricity].

Cl.11;Heating elements; heating filaments, electric; immersion healers; radiators, electric; air driers; hot plates; bread 
baking machines; kettles, electric; heaters, electric, for feeding bottles; electric cooking stoves for household purposes; 
electric cooking pots for household purposes; electric cooking ovens for household purposes; electric bread toasters for 
household purposes; electrically heated carpets; electric refrigerators for household purposes; electric freezers for 
household purposes; clothing drying machines, electric, for household purposes; heating cushions, electric, not for 
medical purposes; toilet seat heaters and warmers; electrically heated carpets; lighting apparatus and installations; light 
diffusers; luminous tubes for lighting; air-conditioning apparatus [for industrial purposes]; heating apparatus, electric; 
heating apparatus excluding stoves; ventilation [air-conditioning] installations and apparatus not for stoves; air-
conditioning apparatus, namely, cooling units for seats for industrial purposes; heating apparatus, namely, heating units 
for seats for industrial purposes; air conditioners for vehicles; heaters for vehicles; heating apparatus for defrosting 
vehicle windows; ventilation [air-conditioning] installations for vehicles.

Cl.17;Rubber tubes; electrical insulating materials; insulating materials; insulating tubes; non- metallic pressure hoses; 
flexible tubes, not of metal; flexible hoses for conveying liquids; non-metallic flexible pipes; flexible hoses, not of metal; 
flexible plastic hoses for use with ventilation systems; flexible plastic pipes for conveying natural gas; flexible plastic 
conduits for plumbing purposes; flexible plastic conduits for use with beverage dispensing machines; flexible plastic 
pipes for plumbing purposes; insulating hoses for wire covering; synthetic resin hoses; synthetic resin tubes; hoses 
made of rubber; hoses of textile material; canvas hose pipes; gaskets; junctions, not of metal, for pipes; junctions, not of 
metal, for flexible pipes; pipe jackets, not of metal; pipe muffs, not of metal; packings; joint packings; plastic semi-worked 
products; plastic substances, semi-processed; synthetic resins, semiprocessed; rubber, raw or semi-worked; 
electromagnetic interference shielding gaskets; electromagnetic shielding materials; electromagnetic shielding plastic 
sheets; insulators for cables; insulators for electric mains; insulating sleeves for machinery; rubber sleeves for protecting 
parts of machines; insulating varnish; waterproof packings; weatherstripping; nonmetal hose fittings.
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3903830    29/12/2017
[International Registration No. : 1414250]
MILANGAZ LPG DAGITIM TICARET VE SANAYI ANONIM SIRKETI
Sishane Yokusu Demirören, Han No:2 Azapkapi Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; cutting fluids; dust absorbing, wetting and binding compositions; solid fuels, coal, 
firewood; liquid and gas fuels; petrol, diesel oil, liquefied petroleum gas, natural gas, fuel oil and their non-chemical 
additives; candles; wicks; semi-finished wax; wax and paraffin for lighting purposes.

Cl.37;Vehicles service stations for land vehicles, maintenance, repair and refueling of land vehicles; vehicles service 
stations for marine vehicles, maintenance, repair and refueling of marine vehicles; repair and maintenance of air vehicles; 
installation, maintenance and repair of heating, cooling and sanitary installations; installation, maintenance and repair of 
industrial machines and equipment, office machines and equipment, communication apparatus, electric and electronic 
appliances; mining services and mining extraction.
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Priority claimed from 27/02/2018; Application No. : 1909890 ;Australia 

3908195    06/03/2018
[International Registration No. : 1415402]
Bellamy's Organic Pty Ltd
115 Cimitiere St LAUNCESTON TAS 7250 Australia

Proposed to be Used
IR DIVISION
Cl.3;Preparations for the care of the skin; sunscreen; sunblock preparations; preparations for protection of the skin; 
foundation; moisturisers, emollients, anti-aging and antiwrinkle preparations; preparations containing essential oils; non-
medicated lip balm; non-medicated gels for the body and face; face and body sprays; perfumery; skin whitening and 
lightening preparations and compositions; cosmetics; soaps; oils for the breasts (cosmetics); babies' bath preparations 
(nonmedicated); babies' creams (non-medicated); baby oil; baby shampoo; non-medicated baby care products

Cl.5;Infant formula; food for infants; powdered milk for babies; beverages for infants; dietary supplements for infants; 
dietetic foods adapted for infants; dietetic substances for infants; nutriments; nutriments for babies; milk calcium 
concentrate (nutritional supplement); nutritional meal replacement powders; nutritional meal replacements; nutritional 
supplements; cereals for babies; vitamins; preparations of minerals; medicated skin care preparations; medicated skin 
creams; medicated skin lotions; breast-nursing pads; babies' creams (medicated); babies' diapers; washes for teats (of 
babies bottles); sanitary products for babies; pregnancy supplements; pregnancy formula

Cl.29;Fruit, preserved; cooked fruits; dried fruit products; mixtures of fruit and nuts; vegetables, preserved; cooked 
vegetables; dried vegetables; prepared meals, predominantly of meat or vegetables; snack foods made from pre-cooked 
vegetables; prepared snacks made from dried vegetables; fruit-based snack foods; prepared meals made from fruit (fruit 
predominating); yoghurt desserts (except frozen yoghurt); yoghurt; yoghurt based drinks; yoghurt beverages; yoghurt 
products; yoghurts containing pulped fruits; milk products; milk; dried milk powder; jellies; jams; food products made 
from cooked fruits; food products made from dried fruits; fruit based dairy products; fruit desserts; nut-based snack bars;
seedbased snack bars; cooked meals consisting principally of meat; cooked meals consisting principally of meat and 
vegetables; prepared meals consisting principally of fish; prepared meals consisting principally of chicken

Cl.30;Snack bars containing a mixture of grains, nuts and dried fruit (confectionery); snack bars containing dried fruits 
(confectionery); snack bars containing grains (confectionery); snack foods made of wheat; snack foods prepared from 
cereals; snack foods prepared from grains; rice; instant rice; noodle-based prepared meals; prepared meals containing 
(principally) pasta; prepared meals containing (principally) rice; custard; pasta; macaroni; sauces for pasta; savoury 
sauces; sauces for rice; fruit coulis (sauces); breakfast cereals; rice pudding; porridge oats; frozen yogurt (confectionery ices); 
snack foods consisting principally of grain; muesli bars; cereal bars; rusks; prepared oats for culinary purposes 
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3908196    29/03/2018
[International Registration No. : 1415551]
Widen Enterprises, Inc.
6911 Mangrove Lane Madison WI 53713 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Preparation, composition, and compilation of electronic files, namely, electronic images, page documents, 
branded marketing collateral, corporate identity literature, video files, audio files, customized brochures and customized 
advertisements for others.

Cl.38;Electronic delivery of images, data and documents via a global computer network.

Cl.39;Physical storage of electronic media containing images and digital information.

Cl.40;Electronic imaging, scanning, digitizing, alteration and/or retouching of photographic images.

Cl.42;Providing temporary use of on-line non-downloadable software for preparation, composition, and compilation of 
digital assets and electronic and print documents.
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Priority claimed from 13/09/2017; Application No. : 87606707 ;United States of America 

3908200    09/03/2018
[International Registration No. : 1415543]
Walsh, Aaron E.
1 Nassau Street Boston MA 02111 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Arranging and conducting incentive award programs for education purposes through issuance and processing of 
tokens, currency or credits designed to reward a program participant who pursues knowledge and skill in his or her field.

Cl.42;Providing temporary use of online non-downloadable software for storing, analyzing, transferring, and receiving 
electronic data in the fields of education and training.
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Priority claimed from 22/11/2017; Application No. : 87695359 ;United States of America 

3908205    08/03/2018
[International Registration No. : 1415549]
ChromaDex Inc.
Suite G, 10005 Muirlands Blvd. Irvine CA 92618 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Phytochemicals for use in the manufacturing of dietary supplements, nutritional products, pharmaceuticals and 
cosmetics; chemical reagents for non-medical purposes; chemical test kits, comprised of chemical reagents, for 
analytical measurement of raw material identity, potency and formulation consistency for laboratory or research use; 
chemicals for use in industry and science; chemicals for use in the biochemical and chemical industry; assays for 
research purposes; diagnostic preparations for scientific or research use and for health assessment.

Cl.5;Diagnostic kits consisting primarily of monoclonal antibodies, buffers, and reagents for use in disease testing; 
diagnostic preparations for medical purposes; diagnostic agents, preparations and substances for medical purposes; 
dietary supplements and preparations; medical and veterinary preparations and articles; nutritional supplements.

Cl.9;Downloadable mobile applications for managing and sharing information on one's health, fitness and nutrition; 
downloadable software in the nature of a mobile application for providing information in the fields of health, fitness, 
exercise, workouts, wellness, lifestyle, healthy eating and nutrition; downloadable mobile application software for the 
purpose of tracking and monitoring health, wellness and nutrition; computer software for providing information in the 
fields of health, fitness, exercise, workouts, wellness, lifestyle, healthy eating and nutrition.

Cl.41;Providing information about fitness, exercise, and workouts; on-line journals, namely, blogs featuring articles, 
information, reviews and recipes in the field of health, fitness, exercise, workouts, wellness, lifestyle, healthy eating and 
nutrition.
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3908206    29/03/2018
[International Registration No. : 1415550]
Arteza, LLC
1201 Orange St., Ste 600 Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Acrylic paints; watercolor paints; oil paints; paint for artists.

Cl.9;Architect's scales; cutting mats.

Cl.16;Markers; rotary cutters, namely fabric cutters; canvas for painting; gel pen ink refills; drawing rulers; pens.
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Priority claimed from 25/06/2013; Application No. : 30 2013 004 317.0/01 ;Germany 

3908211    13/07/2018
[International Registration No. : 1181206]
Byk-Chemie GmbH
Abelstraße 45 46483 Wesel Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for commercial and scientific purposes; unprocessed synthetic resins and plastics; adhesives 
for commercial purposes; emulsifying agents; dispersing agents, wetting agents; material for influencing the surface 
tension of paints and lacquers (tensides); silicones; chemical additives for the production of ink, printing ink and toner; 
toning salts (photography); carbon black for commercial purposes.

Cl.2;Paints, varnishes, lacquers; pigments, in particular carbon black (paints and pigments) and organic pigments (iron 
pigments), pearl gloss pigments, metal effect pigments, interference pigments; powder coatings, anti-corrosives, anti-rust 
preparations, dyes; unprocessed natural resins; lacquer aids, included in this class, namely levelling agents, hardeners, 
drying agents, binding agents, thickeners, fixing agents, thinners (all are additives for paints and lacquers); printing ink; 
printing pastes (ink), printing varnishes (lacquers); toner and toner cartridges (filled) for printers and copiers; paints; 
lacquers, pigments for the production of printing ink.

Cl.17;Resins in liquid form (semi-finished products); synthetic, conductive and thermosetting resins (semi-finished 
products); natural rubber, gutta-percha, rubber, mica and goods made of it included in this class; goods made of plastics 
(semi-finished products); sealing, packaging and insulating materials; liquid electrical insulation materials.
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Priority claimed from 29/09/2017; Application No. : 714171 ;Switzerland 

3908214    29/03/2018
[International Registration No. : 1416419]
Pioneering Ventures AG
Augustinergasse 21 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Business consulting; consulting relating to corporate strategy; company management consultancy; consultancy 
relating to company organization; advice relating to company acquisitions; administrative services relating to investment 
funds.

Cl.36;Insurance services; monetary affairs; real estate affairs; financial services, namely, providing financial investment
advice, investment management; asset management and portfolios, investment brokerage, securities brokerage, 
investment advisory services, wealth management and planning services in the field of finance; audit services and credit 
and loan services; all the aforesaid services also being available via the Internet, via cloud computing networks and 
applications or a similar electronic network; financial and investment advisory services, namely, consultancy services 
regarding investment and investment management and brokerage of securities, hedge funds, private equity, wrap free 
programs, special accounts, variable annuity programs, stocks, bonds, commodities, derivatives and capital investment 
relating to debt securities (debt investment) and limited partnerships; financial services, namely, financial research 
services, financial analysis, financial advisory services and financial information services; financial services, namely, 
services for carrying out investment fund transfers and transactions; financial deposit services, namely, depositing 
financial assets for others for financial management purposes; management and investment of funds and assets of third 
parties; capital investment; financial transaction services, namely, clearing transactions (foreign exchange) and 
reconciliation of financial transactions; financial services, namely, consulting services and investment management 
relating to investment funds; financial services, namely, investment fund distribution services, underwriting of insurance; 
financial services, namely, investment services variable annuity programs; clearing transactions (exchange) and 
settlement of financial transactions for third parties; management of securities and investment for others and 
confirmation and monitoring of financial transactions for others; insurance investment services; financial planning and 
management services relating to trust and estate matters; planning in the financial field of pensions; investment services 
relating to real estate affairs and trust advisory and management services.

Cl.41;Basic and advanced training for farmers.

Cl.42;Technological consultancy services for farmers; software design; advice relating to computer technology 
solutions.
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3908228    08/05/2018
[International Registration No. : 1415874]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Software for application in the medical field and in the field of healthcare; monitors.

Cl.10;Medical apparatus and instruments; medical apparatus and instruments also for use in healthcare; ultrasonic 
medical apparatus and instruments; monitors for medical purposes.
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Priority claimed from 24/08/2017; Application No. : 87582812 ;United States of America 

3908233    20/02/2018
[International Registration No. : 1416184]
SCIESSENT LLC
60 AUDUBON ROAD WAKEFIELD MA 01880 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical, chemical agents and chemical agents for use in absorbing, chelating, binding and/or precipitating metal 
and metalloid atoms and ions from a liquid; chemicals, chemical agents and chemical preparations for use in liquid 
purification, especially water purification, for removing unwanted atoms and ions.

Cl.11;Water filters, water filtration and/or purification devices and apparatus and replacement cartridges and filters; 
beverage dispensers and ice dispensers having liquid purification capabilities, ice dispensing machines, ice making 
equipment and machines.
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Priority claimed from 12/05/2017; Application No. : 201706221 ;Norway 

3908234    13/11/2017
[International Registration No. : 1415850]
STATARE BRANDS LTD
Tassou Papadopoulou, 173, Vasiliko, 1st Floor, Flat/Office 111-113 CY-8021 Paphos Cyprus

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber; furnishings for wardrobes being partitions, 
doors, brackets and drawers (furniture parts); wardrobes; sliding doors [furniture accessories]; storage furniture being 
boxes, containers, shelves, book shelves, cupboards, lockers and drawers (furniture parts), not of metal; parts and 
components of the aforesaid goods; accessories for the aforesaid goods, namely handles, furniture legs, drawers, poles 
for wardrobes, baskets, wire baskets, basket dividers, rods, bar stools, pulls and holders for trousers, shoes, ties, belts, 
the aforementioned goods not of metal; computer furniture; computer keyboard trays; computer workstations [furniture]; 
decorations of plastic for cakes; desktop statuary made of bone, ivory, plaster, plastic, wax or wood; doorknobs of 
plastic; doorknobs of porcelain; doorknobs of wood; door stops of plastic; door stops of wood; dovecotes; workstations 
having multi-use work surfaces for use in a wide variety of fields; worktables; worktops; hutches for animals; infant beds; 
letter boxes of plastic; letter boxes of wood; portable baby bath seats for use in bath tubs; portable back supports for use 
with chairs; portable bath seats; portable beds for pets; portable desks; portable kennels; shaving mirrors; maternity 
pillows; egg cartons of plastic for commercial use; ergonomic chairs for seated massage; expanding sleeves, not of 
metal, for affixing screws; figures made of rattan; figures of bone, ivory, plaster, plastic, wax or wood; fishing chairs; 
fishing rod racks; fishing stools; floating recreational lounge chairs; folding beds; movable office partitions [furniture]; 
novelty license plates of plastic; pet crates; photograph frames; photograph frames made of paper; picture frames made 
of leather; picture frames, not of precious metal; picture frames of precious metal; picture hangers, not of metal; plant 
hangers, not of metal; plugs for showers, not of metal or rubber; shower curtain hooks, shower curtain rods; shower grab 
bars, not of metal; shower rods; shower seats; shower shelves; tubs of plastic; arm rests for furniture; baby bolsters; 
baby bouncers [seats]; baby changing tables; baby gates; baby gates of metal; bamboo blinds; baseball and softball bat 
racks; bath pillows; bathroom furniture; bathroom mirrors; bathroom stools; bathroom vanities [furniture]; bathtub rails, 
not of metal; benches for sports fields; billiard cue racks; boxes of plastic; boxes of wood; busts of bone or ivory; 
butsudan [Buddhist family altars]; caps of plastic; carpet coasters for protecting furniture legs; CD storage racks 
[furniture]; furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber; clips, not of metal, for cables and pipes; 
casks of wood for decanting wine; benches [furniture]; fishing baskets; library shelves; corks for bottles; bottle racks; 
embroidery frames; brush mountings; filing cabinets; containers, not of metal, for liquid fuel; counters [tables]; 
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containers, not of metal [storage, transport]; floating containers, not of metal; tables; trays, not of metal; tea carts; towel 
dispensers, fixed, not of metal; divans; packaging containers of plastic; furniture fittings, not of metal; flower-stands 
[furniture]; door fittings, not of metal; newspaper display stands; latches, not of metal; plaited straw, except matting; 
bakers' bread baskets; table tops; doors for furniture; tanks, not of metal nor of masonry; tables of metal; vice benches 
[furniture]; dinner wagons [furniture]; busts of wood, wax, plaster or plastic; bottle casings of wood; bamboo curtains; 
high chairs for babies; book rests [furniture]; door handles, not of metal; knobs, not of metal; door bolts, not of metal; 
door bells, not of metal, non-electric; door knockers, not of metal; bathtub grab bars, not of metal; dispensers for dog 
waste bags, fixed, not of metal; doorstops, not of metal or rubber; labels of plastic; bookcases; boxes of wood or plastic; 
moses baskets; footstools; air mattress for recreation purpose; scratching mats for pets; scratching posts for pets; clear 
plastic holders for badges; clips of plastic for sealing bags; closures for containers, not of metal, nor of paper; closures 
of plastic for containers; clothes rods; coat racks; cold cast resin figurines; combination kneeler and seat for gardening; 
cookbook holders; cotter pins, not of metal; crates of plastic; crates of wood; cup hooks, not of metal; curtain rings, not 
of metal; curtain rings of metal, dog beds; dog gates of metal [furniture]; door viewers, not of metal [non-magnified]; 
headboards for beds; holders of plastic for signboards; holders of wood for signboards; hooks, not of metal; 
identification bands, not of metal, for blood collection systems; indoor blinds of textile; industrial worktables; kimono 
racks; kitchen cabinets; knobs of plastic; knobs of wood; lap desks; lockboxes, not of metal; locker mirrors; recliners 
[furniture]; safety gates, not of metal, for babies, children, and pets [furniture]; safety gates of metal for babies, children, 
and pets [furniture]; shelf brackets, not of metal; shelving of metal; shims, not of metal; mattress cushions; engine 
stands, not of metal; entertainment centers [furniture]; floor units of cardboard for displaying merchandise; freestanding 
office partitions [furniture]; freestanding tool racks; freestanding towel racks [furniture]; furniture chests; furniture for 
camping; furniture for displaying goods; furniture frames; furniture handles, not of metal; furniture handles of plastic; 
furniture made from steel tubing; furniture made of wood or wood substitutes; furniture, mirrors, picture frames; furniture 
moldings; furniture partitions; furniture parts; futon mattresses; futons [furniture]; garden furniture; garden furniture of 
plastic; gift package decorations made of plastic; glass knobs; hand-held fans; hand-held flat fans; hand-held folding 
fans; hand-operated garden hose reels, not of metal; hat racks of metal; mattresses made of flexible wood; mattress 
toppers; nursing pillows; office armchairs; office chairs; office tables; pet grooming tables; plastic medication containers 
for commercial use; playhouses for pets; shipping and storage boxes of plastic; storage cabinets of metal; storage 
containers of plastic for commercial or industrial use; storage drums of plastic; storage racks; storage racks for athletic 
training equipment; storage racks for firewood; storage racks for paintball guns; storage racks for ski and sports 
equipment; storage racks for storing works of art; storage racks for surfboards; storage racks for water sports 
equipment; storage racks to hold vehicle mats; threaded fasteners, not of metal; towel hooks, not of metal; wardrobes; 
wazukue [Japanese-style low desks]; air mattresses; air mattresses for recreational use; air mattresses for use when 
camping; antlers; casters, not of metal; casters of plastic; ceramic knobs; ceramic pulls for cabinets; ceramic pulls for 
cabinets, drawers and furniture; ceramic pulls for drawers; ceramic pulls for furniture; chains, not of metal; kennels for 
household pets; curtain rings; medicine cabinets; playpens for babies; corks; office furniture; furniture; taps, not of 
metal, for casks; index cabinets [furniture]; head-rests [furniture]; hat stands; loading pallets, not of metal; hinges, not of 
metal; dog kennels; coat hangers; shelves for file cabinets; armchairs; mannequins; chests of drawers; coral; mattresses; 
hooks, not of metal, for clothes rails; vats, not of metal; cabinet work; nuts, not of metal; meerschaum; curtain holders, 
not of textile material; closures, not of metal, for containers; gun racks; curtain rollers; meat safes; crates; covers for 
clothing [wardrobe], furniture of metal; hampers [baskets] for the transport of items; coatstands; furniture partitions of 
wood; standing desks; identity plates, not of metal; house numbers, not of metal, non-luminous; pillows; air pillows, not 
for medical purposes; straw mattresses; straw plaits; clothes hooks, not of metal; curtain rails; furniture shelves; curtain 
rods; curtain hooks; curtain tie-backs; locks, not of metal, for vehicles; settees; shelves for storage; deck chairs; 
wickerwork; showcases [furniture]; works of art of wood, wax, plaster or plastic; troughs, not of metal, for mixing mortar; 
chests, not of metal; barrels, not of metal; rivets, not of metal; bottle closures, not of metal; identification bracelets, not of 
metal; binding screws, not of metal, for cables; picture frame brackets; massage tables; stools; locks, other than electric, 
not of metal; baskets, not of metal; garment covers [storage]; chests for toys; infant walkers; scratching posts for cats; 
indoor window blinds [shades] [furniture]; hand-held mirrors [toilet mirrors]; mats for infant playpens; towel stands 
[furniture]; step stools, not of metal; collars, not of metal, for fastening pipes; sleeping mats; door fasteners, not of metal; 
shelving units; console tables; jerrycans, not of metal; birdhouses; legs for furniture; feet for furniture; wardrobes; 
kitchen interiors being kitchen benches, kitchen drawers, kitchen door handles and kitchen drawer handles; kitchen 
modules being kitchen frames, kitchen cupboards, kitchen doors, kitchen drawers, kitchen drawer fronts, kitchen shelves,
kitchen benches, kitchen drawer handles, kitchen door handles and kitchen knobs, not of metal; bean bag chairs; screw 
tops, not of metal, for bottles; seating pads; chair legs; chair pads; cheval glasses; cushions filled with hair; dining 
chairs; dining tables; display cabinets; display cases; display cases for merchandise; display stands of metal; display 
tables; door latches, not of metal; drawer dividers; wine racks; wooden beds; hose clamps, not of metal; hose hangers, 
not of metal; inflatable float mattresses or pads for recreational use; inflatable mattresses; inflatable neck support 
cushions; key cabinets; ladders, not of metal; life-size forms of the human body to display clothes; living room furniture; 
love seats; mailing tubes of plastic; presentation boards; reed, unworked or semi-worked; rollers of plastic for garage 
doors; room dividers; scoreboards for sports, other than mechanical or electrical; screens made of reed or reed 
substitutes [furniture]; sculptures of bone, ivory, plaster, plastic, wax or wood; sculptures of plastic; seat cushions; 
seating furniture; security cabinets; drawer pulls, not of metal; drawer pulls of glass; drawer pulls of glass, porcelain or 
earthenware; drawer pulls of plastics or wood, cork, reed, cane, wicker, horn, ivory, whalebone, shell, amber, mother-of-
pearl, meerschaum and substitutes for all these materials; drawers [furniture parts]; drawer trims, not of metal; extendible 
sofas; fair stands [display stands]; figurines [statuettes] of bone or ivory; fitted furniture covers, not of fabric; fitted 
furniture covers of fabric; fitted plastic inserts for use as container liners; folding shelves; gazing globes; general 
purpose storage containers, not of metal; gun cabinets; mirrored cabinets; mirror frames; mirror hangers, not of metal; 
mirrors enhanced by electric lights; mirrors [furniture]; name badges of plastic; nap mats [cushions or mattresses]; neck 
support cushions; nesting boxes for animals; nightstands; ornaments of bone, ivory, plaster, plastic, wax or wood, other 
than christmas tree ornaments; outdoor furniture; pallets, not of metal; paper racks [furniture]; pedestals; personal 
compact mirrors; pin boards of cork [notice boards]; pipe clips, not of metal; plant stands; plaques of bone, ivory, plastic, 
wax or wood; plastic covers for metal hose clamps; plastic drawer lining material; plastic handcuffs in the nature of 
plastic strips to immobilize the hands of individuals; plastic handcuff strips; plastic inserts for papermill cores used to 
facilitate roll winding; plastic inserts for use as container liners; plastic mesh cushioning sheets for lining shelves; plastic 
molds for making soap; plastic squeeze tubes, empty; plugs for sinks, not of metal or rubber; point-of-purchase displays 
[furniture]; porcelain knobs; porcelain pulls; shoe cabinets; shoe dowels, not of metal; shoe racks; signboards of plastic; 
sink liners; slanted shelves; stadium cushions; statues of bone, ivory, plaster, plastic, wax or wood; surfboard display 
racks; tack racks for equestrian equipment; tea tables; three-mirror dressing tables; tie racks; tool boxes, not of metal 
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[furniture]; tool cabinets of metal; tool chests, not of metal [furniture]; tsuitate [oriental single-panel standing partitions]; 
upholstered furniture; upright signboards of wood or plastics; valves of plastic, other than parts of machines; wall-
mounted gun racks; wall-mounted tool racks; wall plaques made of plastic or wood; water beds; water tanks of plastic; 
water tanks of plastic for agricultural purposes; water tanks of plastic for household purposes; water tanks of plastic for 
industrial purposes; weather vanes, not of metal; back support cushions, not for medical purposes; bag closures, not of 
metal; barrels of wood; bed frames; bed frames of metal; bed rails; bedroom furniture; bedsprings; bicycle locks, not of 
metal; bicycle racing number plates, not of metal; blinds of reed, rattan or bamboo [sudare]; box springs; byoubu 
[Oriental folding partition screens]; cabinet door catches, not of metal; cabinets for tea services; cabinets of metal; 
cabinet stops, not of metal; cast stone household and garden furniture; chair beds; display boards; decorations of plastic 
for foodstuffs; beds for household pets; silvered glass [mirrors]; cupboards; cradles; bedsteads of wood; wood ribbon; 
sideboards; desks; costume stands; imitation tortoiseshell; bird houses.
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Priority claimed from 22/12/2017; Application No. : 1367111 ;Benelux 

3908235    20/06/2018
[International Registration No. : 1416203]
Philips Lighting Holding B.V.
High Tech Campus 45 NL-5656 AE Eindhoven Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Control apparatus and computer software programs for lighting apparatus and lighting systems; lighting control 
apparatus; lighting control systems; remote control apparatus for controlling lighting; mobile apps for lighting systems; 
optical control apparatus; thermal control apparatus; signaling apparatus and instruments; apparatus for recording, 
transmission or reproduction of images; projectors; apparatus for the transmission of data; databases; electric converter; 
ballasts for lighting installations; light emitting diodes (LEDs), organic light emitting diodes (OLEDs), laser diodes and 
zener diodes; lasers; electronic components for lighting; sensors and detectors; electric power unit [transformers]; 
batteries; starters for electric lights; electric cables and wires; parts of the aforementioned goods.

Cl.11;Apparatus for lighting; lighting fixtures and lighting installations; lamps; light sources [other than for 
photographic or medical use]; parts of the aforesaid goods.
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Priority claimed from 15/11/2017; Application No. : 87686115 ;United States of America 

3908236    14/05/2018
[International Registration No. : 1415803]
DIGIOS, INC.
c/o Lowenstein Sandler LLP, One Lowenstein Drive Roseland NJ 07068 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable virtual and digital goods, content, or assets, namely, digital images and photographs, text files, 
video files, audio files, audio visual files, multimedia files in the fields of nature, literature, comics, gaming, education, 
entertainment, photography, recreation, hobbies, motion pictures, television shows, art, music, sports, consumer brands, 
fashion and lifestyle; downloadable computer software for searching, creating, uploading, downloading, transmitting, 
accessing, modifying, organizing, posting, displaying, buying, selling, trading, sharing, ranking, editing, tagging, linking, 
commenting on, and managing virtual and digital goods, content, or assets, namely, digital images and photographs, text 
files, video files, audio files, audio visual files, multimedia files, digital currencies, coins, tokens and smart contracts; 
downloadable computer software for searching, uploading, downloading, transmitting, accessing, modifying, organizing, 
posting, displaying, sharing, ranking, editing, tagging, linking, commenting on and otherwise providing media and 
information, and for social, business, and community networking.

Cl.35;Operating an on-line marketplace for buyers, sellers, and traders of goods and services; providing information in 
the field of marketing virtual and digital goods, content, or assets, namely, digital images and photographs, text files, 
video files, audio files, audio visual files, multimedia files, digital currencies, coins, tokens and smart contracts; 
promoting virtual and digital goods, content, or assets, namely, digital images and photographs, text files, video files, 
audio files, audio visual files, multimedia files, digital currencies, coins, tokens and smart contracts for others.

Cl.42;Providing on-line non-downloadable software for searching, creating, uploading, downloading, transmitting, 
accessing, modifying, organizing, posting, displaying, buying, selling, trading, sharing, ranking, editing, tagging, linking, 
commenting on, and managing virtual and digital goods, content, or assets, namely, digital images and photographs, text 
files, video files, audio files, audio visual files, multimedia files, digital currencies, coins, tokens and smart contracts.
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Priority claimed from 30/11/2017; Application No. : 017547746 ;European Union 

3908240    29/05/2018
[International Registration No. : 1415477]
International Mark Management (I.M.M.) S.A.
3, Rue Des Foyers L-1537 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.18;Saddlery; tie cases for travel; key cases; key-cases of leather and skins; luggage; carry-on bags; walking staffs; 
umbrella sticks; trunks [luggage]; trunks and suitcases; bags; bags for sports; travel baggage; garment bags for travel 
made of leather; book bags; small bags for men; purses; handbags; travelling sets [leatherware]; overnight bags; holdalls 
for sports clothing; school bags; briefcases; straps for luggage; leather for shoes; carrying cases for documents; 
overnight cases; bags for umbrellas; moleskin [imitation of leather]; imitation leather; bumbags; umbrellas and parasols; 
leather and imitations of leather; animal skins; folding briefcases; pocket wallets; haversacks; attaché cases; suitcases; 
rucksacks; school knapsacks.

Cl.28;Video game apparatus; gymnastic and sporting articles; toy cars; golf clubs; golf bags, with or without wheels; 
playing cards; mechanical action toys; games; board games; building games; toys; golf gloves; joysticks for video 
games; scale model kits [toys]; scale model vehicles; toy models; puzzles; golf bag trolleys; toy vehicles; remote-
controlled toy vehicles.
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Priority claimed from 11/07/2017; Application No. : 304201901 ;Hong Kong 

3908258    09/01/2018
[International Registration No. : 1415570]
Rockefeller & Co., Inc.
10 Rockefeller Plaza New York NY 10020 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Accounting services; tax preparation and filing services; business management and advice; human resources 
consultation; administration of employee benefit plans.

Cl.36;Financial services, namely, financial consultation, financial planning, financial portfolio management, investment 
of funds for others, financial and investment information management for others, and management of capital investment 
funds, hedge funds, private equity funds and other collective investment vehicles; investment consultation; investment 
management and advisory services for discretionary and non-discretionary domestic and foreign accounts for high net 
worth individuals, corporations, partnerships, limited liability companies, charitable institutions, trusts and estates; 
investment supervisory services in connection with open architecture programs, namely, financial planning, conducting 
financial reviews, investment advice, asset allocation, and financial analysis and consultation; trust services, namely, 
investment services; estate planning; bill payment services; tax and taxation planning, advice, information and 
consultancy services; personal budget preparation.
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3908259    24/04/2018
[International Registration No. : 1415713]
ICkey (Shanghai) Internet and Technology Co., Ltd.
Floor 11, Building 32, No. 258 Xinzhuan Road, Songjiang Hi-tech Park, Caohejing Development Zone, Songjiang District Shanghai 
China

Proposed to be Used
IR DIVISION
Cl.9;Semi-conductors; semiconductor devices; fuse wires; converters, electric; sensors; condensers [capacitors]; 
electronic chips; resistive material; couplings, electric; light-emitting diodes [LED]; amplifiers; inductors [electricity]; 
integrated circuits; wafers for integrated circuits; collectors, electric; relays, electric; transistors (electron); triodes; chips 
(integrated circuit); rectifiers.

Cl.35;Publicity; rental of advertising space; advertising; on-line advertising on a computer network; price comparison 
services; compilation of information into computer databases; import-export agency services; business inquiries; 
marketing; procurement services for others [purchasing goods and services for other businesses]; sales promotion for 
others; presentation of goods on communication media, for retail purposes; distribution of samples; data search in 
computer files for others.
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Priority claimed from 16/08/2017; Application No. : UK00003250761 ;United Kingdom 

3908285    14/02/2018
[International Registration No. : 1415708]
Protean Electric Limited
Silvertree Unit 10B, Coxbridge Business Park, Alton Road Farnham, Surrey GU10 5EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers for electric motors; software; signalling, checking [supervision], life-saving and teaching 
apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating 
or controlling electricity; data processing equipment, computers; navigation and surveying sensors and detectors; Global 
Positioning System [GPS] apparatus; application and software for GPS transmitters and receivers; measuring, detecting 
and monitoring instruments, indicators, controllers, sensors and detectors; gyro-sensors using GPS functions; solar 
cells, solar batteries, solar battery chargers; solar panels, solar modules; solar energy collectors for electricity 
generation; inverters for solar power generation; photovoltaic installations for generating electricity; sensors for 
measuring and tracking solar radiation; solar-powered batteries for industrial use.

Cl.12;Electric motors for cycles, bicycles, motorbikes, scooters, cars, trailers, lorries, trucks, vans, buses, coaches, 
trains, trams, tanks, snowmobiles, cable cars, all-terrain vehicles (ATVs), aircraft, ships, submarines, hovercrafts, boats; 
electric motors for vehicles; electric drives for vehicle motors; vehicles; electric vehicles; hybrid electric vehicles; four 
wheel drive electrically powered motor vehicles; parts and fittings for all the aforesaid goods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of hardware and software components.
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3908306    29/03/2018
[International Registration No. : 1416177]
TENEO HOLDINGS LLC
280 PARK AVENUE, 4TH FLOOR NEW YORK NY 10017 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Strategic business management advisory services to businesses; business advisory services, namely, advising 
businesses on development and implementation of corporate strategy and business initiatives; providing business 
advisory services in the fields of marketing, corporate, financial and special situations communications; marketing 
consulting, marketing analysis, business marketing services; business information in the field of government affairs; 
providing advisory services in the field of public relations; providing advisory services in the field of investor relations, 
namely, financial public relations and shareholder analysis; providing advisory services in the field of strategy consulting,
namely, business strategy development consulting; providing advisory services in the field of crisis management, 
namely, business planning, business continuity consulting, reputation management, risk mapping and communications 
and response strategies; business advisory and business consulting services relating to publicity, public relations, 
marketing communications, reputation management and business administration; marketing services, namely, marketing 
consulting, marketing analysis, business marketing services; government business affairs services, namely, government 
relations consultancy services; public relations services; investor relations, namely, public relations with the financial 
community; strategy consulting, namely, business strategy development consulting; crisis management, namely, 
business planning and business continuity consulting, and reputation management; providing market analysis and 
business advisory services to support client in the areas of restructuring, mergers and acquisitions and business process
re-engineering; business services, namely, developing fundraising campaigns for others; business advisory services on 
governance issues; business advisory and business consulting services relating to publicity, public relations, marketing 
communications, strategic communications services, reputation management and business administration; business 
marketing and business information management services in the field of marketing and strategic communications; 
business advisory and business consulting services, namely, providing business organization advice in the fields of 
media relations, publicity, marketing and strategic communications; advertising services.

Cl.36;Financial investment services; financial services, namely, financial information and advisory services; financial 
services, namely, management of private equity funds, private equity fund investment services, financial asset 
management services; banking services; financial services, namely, wealth management services; independent fiscal 
assessments and valuations services; financial services, namely, raising debt and equity capital for others.
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Priority claimed from 04/10/2017; Application No. : 017287392 ;European Union 

3908309    20/03/2018
[International Registration No. : 1415813]
Continental Reifen Deutschland GmbH
Vahrenwalder Str. 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; electric and electronic measuring, checking (supervision), control and regulating apparatus for installation in 
vehicles; electrical and electronic modules, systems and components for vehicles; apparatus for the recording, 
processing, sending, receiving and display of signals, data, images and sounds; electric and electromagnetic data 
carriers; lasers, not for medical purposes; lighting control systems; light-emitting diodes, including organic light-emitting 
diodes, laser diodes, in particular high-performance laser diodes, semiconductor components, fibre-optic (including LED) 
light guides, optocouplers, optical sensors, light barriers, light-emitting diode modules, namely modules with a lighting 
function made from light-emitting diodes, including organic light-emitting diodes, for signalling, displays, including 
organic displays, based on LED technology; parts of the aforesaid goods, included in class 9.

Cl.11;Apparatus for lighting, in particular electric lamps and lights; lighting apparatus and/or lighting devices and 
modules and systems consisting thereof, in particular including based on light-emitting diodes (LEDs) and/or LED 
modules, including organic LEDs; lighting apparatus and/or lighting devices and systems consisting thereof, in particular 
made using lasers and/or laser modules and/or laser diodes and/or laser devices; in particular including the aforesaid 
lighting apparatus and/or lighting devices having integrated ballasts, transformers, regulating or control apparatus or 
electronic and/or digital interfaces, including for the transport and vehicle sector; LED lamps and LED lights and parts 
therefor (included in class 11); parts for the aforesaid goods.

Cl.42;Scientific and technological services and research and design relating thereto; technological development; 
technical research; computer programming and software development; system engineering for vehicles, analysis of 
sensor data, consultancy, information and technical support in the field of technology, software integration and 
communications technology.
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Priority claimed from 19/10/2017; Application No. : 017362476 ;European Union 

3908325    12/04/2018
[International Registration No. : 1415700]
Alexander Schmidt
Glöserwiesenweg 6 97816 Lohr am Main Germany

Proposed to be Used
IR DIVISION
Cl.34;Tobacco products; tobacco substitutes, in particular those made out of tea and tea plants; cut and uncut tea 
leaves for smoking as tobacco substitute; cigarette tobacco; chewing tobacco; pipe tobacco; shisha tobacco; smokers' 
articles of all kinds, in particular matches; hookahs and electronic hookahs and accessories therefor; hookahs and 
electronic hookahs and accessories thereof; electronic cigarettes; cigars; cigarillos; electronic cigars; electronic 
vaporizing smoking device; e-liquid for use in electronic smoking devices and electronic cigarettes, namely, e-liquid for 
use in electronic smoking devices and electronic cigarettes; pipes; steam stones, in particular steam stones for water 
pipes; mineral carrier substances for flavorings, for use in water pipes; inhalable aerosols and carrier substances 
therefor, for use in water pipes; substances for inhalation using water pipes, in particular aromatic substances; all the 
aforesaid goods not for medical purposes.

Cl.35;Online retail store services relating to hookahs and hookah accessories; retailing in relation to smokers' articles, 
hookahs, tobacco, flavoured tobacco, electronic cigarettes, liquids for electronic cigarettes, pipes, and parts and fittings 
for the aforesaid goods; operation of businesses for others.

Cl.43;Hookah bar services; shisha lounges; hookah lounges; cigar lounges; oriental water pipes bar services; 
providing of food and drink and temporary accommodation; catering for the provision of food and beverages; catering 
and provision of food and drinks for party events; cocktail lounge services; catering for shisha lounges; providing shisha 
bar services in hotels; rental of water pipes; rental of hookahs.
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3908330    22/03/2018
[International Registration No. : 1415692]
Li Jing
Dorfstrasse 11 85416 Langenbach Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; stationery and educational supplies; informational letters; educational publications; flyers; 
instructional manuals for teaching purposes; journals; newsletters; periodicals; printed guides; printed informational 
cards; printed informational folders; printed lectures; printed lessons; printed matter for instructional purposes; printed 
news releases; printed periodicals; printed publications.

Cl.25;Clothing; gym shorts; gym suits; sports clothing [other than golf gloves]; sweat shirts; vests; tops [clothing]; 
trousers; tunics; twin sets.

Cl.41;Education, entertainment and sports; audio and video production, and photography; DVD and CD-ROM film 
production; production of audio-visual recordings; production of educational sound and video recordings; production of 
films for educational purposes; production of sporting events for film; production of training videos; production of 
training films; production of video tapes for corporate use in corporate educational training; video and DVD film 
production; arrangement of conferences for educational purposes; arrangement of conventions for educational purposes;
arrangement of seminars for educational purposes; arranging and conducting conferences and seminars; arranging and 
conducting educational conferences; arranging and conducting of symposiums; arranging, conducting and organisation 
of congresses; arranging, conducting and organisation of seminars; arranging, conducting and organisation of 
symposiums; arranging, conducting and organisation of workshops; arranging of demonstrations for educational 
purposes; arranging of demonstrations for training purposes; organisation of seminars and conferences; organisation of 
seminars relating to education; organisation of seminars relating to training; symposiums relating to education; 
education and instruction; medical education services.

Cl.44;Health advice and information services; providing health information; physical therapy; human hygiene and 
beauty care; human healthcare services; medical services; medical care services; medical advisory services; medical 
counseling services.
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Priority claimed from 30/08/2017; Application No. : 017158015 ;European Union 

3908332    28/02/2018
[International Registration No. : 1416395]
ENEL S.p.A.
Viale Regina Margherita, 137 I-00198 Roma Italy

Proposed to be Used
IR DIVISION
Cl.38;Providing access to information on the internet, providing internet chat-rooms; electronic exchange of messages 
via internet forums, communications via the internet; message sending; organising access to databases; support 
services for communications and telecommunications via computer networks, in particular via the internet, by the 
forwarding of messages, for others, or the direct transmission thereof to the recipient or recipients; providing access to 
portals on the Internet and electronic marketplaces (portals); all of the aforesaid, including in the context of the subject 
area of renewable energies; providing access to internet platforms for obtaining information from the public and use of 
external sources to provide solutions (crowdsourcing), in particular for projects in the renewable energy sector; providing 
access to internet portals, on which providers, service providers and investors search for financing or can offer financing, 
in particular in the field of renewable energies.

Cl.42;Science and technology services, in particular in the fields of energy, innovation and environmental 
sustainability; industrial analysis and research in the fields of energy, innovation and environmental sustainability; 
hosting an internet platform for the sale and purchase of goods and services, implementation of projects for other 
businesses, universities, start-ups, institutions, consumers; technical consultancy and study of projects in the fields of 
energy, innovation and environmental sustainability; consultancy in the fields of energy, innovation and environmental 
sustainability; research and development of new products in the fields of energy, innovation and environmental 
sustainability; hosting of internet platforms for e-commerce in the fields of energy, innovation and environmental 
sustainability; hosting of internet and/or web platforms, in particular in the fields of energy, innovation and environmental 
sustainability; hosting internet platforms for services relating to social networks; hosting internet and/or web platforms 
for crowdsourcing and crowdfunding, in particular in the fields of energy, innovation and environmental sustainability; 
website hosting, in which users can exchange, discuss, inform, publicise, publish, describe, test ideas, products and 
services, in particular in the fields of energy, innovation and environmental sustainability.
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Priority claimed from 06/01/2017; Application No. : 016231193 ;European Union 

3908337    06/07/2017
[International Registration No. : 1416235]
C.H. Zikesch Armaturen GmbH
Mercatorstr. 16-18 46485 Wessel Germany

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal not being parts of machines; common metals and their alloys; ironmongery and small items of 
metal hardware; manually operated metal valves; check valves of metal, other than part of machines; metal valves for 
controlling the flow of gases in pipelines; metal valves for controlling the flow of fluids in pipelines; nozzles of metal; rods 
of metal; fasteners of common metal; nuts of metal; bolts of metal; screws of metal; connectors of metal for pipes; 
connectors of metal for tubes; metal studs (other than for football boots, clothing or vehicle tyres); parts and fittings for 
all the aforesaid goods.

Cl.7;Valves; valves being parts of machines; valves being parts of machine tools; hydraulic valves; pneumatic valves; 
valve closure mechanisms; valves to control flow, pressure, temperature and liquid level; pressure regulators; pressure 
controllers [regulators]; pressure reducers; nozzles, namely nozzles for water injections as parts of machines, as parts of 
desuperheaters, attemporators and for use in desuperheating applications and steam conditioning; turbines; silencers; 
pumps; gears other than for land vehicles; gear boxes other than for land vehicles; gears for machines; gear units for 
machines; transmission gears for machines; gearbox casings for machines; gearbox casings other than for land vehicles; 
connecting rods for machines, motors and engines; hydraulic process control units; actuators; actuators for valves; 
positioners [parts of machines] for use with valves and actuators; positioners as parts of machines; pneumatic industrial 
process controllers; ignition apparatus for machines and engines; propulsion mechanisms other than for land vehicles; 
ignition apparatus for internal combustion engines; machine tools; machine coupling and transmission components; 
control and regulatory apparatus namely, valves for regulating steam and flow of fluids, regulating valves being parts of 
machines, pressure controllers (regulators) being parts of machines, feedwater regulators, preheater bypass valves, 
control valves (parts of machines); parts and fittings for all the aforesaid goods.

Cl.11;Valves, namely, shut off valves, safety valves for regulating gas, heat, water or fluids, isolation valves used for 
stopping flow of fluids or gases; valves for use in pipes carrying liquids, gaseous substances, acidic or aggressive fluids; 
stop valves, safety valves, shut off valves, isolation valves for use in industrial power plants, for use in nuclear power 
plants, for use in desalination plants, for use in biopower plants or for use in cogeneration power plants; valves being 
part of installations for chemical and petrochemical processing; valves being part of oil purifying installations; valves 
being parts of gas purifying installations; plumbing fittings; water pressure reducers (regulating accessories); pressure 
controllers and regulators namely, regulatory fittings for water pipes, steam pipes and water tanks, pressure controllers 
for water pipes, steam pipes and water tanks, regulator valves for level controlling in water pipes, steam pipes and water 
tanks, pressure relief apparatus for use in water or steam systems, pressure relief apparatus for use with water heaters, 
preheater bypass valves; industrial ventilation apparatus; cooling apparatus; regulators (valves) for level controlling in 
tanks; flare stacks for use in the oil industry; burner control apparatus; flow control and regulating apparatus and 
instruments being parts of water, gas and oil installations, namely, valves for regulating water flow, steam valves for 
regulating a supply of steam, shut off valves, preheater bypass valves, preheater protection valves, minimum flow valves, 
spray water injection valves, apparatus for controlling water supply; parts and fittings for all the aforesaid goods.

Cl.35;Retail services connected with the sale of valves, common metals and their alloys, ironmongery and small items 
of metal hardware, manually operated valves made of metal, check valves made of metal, metal valves for controlling the 
flow of gases in pipelines, metal valves for controlling the flow of fluids or liquids in pipelines, nozzles made of metal, 
rods made of metal, tension levers made of metal, fasteners made of metal, nuts made of metal, bolts made of metal, 
screws made of metal; retail services connected with the sale of connectors made of metal, studs made of metal, valves 
being parts of machines, valves being parts of machine tools, hydraulic valves, pneumatic valves, valve closure 
mechanisms, valves to control flow, pressure, temperature and liquid level, valve wells, pressure regulators, valve wells, 
pressure controllers, pressure reducers, nozzles, turbines, silencers, sound absorbers, pumps, gears other than for land 
vehicles, gear boxes other than for land vehicles; retail services connected with the sale of gears for machines, gear units 
for machines, transmission gears for machines, gearbox casings for machines, gearbox casings other than for land 
vehicles, connecting rods for machines, motors and engines, hydraulic process control units, actuators, positioners, 
positioners as parts of machines, pneumatic industrial process controllers, ignition apparatus for machines and engines, 
propulsion mechanisms other than for land vehicles; retail services connected with the sale of ignition apparatus for 
internal combustion engines, machine tools, machine coupling and transmission components (except for land vehicles), 
control and regulatory apparatus for fittings, electronic linear actuators, frequency converters, electric control valves, 
positioner sensors for use with machine tools and machines, limit switches, pressure switches, pressure regulators, 
electronic positioners as parts of machines; retail services connected with the sale of digital positioners as parts of 
machines, electric apparatus for remote ignition, control apparatus and instruments, regulating control apparatus and 
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computer instruments, data processing equipment and computers, computer software, flow control and regulating 
apparatus and instruments, motion control and instruments, plumbing fittings and electrostatic precipitators, water 
pressure reducers, pressure controllers and regulators; retail services connected with the sale of industrial ventilation 
apparatus and instruments, cooling apparatus and instruments, regulators for level controlling in tanks, valves for use in 
cryogenic apparatus and equipment, flare stack systems for use in the oil industry burner control apparatus and 
instruments, flow control and regulating apparatus and instruments and parts and fittings for all the aforesaid goods.

Cl.37;Installation, repair and maintenance services, all such services relating to valves, common metals and their 
alloys, ironmongery and small items of metal hardware, manually operated valves made of metal, check valves made of 
metal, metal valves for controlling the flow of gases in pipelines, metal valves for controlling the flow of fluids or liquids in 
pipelines, nozzles made of metal, rods made of metal, tension levers made of metal, fasteners made of metal, nuts made 
of metal; installation, repair and maintenance services all such services relating to bolts made of metal, screws made of 
metal, connectors made of metal, studs made of metal, valves being parts of machines, valves being parts of machine 
tools, hydraulic valves, pneumatic valves, valve closure mechanisms, valves to control flow, pressure, temperature and 
liquid level, valve wells, pressure regulators, valve wells, pressure controllers, pressure reducers, nozzles, turbines, 
silencers, sound absorbers; installation, repair and maintenance services all such services relating to pumps, gears other 
than for land vehicles, gear boxes other than for land vehicles, gears for machines, gear units for machines, transmission 
gears for machines, gearbox casings for machines, gearbox casings other than for land vehicles, connecting rods for 
machines, motors and engines, hydraulic process control units, actuators, positioners, positioners as parts of machines, 
pneumatic industrial process controllers; installation, repair and maintenance services all such services relating to 
ignition apparatus for machines, propulsion mechanisms other than for land vehicles, ignition apparatus for internal 
combustion engines, machine tools, machine coupling and transmission components (except for land vehicles), control 
and regulatory apparatus for fittings, electronic linear actuators, frequency converters, electric control valves, positioner 
sensors for use with machine tools and machines; installation, repair and maintenance services all such services relating 
to limit switches, pressure switches, pressure regulators, electronic positioners as parts of machines, digital positioners 
as parts of machines, electric apparatus for remote ignition, control apparatus and instruments, regulating control 
apparatus and computer instruments, data processing equipment and computers, flow control and regulating apparatus 
and instruments, motion control and instruments; installation, repair and maintenance services all such services relating 
to plumbing fittings and electrostatic precipitators, water pressure reducers, pressure controllers and regulators, 
industrial ventilation apparatus and instruments, cooling apparatus and instruments, regulators for level controlling in 
tanks, valves for use in cryogenic apparatus and equipment; installation, repair and maintenance services all such 
services relating to flare stack systems for use in the oil industry burner control apparatus and instruments, flow control 
and regulating apparatus and instruments and parts and fittings for all the aforesaid goods.

Cl.42;Industrial design; research services; scientific and technological services; engineering services; engineering 
testing; quality control services; quality control testing; technical testing services; testing of apparatus; testing of 
machinery; testing of valves; information, advice and consultancy services in relation to all of the aforesaid services.
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3908339    03/05/2018
[International Registration No. : 1416167]
FUJIAN PROVINCE JINJIANG CITY SHENHUDALI CLOTHING AND KNITTING CO., LTD
Shenhudongan Jinjiang City, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.25;Clothing; layettes [clothing]; clothing for gymnastics; football boots; dance clothing; shoes; hats; hosiery; 
neckties; girdles.

Cl.35;Advertising; advertising planning services; commercial or industrial management assistance; sales promotion for
others; personnel management consultancy; relocation services for businesses; computerized file management; book-
keeping; rental of vending machines.
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Priority claimed from 09/02/2018; Application No. : 4427327 ;France 

3908352    06/06/2018
[International Registration No. : 1415939]
PLANT ADVANCED TECHNOLOGIES PAT
19 Avenue de la Forêt de Haye F-54500 VANDOEUVRE LES NANCY France

Proposed to be Used
IR DIVISION
Cl.1;Plant extracts, other than essential oils, used in the manufacture of cosmetics; chemical substances intended for 
use in industry.

Cl.3;Plant extracts for cosmetic use; plant-based essential oils; cosmetics; cosmetic dye.

Cl.42;Scientific research in plant biology; research and development in cosmetology; biochemical research and 
development; chemistry services; chemical research; research and development in the field of chemistry; extracting the 
active ingredients of plants for the benefit of others.
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Priority claimed from 07/12/2017; Application No. : 87712297 ;United States of America 

3908355    15/05/2018
[International Registration No. : 1415576]
Ouster, Inc.
268 Clara Street San Francisco CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic system comprised of Lidar-based 3D sensors apparatus, onboard computer, display monitors, cameras, 
telematics apparatus, GPS and vision modules for monitoring, aggregating, mapping and analyzing environmental data, 
and providing auditory and visual warnings to drivers operating motor vehicles; computer hardware and software for use 
in monitoring, aggregating, mapping and analyzing environmental data, and providing auditory and visual warnings to 
drivers operating motor vehicles; safety and driving assistant system for motor vehicles comprised of electronic 
proximity sensors, lidar apparatus, telematics apparatus, GPS, computer and cameras; vehicle safety equipment, namely, 
an on-board vehicular safety system comprised of display monitors, lidar apparatus, computers, telematics apparatus, 
GPS, image sensors, cameras, and operating system programs and application software for use in monitoring, 
aggregating, mapping and analyzing environmental data, and providing auditory and visual warnings to drivers operating 
motor vehicles.

Cl.42;Platform as a service (PAAS) featuring a computer software platform for use in obtaining, displaying, analyzing 
and visualizing digital map data and information; software as a service (SAAS) services, namely, hosting software for use 
by others for use in obtaining, displaying, analyzing and visualizing digital map data and information.
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3908356    02/03/2018
[International Registration No. : 1416244]
REER S.P.A.
Via Carcano, 32 I-10153 Torino Italy

Proposed to be Used
IR DIVISION
Cl.9;Light-emitting diodes [LED]; electrical power supplies; electronic power supplies; acoustic alarms; security alarms;
buzzers; electronic buzzers; buzzers, electric; electric door chimes; light-emitting electronic pointers; optical scanners; 
electric cable connectors; electric cables and wires; cables for electrical or optical signal transmission; power cables; 
relays, electric; proximity sensors; photoelectric cells; photodiodes; encoders; electronic components; circuit breakers; 
connectors [electricity]; connectors for electronic circuits; solenoid valves [electromagnetic switches]; power strips with 
movable sockets; electrical plugs and sockets; accumulators, electric; chargers for electric batteries; piezoelectric 
sensors; fiber optics; fiber optic cables; electronic surveillance apparatus; intercoms; electrical cells and batteries; 
luminous beacons for safety or warning purposes; flashing safety lights; flashlights [photography]; stage lighting 
regulators; electronic components for industry; potentiometers; electronic safety barriers for industrial applications; 
magnetic sensors for safety applications in the industrial field; radio frequency identification sensors for safety 
applications in the industrial field; photoelectric safety barriers; photoelectric safety barriers for detection, measurement 
and recognition of objects; watertight cases for photoelectric safety barriers; protective explosion-proof containers for 
photoelectric safety barriers; deflecting mirrors for photoelectric safety barriers; laser alignment devices for photoelectric 
safety barriers; computer software for controlling electronic safety barriers; relay modules for photoelectric safety 
barriers and for safety sensors; interfaces for the interconnection of photoelectric safety barriers and safety sensors; 
controllers for managing electronic safety devices; computer software for controlling and managing controllers for 
electronic safety devices; safety limit switches; power supplies for light-emitting diodes [LED] lighting luminaires; 
controllers for light-emitting diodes [LED] lighting luminaires; power drivers for light-emitting diodes [LED] lighting 
luminaires; laser scanners for safety applications in the industrial field; video intercoms; encoders for safety applications;
photocells for safety applications; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signalling, checking [supervision], life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; computer software; fire-extinguishing apparatus.

Cl.11;Light-emitting diode [LED] light bulbs; light-emitting diode [LED] luminaires; light-emitting diode [LED] lighting 
installations; light bulbs, electric; halogen lamps; light projectors; downlights; ceiling lights; sockets for electric lights; 
miniature light bulbs; lamp bulbs; fluorescent light bulbs; incandescent light bulbs; compact fluorescent light bulbs 
[CFLs]; incandescent lamps; luminaires; light diffusers; floodlights; luminous tubes for lighting; lighting apparatus 
incorporating optical fibers; halogen light projectors; ceiling lights for fluorescent lamps; light-emitting diodes [LED] light 
strips; apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.
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Priority claimed from 23/04/2018; Application No. : 30 2018 104 539 ;Germany 

3908360    24/04/2018
[International Registration No. : 1415676]
Göttfert Werkstoff-Prüfmaschinen GmbH
Siemensstraße 2 74722 Buchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Rheological testing apparatus for thermoplastics, thermosetting plastics and rubber, in particular melt index 
testing apparatus, elastomer testing apparatus, capillary rheometers, extensional rheometers, extension testers, online 
systems for rheological testing, apparatus for extrusiometry, for film analysis; clean-room apparatus for rheological 
testing; EDP-hardware, EDP-software, the aforesaid goods especially being for applications in rheological testing 
apparatus, in particular in testing apparatus included in the list above; Sensors and detectors, preferably for direct and/or 
indirect measurement/determination of physical quantities, in particular in the field of rheology.

Cl.37;Installation, maintenance and repair of the following goods, apparatus, equipment and systems: Rheological 
testing apparatus for thermoplastics, thermosetting plastics and rubber, in particular melt index testing apparatus, 
elastomer testing apparatus, capillary rheometers, extensional rheometers, extension testers, online systems for 
rheological testing, apparatus for extrusiometry, for film analysis, clean-room apparatus for rheological testing, EDP-
hardware, the aforesaid goods especially being for applications in rheological testing apparatus, in particular in testing 
apparatus included in the list above,sensors and detectors, preferably for direct and/or indirect 
measurement/determination of physical quantities, in particular in the field of rheology.

Cl.42;Technological services relating to rheology.; Installation, maintenance and repair of EDP-Software; the aforesaid 
good especially being for applications in rheological testing apparatus, in particular in testing apparatus included in the 
list above.
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3908366    18/05/2018
[International Registration No. : 1415981]
QUESTSIDE LIMITED
24/26 City Quay, D02 NY19 Dublin 2 Ireland

Proposed to be Used
IR DIVISION
Cl.16;Advertisement boards of paper or cardboard; albums; announcement cards [stationery]; bags (conical paper -); 
bags [envelopes, pouches] of paper or plastics, for packaging; bookbinding material; bookbindings; booklets; 
bookmarkers; boxes of cardboard or paper; bubble packs (plastic -) for wrapping or packaging; calendars; carbon paper; 
cardboard; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; catalogues; 
clipboards; copying paper [stationery]; document holders [stationery]; drawer liners of paper, perfumed or not; drawing 
pads; drawing pens; etchings; face towels of paper; flyers; folders for papers; forms, printed; fountain pens; graphic 
representations; greeting cards; handkerchiefs of paper; hat boxes of cardboard; holders for checkbooks [cheque 
books]; holders for stamps [seals]; humidity control sheets of paper or plastic for foodstuff packaging; jackets for papers;
labels, not of textile; loose-leaf binders; luminous paper; magazines [periodicals]; marking pens [stationery]; money clips; 
musical greeting cards; nibs; nibs of gold; note books; packaging material made of starches; pads [stationery]; 
pamphlets; paper sheets [stationery]; parchment paper; passport holders; patterns for dressmaking; patterns for making 
clothes; pen cases; pen clips; pencil holders; penholders; pens [office requisites]; periodicals; photo-engravings; 
photographs [printed]; plastic film for wrapping; postcards; posters; printed publications; prints [engravings]; seals 
[stamps]; sheets of reclaimed cellulose for wrapping; shields [paper seals]; signboards of paper or cardboard; silver 
paper; steel pens; tissues of paper for removing make-up; tracing cloth; tracing paper; tracing patterns; viscose sheets 
for wrapping; wood pulp board [stationery]; wrapping paper; wristbands for the retention of writing instruments; writing 
paper; Xuan paper for Chinese painting and calligraphy.

Cl.18;Animal skins; attache cases; backpacks; bags [envelopes, pouches] of leather, for packaging; bags for campers; 
bags for climbers; bags for sports; beach bags; boxes of leather or leather board; boxes of vulcanised fibre; briefcases; 
butts [parts of hides]; canes; card cases [notecases]; cases, of leather or leatherboard; casings, of leather, for springs; 
cattle skins; chain mesh purses; chamois leather, other than for cleaning purposes; curried skins; envelopes, of leather, 
for packaging; frames for umbrellas or parasols; garment bags for travel; handbag frames; handbags; hat boxes of 
leather; haversacks; imitation leather; key cases; kid; laces (leather -); leather straps; leather thongs; leather thread; 
leather twist; leather, unworked or semi-worked; leatherboard; moleskin [imitation of leather]; net bags for shopping; 
parasols; pelts; pocket wallets; pouch baby carriers; pouches, of leather, for packaging; purses; rucksacks; school bags; 
school satchels; shopping bags; skins of chamois, other than for cleaning purposes; sling bags for carrying infants; 
springs (casings, of leather, for plate -); straps for soldiers' equipment; straps of leather [saddlery]; suitcase handles; 
suitcases; travelling bags; travelling sets [leatherware]; travelling trunks; trunks [luggage]; umbrella covers; umbrella 
handles; umbrella or parasol ribs; umbrella rings; umbrella sticks; umbrellas; valises; valves of leather; walking cane 
handles; walking stick handles; walking sticks; wheeled shopping bags.

Cl.25;Bandanas [neckerchiefs]; bath sandals; bath slippers; beach shoes; boot uppers; boots; boots for sports; caps 
[headwear]; collar protectors for wear; collars [clothing]; corselets; detachable collars; esparto shoes or sandals; fittings 
of metal for footwear; footwear uppers; gabardines [clothing]; galoshes; gloves [clothing]; gymnastic shoes; half-boots; 
hat frames [skeletons]; hats; headbands [clothing]; headgear for wear; heelpieces for footwear; heels; inner soles; jerseys
[clothing]; lace boots; mittens; money belts [clothing]; non-slipping devices for footwear; paper hats [clothing]; pelerines; 
pocket squares; ready-made linings [parts of clothing]; sandals; sashes for wear; scarfs; scarves; shawls; shoes; 
slippers; soles for footwear; sports shoes; stockings; stockings (sweat-absorbent -); tips for footwear; veils [clothing]; 
welts for footwear; wooden shoes.
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3908372    16/07/2018
[International Registration No. : 1267029]
McPherson's Consumer Products Pty Limited
105 Vanessa Street KINGSGROVE NSW 2208 Australia

Proposed to be Used
IR DIVISION
Cl.6;Foils in this class including aluminium foil; foils of metal for wrapping and packaging; packaging containers of 
metal.

Cl.16;Wrapping and packaging products in class 16; paper and plastic lunch wrap; cooking bags; paper, baking paper, 
cooking paper, non-stick baking paper, non-stick cooking paper, greased paper, waxed paper; packaging containers in 
class 16; bags, including bags of paper, treated paper, plastics, and other materials in this class; domestic disposable 
bags such as garbage bags, bags for kitchen tidies and other receptacles, bags for garden and other refuse; foils of 
plastics and other materials in class 16 for wrapping and packaging; paper serviettes.

Cl.21;Household and kitchen utensils and containers in class 21 including disposable plates, cups and bowls; trays in 
class 21 including foil trays; cleaning materials in class 21 including cleaning cloths, wiping cloths and cleaning wipes; 
gloves for household purposes.
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Priority claimed from 22/02/2018; Application No. : 302018000007090 ;Italy 

3908376    20/03/2018
[International Registration No. : 1415683]
MANIFATTURE DADDATO S.P.A.
Via Strasburgo, 11/13/15 I-76121 BARLETTA (BT) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather; imitation leather; bags; handbags; purses; travelling bags; backpacks; trunks and suitcases; key cases 
of leather or imitation leather; pocket wallets; coin purses, not of precious metal; credit card cases; briefcases; folding 
briefcases; overnight suitcases; vanity cases, not fitted; bags for sports; shoulder bags; garment bags for travel; beach 
bags; umbrellas; parasols.

Cl.25;Clothing, namely tee-shirts; polo shirts; tops; shorts; sweaters; cardigans; pullovers; shirts; sport shirts; 
trousers; skirts; jeans; overcoats; dresses; leather jackets; coats; rain coats; pelerines; belts for clothing; shawls; scarfs; 
ties [clothing]; bathing suits; underwear; headwear; hats; footwear.
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Priority claimed from 15/05/2015; Application No. : FE2015C000265 ;Italy 

3908382    07/06/2018
[International Registration No. : 1272370]
H - 07 SRL
Via della Spiga, 7 MILANO (MI) Italy

Proposed to be Used
IR DIVISION
Cl.11;CHANDELIERS; STREET LAMPS; LAMP GLASSES; ELECTRIC LAMPS; FLOOR LAMPS; WALL LIGHTS; TABLE 
LAMPS.

Cl.20;FURNITURE; COUNTERS [TABLES]; BOOKCASES; FURNITURE SHELVES; DESKS; FURNITURE PARTITIONS OF 
WOOD; TABLES; DIVANS; TEA CARTS; CUPBOARDS; SOFAS; ARMCHAIRS; STOOLS; CUSHIONS; TABLE TOPS; 
CHAIRS [SEATS]; MATTRESSES; LOCKERS; TRESTLES [FURNITURE]; FLOWER-POT PEDESTALS; SHOWCASES 
[FURNITURE]; COATSTANDS; LIVING ROOM FURNITURE; BATHROOM FURNITURE; SEATING FURNITURE; BEDROOM 
FURNITURE; MIRRORS [FURNITURE]; KITCHEN CABINETS; TRESTLE TABLES; NIGHTSTANDS; SLANTED SHELVES; 
SHELF BRACKETS, NOT OF METAL.
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Priority claimed from 07/10/2016; Application No. : 302016000100673 ;Italy 

3908384    18/07/2018
[International Registration No. : 1333401]
Ludovico Martelli S.r.l.
Via Faentina, 169/12 Località Caldine I-50010 Fiesole (FI) Italy

Proposed to be Used
IR DIVISION
Cl.3;Dentifrices; cosmetic preparations for the care of mouth and teeth; cosmetic preparations for cleaning teeth; teeth 
whitening strips impregnated with teeth whitening cosmetic preparations; tooth whitening preparations; tooth polishes; 
non-medicated mouthwashes and rinses; breath fresheners; denture cleaning preparations; cosmetics; perfumes; eau de 
parfum; colognes; toilet waters; essential oils; body lotions; skin lotions; moisturizing preparations for the skin; cosmetic 
creams; body scrub; facial scrubs; beauty masks; skin cleansing lotions; body oils; skin emollients; soaps for personal 
use; shower and bath gel; bath and shower foam; hair care preparations.

Cl.21;Interdental brushes for cleaning the teeth; dental floss; toothbrushes; oral care kits comprising toothbrushes and 
floss.
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Priority claimed from 06/07/2016; Application No. : 690518 ;Switzerland 

3908385    23/06/2018
[International Registration No. : 1313092]
Cargo sous terrain AG
c/o Coop Genossenschaft, Thiersteinerallee 12, Postfach 2550 CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.39;Transport; packaging and storage of goods; travel organization.
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Priority claimed from 15/11/2017; Application No. : UK00003270792 ;United Kingdom 

3908391    22/02/2018
[International Registration No. : 1416182]
World Travellers UK Limited
30 City Road London EC1Y 2AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; downloadable interactive and networked software, files and applications for computers; 
apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; 
compact discs, DVDs and other digital recording media; downloadable application software; downloadable video games; 
electronic and downloadable vouchers and coupons; encoded loyalty cards; interactive and networked software; 
downloadable digital animations and moving images; downloadable digital images; downloadable digital media and 
computer files being text messages, video messages, musical messages and multimedia messages; downloadable digital 
educational media; electronic publications and downloadable electronic publications; podcasts; computer software for 
the collection, editing, organizing, modifying, transmission, storage and sharing of data and information; computer 
software for use as an application programming interface (API); computer software to enable uploading, downloading, 
accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing electronic media or 
information via computer and communication networks; computer software for providing information concerning the 
availability of hotel accommodation; computer software for the reservation and booking of hotel accommodation; 
computer software for the booking of hotel accommodation through agencies; computer software for use in relation to 
advertising; computer software for advertising of hotels and tourist facilities via the Internet; computer software for use in 
the supply of an on-line hotel reservation system via the Internet; computer software applicable to a booking system for 
all tourist services by way of the Internet; application software for smart phones and wireless devices; computer 
software; downloadable software applications (apps); computer software for accessing information directories that may 
be downloaded from the global computer network; directories [electronic]; computer programs for use as searching and 
reporting directories.

Cl.35;Advertising, marketing and promotional services; business management and administration; administration and 
management of purchase orders relating to goods and services; business intermediary services; business broker 
services; business introduction services; management and administration of business commission arrangements and 
business referral schemes; marketing research and marketing studies; provision of business information; compilation, 
dissemination and brokerage of consumer information; loyalty, incentive and bonus program services; administration and
management of customer loyalty plans; administration and management of work exchange and employment exchange 
programs; business exhibitions; trade fairs and trade shows; compilation of directories for publishing on global computer 
networks or the internet; compilation of online business directories; provision of information, advisory and consultancy 
services relating to the aforementioned services.

Cl.39;Travel agency services for travel; booking agency services for travel, excursions, sightseeing, transportation; 
transportation services; sightseeing services; excursion services; travel and transportation booking and reservation 
services; operating and organising tours and holidays (travel); ticket reservation, booking and issuing services for travel; 
tourist office and tourist agency services (travel); arranging travel visas, passports, and travel documents for foreign 
travel; travel guide services, chauffeur services and escorting of travellers; travel courier services; services for collection, 
storage, shipping, transportation and handling of luggage; shipping and courier services; message delivery services; 
provision of information, advisory and consultancy services relating to the aforementioned services.

Cl.41;Entertainment, sports and cultural activities; booking and reservation of entertainment, sporting, educational and 
cultural events; booking of holiday entertainment; entertainment booking and reservation services; booking of seats and 
tickets for concerts, night clubs, dance clubs, theatre, plays, shows, theme parks, circuses, cinema, live entertainment, 
recreational events, leisure events, instructional and teaching events, sporting events and cultural events; production of 
shows; arranging and organising competitions and contests; entertainment agency services; ticket agency services for 
entertainment; fitness and health club booking and reservation services; social club services, namely, arranging, 
organizing, and hosting social events, get-togethers, and parties for club members; provision of information, advisory 
and consultancy services relating to the aforementioned services.

Cl.43;Travel agencies for arranging accommodation; reservation and booking of accommodation; providing 
accommodation and lodging information; booking and reservation of restaurants, cafes, bars, eateries, pubs, diners; 
booking and reservation of catering; booking and reservation for meals and drinks; tour operator services relating to 
accommodation, food, drink; provision of food and drink; provision of information, advisory and consultancy services 
relating to the aforementioned services.
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3908395    31/05/2018
[International Registration No. : 1330023]
International Federation of Pharmaceutical Manufacturers and Associations
Chemin des Mines 9, P.O. Box 195 CH-1211 Geneva 20 Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer programs downloadable from a global computer network for use in the framework of medical 
terminology and medical data presentation; computer software for the presentation of medical terminology and medical 
data.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printing products; 
teaching materials (except apparatus); series of books on medical terminology, used in the presentation of medical data; 
printed instructional and educational materials used for medical terminology and medical data.

Cl.35;Input of information in computer databases; compilation of statistics; systematization of information in computer 
databases; document reproduction.

Cl.38;Computer-assisted data and image transmission; provision of user access to a global computer network; 
provision of access to data banks; rental of access time to a computer database in the field of medical terminology and 
medical data.

Cl.41;Educational services; organization of seminars and conferences in the field of medical terminology and medical 
data presentation.

Cl.42;Medical, hygienic and beauty care, scientific and industrial research; programming for computers; checking of 
standards and practices to ensure compliance with medical data presentation; IT consultancy and assistance services.
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Priority claimed from 16/11/2016; Application No. : 016047128 ;European Union 

3908397    12/07/2018
[International Registration No. : 1374311]
Välinge Innovation AB
Prästavägen 513 SE-263 65 Viken Sweden

Proposed to be Used
IR DIVISION
Cl.17;Recycled plastics.

Cl.19;Building boards (non-metallic -); building boards of plastics materials; building components of imitation wood; 
cladding board (non-metallic -); cladding, not of metal, for building; cladding (non-metallic -) for ceilings; cladding panels 
(non-metallic -) for walls; cladding panels (non-metallic -); decking (non-metallic -); dividing wall panels (non-metallic -); 
floor boards of non-metallic materials; floor boards (non-metallic -); floor tiles (non-metallic -) for building; floor tiles, not 
of metal; floorboards; flooring materials (non-metallic -); flooring (non-metallic -); flooring tiles (non-metallic -); floors, not 
of metal; non-metal floor panels; non-metal wall tiles; non-metallic wall panels; panelling materials (non-metallic -) for use 
in building; panels (building -) not of metal; tiles (non-metallic -) for floors; tile flooring, not of metal; tile floorings, not of 
metal; floor-forming vinyl planks; vinyl flooring; wall boards, not of metal; wall claddings (non-metallic -); wall claddings, 
not of metal, for building; wall panels (non-metallic -); wall panelling made of non-metallic materials; wall panels not of 
metal; wall tiles, not of metal; wall tiles, not of metal, for building; floor panels of plastic materials; floor panels of vinyl; 
wall panels of vinyl; wall panels of plastic materials; decking of plastic materials; panels of plastic materials; panels of 
vinyl.

Cl.27;Carpet tiles made of plastics; coverings (floor -); coverings for existing floors; floor coverings (for existing 
floors); floor coverings; linoleum; linoleum for covering existing floors; linoleum for use on floors; tiles made of linoleum; 
tiles made of linoleum for fixing to existing floors; tiles made of linoleum for fixing to existing walls; vinyl floor coverings; 
vinyl floor coverings for existing floors; vinyl wall coverings; wall coverings, not of textile; wall coverings of plastic; 
wallcoverings; tiles made of plastic materials for covering existing floors.
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Priority claimed from 19/10/2017; Application No. : 708939 ;Switzerland 

3908412    17/04/2018
[International Registration No. : 1416310]
Drugs for Neglected Diseases initiative
15, chemin Louis Dunant CH-1202 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; dietetic substances and foods for medical use; disinfectants.

Cl.36;Financial affairs; charitable fundraising and financial services for medical and scientific research and 
development; funding of research and development programs in the medical field.

Cl.41;Education; training; organizing and conducting of congresses, conferences, colloquiums and seminars on 
medical research and development of new antibiotics as well as their use (conservation); publication of books and 
journals in the medical and public health field; publication of online journals in the medical and public health field.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of software; scientific research for medical purposes; analysis and 
research in the field of bacteriology; research for the development of antibiotics; drug development and diagnostics in the
field of antibiotics.
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Priority claimed from 05/03/2018; Application No. : 17868420 ;European Union 

3908424    20/03/2018
[International Registration No. : 1416309]
Lomond Trading Limited
12-14 Finch Road, Douglas IM1 2SA Isle of Man

Proposed to be Used
IR DIVISION
Cl.2;Printing ink; ink cartridges (filled) for ink jet printers, copying machines, facsimile machines, scanners; printing 
toner; toner cartridges (filled) for laser beam printers, copying machines, facsimile machines, scanners; cartridges (filled) 
for printers, copiers, facsimile machines and scanners; ink cartridges (filled) and toner cartridges (filled); paints, being 
water colours.

Cl.16;Stationery; office requisites; pens; pen cases; pencils; pencil holders; pencil sharpeners; protractors for use as 
drawing instruments; rulers; bookmarkers; marking devices; stationery storage items not included in other classes; 
diaries and journals; exercise books; notebooks; address books; jotters; sketch pads; printed matter; printed 
publications; magazines and periodicals; photographs; calendars; post cards; greeting cards; gift wrap; wrapping paper; 
greetings cards; posters; planners; pads of paper; writing paper; paper, card, cardboard and articles made from these 
materials, not included in other classes; files; loose-leaf binders; ring binders; folders; personal organisers; adhesive and 
adhesive dispensers; paper weights; paperclips; erases and erasing products; artists' materials; drawing boards; easels 
for painters; pallets for painters; paint boxes; drawing brushes; crayons; pastels (crayons); felt tip pens; pens for 
drawing; water colour, being children paint boxes; modelling materials not included in other classes; instructional and 
teaching materials; plastic materials for packaging (not included in other classes); printers' type; printing blocks; ink pads
and ink ribbon cartridges; fonts; font cartridges being carriers for composing, printing and setting type fonts.
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3908426    17/11/2017
[International Registration No. : 1415651]
AWA PAPER & TECHNOLOGICAL COMPANY, Inc.
3-10-18 Minamiyaso-cho, Tokushima-shi 770-0005 Tokushima Japan

Proposed to be Used
IR DIVISION
Cl.16;Packaging containers of paper; baggage tags of paper; paper, fiber paper, synthetic paper; synthetic paper made 
from polyester; inorganic fiber paper; resin-impregnated paper; resin-coated paper; speciality paper; natural fiber paper; 
organic fiber paper; synthetic fiber paper; paper containing powder; paper containing glass fiber; paper containing 
ceramic fiber; heat-resistant paper; paper having electric conductivity for electrode; electric conductive paper; paper 
having nanofiber; electrostatic elimination paper; paper impregnated with rust-inhibiting chemicals; non-combustible 
paper; flame retardant paper; dust-free paper; water-soluble paper; odor-adsorbent sheets of paper; sterile paper; paper 
containing carbon fiber; filter paper; paper having non-woven textile fabrics.

Cl.24;Woven fabrics; non-woven fabrics and felts; textile for filter; curtains; table cloths, not of paper; shrouds; non-
woven textile fabrics for filter; non-woven textile fabrics containing nanofiber; non-woven textile fabrics for separate 
membrane support; gummed waterproof cloth; electromagnetic interference shielding curtain; non-woven textile fabrics 
containing fiber; non-woven textile fabrics containing paper.

Cl.40;Manufacturing and processing of papers; treatment of hazardous waste water.
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Priority claimed from 11/10/2017; Application No. : 30 2017 110 298 ;Germany 

3908428    10/04/2018
[International Registration No. : 1415523]
Arctoris Ltd.
9400 Garsington Road Oxford OX4 2HN United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Biological preparations for medical purposes; bacterial preparations for medical and veterinary purposes; 
bacteriological preparations for medical and veterinary purposes; biological tissue cultures for medical purposes; blood 
plasma; blood for medical purposes; cultures of microorganisms for medical or veterinary use; chemical reagents for 
medical of veterinary purposes; diagnostic preparations for medical purposes; diagnostic biomarker reagents for medical 
purposes; drugs for medical purposes; immunostimulants; elixirs [pharmaceutical preparations]; enzyme preparations for
medical purposes; medicines for human purposes; pharmaceutical preparations; pharmaceuticals; chemico-
pharmaceutical preparations.

Cl.38;Message sending; streaming of data; providing internet chatrooms; transmission of digital files; providing access 
to databases.

Cl.41;Education; arranging and conducting of conferences; arranging and conducting of congresses; educational 
examination; arranging and conducting of seminars; arranging and conducting of symposiums; arranging and conducting
of workshops [training]; online publication of electronic books and journals; providing online electronic publications and 
journals, not downloadable; coaching [training]; educational services provided by schools.

Cl.42;Bacteriological research; biological research; chemical analysis; chemical research; chemistry services; 
technical research; conducting technical project studies; engineering services; quality control; rental of computer 
software; research and development of new products for others; creating and maintaining web sites for others; hosting 
computer sites [web sites]; conversion of computer programs and data, other than physical conversion; scientific 
laboratory services; software as a service [SaaS]; information technology [IT] consultancy; scientific research; clinical 
trials; off-site data backup; electronic data storage; providing information on computer technology and programming via 
a web site; cloud computing; outsource service providers in the field of information technology; technological 
consultancy; creating and designing website-based indexes of information for others [information technology services].

Cl.44;Medical services; human tissue bank services; telemedicine services.
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Priority claimed from 12/12/2017; Application No. : 87717521 ;United States of America 

3908437    22/12/2017
[International Registration No. : 1416188]
INC Research, LLC
Suite 600, 3201 Beechleaf Court Raleigh NC 27604 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Strategic business consulting, marketing and advertising, public relations communications strategy, information 
and data collection, and data analytics, all in the pharmaceutical, biotechnology and life sciences fields (terms considered 
too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); sales promotion services; market 
analysis and research services; personnel recruitment and placement; recruitment services, namely, advertising clinical 
trials, recruiting patients, and placing patients for participation in clinical trials for testing of pharmaceuticals and 
devices; consulting in sales techniques and sales programs; sales volume tracking for others, all in the pharmaceutical, 
biotechnology and life sciences fields; business consulting in the field of clinical trials, namely, clinical data and 
regulatory submission management on behalf of medical, pharmaceutical and biotechnology companies to assist them 
with clinical research, clinical trials and applications for drug approval.

Cl.41;Education and training services in the field of pharmaceutical sales; providing on-line, non-downloadable 
newsletters and bulletins in the pharmaceutical, biotechnology and life sciences fields; educational services in the field of 
clinical trials, namely, webinars, videos, articles, white papers, and podcasts.

Cl.42;Medical, scientific and data analysis research services for others, namely, conducting and analyzing clinical trials 
in the pharmaceutical, biotechnology and life sciences fields; pharmaceutical drug development services, namely, 
developing clinical trial methodologies; consulting services in the area of pharmaceutical clinical testing; extended 
clinical research services for others, namely, computerized data management of clinical trials, biostatistical analysis, 
environmental consultancy, preclinical research and development evaluation, repairing flawed clinical trials and dossiers, 
strategic clinical research portfolio management, and biosurveillance monitoring; providing life science and scientific 
research information to physicians and other health care professionals, patients, and medical, pharmaceutical and 
biotechnology companies; assist pharmaceutical and biotechnology companies with applications for drug approval 
(terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); provide regulatory 
compliant technical writing services in the field of medical research and clinical studies; consulting services in the field of 
contract clinical research and contract product development; Internet development, design and consulting services for 
others, namely, creating websites featuring blogs about medical and pharmaceutical information related to chronic 
illnesses and disease, creating an online community for patients and caregivers to communicate about healthcare, and 
design and development of interactive software for use in the communication and dissemination of medical and 
pharmaceutical information.

Cl.44;Providing medical information to physicians, other health care professionals and for medical patients; promoting 
health information through direct-to-patient communications to promote patient adherence.
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Priority claimed from 02/11/2017; Application No. : 40201721567Q ;Singapore 

3908441    27/04/2018
[International Registration No. : 1416194]
ASCENDAS PTE LTD
1 Fusionopolis Place, 10-10 Galaxis Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; business management assistance; business management and organization consultancy; 
business management consultancy; business consulting services; business development services; promoting the goods 
and services of others; service to assist in establishing a network of business contacts; assistance to industrial or 
commercial enterprises in the running of their business; business administration services; business intermediary 
services relating to the matching of potential private investors with entrepreneurs needing funding; business referrals 
services; call centre services [customer service]; commercial intermediation services; conducting, arranging and 
organizing trade shows and trade fairs for commercial and advertising purposes; office functions; office administration 
services for others; office management services for others; operational business assistance to enterprises; provision of 
commercial and business contact information; rental of office machinery and equipment.

Cl.36;Financial affairs; real estate affairs; international fund investment; financial services; hire-purchase financing; 
capital investment; real estate investment; administration of trusts; financial trust management; investment trust 
management; investment trust services; trusteeship; real estate management; rental of offices [real estate]; financial 
evaluation [insurance, banking, real estate]; financial analysis; financial consultancy; venture capital fund management; 
rental of offices for co-working; rental of serviced offices [real estate]; real estate rental.
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Priority claimed from 13/09/2017; Application No. : 1021008 ;Benelux 

3908444    12/03/2018
[International Registration No. : 1416318]
HRD ANTWERP, naamloze vennootschap
Hoveniersstraat 22 B-2018 ANTWERPEN

Proposed to be Used
IR DIVISION
Cl.9;Microscopes.

Cl.14;Precious stones, including diamonds; jewellery.

Cl.42;Scientific services and research relating to precious stones and diamonds; certification of precious stones and 
diamonds; diamond authentication and certification services; quality control; providing information and data relating to 
quality of gems and diamonds, also via the Internet; consultancy on the quality of gems and diamonds, also via the 
Internet.
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Priority claimed from 01/05/2018; Application No. : UK00003307792 ;United Kingdom 

3908445    23/05/2018
[International Registration No. : 1416383]
STARPICK LIMITED
First Floor, Templeback, 10 Templeback Bristol BS1 6FL United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for playing games; downloadable software in the 
nature of a mobile application for playing fantasy sports competitions; downloadable databases in the field of sport 
statistics.

Cl.38;Provision of access to a database relating to sports; provision of access to a database relating to sports results 
and sporting statistics.

Cl.41;Arrangement of sports competitions; providing online entertainment in the nature of fantasy sports leagues; 
entertainment in the nature of fantasy sports leagues; entertainment in the nature of fantasy cricket leagues; hosting 
fantasy sports leagues; arranging and conducting sports competitions; arranging fantasy sports competitions; 
conducting of competitions on the internet; electronic game services and competitions provided by means of the internet; 
entertainment and educational services in the nature of on-line competitions in the field of sports; entertainment in the 
nature of cricket games; sports information services; information services relating to sports results and sporting 
statistics; providing information relating to sports and sporting events; providing information relating to the sport of 
cricket via a website; rating cricket players by assigning a numeric measure.

Cl.42;Data analysis services relating to sports; data analysis services relating to sports results and sporting statistics; 
creating an on-line community for registered users for the purpose of participating in fantasy sports leagues; creating an 
on-line community for registered users for the purpose of participating in fantasy cricket leagues.
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3908449    30/05/2018
[International Registration No. : 1416326]
Tarte, Inc.
1375 Broadway, Suite 800 New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations; cosmetic preparations for skin care; non-medicated skin care preparations; 
cosmetic creams; cosmetic tanning preparations; self-tanning preparations; tanning creams; non-medicated sun care 
preparations; body oil; body powder; essential oils; cosmetic bags containing cosmetics; kits and gift sets comprised 
primarily of cosmetics and skin care preparations; nail polish; nail care preparations; facial and body soap; body lotion; 
body milk; body scrub; body sprays; bubble bath; face and body creams; hair shampoos and conditioners; hair styling 
preparations; hair care preparations; body deodorant; cosmetics, namely, blush, blusher, body cream, body emulsion, 
body mask lotions, body mask powder, body oil, body scrub, facial concealer, skin concealer, body concealer, skin 
conditioner, cosmetic pads, cosmetic pencils, eye cream, eye gels, eye makeup, eye pencils, eye shadow, eye brow 
pencils, eye liners, facial cleansers, facial creams, facial emulsions, facial masks, facial scrubs, foundation makeup, body 
powder, face powder, non-medicated lip balm, lip cream, lip gloss, lip liner, lip stick, lip sheer, mascara; fragrances.

Cl.35;Online retail store services featuring cosmetics, skin care products and beauty products; online buyer's guide 
service providing consumer information in the field of cosmetics; providing online consumer information in the field of 
cosmetics; online retail store services featuring bath and body products, fragrances, dietary goods, stationery and paper 
products, cosmetic bags, home goods and beverages; retail store services featuring bath and body products, fragrances, 
dietary goods, stationery and paper products, cosmetic bags, home goods and beverages.
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3908547    22/02/2018
[International Registration No. : 1415661]
E.J. Cooper & Son Pty. Limited
642 Great Western Hwy Pendle Hill NSW 2145 Australia

Proposed to be Used
IR DIVISION
Cl.19;Commercial, residential and retail buildings in this class.

Cl.35;Advertising, marketing and promotion services; organisation of real estate displays and exhibitions for promotion
and advertising purposes; business management and administration services; retailing services; project business 
management and administration; business consulting services; provision of business information, including online, 
about property, real estate and construction; administration in respect of property and real estate.

Cl.36;Real estate services and affairs; property portfolio management; leasing, rental, sale, and management services 
in respect of property and real estate; real estate agency services; real estate services relating to property development; 
real estate subdivision and sales; capital investment in real estate; financing of property and real estate developments; 
commercial property investment services; real estate investment services; financing services; project finance and project 
financing; valuation of property and real estate; insurance services relating to property and real estate; consultancy, 
information and advisory services in respect of the aforementioned services.

Cl.37;Building, construction and repair services; building, construction and renovation of land, buildings and property; 
building and construction of real estate subdivisions and developments; property construction; supervision of building 
construction; construction of infrastructure relating to property and real estate; maintenance and repair of property, 
buildings, machinery and equipment; rental of construction equipment, machinery and apparatus; building project 
management; pipeline construction and maintenance; maintenance and repair of utilities in buildings; landscaping 
(construction); consultancy, information and advisory services in respect of the aforementioned services.

Cl.42;Architectural project management; architectural services relating to land development; planning and design 
services in relation to buildings; designing and planning of real estate subdivisions and developments and infrastructure 
for residential property and commercial premises; engineering services; environment design services; land surveying; 
urban development; town planning.

Cl.43;Provision of temporary housing accommodation; provision of hotel accommodation and restaurant services.
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3908707    03/03/2018
[International Registration No. : 1416148]
Pflitsch GmbH & Co. KG
Ernst-Pflitsch-Straße 1 42499 Hückeswagen Germany

Proposed to be Used
IR DIVISION
Cl.6;Installation materials of metal, namely cable and hose glands and parts thereof in the form of reducers, closure 
screw plugs, flange angles, couplers, clamps; building materials of metal; transportable buildings of metal; metal pipes.

Cl.9;Electrical installation materials, namely cables, electrical plug connectors, cable ducts [electrical]; electrical cable 
glands, consisting of threaded nipples, pressure screws, clamping parts, nuts.

Cl.17;Installation materials not of metal, namely hose glands and parts thereof in the form of reducers, flange angles 
and couplers; seals for electrical cable glands.

Cl.20;Parts of hose glands not of metal, namely closure screw plugs and clamps.
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Priority claimed from 05/02/2018; Application No. : 017774531 ;European Union 

3908715    05/02/2018
[International Registration No. : 1416088]
AVL Software and Functions GmbH
Im Gewerbepark B 27 93059 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for electronic controls and software components for electronic controls and hardware components, in 
particular for electronic control apparatus, in particular in the automotive sector; software for electronic controls for 
integration in function and/or software platforms in the automotive sector, and in drive controls for hybrid, electric and/or 
combustion engines; actuators, sensors, apparatus, devices and installations, all the aforesaid goods for measuring, 
testing and surveillance in the field of research; piezo electric switches; computer programs and control programs for 
electronic controls, for the operating and testing of hybrid, electric and combustion engines, and for examining exhaust 
gas emissions, their formation and reduction, and for voltage, expansion, vibration, noise silencing, noise transmission 
and noise radiation; computer programs for electronic controls for internal motor velocity and combustion loggers and 
composite formation and composite stratification loggers; computer programs for electronic controls for simulating 
thermodynamic processes; computer programs for electronic controls, for simulating flow, temperature and pressure; 
computer programs for electronic controls, for simulating temperature distribution in solid bodies, in particular in 
components for internal combustion engines and their units; computer programs for electronic controls, for simulating 
combustion and explosive processes; computer programs for electronic controls, for internal motor power supply and 
combustion processes and composite formation and composite stratification processes, computer programs for 
electronic controls, for external power supply for parts and units, in particular for land, air and sea vehicles, computer 
programs for electronic controls, for power supply in rooms, in particular air conditioning systems; computer programs 
for electronic controls, for research into exhaust gas emissions, their formation and reduction.

Cl.41;Further education courses and training for employees and outside engineers in the field of drive controls for 
motors and engines, motor and engine construction, research and development, and in the field of measuring technology, 
including all by means of cinema and video film showings; practice-oriented courses in the field of automation; teaching 
in relation to material automation; combustion photography and high-speed photography of combustion chambers.

Cl.42;Research in the fields of software for electronic controls, and software components for electronic controls, in 
particular for electronic control apparatus and the integration thereof in function and/or software platforms in the 
automotive sector, and in drive controls for hybrid, electric and/or combustion engines, in particular in the automotive 
sector, engine construction and measuring technology, engineering, providing of scientific and technological 
consultancy; development, design, calibration and construction drafting of software for electronic controls, and software 
components for electronic controls, in particular for electronic control apparatus and the integration thereof in function 
and/or software platforms in the automotive sector, and in drive controls for hybrid, electric and/or combustion engines, 
in particular in the automotive sector, combustion engines, experimental motors and engines and parts therefor; 
performing technical analysis involving calculations for electronic controls on data processing installations; development 
of machines and apparatus, testing stands, dynamic testing stands, simulation testing stands, cold testing stands, 
production testing stands, testing devices, measuring and research devices for automobile and operating machines and 
ballistics; development of components for combustion engines and other types of machines; design and development of 
low exhaust emission combustion processes and lean-mix engines; development of drive units, development of vehicles; 
design and development of fuel systems for engines for liquid, solid and gaseous fuels and for fuel injection engines for 
common and alternative fuels; analysis and research involving computation into oil consumption based on the metal 
components within particle emission; transient measurement of exhaust gases and particle emissions, chemical and 
spectroscopic analysis of exhaust gas and particle emissions; research into overall performance, noise development and 
soundproofing; development and research into noise reduction in motors, engines and drives and installations in general;
technological analysis and consultancy, all for hybrid, electric and combustion engines, and installations driven thereby, 
and for gears; creation of macroprograms for electronic controls, for computer-aided construction and computer-aided 
manufacture, and computer programs for electronic controls, for databank applications; creating computer and control 
programs for electronic controls for operating and testing of hybrid, electric and combustion engines, and for examining 
exhaust gas emissions, their formation and reduction, and for voltage, expansion, vibration, noise silencing, noise 
transmission and noise radiation; computer programming for electronic controls, for software for electronic controls and 
for software components for electronic controls, in particular for electronic control apparatus and the integration thereof 
in function and/or software platforms in the automotive sector, and in drive controls for hybrid, electric and/or 
combustion engines, in particular in the automotive sector, for internal motor velocity and combustion loggers and 
composite formation and composite stratification loggers; creating computer programs for electronic controls, for 
simulating thermodynamic processes; creating computer programs for electronic controls, for simulating flow, 
temperature and pressure; creating computer programs for electronic controls, for simulating temperature distribution in 
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solid bodies, in particular in components for internal combustion engines and units therefor; creating computer programs 
for electronic controls, for simulating combustion and explosive processes, and processes in hybrid and electric motors; 
creating computer programs for electronic controls, for internal motor flow and combustion processes and composite 
formation and charging and/or stratification processes; creating computer programs for electronic controls, for external 
air flow between parts and units, in particular for vehicles for locomotion by land, air and water, computer programs for 
electronic controls, for air flow in rooms, in particular air conditioning; creating computer programs for electronic 
controls, for research into exhaust gas emissions, and the formation and reduction thereof; rental of data processing 
installations and computer programs, simulation and control programs and macro-programs for electronic controls, for 
development and research purposes, for computer-assisted construction and computer-assisted manufacture, for 
database applications and for the operating and testing of hybrid, electric and combustion engines.
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Priority claimed from 18/12/2017; Application No. : 30 2017 032 882 ;Germany 

3908724    15/06/2018
[International Registration No. : 1416058]
Automotive Lighting Reutlingen GmbH
Tübinger Straße 123 72762 Reutlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Controls for vehicle lighting.

Cl.11;Vehicle headlights; vehicle lighting and lighting reflectors.
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Priority claimed from 07/11/2017; Application No. : 30 2017 028 293 ;Germany 

3908730    07/05/2018
[International Registration No. : 1416351]
Magentic Autocontrol GmbH
Grienmatt 20 79650 Schopfheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware; buildings and transportable buildings of metal; metal building materials and construction elements 
of metal; barriers of metal or mainly of metal; doors and gates of metal; fences and barriers, each made of metal or mainly 
of metal; turnstiles, twist locks, wing barriers, rotary wing locks, swing gates and horizontal flap barriers, each made of 
metal or mainly of metal.

Cl.9;Security, checking (supervision) and signaling equipment and apparatus and instruments; electrical access control 
apparatus; electric access control devices and facilities consisting thereof; automatic access control devices and 
apparatus and facilities existing thereof for buildings and parking areas; automatic equipment and electrical equipment to 
ensure access security; encoded or magnetic access control cards; recorded computer software; software; computer 
programs for deactivation of access or entrance control; software for control of access and security systems as well as 
access control devices; electrical barriers and access control devices actuated by coin toss or code cards; coin-operated 
mechanisms for opening of parking barriers; radio apparatus and instruments; radio operated electrical/electronic 
controls for closing doors, barriers, gates, turnstiles and other access control devices; electrical/electronic instruments 
and apparatus for controlling access barriers; electrical controls for barriers, entry and access barriers, parking facilities, 
barriers and gate barriers; electronic control systems for turn locks, rotary wing locks and horizontal flap barriers for 
opening and closing entry and exit doors (automatic); encoded identification cards; chip card and electric card readers; 
encoded cards with security function for authentication purposes.

Cl.19;Building materials (non-metallic); transportable buildings (non-metallic); doors and gates, not of metal; bars, 
barrier grids, barriers, not of metal; turnstiles, turn locks, rotary wing locks, swing gates and horizontal flap barriers, not 
of metal.

7336



Trade Marks Journal No: 1863 ,   20/08/2018           Class 99 
 

Priority claimed from 18/01/2018; Application No. : 30 2018 100 538 ;Germany 

3908735    13/04/2018
[International Registration No. : 1415524]
Pfeiffer Vacuum GmbH
Berliner Strasse 43 35614 Asslar Germany

Proposed to be Used
IR DIVISION
Cl.6;Flanges of metal [collars]; universally applicable vacuum-tight, mechanical and electrical feedthroughs made of 
metal, namely current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary 
feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs.

Cl.7;Pumps; vacuum pumps and vacuum pump stands consisting of vacuum pumps; compressors; vacuum pumps 
[machines] and vacuum pump stands composed thereof; drives for vacuum pumps; shaft bearings for vacuum pumps; 
accessories for vacuum pumps and vacuum pump stands, namely specially adapted oil separators, condensate 
separators, dust separators, coolers, filters, vapour condensers, flanges and control apparatuses that cannot be used 
independently; valves [parts of machines]; vacuum installations substantially con-sisting of vacuum pumps and adapted 
accessories for vacuum pumps that cannot be used independently, namely oil separators, condensate separators, dust 
separators, coolers, filters, vapour condensers, flanges and control apparatuses, measuring apparatuses, connecting 
cables, valves, vacuum containers and process-related fixtures [as parts of these installations]; vacuum-tight, mechanical 
and electrical feedthroughs, namely current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe 
feedthroughs, rotary feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs as specially adapted 
parts of vacuum installations [machines] or electrical installations [machines] that cannot be used independently; parts of 
vacuum pumps and specially adapted control apparatuses for vacuum pumps and vacuum pump stands that cannot be 
used independently, contained in this class; automatic gas intake valves as parts of machines.

Cl.9;Measuring, regulating and control apparatuses for vacuum pumps and vacuum pump stands [not parts of 
machines]; vacuum apparatuses for laboratory use; automatic vacuum regula-ting apparatuses; measuring apparatuses; 
testing apparatuses; leak detectors; residual gas analyzers; gas intake measuring, regulating and control apparatuses; 
vacuum-tight, mechanical and electrical feedthroughs as specially adapted parts of measuring, regulating and control 
apparatuses that cannot be used independently, namely current feedthroughs, thermocouple feedthroughs, fluid 
feedthroughs, pipe feedthroughs, rotary feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs.
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3908783    19/04/2018
[International Registration No. : 1415292]
Wendler Einlagen GrnbH & Co. KG
Markwiesenstraße 40 72770 Reutlingen Germany

Proposed to be Used
IR DIVISION
Cl.24;Textiles and knit fabrics.

Cl.25;Clothing (except footwear).
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Priority claimed from 24/10/2017; Application No. : 4399065 ;France 

3908860    20/03/2018
[International Registration No. : 1416413]
TIAMA
1 Chemin des Plattes, Zone Artisanale des Plattes F-69390 VOURLES France

Proposed to be Used
IR DIVISION
Cl.7;Glassware manufacturing machines; glass-working machines; machines and apparatus for manufacturing 
glassware; machine tools, machines for stopping, capping, plumbing and rinsing bottles, brewery machines, packaging 
machines; bottle washing machines; machines, robots and apparatus for the glass, bottling and packaging industries; 
parts of machines, parts of robots, parts of apparatus for the glass, bottling and packaging industries; machines and 
machine parts for composition and melting of glass, processing, manufacturing, shaping, packaging and distribution of 
containers of glass, windows, windshields, plates of glass; machines for packaging and distribution of goods in 
containers of glass; grease rings (parts of machines) for the glass, bottling and packaging industries; machines, robots 
and conveying and handling apparatus for the glass, bottling and packaging industries; machines, robots and surface 
washing, cleaning, polishing, treatment apparatus for the glass, bottling and packaging industries; motors and engines 
(excluding motors and engines for land vehicles) for the glass, bottling and packaging industries; couplings (non-electric) 
and transmission components (excluding those for land vehicles) for the glass, bottling and packaging industries; 
machines for printing patterns and transfers on glassware, for the hollow glass, flat glass, bottling and packaging 
industries; machines, robots and apparatus for sorting raw, recycled or processed materials, for the glass, bottling and 
packaging industries.

Cl.9;Inspection and control apparatus and instruments for the glass, bottling and packaging industries; apparatus and 
instruments for corrective, preventive and predictive maintenance of equipment for the glass, bottling and packaging 
industries; measuring and testing machines and instruments for the glass, bottling and packaging industries; apparatus, 
software and software applications for capturing, collecting, transmitting, storing, processing, analyzing and presenting 
data for the glass, bottling and packaging industries; apparatus, software and software applications for monitoring, 
control and regulation of manufacturing processes for the glass, bottling and packaging industries; traceability, 
identification and authentication equipment, apparatus and software for the glass, bottling and packaging industries; 
marking, labeling equipment, apparatus and software for the glass, bottling and packaging industries; laser engraving 
equipment, apparatus and software for the glass, bottling and packaging industries; equipment, apparatus and software 
for reading labels, codes, tags, identifiers for the glass, bottling and packaging industries.

Cl.37;Installation, maintenance and repair of electronic data processing apparatus for the glass, bottling and packaging 
industries; installation, maintenance and repair of machines and machine tools for the glass, bottling and packaging 
industries; installation of communication solutions by optical, electrical or wireless networks, for equipment, lines and 
production plants of the glass, bottling and packaging industries.

Cl.38;Providing communication connections and solutions by optical, electrical or wireless networks, for equipment, 
lines and production plants of the glass, bottling and packaging industries.

Cl.42;Technical design, technical research, conducting technical project studies, quality control and scientific and 
industrial research services for the glass, bottling and packaging industries; technical design, technical research, 
conducting technical project studies, quality control and scientific and industrial research services for the glass, bottling 
and packaging industries; computer programming, technical data analysis, design of databases, hosting of databases, 
design of software for data processing, design, rental of computer software, software as a service [SaaS], maintenance 
and updating of computer software for capturing, collecting, analyzing, transmitting, storing, indexing and presenting 
data for the glass, bottling and packaging industries.
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3908897    18/04/2018
[International Registration No. : 1416012]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH
Leopoldstr. 175 80804 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.35;Advertising; business management; business administration; office functions.

Cl.38;Telecommunication services; providing of access to content on the internet and other digital networks, on 
websites and on internet portals.

Cl.39;Transport; packaging and storage of goods; travel arrangement; hiring and rental of vehicles.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; hygienic and beauty care for human beings or animals; agriculture, horticulture and forestry 
services.

Cl.45;Legal services; security services for the protection of property and individuals.
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3909379    18/12/2017
[International Registration No. : 1416406]
ELVIS & ELVIN INC.
120 Walker St, 2nd floor New York NY 10013 United States of America

Proposed to be Used
IR DIVISION
Cl.3;3-in-1 hair conditioners; 3-in-1 hair shampoos; adhesives for affixing false hair; adhesives for artificial nails; 
adhesives for cosmetic use; adhesives for false eyelashes, hair and nails; after-sun gels; after-sun milks; after-sun oils; 
aftershave moisturising cream; air fragrancing preparations; almond milk for cosmetic purposes; aloe vera gel for 
cosmetic purposes; alum stones; amla oil for cosmetic purposes; anti-wrinkle cream; argan oil for cosmetic purposes; 
astringents for cosmetic purposes; baby hair conditioner; baby hand soap; bath cream; bath oils for cosmetic purposes; 
bath powder; beauty balm creams; bleaching preparations for cosmetic purposes; bleaching preparations for the hair; 
blush; blush pencils; body and beauty care cosmetics; body art pens; body art stickers; body butter; body crayons; body 
cream soap; body deodorants; body emulsions; body glitter; body mask powder; body masks; body milk; body oil; body 
powder; body scrub; body splash; body spray used as a personal deodorant and as fragrance; body sprays; castor oil for 
cosmetic purposes; chalk for cosmetic use; chalk for make-up; cheek colors; cheek rouges; chemicals sold as 
components of cosmetics (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); cleaner for cosmetic brushes; cleansing creams; cleansing milk for cosmetic purposes; cloths or tissues 
impregnated with a skin cleanser; cocoa butter for cosmetic purposes; coconut oil for cosmetic purposes; colognes, 
perfumes and cosmetics; color-removing preparations for hair; coloring preparations for cosmetic purposes; compacts 
containing make-up; concealers; conditioners; cosmetic balls (terms too vague in the opinion of the International Bureau 
– Rule 13 (2) (b) of the Common Regulations); cosmetic bath salts; cosmetic cotton wool; cosmetic creams; cosmetic 
creams for skin care; cosmetic facial blotting papers; cosmetic hair dressing preparations; cosmetic hair filling powders 
for covering bald and thinning spots on the scalp; cosmetic hair regrowth inhibiting preparations; cosmetic hand creams; 
cosmetic masks; cosmetic massage creams; cosmetic milks; cosmetic nourishing creams; cosmetic oils; cosmetic oils 
for the epidermis; cosmetic olive oil for the face and body; cosmetic pads; cosmetic pencils; cosmetic preparations; 
cosmetic preparations against sunburn; cosmetic preparations for bath and shower; cosmetic preparations for body care; 
cosmetic preparations for eyelashes; cosmetic preparations for nail drying; cosmetic preparations for protecting the skin 
from the sun's rays; cosmetic preparations for removing gel nails, acrylic nails, and nail polish; cosmetic preparations for 
skin care; cosmetic preparations for skin renewal; cosmetic preparations for slimming purposes; cosmetic preparations 
for the care of mouth and teeth; cosmetic preparations for the hair and scalp; cosmetic preparations, namely, firming 
creams; cosmetic preparations, namely, firming lotions; cosmetic preparations, namely, skin balsams; cosmetic products 
in the form of aerosols for skin care; cosmetic products in the form of aerosols for skincare; cosmetic products taken 
orally, namely, pills that induce bronzing of the skin; cosmetic rouges; cosmetic skin fresheners; cosmetic soaps; 
cosmetic sun milk lotions; cosmetic sun oils; cosmetic sun-protecting preparations; cosmetic sun-tanning preparations; 
cosmetic sunscreen preparations; cosmetic suntan preparations; cosmetic tanning preparations; cosmetic white face 
powder; cosmetics; cosmetics and cosmetic preparations; cosmetics and make-up; cosmetics in the form of milks, 
lotions and emulsions; cosmetics, namely, compacts (terms too vague in the opinion of the International Bureau – Rule 13
(2) (b) of the Common Regulations); cosmetics, namely, lip primer; cosmetics, namely, lip repairers; cotton balls for 
cosmetic purposes; cotton buds for cosmetic purposes; cotton for cosmetic purposes; cotton puffs for cosmetic 
purposes; cotton sticks for cosmetic purposes; cotton swabs for cosmetic purposes; cotton wool and cotton sticks for 
cosmetic purposes; cotton wool balls for cosmetic use; cotton wool buds for cosmetic use; cotton wool for cosmetic 
purposes; cream soaps; creamy face powder; creamy foundation; decorative transfers and skin jewels for cosmetic 
purposes; eau de perfume (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); essential oils as perfume for laundry purposes; eye compresses for cosmetic purposes; eye gels; eye liner; 
eye make-up; eye make-up remover; eye pencils; eye shadow; eye-shadow; eyebrow cosmetics; eyes make-up (terms 
linguistically incorrect in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); eyes 
pencils (terms linguistically incorrect in the opinion of the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); face and body glitter; face and body milk; face creams and cleansers containing benzoyl peroxide for 
cosmetic purposes; face creams for cosmetic use; face glitter; face oils; face paint; face powder; face powder paste 
(terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); face-powder on 
paper; facial beauty masks; facial cleaning preparation, namely, salicylic acne cleanser not for medical purposes; facial 
cleansers; facial cleansing grains; facial cleansing milk; facial concealer; facial make-up; facial masks; facial moisturizer 
with spf; facial moisturizers; facial oils; facial scrubs; facial washes; false nails; flower essences for cosmetic purposes; 
foams containing cosmetics and sunscreens; foot powder; foot scrubs; foot smoothing stones; foundation; foundation 
make-up; fragrance emitting wicks for room fragrance (terms too vague in the opinion of the International Bureau – Rule 
13 (2) (b) of the Common Regulations); fragrance sachets; fragranced facial moisturizer; fragrances; fragrances and 
perfumery; fragrances for personal use; gauze for cosmetic purposes; gel eye masks; gels for cosmetic purposes; glitter 
for cosmetic purposes; grape seed oil for cosmetic use; greases for cosmetic purposes; hair balsam; hair bleach; hair 
bleaches; hair bleaching preparations; hair care products, namely, heat protection sprays; hair cleaning preparations; 
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hair color; hair color chalk; hair color removers; hair colorants; hair coloring preparations; hair colourants; hair 
colouring; hair colouring and dyes; hair colouring preparations; hair conditioners; hair conditioners for babies; hair 
curling preparations; hair decolorants; hair dressings for men; hair dressings for women; hair dye; hair emollients; hair 
fixers; hair frosts; hair gel; hair gel and hair mousse; hair gels; hair glaze; hair lacquers; hair lighteners; hair mascara; 
hair masks; hair mousse; hair nourishers; hair oils; hair piece bonding glue; hair pomades; hair products, namely, 
thickening control creams; hair relaxers; hair relaxing preparations; hair rinses; hair rinses; hair shampoo; hair shampoos
and conditioners; hair sheen spray; hair spray; hair sprays and hair gels; hair straightening preparations; hair styling 
fixative in the nature of hair wax; hair styling gel; hair styling preparations; hair styling spray; hair texturizers; hair tonic; 
hair tonics; hair waving preparations; hair wax; hair-washing powder; hand cleaning gels; hand cleaning preparations; 
hand scrubs; hand soaps; heat protectant sprays for hair; henna for cosmetic purposes; hydrogen peroxide for cosmetic 
purposes; hydrogen peroxide for use on the hair; impregnated cleaning pads impregnated with cosmetics; lip gloss; lip 
liner; lip polisher; lip stains; liquid perfumes; liquid soap used in foot bath; liquid soaps for hands and face; liquid soaps 
for hands, face and body; loose face powder; lotions for cosmetic purposes; make up foundations (terms linguistically 
incorrect in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); make up removing 
preparations (terms linguistically incorrect in the opinion of the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); make-up; make-up for the face and body; make-up foundations; make-up pencils; make-up powder; make-
up preparations; make-up preparations for the face and body; make-up primer; make-up remover; make-up removing 
lotions; make-up removing milk, gel, lotions and creams; make-up removing milks; make-up removing preparations; mask 
pack for cosmetic purposes; massage creams; massage lotions; milk for cosmetic purposes; mineral powder for use in 
cosmetic body wrap applications; mineral salt in the nature of bath salts not for medical purposes; moisturizing body 
lotions; moisturizing creams; moisturizing preparations for the skin; moisturizing solutions for the skin; nail art pens; nail 
art stickers; nail buffing preparations; nail care kits comprising nail polish; nail decolorants; nail enamel removers; nail 
enamels; nail gel; nail glitter; nail grooming products, namely, tips, glue, lacquer and glitter; nail hardeners; nail paint; 
nail polish; nail polish base coat; nail polish pens; nail polish protector in the nature of a thin plastic covering applied to 
nails; nail polish remover; nail polish remover pens; nail polish top coat; nail polishing powder; nail primer; nail repair 
products, namely, nail wraps; nail strengtheners; nail tips; nail varnish; nail varnish for cosmetic purposes; nail 
varnishes; natural mineral make-up; non-medicated body soaks; non-medicated diaper rash ointments and lotions; non-
medicated facial and eye serum containing antioxidants; non-medicated foot cream; non-medicated foot lotions; non-
medicated foot soaks; non-medicated hair restoration lotions; non-medicated hair serums; non-medicated hair treatment 
preparations for cosmetic purposes; non-medicated herbal body care products, namely, body oils, salves, and lip balms; 
non-medicated preparations all for the care of skin, hair and scalp (terms too vague in the opinion of the International 
Bureau – Rule 13 (2) (b) of the Common Regulations); non-medicated scalp treatment cream; non-medicated skin care 
creams and lotions; non-medicated skin care preparation, namely, body mist; non-medicated skin care preparations; non-
medicated skin care preparations, namely, creams, lotions, gels, toners, cleaners and peels; non-medicated skin creams; 
non-medicated skin toners; non-medicated stimulating lotions for the skin; oil baths for hair care; oils for cosmetic 
purposes; oils for hair conditioning; oils for perfumes and scents; paraffin wax for cosmetic purposes; patches 
containing sun screen and sun block for use on the skin; pencils for cosmetic purposes; perfume oils; perfume oils for 
the manufacture of cosmetic preparations; perfumed creams; perfumed extracts for tissues and perfumes; perfumed 
paste; perfumed powder; perfumed soap; perfumed soaps; perfumed talcum powder; perfumes; perfumes and colognes; 
perfumes in solid form; perfumes, aftershaves and colognes; perfuming sachets; permanent waving lotions; petroleum 
jelly for cosmetic purposes; plant and herb extracts sold as components of cosmetics (terms too vague in the opinion of 
the International Bureau – Rule 13 (2) (b) of the Common Regulations); powder for make-up; pre-moistened cosmetic 
tissues; pre-moistened cosmetic towelettes; pre-moistened cosmetic wipes; pre-scented strips and cards for sampling 
fragrances; preparations for permanent hair waves; preparations for setting hair; pressed face powder; refills for electric 
room fragrance dispensers; room fragrances; room fragrancing preparations; sachet-like eye pillows containing 
fragrances (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); 
sachets for perfuming linen; scented body spray; seawater-based skin care preparations for skin renewal; self-tanning 
preparations; shaving stones; shea butter for cosmetic purposes; skin and body topical lotions, creams and oils for 
cosmetic use; skin bronzer; skin bronzing creams; skin care preparations, namely, skin peels; skin care products, 
namely, non-medicated skin serum; skin clarifiers; skin cleansers; skin conditioners; skin conditioning creams for 
cosmetic purposes; skin emollients; skin fresheners; skin gels for accelerating, enhancing or extending tans; skin 
lighteners; skin masks; skin moisturizer; skin moisturizer masks; skin moisturizing gel; skin polishing rice bran (arai-
nuka); skin soap; skin softeners; skin texturizers; skin toners; soaps; soaps for body care; styling clay for hair; styling 
foam for hair; styling lotions; styling paste for hair; sun tan lotion; sun-block lotions; suntan oils for cosmetic purposes; 
tanning and after-sun milks, gels and oils; tanning gels; tissues impregnated with cosmetic lotions; tissues impregnated 
with make-up removing preparations; toners; topical skin sprays for cosmetic purposes; under-eye enhancers; washing-
up liquids; waving preparations for the hair; wax for removing body hair; wax strips for removing body hair; wrinkle 
removing skin care preparations; wrinkle-minimizing cosmetic preparations for topical facial use.

Cl.5;Antibacterial skin soaps; disinfecting perfumed soaps.
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Priority claimed from 27/10/2017; Application No. : 30 2017 111 006 ;Germany 

3909380    20/04/2018
[International Registration No. : 1416405]
SWISS KRONO Tec GmbH
Friedrichstraße 94 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.19;Goods for structural building with timber, namely construction kits for prefabricated houses or non-metal parts 
for prefabricated houses, especially prefabricated house construction kits for building external cellars, bicycle storage, or 
sheds; building materials [non-metallic], especially building materials consisting of biomaterial, including, but not limited 
to, organic raw materials of biological origin, such as wood, wood fibres, grasses or biomaterials, especially wood-based 
materials or materials of plastics, including, but not limited to, bioplastics or biomaterial-plastic composite materials or 
biomaterial-plastic material mixes; the above-mentioned materials with or without the addition of mineral or other fillers; 
wood-based materials; boards and moulded bodies not of metal, for building; boards and moulded bodies from wood or 
wood-based materials, especially boards and moulded bodies from chipped wood, wood particles or hard-fibre material, 
or from plastic or other non-metal materials, for building, the above-mentioned goods also with wood-veneer protective 
layers; boards and moulded bodies from a mixture of wood, wood-based materials, especially chipped wood, wood 
particles, hard-fibre material, as well as plastic, or other non-metal materials or as composite material, made of the above-
mentioned materials, for building,the above-mentioned goods also with wood-veneer protective layers; wood-plastic 
composite materials, wood-plastic material mixes, wood-based material-plastic composite materials, and wood-based 
material-plastic material mixes, for building, the above-mentioned goods also with wood-veneer protective layers; hybrid 
boards, especially with bamboo middle layer, for building; chipboard, veneered chipboard, laminated chipboard, fire-
resistant, fire-proof or refractory chipboard panels and moulded bodies,the above-mentioned goods for building; thin 
chipboard, oriented strand board, boards from long, flat, oriented chips,the above-mentioned goods especially for 
building; fibreboards and moulded bodies made of fibres for building; wood fibreboards, veneered fibreboards, laminated 
fibreboard, melamine-resin-coated medium density fibreboards; melamine-resin-coated high density fibreboards,the 
above-mentioned goods especially for building; wood-fibre polymer materials for building; floor coverings, not of metal, 
especially from biomaterial, such as wood or wood-based materials, or from plastic or other non-metal materials; wooden 
flooring, parquet flooring and parquet slabs, parquet flooring made of cork, parquet wood flooring, especially with a 
middle layer of wood-based materials; paper and paper moulded bodies for building, namely paper impregnated with 
artificial resin for laminates; laminates (non-metallic), especially consisting of biomaterial, such as wood or wood-based 
materials, or plastics or other non-metal materials especially for building; high-pressure laminates and laminates grouted 
directly or continuously, not of metal; panels, not of metal, especially laminate panels, especially consisting of 
biomaterial, such as wood or wood-based materials, or plastics or other non-metal materials, for building; wood, also 
manufactured timber,compressible wood, wood, semi-worked; timber boarding; wooden beams; timber planking; wood 
sheeting; wooden doors; wood strips; planks of wood; wood veneers; terrace boards; floor slabs, not of metal; mouldings 
for building; wood; planks of wood for building; sawn timber; plywood; glue-laminated wood, especially with a lacquered 
surface; the above-mentioned goods for building; doors, especially sliding doors, not of metal, especially consisting of 
biomaterial such as wood or wood-based materials, or plastics; shuttering (non-metallic), especially concrete casings, for 
building; borders, not of metal, especially for building; radiator covers, not of metal, especially consisting of biomaterial, 
such as wood or wood-based materials, or plastics; floor coverings and terrace decking, floor laminates and floor panels, 
laminates, panels and claddings for walls, ceilings and facades made of non-metallic materials, especially for building, 
and especially consisting of biomaterial, including, but not limited to, organic raw materials of biological origin, such as 
wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterials, especially wood-based 
materials, or biomaterial-plastic composite materials or biomaterial-plastic material mixes; floor coverings and terrace 
decking, floor laminates and floor panels, laminates, panels and claddings for walls, ceilings and facades made of non-
metallic materials, especially for building and especially consisting of biomaterial including, but not limited to, organic 
raw materials of biological origin, such as wood, wood fibres, grasses or plastics including, but not limited to, bioplastics 
or biomaterials, especially wood-based materials, or biomaterial-plastic composite materials or biomaterial-plastic 
material mixes,the above-mentioned materials with or without the addition of mineral or other fillers as well as the above-
mentioned goods having a decorative and/or abrasion-resistant surface and/or having soundproofing properties and/or 
being water-repellent or waterproof and/or being fire-resistant, fire-proof, or refractory; non-metallic transportable 
buildings; floor coverings, especially consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-
plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or without the 
addition of mineral or other fillers; laminate panels [floor coverings]; high-pressure laminates and laminates grouted 
directly or continuously as floor coverings.

Cl.20;Furniture, including goods for furniture decorating and interior decorating, namely coated, lacquered, and printed 
chipboards, MDF boards, LDF boards, HDF boards and CDF boards as furniture parts, shelves [furniture parts], 
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countertops [furniture parts]; boards and moulded bodies being parts of furniture, the above-mentioned goods also with a 
melamine surface; furniture consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes, the above-mentioned materials with or without the addition of 
mineral or other fillers; work counters [furniture]; wooden shelving [furniture]; edge beadings, corner protectors, edgings, 
edge borders, decorative edging strips [furniture parts] consisting of biomaterial including, but not limited to, organic raw 
materials of biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or 
biomaterial-plastic composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or 
without the addition of mineral or other fillers; extruded plastics edge beadings for furniture; corner protectors of 
plastics; edgings of plastic for furniture; plastic edging materials for shelving; decorative edging strips of wood for use 
with furniture; decorative edging strips of plastic for use with fitted furniture; crates and pallets, non-metallic; furniture 
panels, also furniture panels consisting of biomaterial including, but not limited to, organic raw materials of biological 
origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastics or biomaterial-plastic 
composite materials or biomaterial-plastic material mixes,the above-mentioned materials with or without the addition of 
mineral or other fillers; containers, not of metal, for storage and transport.

Cl.27;Floor coverings; wall and ceiling coverings for indoor and outdoor applications, to the extent included in this 
class; floor coverings and artificial ground coverings; floor coverings of plastic, especially vinyl floor coverings; floor 
coverings made of wood-plastic composite materials or wood-based material-plastic composite materials; floor tiles made
of plastic, especially polyvinyl chloride; wall hangings [non-textile]; wall paper of vinyl; wall coverings, also vinyl wall 
coverings; carpet tiles for covering floors consisting of biomaterial including, but not limited to, organic raw materials of 
biological origin, such as wood, wood fibres, grasses, or plastics including, but not limited to, bioplastic s or biomaterial-
plastic composite materials or biomaterial-plastic material mixes-the above-mentioned materials with or without the 
addition of mineral or other fillers; carpets; door mats; mats; linoleum.

Cl.35;Product sampling for the purpose of presentation and sale to third parties; retail and wholesale services in 
relation to building materials, floor coverings, wall coverings, ceiling coverings, and facade and terrace cladding, furniture
and goods for interior and exterior decorating.
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3909381    24/04/2018
[International Registration No. : 1416409]
AUSNUTRIA DAIRY CHINA CO., LTD
No. 2 Wangwang East Road, Wangcheng District, Changsha Hunan China

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances adapted for medical use; infant formula; protein dietary supplements; babies' diaper-pants; 
powdered milk for babies; medicines for human purposes; nutritional supplements; breast nursing pads; mosquito-
repellent incense; food for babies.

Cl.29;Oils for food; tofu; milk substitutes; soya milk; fruits, tinned; fruit jellies; butter; powdered milk; yogurt; milk; 
vegetables, preserved; milk beverages, milk predominating; milk products; cheese; nuts, prepared; meat; crystallized 
fruits; eggs; fish-based foodstuffs.

Cl.30;Cereal preparations; condiments; candy; tea; chocolate beverages with milk; noodles; ice cream; pastries; rice-
based snack food; honey.
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Priority claimed from 12/10/2017; Application No. : 30 2017 026 204 ;Germany 

3909384    04/04/2018
[International Registration No. : 1416345]
Sinfonia Automotive AG
Werner-von-Siemens-Straße 31 66793 Saarwellingen Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; land vehicles; automotive vehicles; electric vehicles; motors, electric, for land vehicles; parts and 
fittings for land vehicles; driverless cars [autonomous cars]; industrial vehicles; electric bicycles; bicycles; tricycles.

Cl.37;Vehicle maintenance; vehicle battery charging; installation, cleaning, repair and maintenance of vehicles; vehicle 
service, repair, maintenance and refuelling; tuning, repair and maintenance of motor vehicles.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; development of vehicles; development of electronic drive units; design; design in the field of motor vehicles, 
parts therefor, and motor vehicle accessories.
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Priority claimed from 27/02/2017; Application No. : 2017-024609 ;Japan 

3909386    16/08/2017
[International Registration No. : 1416380]
Idemitsu Kosan Co., Ltd.
1-1, 3-chome, Marunouchi, Chiyoda-ku Tokyo 100-8321 Japan
SHOWA SHELL SEKIYU K.K.
3-2, Daiba 2 chome, Minato-ku Tokyo 135-8074 Japan

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for industrial purposes; plant growth regulating preparations; fertilizers; higher fatty acids; industrial 
cleaners [preparations] for use in manufacturing processes; industrial cleaning oils for use in manufacturing processes; 
power steering fluid; transmission oils; transmission fluid; brake oils; brake fluid; fluids for hydraulic circuits; chemicals 
for use in industry and science; polyolefins for use in industry and science; polyolefins for use as base polymers for 
hotmelt adhesives; polyolefins for use as base polymers for elastic non-woven textile fabrics; polyolefins for use as resin 
modifiers; polyolefins for use as pigments-dispersing agents; hydrocarbons; isoparaffin type hydrocarbons; alpha 
olefins; surface-active agents [surfactants]; plasticizers; solvents; unprocessed artificial resins; unprocessed synthetic 
resins; synthetic resins in raw state in the form of pellets; unprocessed polycarbonate resins; unprocessed polystyrene 
resins; hydrogenated petroleum resins; hydrogenated hydrocarbon resins; unprocessed plastics; plastics as raw 
materials [in the form of pellets]; plastics as materials of organic photoconductors; tackifiers for hot melt adhesives; 
tackifiers for pressure sensitive adhesives; tackifiers for adhesive tapes; polyolefin resin modifiers; rubber compounding 
ingredients [chemicals].

Cl.4;Solid lubricants; fuels; industrial oils; lubricating oils; lubricating greases; engine oils; gear oils; waxes [raw 
material]; lubricants; industrial greases; industrial gasoline; cutting oils; petroleum jelly; quenching oils; mould releasing 
oils; refrigeration oils; process oils.

Cl.16;Plastic films for packaging; plastic films used as packaging for food; plastic packaging films sold in bulk to 
industrial and commercial manufacturers

Cl.20;Zipper tapes of plastic for bags, envelopes or pouches for packaging; resealable zipper tapes of plastic for bags, 
envelopes or pouches for packaging; packaging containers of plastic; plastic lids
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Priority claimed from 15/09/2017; Application No. : 30 2017 109 312 ;Germany 

3909387    08/03/2018
[International Registration No. : 1416392]
PHAST Gesellschaft für Pharmazeutische Qualitätsstandards mbH
Kardinal-Wendel-Strasse 16 66420 Homburg Germany

Proposed to be Used
IR DIVISION
Cl.5;Dental preparations and articles included in this class as well as medicinal toothpastes; veterinary preparations 
and substances; preparations and articles for the control of pests included in this class; pharmaceutical preparations; 
medicinal preparations and substances; hygiene preparations and articles included in this class; dietetic preparations 
and food supplements.

Cl.41;Education; training.

Cl.42;Scientific and technological services; information technology consulting services; design services.
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Priority claimed from 21/12/2017; Application No. : 017628215 ;European Union 

3909410    14/06/2018
[International Registration No. : 1416266]
TactoTek Oy
Automaatiotie 1 FI-90460 Oulunsalo Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signalling, and checking (supervision) apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of sound or images; data processing equipment, computers; 
remote control apparatus; recorded and downloadable computer software; control boards and panels; sensors and 
detectors; antennas; electrical circuits and circuit boards; microprocessors; cases and housings for electric equipment 
and computers; covers for tablets and smartphones; touch screens and panels; display screens and panels; wearable 
computers, sensors and detectors, touch screens and panels, display screens and display panels, and activity trackers; 
electronic monitoring instruments, not for medical use; wearable electronic equipment that transmit physiological or 
location data via computer networks, not for medical use; electronically encoded identity wristbands; printed circuit 
boards bearing electronic components; injection-molded plastic components bearing printed circuit boards and 
electronic components; panels bearing printed circuit boards and electronic components.

Cl.10;Medical apparatus and instruments and parts and fittings for the same; electronic monitoring instruments for 
medical use; clothing for medical use; patient monitoring sensors and alarms; apparatus for monitoring vital signs; pulse 
meters.

Cl.11;Apparatus for lighting, heating, refrigerating, drying, ventilating, water supply and sanitary purposes and parts 
and fittings for the same; lighting panels, light-emitting diodes (LED) lighting apparatus, lighting apparatus for vehicles 
and parts and fittings for the same.

Cl.12;Parts and fittings for vehicles; dashboards; upholstery for vehicles; covers for vehicle steering wheels; doors and
bumpers for vehicles; bodywork parts for vehicles; body panels for vehicles; interior and exterior panels for vehicles; 
door panels and roof panels for vehicles.

Cl.25;Clothing; headgear; footwear; sports clothing; sports shoes; wristbands.

Cl.28;Sporting articles and equipment and parts and fittings for the same; covers for sporting articles and equipment; 
toys, games, playthings and parts and fittings for the same; covers for toys, games, playthings; sports training apparatus; 
footballs; golf clubs; protective paddings (parts of sports suits).

Cl.40;Custom manufacture and assembly services; manufacture and assembly of products and parts and fittings of 
products for others; custom manufacture and assembly of vehicle bodies and chassis and parts and fittings for the same; 
custom manufacture and assembly of electronic components for vehicles; custom manufacture and assembly of 
electronic components for medical devices; custom manufacture and assembly of electronic components for sporting 
articles and equipment; custom manufacture and assembly of plastic panels; custom manufacture of molded 
components.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development of new products; 
technological analysis services; technical measuring and testing; hosting services and software as a service and rental of 
software.
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Priority claimed from 24/04/2018; Application No. : 1921844 ;Australia 

3909437    27/04/2018
[International Registration No. : 1416303]
Zakkia Homewares Pty Ltd
Se38, 90 Mona Vale Rd WARRIEWOOD NSW 2102 Australia

Proposed to be Used
IR DIVISION
Cl.20;Furniture; ceramic knobs; mirrors.

Cl.21;Mugs; vases; serving trays; tea strainers; bottle openers; drinking straws; teapots; food bowls; pots; platters; 
jugs; jars; watering cans; candle snuffers, serving boards; muddling spoons, stirrers.
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Priority claimed from 04/08/2017; Application No. : 4381411 ;France 

3909448    02/02/2018
[International Registration No. : 1416107]
PROJETCLUB
4 boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.18;Sports bags, bags with wheels, backpacks, travel bags, trunks.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear; underwear, tank tops, pullovers, sweatshirts, pants, 
shorts, boxer shorts, jackets, coats, wind-protection clothing, tee-shirts, belts, gloves (clothing), caps, scarves, sun hats, 
cap peaks, headbands (clothing), bracelets, namely wristbands (clothing); (clothing); socks, tights, spats; sports 
footwear, footwear covers, bags for handball footwear, soles for footwear.

Cl.28;Games; toys; gymnastic and sporting articles (excluding clothing, footwear, mats); balls for games, ball bags, ball
nets, ball caddies; balls for games; protection devices for sports use, namely breast plates, face masks (sports articles), 
neck protectors, shoulder pads, elbow pads, rib protectors, hip protectors, protective cups, leg guards, thigh pads, 
coccyx protectors, protections for feet, knees, shins and ankles; masks (sports articles); resin for sports use; equipment 
for sports fields, especially post fasteners, boundary markers for playing fields for team sports games; sports training 
accessories, especially hoops, slalom cones, slalom poles, starting blocks for sports starting and markers for starting 
blocks, wall bars; physical rehabilitation apparatus and machines for physical exercises (gymnastic apparatus).
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Priority claimed from 27/04/2018; Application No. : 715905 ;Switzerland 

3909450    03/05/2018
[International Registration No. : 1416113]
F. Hoffmann-La Roche AG
Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical antiviral and anti-infective preparations.

Cl.41;Education; providing of training in the medical field.

Cl.44;Medical services relating to antivirals and anti-infectives.
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3909451    11/11/2017
[International Registration No. : 1416109]
Fargeot & Cie
Le Petit Gué F-24800 Nantheuil-de-Thiviers France

Proposed to be Used
IR DIVISION
Cl.10;Mobility and orthopedic materials; accessories for orthopedic treatments (terms too vague in the opinion of the 
International Bureau - Rule 13 (2) (b) of the Common Regulations); medical apparatus for use as walking aids; orthopedic 
apparatus for clubfeet; vertebral orthopedic apparatus; orthopedic hosiery articles; orthopedic articles; spinal column 
bases for medical use; fasteners for the fixation of joints; orthopedic braces; braces for the human body; orthopedic 
support bandages; orthopedic bandages; orthopedic bandages for joints; plaster bandages for orthopedic use; bandages 
for joints; tubular support bandages; elastic tubular bandages for supporting joints; elastic tubular bandages for 
supporting limbs; elastic bandages; triangular support bands [slings]; support bands for joints; orthopedic bandages; 
slings [supporting bandages]; orthopedic belts; exercise footwear for medical rehabilitation purposes; orthopedic 
footwear; orthopedic exercise footwear; orthopedic pads for shoes; orthopedic pads for slippers; orthopedic pads for the 
arch of the foot; pads for crutches; pain-relief pads for toes [orthopedic]; orthopedic cushions; orthopedic pads for the 
feet; orthopedic fixation devices; body support medical devices; silicone orthopedic devices; sheets intended for 
orthopedic operations; corsets for medical use; orthopedic knee bandages; orthopedic knee support bandages; knee 
supports for medical use; toe inserts for shoes [orthopedic]; orthopedic instruments; compression material for medical 
use; orthopedic material for medical use; models for orthopedic use (terms considered too vague by the International 
Bureau - Rule 13 (2) (b) of the Common Regulations); pillows for orthopedic use; ortheses; orthotics for feet; orthotic 
inserts for footwear; orthopedic toe straighteners; orthopedic cast padding; corrective insoles for the treatment of 
diseases of the lower limbs; shoe insoles for orthopedic use; orthopedic foot arch insoles; insoles to correct the position 
of the feet; orthopedic soles; removable orthopedic insoles; lag screws in the form of orthopedic surgical instruments; 
heelpieces for orthopedic use; toe separators [orthopedic]; foot arch supports intended for orthopedic shoes; foot arch 
supports intended for orthopedic boots; supports for flat feet; toe supports [orthopedic]; knee supports for medical use; 
ankle supports for medical use; arch supports for flat feet; orthopedic supports for the arch of the foot; orthopedic 
supports for heels; orthopedic supports for feet; orthopedic compression supports; orthopedic supports; ankle supports 
for medical use; foot arch supports for shoes; flexible orthopedic insoles; orthopedic insoles and shell insoles; 
orthopedic soles of leather; orthopedic joint prostheses [implants]; orthopedic hip prostheses; prostheses; prostheses 
for surgical treatment; prostheses for medical treatment; prostheses for medical use; orthopedic implants; orthopedic 
slippers.

Cl.25;Footwear; sneakers; boots; winter boots; rain boots; women's boots and half-boots; boots for babies; half-boots; 
tips for footwear; toe boxes; shoe straps; non-slipping devices for footwear; sports footwear; ballet flats [dance slippers]; 
ballet flats [shoes]; rubbers [footwear]; lace boots; special comfort slippers; footwear with Velcro; aqua shoes; shoes 
excluding orthopedic shoes; high-heeled shoes; vinyl shoes; leather footwear; canvas footwear; footwear for sports; 
dress shoes; rain footwear; beach shoes and sandals; beach footwear; footwear for walking; dancing shoes; footwear not 
for sports; flat shoes; footwear for babies; footwear for children; footwear for women; footwear for men; bath shoes; 
leisure footwear; slip-on shoes; stiffeners for boots; heel stiffeners for footwear; half-boots; waders; footwear uppers; 
uppers for footwear; esparto shoes or sandals; fittings of metal for footwear; protective metal fittings for shoes and 
boots; galoshes; tongues for shoes and boots; moccasins; special comfort or orthopedic slippers; special comfort or 
orthopedic leather slippers; insoles for boots and shoes; wooden shoes; clogs-sandals; sandals; bath sandals; pedicure 
sandals; straps for shoes and boots; soles for footwear; slipper soles; shoe soles; embossed rubber or plastic soles and 
heels; midsoles; inner soles; shoe inserts for non-orthopaedic purposes; insoles for shoes and boots; soles for repairing 
shoes; shoes; bath slippers; sports shoes; heel inserts; heelpieces for footwear; heels; boot uppers; flip-flops; welts for 
footwear; valenki [felt boots]; footwear covers other for medical use; gymnastic shoes.

Cl.35;Retail sale services concerning footwear; retail services relating to medical apparatus; retail sale services 
concerning medical instruments; wholesale services concerning medical apparatus; wholesale services concerning 
medical instruments; wholesale services concerning footwear; retail sale or wholesale of pharmaceutical, veterinary and 
sanitary preparations and medical supplies.
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3909468    28/03/2018
[International Registration No. : 1416149]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; data processing equipment; compact discs; DVDs; digital recording 
media.

Cl.41;Conducting of training events for software users.

Cl.42;Design and development of computer hardware and software; design and development of software programs for 
computer based construction customizing of software designed to user specifications; development of computer 
programs (software) designed for use in construction and automated manufacturing (CAD/CAM); scientific and 
technological services and research and design relating thereto; industrial analysis and research services; engineering; 
consultancy and advice in the field of design, development and use of computer hardware and software; consultancy 
services in the field of design, development and use of computer hard and software; consultation services relating to 
design, development and use of computer hardware; consultancy about computer systems; advisory services relating to 
computer hardware design; engineering services; engineering consultancy; engineering project studies; conducting 
engineering surveys; preparation of engineering reports.
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Priority claimed from 31/01/2018; Application No. : 30 2018 002 244 ;Germany 

3909471    06/03/2018
[International Registration No. : 1416147]
Fashion Chemicals GmbH & Co. KG
Isardamm 79-83 82538 Geretsried Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; chemical intermediates for use in manufacture; chemical intermediates 
for use in industry; plasticizers; plasticizers for textiles for use in the textile industry.

Cl.5;Semi-finished products for manufacturing gauze for dressings; semi-finished products for manufacturing 
absorbent gauze; semi-finished products for manufacturing absorbent cotton; semi-finished products for manufacturing 
surgical dressings; dressings, medical; semi-finished products for manufacturing elastic bandages [dressings]; materials 
for dressings; semi-finished products for manufacturing cotton wool for medical purposes; semi-finished products for 
manufacturing cotton wool for pharmaceutical purposes; semi-finished products for manufacturing cotton wool for 
surgical use.

7355



Trade Marks Journal No: 1863 ,   20/08/2018           Class 99 
 

 

Priority claimed from 29/11/2017; Application No. : 87702009 ;United States of America 

3909496    29/05/2018
[International Registration No. : 1416164]
Moroccanoil, Inc.
Suite 1200, 16311 Ventura Blvd. Los Angeles CA 91436 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and ingredients made in whole or in part from kernels and/or oil of the Argan tree used for 
the production of soaps, perfumery, cosmetics, hair lotions, hair care preparations, shampoos, hair conditioners, 
cosmetics preparations for body care, skin care, hair and scalp, and body and beauty care cosmetics.

Cl.3;Soaps, namely, bath soaps; perfumery; cosmetics; hair lotions; hair care preparations; shampoos; hair 
conditioners; cosmetic preparations; cosmetic preparations for body care; cosmetic preparations for skin care; cosmetic 
preparations for the hair and scalp; body and beauty care cosmetics; all the foregoing goods made in whole or in part 
from kernels and/or oil of the Argan tree.
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Priority claimed from 29/11/2017; Application No. : 87702014 ;United States of America 

3909522    29/05/2018
[International Registration No. : 1416165]
Moroccanoil, Inc.
Suite 1200, 16311 Ventura Blvd. Los Angeles CA 91436 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and ingredients used for the production of hair lotions, hair care preparations, shampoos, 
hair conditioners, cosmetics preparations for hair and scalp.

Cl.3;Hair lotions; hair care preparations; shampoos; hair conditioners; cosmetic preparations for the hair and scalp.
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Priority claimed from 22/05/2018; Application No. : 87930910 ;United States of America 

3909527    05/06/2018
[International Registration No. : 1416015]
Newport Corporation
1791 Deere Avenue Irvine CA 92606 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Lasers for industrial use; lasers not for medical use; non-medical lasers for research purposes.

Cl.10;Lasers for medical use.
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3909538    19/10/2017
[International Registration No. : 1416004]
F.D.G. - FIAÇÃO DA GRAÇA
Lugar da Veiga, Padim da Graça P-4700-670 BRAGA Portugal

Proposed to be Used
IR DIVISION
Cl.23;Yarns and threads for textile use.

Cl.24;Bedding sets; bed covers; linen; curtains; tablecloths of textile; towels.
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Priority claimed from 20/12/2017; Application No. : 30 2017 033 170.3 ;Germany 

3909539    07/04/2018
[International Registration No. : 1416013]
TUI AG
Karl-Wiechert-Allee 4 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porterage; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organization, 
booking and arrangement of excursions, day trips and sightseeing tours; travel consultancy and escorting of travellers; 
rental, booking and providing of aircraft; rental, booking and providing of ships, in particular rowing and motor boats, 
sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and horses; parcel delivery; 
organization of trips, holidays and sightseeing tours; travel agency services, in particular consultancy and booking 
services for travel, providing information about travel, arrangement of transport services and travel; travel reservation; 
transport reservation; providing information about travel, via the Internet, in particular about reservation and booking in 
the tourism and business travel sector (online travel agencies); delivery, dispatching and distribution of newspapers and 
magazines; consultation provided by telephone call centres and hotlines regarding travels, including business travel and 
in the field of transport logistics, transport and storage; tracking of passenger or freight vehicles using computers or 
global-positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising films; DVD and 
CD-ROM film production; production of radio and television programs; rental of films and videos; presentation of films 
and videos; entertainer services; musical performances; circus performances; public entertainment; theatrical 
performances; arranging and conducting of concerts; ticket agency services [entertainment]; organization and providing 
of an after school children's entertainment centre featuring educational entertainment; holiday camp services 
(entertainment); physical education services; provision of courses of instruction in languages; training and fitness club 
services; providing nursery schools, cinema theaters, discotheque services, providing museum facilities [presentation, 
exhibitions], amusement arcades, amusement park services; sport camp services; providing golf courses, tennis courts, 
riding facilities and sports facilities; rental of skin diving equipment; organization of sports competitions; organization of 
cultural and sporting events; arranging of cultural and sporting events; reservation services for sporting, scientific and 
cultural events; game services provided on-line [from a computer network]; rental of recorded data carriers (films, music, 
games), projector apparatus and the accessories thereof; rental of newspapers and magazines; writing of texts, other 
than publicity texts; publication of printed matter also in the form of electronic media including CD-ROMs, other than 
publicity texts, in particular books, magazines and newspapers; publication of printed matter in electronic form, except 
for publicity purposes, in particular magazines and newspapers, including in the Internet; publication of texts, except 
publicity texts, in particular of books, magazines and newspapers, including in the Internet; organization of exhibitions for 
cultural and teaching purposes; entertainment and educational services provided by recreation and amusement parks; 
services of an interpreter; services of a translator; photography; radio entertainment; television entertainment; 
consultation provided by telephone call centres and hotlines in the field of education, training and further training, and 
entertainment; consultation provided by telephone call centres and hotlines in the field of reservation services for 
sporting, scientific and cultural events; information about entertainment events, in particular provided via online networks 
and the Internet; modelling for artists.
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Priority claimed from 18/04/2018; Application No. : 2018-050035 ;Japan 

3909542    21/05/2018
[International Registration No. : 1416040]
Nintendo Co., Ltd.
11-1, Hokotate-cho, Kamitoba, Minami-ku, Kyoto-shi Kyoto 601-8501 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic game programs; downloadable electronic game programs; video game programs; downloadable video 
game programs; video game cartridges; cases for smartphones; computer game software; computer programmes 
[programs], recorded; compact discs [audio-video]; downloadable image files; downloadable music files; electronic 
publications, downloadable.

Cl.28;Games; toys; stuffed toys; dolls; portable games with liquid crystal displays; protective films adapted for screens 
for portable games; video game machines; controllers for game consoles; apparatus for games; arcade video game 
machines; board games; playing cards.
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3909555    23/01/2018
[International Registration No. : 1416038]
Alastair Fiddes
502 Lanark Road West BALERNO, Midlothian EH14 7AJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Audio books; digital books downloadable from the internet; downloadable electronic books; downloadable video 
recordings featuring music; downloadable video recordings; downloadable video files.

Cl.16;Books; coffee table books.

Cl.38;Streaming audio and video material on the Internet; transmission of videos, movies, pictures, images, text, 
photos, games, user-generated content, audio content, and information via the Internet; transmission of multimedia 
content via the Internet; transmission of data, audio, video and multimedia files, including downloadable files and files 
streamed over a global computer network; provision of telecommunication access to video and audio content provided 
via an online video-on-demand service; provision of telecommunication access to films and television programs provided 
via a video-on-demand service; streaming audio and video material on the Internet; transmission of videos, movies, 
pictures, images, text, photos, games, user-generated content, audio content, and information via the Internet.

Cl.41;Electronic publication of texts and printed matter, other than publicity texts, on the Internet; publication of printed 
matter in electronic form on the Internet; publication of electronic books and periodicals on the Internet; providing non-
downloadable electronic publications from a global computer network or the Internet; film and video tape film production; 
audio, video and multimedia production, and photography; entertainment services for sharing audio and video 
recordings; entertainment services for matching users with audio and video recordings; electronic library services for the 
supply of electronic information (including archive information) in the form of text, audio and/or video information; 
provision of entertainment services through the media of video-films; digital video, audio and multimedia entertainment 
publishing services.

Cl.42;Electronic storage of digital video files; electronic storage of videos.
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Priority claimed from 19/03/2018; Application No. : 2018-032209 ;Japan 

3909560    11/05/2018
[International Registration No. : 1416070]
Plaisir Co., Ltd.
7-112, Nishinomori, Kanie, Amagun Aichi 497-8511 Japan

Proposed to be Used
IR DIVISION
Cl.30;Biscuits; cakes; candy; caramels [candy]; chocolate; confectionery; cookies; crackers; edible ices; frozen 
yoghurt [confectionery ices]; fruit jellies [confectionery]; ice cream; pastries; pies; popcorn; puddings; senbei [rice 
crackers]; sorbets [ices]; tarts; waffles.

Cl.43;Cafe services; food and drink catering; restaurant services.
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Priority claimed from 25/10/2017; Application No. : 711129 ;Switzerland 

3909580    23/04/2018
[International Registration No. : 1416064]
Immunovant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biological preparations for medical or therapeutic use.

Cl.42;Scientific and technological services as well as research and design services relating thereto; biomedical and 
pharmaceutical research services; research in the field of therapeutic biological and pharmaceutical preparations; 
pharmaceutical research and development; providing of information relating to scientific research in the field of 
pharmaceutical and biomedical products.

Cl.44;Provision of health information and medical information; provision of information concerning the diagnostic, 
prophylactic and therapeutic properties of pharmaceutical and biological preparations for prevention and treatment of 
diseases, disorders and pathologies.

7364



Trade Marks Journal No: 1863 ,   20/08/2018           Class 99 
 

Priority claimed from 23/10/2017; Application No. : VA 2017 02381 ;Denmark 

3909593    20/02/2018
[International Registration No. : 1416079]
Martin Kukk-Grønbjerg
Vigerslevvej 59A, 2 tv DK-2500 Valby Denmark

Proposed to be Used
IR DIVISION
Cl.9;Electronic books featuring entertainment, drama and animation recorded on computer media; downloadable e-
books in the field of entertainment, drama and animation; downloadable electronic publications in the nature of books, 
magazines and letters in the field of entertainment, drama and animation; interactive game software; pre-recorded 
compact discs featuring games; computer programs for video and computer games; digital music downloadable from the 
Internet; cinematographic films in the field of drama and animation.

Cl.16;Series of fiction books; children's books; printed matter, namely magazines within the field of animation, action, 
adventure and drama; coloring books; children's activity books.

Cl.41;Entertainment services in the nature of arranging social entertainment events; entertainment services in the 
nature of theater productions; organizing community sporting and cultural events; providing information electronically by 
means of a global computer network in relation to music, movies and TV-shows; digital video, audio, and multimedia 
publishing services; publication of books and magazines; publishing of electronic publications; publishing of stories.
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Priority claimed from 25/10/2017; Application No. : 711120 ;Switzerland 

3909948    23/04/2018
[International Registration No. : 1415974]
Genevant Sciences GmbH
Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for human use; biological preparations for medical or therapeutic use.

Cl.42;Scientific and technological services as well as research and design services relating thereto; biomedical and 
pharmaceutical research services; research in the field of therapeutic biological and pharmaceutical preparations; 
pharmaceutical research and development; providing information relating to scientific research in the field of 
pharmaceutical and biomedical products.

Cl.44;Provision of health information and medical information; provision of information concerning the diagnostic, 
prophylactic and therapeutic properties of pharmaceutical and biological preparations for prevention and treatment of 
diseases, disorders and pathologies.
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Priority claimed from 27/09/2017; Application No. : 017257205 ;European Union 

3909952    19/03/2018
[International Registration No. : 1415585]
Veg of Lund AB
Södra Sparstyckevägen 50 SE-239 32 Skanör Sweden

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats; beverages based on vegetable raw materials for use 
as substitutes for milk and milk products; substitutes for milk and milk products based on vegetable raw materials; 
soups; vegetable extracts for foods; edible seeds; edible nuts; edible seaweed; processed potatoes; prepared tubers; 
processed fruits; processed pulses; processed almonds; broth; dips; vegetarian ready-made meals; pre-cooked soup; 
pre-cut vegetables for salads; vegetable salads; mixed vegetables; vegetable-based food bars; nut-based food bars; 
vegetable-based meat substitutes, fish, poultry; vegetable pastes.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; preparations made from cereals; edible ices; 
sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, and aromatic preparations for food and beverages; 
spices; ice; flour; cereals; cake mixes; pancakes; waffles; liquid batter for making pancakes; gruel; sauces; dessert 
sauces; vegetable-based edible ices; vegetable-based cakes; spices and spice blends; bread; bread concentrates; 
vegetable-based confectionery.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.
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3910652    30/04/2018
[International Registration No. : 1415789]
Gina Tricot AB
Teknologgatan 2 SE-503 38 Borås Sweden

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair care preparations; dentifrices.

Cl.9;Optical articles including spectacles, spectacle frames, parts and accessories thereto, sun glasses.

Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.18;Leather and imitations of leather and goods made of these materials included in this class; animal skins, hides; 
trunks and travelling bags; handbags; umbrellas, parasols and walking sticks; whips, harness and saddlery.

Cl.21;Hairbrushes and brushes for make-up, combs; works of art, of glass or porcelain; cosmetic utensils, vanity cases 
(fitted), eyebrow brushes.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees 
(not lighting articles or confectionery); playing cards.

Cl.35;Advertising and publicity activities; business administration; company administration; office functions; retail 
services for clothes and clothing, cosmetics and beauty products, spectacles, sunglasses, and other optical products, 
jewellery and accessories, watches and bags.
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Priority claimed from 30/10/2017; Application No. : 302017000122971 ;Italy 

3910655    16/03/2018
[International Registration No. : 1415593]
AZETA ZEO ASIOLI S.N.C. DI ZEO ASIOLI & C.
Via Fosdondo, 117 I-42015 CORREGGIO (REGGIO EMILIA) Italy

Proposed to be Used
IR DIVISION
Cl.6;Pegs of metal; tanks of metal; elbows of metal for pipes; pipe muffs of metal; valves of metal, other than parts of 
machines, including those made from alloy steel and titanium; grease nipples; junctions of metal for pipes; hose fittings 
of metal; rotating junctions of metal for pipes

Cl.7;Lubricating pumps; pressure valves [parts of machines]; dosing valves [parts of machines]; valves [parts of 
pumps]; control valves for regulating the flow of gases and liquids; checking valves for regulating the flow of gases and 
liquids [parts of machines]; pneumatic jacks; pneumatic controls for machines; pneumatic machines and apparatus

Cl.9;Liquid level sensors, pressure sensors.

Cl.10;Pins for artificial teeth; bone screws.

Cl.11;Shower control valves; level controlling valves in tanks; thermostatic radiator valves; thermostatic valves [parts 
of heating installations]; dosing valves [parts of heating or gas installations]; valves for dosing [parts of heating or gas 
installations]; automatic temperature regulators [thermostatic valves] for central heating radiators

Cl.12;Parts of motors and engines for land vehicles; transmissions for land vehicles; brake cylinders for vehicles; 
vehicle brake cylinders; brake discs for vehicles; hydraulic disc brakes for bicycles; disc brakes for land vehicles; 
hydraulic rim brakes for bicycles

Cl.40;Custom manufacture of tools for others; metal casting; metal fabrication and finishing services; metal treating; 
metal tempering; electro and metal coating, metal treating and casting, hardening of metal and metal products
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Priority claimed from 14/08/2017; Application No. : 297293 ;Israel 
3910663    13/02/2018
[International Registration No. : 1415605]
EndyMed Medical Ltd.
12 Leshem St., P.O.B 3582, North Industrial Park 30889 Caesarea Israel

Proposed to be Used
IR DIVISION
Cl.3;Gels, creams, lotions and cosmetic preparations.

Cl.10;Medical apparatus and instruments for the aesthetic treatment of the skin laxity, body shaping and contouring, 
circumference and cellulite reduction; medical apparatus and instruments for the aesthetic treatment of the face and 
neck; medical apparatus and instruments for the aesthetic treatment of skin resurfacing and roughness, 
hyperpigmentation, wrinkles and scars on the face and body; medical apparatus and instruments for the aesthetic 
treatment of the skin, namely, skin tightening, deep wrinkle reduction, texture improvements, acne and acne scar 
reduction, traumatic scar reduction and stretch mark reduction; aesthetic massage apparatus; lasers for medical 
purposes; radiotherapy apparatus; medical apparatus with high-frequency for the cosmetic treatment of the skin; electric 
massage apparatus for household purposes; electric massage apparatus emitting radio-frequency waves for wrinkle 
reduction and skin tightening for aesthetic purposes.
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3910673    19/03/2018
[International Registration No. : 1415634]
Austin Powder Company
25800 Science Park Drive Cleveland OH 44122 United States of America

Proposed to be Used
IR DIVISION
Cl.13;Blasting products, namely, bulk and packaged explosives, detonators for explosives, detonating cord, and 
detonator connecting blocks.

Cl.37;Providing site design and assessment, evaluation, and blasting management services for explosive blast sites.
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Priority claimed from 15/12/2017; Application No. : 017610122 ;European Union 

3910700    04/06/2018
[International Registration No. : 1415510]
Roche Diagnostics GmbH
Sandhofer Str. 116 Mannheim 68305 Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, genomic and measuring apparatus, devices and instruments; apparatus, devices and instruments for 
identifying, sequencing, analyzing, measuring and/or recording DNA or other molecules (for non-medical purposes); 
scientific instruments, namely, analyzers for detecting and karyotyping chromosomes; laboratory instruments, namely, 
devices for analysis of nucleic acids and for DNA sequencing; imaging devices and analyzers; apparatus for preparation, 
amplification, mixing, hybridization, incubation, and washing of scientific samples; nucleic acid sequencers; genotyping 
and gene expression microarrays, associated mapping files and associated kits for analyzing nucleic acids for scientific, 
pharmaceutical and medical research purposes; software for scientific, pharmaceutical and medical research purposes; 
computer software for use in the field of genome sequencing; bioinformatics software to interpret results of genetic 
testing; software having processing algorithms for identifying, analysing and classifying chromosomal and sub-
chromosomal variations; computer systems and software for collecting, storing, analyzing and reporting biological 
information, and for sample tracking and managing projects, laboratory workflow and data, for use in the fields of 
scientific, diagnostic and clinical research and for clinical diagnostic purposes; software for use in analyzing, managing 
and visualizing DNA sequencing data; downloadable electronic publications in the fields of molecular diagnostics and 
genetics.

Cl.42;Scientific research and consultancy services related thereto; scientific research and consultancy services related 
thereto in the fields of genome sequence analysis and reporting; providing DNA screening and analysis for scientific 
research purposes; providing diagnostic services for others in the fields of science and research related thereto; 
application service provider (ASP) providing access to databases that contain aggregated results of genotyping; 
application service provider (ASP) in the fields of genetics and genetic testing; consulting services in the field of cloud 
computing in the fields of life science; design and development of computer hardware and software for use in the field of 
genetics; computer services, namely cloud hosting provider services for storing, analyzing and sharing data in the fields 
of life science; providing online non-downloadable software for the custom design and ordering of assays and reagents; 
design and development of laboratory instruments and computer systems for use in science and clinical research; 
consultancy, information and advisory services in the field of analysis of biomolecules.

Cl.44;Medical services for in the field of genetics; nucleic acid based testing for medical purposes; medical services in 
the field of nucleic acid analysis; providing molecular genetic diagnostic; mutation carrier diagnostic screening.
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3910704    29/01/2018
[International Registration No. : 1415472]
NANTONG KUNGFU ANIME TECHNOLOGY CO., LTD.
A-1901 to A-1916, 19 Floor, Building 3, SEG Times Square, No. 19 Shennan Road, Gangzha District, Nantong City 226000 Jiangsu 
Province China

Proposed to be Used
IR DIVISION
Cl.18;Imitation leather; pocket wallets; bags for sports; key cases; handbags; briefcases; school satchels; trimmings of 
leather for furniture; travelling bags; umbrellas.

Cl.21;Utensils for household purposes; glasses [receptacles]; tea services [tableware]; liqueur sets; incense burners; 
combs; toothbrushes; toilet cases; insulating flasks; mops.

Cl.25;Clothing; sports jerseys; clothing for children; shoes; sports shoes; hats; hosiery; scarfs; girdles; gloves 
[clothing].

Cl.28;Apparatus for games; toys; building blocks [toys]; toy vehicles; playing cards; playing balls; rackets; machines 
for physical exercises; protective paddings [parts of sports suits]; fishing tackle.

Cl.30;Coffee; tea; candy; pastries; cereal preparations; ice cream; condiments; instant noodles; cereal-based snack 
food; cookies.

Cl.35;Presentation of goods on communication media, for retail purposes; on-line advertising on a computer network; 
commercial administration of the licensing of the goods and services of others; import-export agency services; sales 
promotion for others; procurement services for others [purchasing goods and services for other businesses]; personnel 
management consultancy; marketing; auctioneering; administrative processing of purchase orders.

Cl.42;Creating and maintaining web sites for others; computer technology consultancy; rental of web servers; 
industrial design; computer programming; computer software design; technical research; information technology [IT] 
consultancy; computer software consultancy; cloud computing.

Cl.43;Providing campground facilities; day-nursery [crèche] services; retirement home services; rental of chairs, 
tables, table linen, glassware; accommodation bureau services [hotels, boarding houses]; restaurant services; mobile 
catering services; teahouse services; motel services; bar services.
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Priority claimed from 07/02/2018; Application No. : 017782988 ;European Union 

3910707    13/06/2018
[International Registration No. : 1415517]
Flender GmbH
Alfred-Flender-Straße 77 46395 Bocholt Germany

Proposed to be Used
IR DIVISION
Cl.37;Installation of couplings and gear boxes; cleaning, repair and maintenance of couplings and gear boxes.

Cl.41;Provision of training courses.

Cl.42;Data analysis for planning and operating couplings and gear boxes; providing of hardware and software for 
compiling and analysing data for planning and operating commercial and industrial installations, in particular couplings 
and gear boxes; cloud computing and technical consultancy for operating couplings and gear boxes; technological 
services for optimising the operation of couplings and gear boxes.
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Priority claimed from 17/11/2017; Application No. : 87690002 ;United States of America 

3910739    07/05/2018
[International Registration No. : 1415763]
SONUS NETWORKS, INC.
4 TECHNOLOGY PARK DRIVE WESTFORD MA 01886 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Communications equipment, namely, switches, media gateways, application servers for providing migration of 
voice traffic from a circuit network onto a data network, and computer software for controlling communications switches; 
computer software for performing active and passive monitoring of voice service quality through deep packet inspection 
in an internet telephony network; downloadable software platform for use in analyzing and securing ip communications 
networks; downloadable software applications for use in analyzing and securing ip communications networks; computer 
security software; computer software for use in monitoring, protecting, controlling, and securing application 
programming interfaces (apis) used by businesses; computer software for use in providing visibility and management of 
digital services and application programming interfaces (apis) used by businesses; computer software for protecting and 
controlling access to digital assets, data, and digital services; computer software for enforcing data security policies, 
preventing data loss, and ensuring compliance with data security policies and procedures; computer software for use in 
controlling calls in unified communications, voice mail and rich messaging applications; computer hardware and software
for control, signaling, security, and management of communication equipment and networks; communication network 
hardware, namely, servers, routers, switches, devices, namely, hubs, session border controllers, media gateways in the 
nature of computer control hardware, and computer software and hardware for communication service applications, call, 
session border, and security control, and management of communication networks; network computer software for 
routing, switching, and controlling communication service applications, call, session border and security control, and 
management of communication networks and network elements; computer software for managing telecommunications 
service providers' service assurance agreements; billing software and analytics software for telecommunications service 
providers; communications software, namely, software for providing fault, performance and configuration management 
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for gateway routers, network adaptors, switches, routers, and hubs; computer software for network functions and 
lifecycle management and orchestration of communications functions for cloud computing communications networks; 
computer software for enabling video conferencing, mobile messaging and virtual network functions; downloadable 
application programming interfaces (apis) software and software development kits (sdks) for programming by 
applications developers for enabling collaborative communications services and embedded communications.

Cl.42;Software as a service (saas) services featuring software for use in analyzing and securing ip communications 
networks; cloud computing featuring software for use in analyzing and securing ip communications networks; design for 
others in the field of communications; updating and upgrading of computer software; leasing of communications 
equipment software and hardware; providing on-line, non-downloadable computer security software; software as a 
service (saas) services featuring software for use in monitoring, protecting, controlling, and securing application 
programming interfaces (apis) used by businesses; software as a service (saas) services featuring software for use in 
providing visibility and management of digital services and application programming interfaces (apis) used by 
businesses; software as a service (saas) services featuring software for protecting and controlling access to digital 
assets, data, and digital services; software as a service (saas) services featuring software for enforcing data security 
policies, preventing data loss, and ensuring compliance with data security policies and procedures; computer security 
threat and risk analysis for protecting data; computer security services, namely, restricting unauthorized access to digital 
assets, data, and digital services; software as a service (saas) services featuring software for use in controlling calls in 
unified communications, voice mail and rich messaging applications; software as a service (saas) services featuring 
software for use in enabling application programming interfaces (apis), subroutines and wrappers to be embedded in 
internet applications to enable unified communications services to be provided over cloud networks or hosted 
infrastructures; software as a service (saas) services for enabling video conferencing, mobile messaging and virtual 
network functions; unified communications as a service (ucaas) services and communications platform as a service 
(cpaas) services, namely, featuring cloud computing services in the nature of cloud-based software for use in enabling 
communications network services, business calling connectivity services (sip trunking), and computer software 
applications for enabling business communications for calls, messaging, collaboration, chat, video, and contact center 
over data networks; over the top communications services for consumers, namely, design of unified communication 
services for consumers; software as a service (saas) services featuring application programming interfaces (apis) 
software and online non-downloadable software development kits (sdks) for use by applications developers for 
programming and for enabling collaborative communications services and embedded communications; design and 
development of computer hardware and software; computer software development and product development in the field 
of telecommunications technology; maintenance of computer software in the field of telecommunications technology; 
technical support services, namely, troubleshooting in the nature of diagnosing computer hardware and software 
problems, and technical advice related to the repair of computer software; consulting in the field of telecommunications 
technology; computer services, namely, providing an online computer database featuring information regarding computer 
software and hardware design and development; design for others in the field of communications, namely, design of 
unified communications services, embedded communications services, fixed, mobile and web based communications 
systems, software and clients, and corresponding administration user interfaces in the field of telecommunications 
technology.
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3910741    29/03/2018
[International Registration No. : 1415522]
ROWE Holding GmbH
Am Pfortengarten 31 67592 Flörsheim-Dalsheim Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, business management, company administration and office functions for holding companies; 
professional business consultancy for the operational management of others; operational management; professional 
business consultancy for companies in relation to business start-ups; accounting for businesses; accounting for 
companies; office functions for companies; company mergers (company consultancy); company management, for others; 
business management; company organisation assistance; operative business assistance for companies; organisational 
consultancy in relation to the operational structures of companies; secretarial services for companies; company and 
management consultancy; company consultancy; company management, for others; company administration, in 
particular for a group of companies operating under a holding company; management of other, legally independent 
companies; management of companies; advertising for companies.

Cl.36;Handling of share transactions; handling of securities transactions; administration of shares; investment 
management; investment management services; investment administration services; capital financing for investment in 
companies; equity financing; financial investment management; capital investment management; asset investment 
management; financial services provided by a holding company; brokerage for investments in businesses, legal entities, 
companies and other public bodies; financial services for companies; financing of affiliate companies; financing of 
participations; financing of companies; financial services for companies; financial management for companies; financial 
management for holding companies; financial management for businesses; corporate financing; business financing; 
corporate finance management; management of company shares or business interests; management of company funds 
(finances).

Cl.45;Licensing of protected designs; licensing of protected design applications; licensing of industrial property rights 
and copyrights; licensing of trade marks; licensing of trade mark applications; licensing of patents and patent 
applications; monitoring of trade marks; monitoring of patents; monitoring of protected designs; monitoring of protected 
design applications; monitoring of industrial property rights; management of protected designs; management of 
protected design applications; management of industrial property rights; management of industrial copyrights; 
management of trade marks; management of trade mark applications; management of patents; management of patent 
applications.

7377



Trade Marks Journal No: 1863 ,   20/08/2018           Class 99 
 

Priority claimed from 06/12/2017; Application No. : 4410866 ;France 

3910745    12/04/2018
[International Registration No. : 1415531]
VEOLIA WATER SOLUTIONS & TECHNOLOGIES SUPPORT
1 PLACE MONTGOLFIER, IMMEUBLE L'AQUARENE F-94410 SAINT-MAURICE France

Proposed to be Used
IR DIVISION
Cl.7;Sludge dewatering units [machines] including pumps operating by cavitation and for modifying the granulometry of
sludge for obtaining increased dryness of said sludge.

Cl.11;Sludge dewatering apparatus for modifying the granulometry of sludge for obtaining increased dryness of said 
sludge.
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Priority claimed from 08/11/2017; Application No. : 87676343 ;United States of America 

3910749    08/05/2018
[International Registration No. : 1415681]
ACCREDO PACKAGING, INC.
12682 Cardinal Meadow Dr Sugar Land TX 77478 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Plastic film for packaging; plastic film roll stock for packaging; plastic films used as packaging for food; plastic 
flexible packaging film sold in bulk to industrial and commercial manufacturers; flexible plastic film packaging for 
consumer goods sold in bulk to industrial and commercial manufacturers; extruded packaging film sold in bulk to 
industrial and commercial manufacturers; laminated plastic packaging film sold in bulk to industrial and commercial 
manufacturers; plastic flexible packaging film sold in bulk to industrial and commercial manufacturers, and flexible 
plastic film packaging for consumer goods sold in bulk to industrial and commercial manufacturers.

Cl.40;Custom manufacture of packaging film to the order and specification of others; custom manufacture of extruded 
film to the order and specification of others; custom manufacture of thermoplastic film for use in the further manufacture 
of products to the order and specification of others; custom manufacture of packaging materials for retail consumer 
goods and food products, packaging materials for commercial and industrial use, flexible packaging for retail products 
and customized packaging for consumer goods to the order and specification of others; custom manufacture of printed 
film in bulk to the order and specification of others.
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Priority claimed from 21/11/2017; Application No. : 87692871 ;United States of America 

3910753    18/05/2018
[International Registration No. : 1415557]
McLane Group International, L.P.
Suite 200, 1902 Cypress Station Drive Houston TX 77090 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Applesauce; baked beans; canned beans; canned cooked meat; canned fish; canned or bottled fruits; canned or 
bottled vegetables; canned peanuts; canned pork and beans; canned processed olives; canned, cooked or otherwise 
processed tomatoes; cut fruits; cut vegetables; diced tomatoes; evaporated milk; pickles; prepared nuts; preserved fruits;
processed asparagus; processed beans; processed meat; processed mushrooms; processed nuts; processed olives; 
processed oranges; processed peaches; processed peanuts; processed stuffed olives; processed vegetables and fruits; 
processed pulses; roasted nuts; sliced fruits; tuna fish, not live; processed fruits, processed edible seeds, not being 
seasonings or flavoring.

Cl.30;Cheese flavored puffed corn snacks; cheese flavored snacks, namely, cheese curls; cheese flavored snacks, 
namely, puffed cheese balls; corn-based snack foods; honey; microwave popcorn; oatmeal; puffed corn snacks; relish; 
cereal and grain-based snack foods; sauces.
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Priority claimed from 08/02/2017; Application No. : 30 2017 204 361 ;Germany 

3910755    28/07/2017
[International Registration No. : 1416220]
Gulec Chemicals GmbH
Muggenhofer Str. 136 90429 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; textile-impregnating chemicals

Cl.2;Fireproof paints.

Cl.42;Research and development of new products for others; industrial development; chemical research; technological 
consultancy
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Priority claimed from 02/11/2017; Application No. : 40201721568S ;Singapore 

3910759    27/04/2018
[International Registration No. : 1416196]
ASCENDAS PTE LTD
1 Fusionopolis Place, 10-10 Galaxis Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; business management assistance; business management and organization consultancy; 
business management consultancy; business consulting services; business development services; promoting the goods 
and services of others; service to assist in establishing a network of business contacts; assistance to industrial or 
commercial enterprises in the running of their business; business administration services; business intermediary 
services relating to the matching of potential private investors with entrepreneurs needing funding; business referrals 
services; call centre services [customer service]; commercial intermediation services; conducting, arranging and 
organizing trade shows and trade fairs for commercial and advertising purposes; office functions; office administration 
services for others; office management services for others; operational business assistance to enterprises; provision of 
commercial and business contact information; rental of office machinery and equipment.

Cl.36;Financial affairs; real estate affairs; international fund investment; financial services; hire-purchase financing; 
capital investment; real estate investment; administration of trusts; financial trust management; investment trust 
management; investment trust services; trusteeship; real estate management; rental of offices [real estate]; financial 
evaluation [insurance, banking, real estate]; financial analysis; financial consultancy; venture capital fund management; 
rental of offices for co-working; rental of serviced offices [real estate]; real estate rental.
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3910787    18/05/2018
[International Registration No. : 1415414]
TORAY KABUSHIKI KAISHA (TORAY INDUSTRIES, INC.)
1-1, Nihonbashi-Muromachi 2-chome, Chuo-ku Tokyo 103-8666 Japan

Proposed to be Used
IR DIVISION
Cl.22;Raw textile fibers and staple fibers.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics.
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Priority claimed from 15/12/2017; Application No. : 017601691 ;European Union 

3910798    28/05/2018
[International Registration No. : 1415412]
Nordic Paper Bäckhammar AB
SE-681 83 Kristinehamn Sweden

Proposed to be Used
IR DIVISION
Cl.1;Paper pulp; recycled paper pulp; pulp for use in the manufacture of board; pulp for use in the manufacture of 
paper; paper paste [pulp]; laminating agents.

Cl.16;Bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; mulch paper; paper for 
making bags and sacks; paper bags and sacks; industrial paper and cardboard; paper for bags and sacks; parchment 
paper; food wrappers; absorbent sheets of paper or plastic for foodstuff packaging; fiber paper; absorbent paper; 
masking paper; electrostatic paper; plastic bubble packs for wrapping or packaging; laminated paper; refuse bags of 
paper; linerboard for corrugated cardboard; paper padding; padded bags of paper; padded bags of card; stuffing of paper 
or cardboard; cushioning or padding made of paper for packing purposes.

Cl.17;Seals, sealants and fillers; shock-absorbing and packing materials; gaskets in the form of sheets; non-metal 
gaskets; insulating paper; insulating fabrics; insulating felt; insulating materials; slag wool [insulator]; thermal insulating 
materials; fibres for insulating purposes; sealing and insulating materials; insulation for electric conductors; electrical 
insulating materials; treated papers for insulating; insulating materials for electrical purposes; fabrics of organic fibres for
use as insulation; insulation articles for use on terminations of electric cables; insulation articles for use on splices of 
electric cables; fabrics made from natural fibres for use as insulation; fabrics made of mixed synthetic and natural fibres 
for use as insulation.
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Priority claimed from 31/08/2017; Application No. : 017161787 ;European Union 

3910832    14/02/2018
[International Registration No. : 1415536]
MS TRADEMARKS Sp. z o.o.
Al. Gen. Wladyslawa Andersa 615 PL-43-300 Bielsko - Biala Poland

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; bags; sports bags; bags for campers; rucksacks; hiking poles.

Cl.25;Clothing; headgear; outdoor clothing; sports clothing, including sports jackets, ski and snowboard trousers, ski 
and snowboard caps; flip flops; water shoes; tennis shoes; football boots; basketball sneakers; snowboard boots; ski 
boots; zori.

Cl.28;Gymnastic and sporting equipment and articles; gloves made specifically for use in playing sports; ice skates; 
roller skates; skis and bags for them; snowboards and bags for them; parts for ski and snowboard bindings.
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3910838    02/02/2018
[International Registration No. : 1415453]
Sano - Moderní výživa zvírat spol. s r.o.
Npor. O. Bartoška 15 CZ-344 01 Domažlice Czech Republic

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.31;Fodders for animals, primarily dry.
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3910866    30/03/2018
[International Registration No. : 1415329]
FytoFend S.A.
Regain Building rue Phocas Lejeune, 25 (6) B-5032 Isnes

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, as well as in agriculture, horticulture and forestry; Soil fertilizers; 
Chemical substances for preserving foodstuffs.

Cl.5;Pharmaceutical and veterinary products; Products for destroying vermin; Fungicides, herbicides.
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Priority claimed from 28/03/2018; Application No. : VA 2018 00730 ;Denmark 

3910900    18/04/2018
[International Registration No. : 1415354]
NOVOZYMES A/S
Krogshøjvej 36 DK-2880 Bagsværd Denmark

Proposed to be Used
IR DIVISION
Cl.1;Enzymes for use in the textile industry.

Cl.7;Machines for use in the textile industry.
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Priority claimed from 12/06/2018; Application No. : 017917169 ;European Union 

3910920    15/06/2018
[International Registration No. : 1415946]
FUCHS LUBRITECH GMBH
Werner-Heisenberg-Straße 1 67661 Kaiserslautern Germany

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants, dyes; inks for 
printing, marking and engraving; raw natural resins; metals in foil and powder form for use in painting, decorating, 
printing and art.

Cl.4;Industrial oils and greases; wax; lubricants; lubricants for wire ropes; dust absorbing, wetting and binding 
compositions; fuels and illuminants; candles and wicks for lighting.
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Priority claimed from 19/12/2017; Application No. : 017609629 ;European Union 

3910933    19/06/2018
[International Registration No. : 1415356]
Välinge Innovation AB
Prästavägen 513 SE-263 65 Viken Sweden

Proposed to be Used
IR DIVISION
Cl.19;Artificial wood; bamboo flooring; bathroom tiles (non-metallic -); boards made of wood particles; boards of wood 
fibre; boards (wooden floor -); boards of wood; board material made of polyethylene used as a wood substitute; building 
boards made from wood and waterproof resins; building boards (non-metallic -); building boards of plastics materials; 
building components of imitation wood; building components of wood; building panels, not of metal; ceiling boards of 
wood; ceiling panels (non-metallic -); ceramic floor coverings; ceramic floor tiles; ceramic tiles for covering floors; 
ceramic tiles; ceramic tiles for flooring of building; ceramic tiles for floors; ceramic wall tiles; cladding board (non-
metallic -); cladding, not of metal, for building; cladding (non-metallic -) for ceilings; cladding panels (non-metallic -) for 
walls; cladding panels (non-metallic -); cladding sheets of wood; decking (non-metallic -); dividing wall panels (non-
metallic -); fiberboard; fiber reinforced plastic construction materials; fiberboard (building materials); fiberboards; fibre 
board for use in building; fibre boards of wood fibre bonded with resin and particle boards; fibreboard for building; floor 
boards (of wood); floor boards of non-metallic materials; floor boards (non-metallic -); floor boards (parquet -); floor 
coverings of wood; floor tiles (non-metallic -) for building; floor tiles, not of metal; floor tiles of wood; floorboards; 
flooring made of wood; flooring materials (non-metallic -); flooring (non-metallic -); flooring (parquet -); flooring tiles (non-
metallic -); floors, not of metal; glazed ceramic floor tiles; glazed ceramic wall tiles; glue-laminated wood; hardboard 
panels; hardwood flooring; laminate flooring, not of metal; laminated boards (non-metallic -) for walls; laminated boards 
(non-metallic -) for building use; laminated chipboard; laminated fibreboard; laminated wood; laminates (non-metallic -); 
laminates of non-metallic materials for use in building; non-metal floor panels; non-metal wall tiles; non-metallic wall 
panels; panelling materials (non-metallic -) for use in building; panels (building -) not of metal; parquet floor boards; 
parquet flooring; parquet flooring made of cork; parquet flooring made of wood; parquet flooring of cork; parquet flooring 
of wood; parquet wood flooring; particle board for use in building; tiles (non-metallic -) for floors; tiles; tiles, not of metal, 
for building; tiles, not of metal; tiles of ceramic for walls; tiles of ceramic for floors; tile flooring, not of metal; tile 
floorings, not of metal; veneer wood; veneer for floors; veneers; veneered chipboard; vinyl floor coverings for forming a 
floor; vinyl flooring; wall boards, not of metal; wall claddings (non-metallic -); wall claddings, not of metal, for building; 
wall panels (non-metallic -); wall panelling made of non-metallic materials; wall panels not of metal; wall tiles, not of metal;
wall tiles, not of metal, for building; wood and artificial wood; wood; wood boards; wood chipboard; wood core plywood; 
wood-fiber reinforced cement boards (cement excelsior boards); wood fibre boards; wood fibreboard; wood for building; 
wood paneling; wood panelling; wood laminates; wood veneers; wood veneer; wood tile flooring; wooden floor boards; 
wooden flooring; wooden floors; wooden tiles; wooden veneers; vinyl panels.

Cl.27;Carpet tiles; carpet tiles for covering floors; carpet tiles made of plastics; carpet tiles made of rubber; carpets; 
cork tiles; coverings (floor -); coverings for existing floors; floor coverings [for existing floors]; floor coverings; linoleum; 
linoleum for covering existing floors; linoleum for use on floors; tiles made of linoleum; tiles (carpet -); tiles made of 
linoleum for fixing to existing floors; tiles made of linoleum for fixing to existing walls; underlay for carpets; underlays for 
carpeting; vinyl floor coverings; vinyl floor coverings for existing floors; vinyl wall coverings; wall coverings, not of 
textile; wall coverings of cork; wall coverings of plastic; wallcoverings.
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3910953    31/05/2018
[International Registration No. : 1415926]
HF Holding, société anonyme
Rue du Commerce 19 B-1400 Nivelles

Proposed to be Used
IR DIVISION
Cl.6;Rails of metal; metallic rail fastening equipment; metallic guard rails; hinges of metal; cast-iron fastening systems.

Cl.17;Products of rubber, gutta-percha, gum, asbestos and mica, especially rail accessories, namely fastening 
components, filling profiles, spacers, screw blocking pieces and sealing caps; packing, stopping and insulating materials.
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Priority claimed from 03/09/2017; Application No. : 2017736092 ;Russian Federation 

3910959    13/11/2017
[International Registration No. : 1397286]
Limited Liability Company «ABSOLUTSOFT»
Rubinstein street, 12, lit. A, 7N, 13N RU-191025 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Compact discs [audio-video]; computer memory devices; compact discs [read-only memory]; computer software, 
recorded; computer programs [downloadable software]; computer programmes [programs], recorded; computer game 
software; computer operating programs, recorded; computer software applications, downloadable; electronic 
publications, downloadable; downloadable image files; downloadable music files.

Cl.25;Albs; ankle boots; aprons [clothing]; ascots; babies' pants [underwear]; bandanas [neckerchiefs]; bath sandals; 
bath slippers; bathrobes; bathing caps; bathing trunks; bathing drawers; bathing suits; swimsuits; beach clothes; beach 
shoes; belts [clothing]; berets; bibs, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; boots; boots for 
sports; boxer shorts; brassieres; breeches for wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing; 
clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; collars [clothing]; combinations 
[clothing]; corselets; corsets [underclothing]; cuffs; wristbands [clothing]; cyclists' clothing; detachable collars; dress 
shields; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for 
footwear; football shoes; football boots; footmuffs, not electrically heated; footwear; footwear uppers; fur stoles; furs 
[clothing]; gabardines [clothing]; galoshes; garters; girdles; gloves [clothing]; gymnastic shoes; hairdressing capes; half-
boots; hat frames [skeletons]; hats; headbands [clothing]; headgear for wear; heelpieces for stockings; heelpieces for 
footwear; heels; hoods [clothing]; hosiery; jackets [clothing]; jerseys [clothing]; judo uniforms; jumper dresses; pinafore 
dresses; karate uniforms; kimonos; knickers; panties; knitwear [clothing]; lace boots; layettes [clothing]; leggings [leg 
warmers]; leg warmers; leggings [trousers]; leotards; liveries; maniples; mantillas; masquerade costumes; mitres [hats]; 
miters [hats]; mittens; money belts [clothing]; motorists' clothing; muffs [clothing]; neck scarves [mufflers]; neck scarfs 
[mufflers]; mufflers [neck scarves]; neckties; non-slipping devices for footwear; outerclothing; overalls; smocks; 
overcoats; topcoats; paper clothing; paper hats [clothing]; parkas; pelerines; pelisses; petticoats; pocket squares; 
pockets for clothing; ponchos; pyjamas; pajamas (Am.); ready-made clothing; ready-made linings [parts of clothing]; 
sandals; saris; sarongs; sashes for wear; scarves; scarfs; shawls; shirt fronts; shirt yokes; shirts; shoes; short-sleeve 
shirts; shower caps; ski boots; ski gloves; skirts; skorts; skull caps; sleep masks; slippers; slips [underclothing]; sock 
suspenders; socks; inner soles; soles for footwear; spats; gaiters; sports jerseys; sports shoes; sports singlets; stocking 
suspenders; stockings; studs for football boots; stuff jackets [clothing]; suits; suspenders; braces for clothing 
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[suspenders]; sweat-absorbent stockings; sweat-absorbent underwear; sweat-absorbent underclothing; sweat-absorbent 
socks; sweaters; pullovers; jumpers [pullovers]; teddies [underclothing]; bodies [underclothing]; tee-shirts; tights; tips 
for footwear; togas; top hats; trouser straps; gaiter straps; trousers; pants (Am.); turbans; underpants; underwear; 
underclothing; uniforms; valenki [felted boots]; veils [clothing]; visors [headwear]; waistcoats; vests; waterproof clothing;
welts for footwear; wet suits for water-skiing; wimples; wooden shoes.

Cl.28;Amusement machines, automatic and coin-operated; arcade video game machines; archery implements; artificial 
fishing bait; artificial snow for Christmas trees; ascenders [mountaineering equipment]; baby gyms; backgammon games; 
bags especially designed for skis and surfboards; ball pitching machines; balls for games; bar-bells; baseball gloves; 
batting gloves [accessories for games]; bells for Christmas trees; billiard table cushions; billiard balls; billiard markers; 
billiard cues; billiard cue tips; billiard tables; bingo cards; bite indicators [fishing tackle]; bite sensors [fishing tackle]; 
bladders of balls for games; board games; bob-sleighs; body-building apparatus; body-training apparatus; body 
rehabilitation apparatus; bodyboards; bowling apparatus and machinery; bows for archery; boxing gloves; building 
blocks [toys]; building games; butterfly nets; camouflage screens [sports articles]; candle holders for Christmas trees; 
caps for pistols [toys]; carnival masks; chalk for billiard cues; chess games; chessboards; chest expanders [exercisers]; 
exercisers [expanders]; chips for gambling; Christmas trees of synthetic material; Christmas tree stands; clay pigeon 
traps; clay pigeons [targets]; climbers' harness; coin-operated billiard tables; confetti; conjuring apparatus; controllers 
for game consoles; controllers for toys; counters [discs] for games; creels [fishing traps]; cricket bags; cups for dice; 
darts; decoys for hunting or fishing; lures for hunting or fishing; dice; discuses for sports; divot repair tools [golf 
accessories]; pitch mark repair tools [golf accessories]; dolls; dolls' feeding bottles; dolls' beds; dolls' houses; dolls' 
clothes; dolls' rooms; dominoes; draughtboards; checkerboards; draughts [games]; checkers [games]; drones [toys]; 
dumb-bells; edges of skis; elbow guards [sports articles]; electronic targets; explosive bonbons [Christmas crackers]; 
cosaques [toy fireworks]; fairground ride apparatus; fencing weapons; fencing masks; fencing gauntlets; fencing gloves; 
fish hooks; fishing tackle; fishing lines; flippers for swimming; swimming webs [flippers]; floats for fishing; flying discs 
[toys]; foosball tables; games; apparatus for games; gaming machines for gambling; gloves for games; golf clubs; golf 
bags, with or without wheels; golf gloves; golf bag trolleys; golf bag carts; gut for rackets; gut for fishing; appliances for 
gymnastics; gyroscopes and flight stabilizers for model aircraft; hang gliders; harness for sailboards; harpoon guns 
[sports articles]; hockey sticks; horseshoe games; hunting game calls; ice skates; in-line roller skates; jigsaw puzzles; 
joysticks for video games; kaleidoscopes; kite reels; kites; knee guards [sports articles]; landing nets for anglers; mah-
jong; marbles for games; masks [playthings]; masts for sailboards; matryoshka dolls; men's athletic supporters [sports 
articles]; mobiles [toys]; needles for pumps for inflating balls for games; nets for sports; novelties for parties, dances 
[party favors, favours]; ornaments for Christmas trees, except illumination articles and confectionery; pachinkos; 
paddleboards; paintball guns [sports apparatus]; paintballs [ammunition for paintball guns] [sports apparatus]; paper 
party hats; paragliders; parlour games; parlor games; percussion caps [toys]; detonating caps [toys]; machines for 
physical exercises; pinatas; play balloons; playing balls; playing cards; plush toys; plush toys with attached comfort 
blanket; poles for pole vaulting; portable games with liquid crystal displays; practical jokes [novelties]; protective 
paddings [parts of sports suits]; protective films adapted for screens for portable games; pumps specially adapted for 
use with balls for games; punching bags; puppets; marionettes; quoits; rackets; bats for games; rattles [playthings]; reels 
for fishing; remote-controlled toy vehicles; ring games; rocking horses; rods for fishing; roller skates; rollers for 
stationary exercise bicycles; rosin used by athletes; roulette wheels; sailboards; scale model vehicles; scale model kits 
[toys]; scent lures for hunting or fishing; scooters [toys]; scratch cards for playing lottery games; seal skins [coverings 
for skis]; shin guards [sports articles]; shuttlecocks; skateboards; skating boots with skates attached; ski bindings; skis; 
skittles; skittles [games]; ninepins; sleds [sports articles]; slides [playthings]; sling shots [sports articles]; slot machines 
[gaming machines]; snow globes; snowboards; snowshoes; soap bubbles [toys]; sole coverings for skis; spinning tops 
[toys]; spring boards [sports articles]; starting blocks for sports; stationary exercise bicycles; strings for rackets.
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Priority claimed from 10/09/2017; Application No. : 2017737136 ;Russian Federation 

3911785    13/11/2017
[International Registration No. : 1395708]
Limited Liability Company «ABSOLUTSOFT»
Rubinstein street, 12 lit. A, pom. 7N, 13N RU-191025 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Compact discs [audio-video]; computer memory devices; compact discs [read-only memory]; computer software, 
recorded; computer programs [downloadable software]; computer programmes [programs], recorded; computer game 
software; computer operating programs, recorded; computer software applications, downloadable; electronic 
publications, downloadable; downloadable image files; downloadable music files.

Cl.14;Agates; alarm clocks; alloys of precious metal; amulets [jewellery]; amulets [jewelry]; anchors [clock- and 
watchmaking]; atomic clocks; badges of precious metal; barrels [clock- and watchmaking]; beads for making jewellery; 
beads for making jewelry; boxes of precious metal; bracelets [jewellery]; bracelets [jewelry]; bracelets made of 
embroidered textile [jewellery]; bracelets made of embroidered textile [jewelry]; brooches [jewellery]; brooches [jewelry]; 
busts of precious metal; cabochons; chains [jewellery]; chains [jewelry]; charms for key rings; charms for key chains; 
chronographs [watches]; chronometers; chronometric instruments; chronoscopes; clasps for jewellery; clasps for 
jewelry; clock hands; clock cases; clocks; clocks and watches, electric; clockworks; cloisonné jewellery; cloisonné 
jewelry; coins; control clocks [master clocks]; master clocks; copper tokens; cufflinks; dials [clock- and watchmaking]; 
diamonds; earrings; figurines [statuettes] of precious metal; statuettes of precious metal; gold, unwrought or beaten; gold
thread [jewellery]; gold thread [jewelry]; hat jewellery; hat jewelry; ingots of precious metals; iridium; ivory jewellery; 
ivory jewelry; jet, unwrought or semi-wrought; jewellery of yellow amber; jewelry of yellow amber; jewellery charms; 
jewelry charms; charms for jewellery; charms for jewelry; jewellery; jewelry; jewellery boxes; jewelry boxes; jewellery 
findings; jewelry findings; jewellery rolls; jewelry rolls; key rings [split rings with trinket or decorative fob]; key chains 
[split rings with trinket or decorative fob]; lockets [jewellery]; lockets [jewelry]; medals; misbaha [prayer beads]; 
movements for clocks and watches; necklaces [jewellery]; necklaces [jewelry]; olivine [gems]; peridot; ornamental pins; 
ornaments of jet; osmium; palladium; paste jewellery; paste jewelry [costume jewelry]; pearls made of ambroid [pressed 
amber]; pearls [jewellery]; pearls [jewelry]; pendulums [clock- and watchmaking]; pins [jewellery]; pins [jewelry]; platinum 
[metal]; precious metals, unwrought or semi-wrought; precious stones; presentation boxes for watches; presentation 
boxes for jewellery; presentation boxes for jewelry; rhodium; rings [jewellery]; rings [jewelry]; rosaries; chaplets; 
ruthenium; semi-precious stones; shoe jewellery; shoe jewelry; silver thread [jewellery]; silver thread [jewelry]; silver, 
unwrought or beaten; spinel [precious stones]; split rings of precious metal for keys; spun silver [silver wire]; statues of 
precious metal; stopwatches; sundials; threads of precious metal [jewellery]; wire of precious metal [jewellery]; threads of
precious metal [jewelry]; wire of precious metal [jewelry]; tie clips; tie pins; watch bands; straps for wristwatches; watch 
straps; watch chains; watch springs; watch glasses; watch crystals; watch cases [parts of watches]; watch hands; 
watches; works of art of precious metal; wristwatches.

Cl.25;Albs; ankle boots; aprons [clothing]; ascots; babies' pants [underwear]; bandanas [neckerchiefs]; bath sandals; 
bath slippers; bathrobes; bathing caps; bathing trunks; bathing drawers; bathing suits; swimsuits; beach clothes; beach 
shoes; belts [clothing]; berets; bibs, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; boots; boots for 
sports; boxer shorts; brassieres; breeches for wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing; 
clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; collars [clothing]; combinations 
[clothing]; corselets; corsets [underclothing]; cuffs; wristbands [clothing]; cyclists' clothing; detachable collars; dress 
shields; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for 
footwear; football shoes; football boots; footmuffs, not electrically heated; footwear; footwear uppers; fur stoles; furs 
[clothing]; gabardines [clothing]; galoshes; garters; girdles; gloves [clothing]; gymnastic shoes; hairdressing capes; half-
boots; hat frames [skeletons]; hats; headbands [clothing]; headgear for wear; heelpieces for stockings; heelpieces for 
footwear; heels; hoods [clothing]; hosiery; jackets [clothing]; jerseys [clothing]; judo uniforms; jumper dresses; pinafore 
dresses; karate uniforms; kimonos; knickers; panties; knitwear [clothing]; lace boots; layettes [clothing]; leggings [leg 
warmers]; leg warmers; leggings [trousers]; leotards; liveries; maniples; mantillas; masquerade costumes; mitres [hats]; 
miters [hats]; mittens; money belts [clothing]; motorists' clothing; muffs [clothing]; neck scarves [mufflers]; neck scarfs 
[mufflers]; mufflers [neck scarves]; neckties; non-slipping devices for footwear; outerclothing; overalls; smocks; 
overcoats; topcoats; paper clothing; paper hats [clothing]; parkas; pelerines; pelisses; petticoats; pocket squares; 
pockets for clothing; ponchos; pyjamas; pajamas (Am.); ready-made clothing; ready-made linings [parts of clothing]; 
sandals; saris; sarongs; sashes for wear; scarves; scarfs; shawls; shirt fronts; shirt yokes; shirts; shoes; short-sleeve 
shirts; shower caps; ski boots; ski gloves; skirts; skorts; skull caps; sleep masks; slippers; slips [underclothing]; sock 
suspenders; socks; inner soles; soles for footwear; spats; gaiters; sports jerseys; sports shoes; sports singlets; stocking 
suspenders; stockings; studs for football boots; stuff jackets [clothing]; suits; suspenders; braces for clothing 
[suspenders]; sweat-absorbent stockings; sweat-absorbent underwear; sweat-absorbent underclothing; sweat-absorbent 
socks; sweaters; pullovers; jumpers [pullovers]; teddies [underclothing]; bodies [underclothing]; tee-shirts; tights; tips 
for footwear; togas; top hats; trouser straps; gaiter straps; trousers; pants (Am.); turbans; underpants; underwear; 
underclothing; uniforms; valenki [felted boots]; veils [clothing]; visors [headwear]; waistcoats; vests; waterproof clothing;
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welts for footwear; wet suits for water-skiing; wimples; wooden shoes.

Cl.28;Amusement machines, automatic and coin-operated; arcade video game machines; archery implements; artificial 
fishing bait; artificial snow for Christmas trees; ascenders [mountaineering equipment]; baby gyms; backgammon games; 
bags especially designed for skis and surfboards; ball pitching machines; balls for games; bar-bells; baseball gloves; 
batting gloves [accessories for games]; bells for Christmas trees; billiard table cushions; billiard balls; billiard markers; 
billiard cues; billiard cue tips; billiard tables; bingo cards; bite indicators [fishing tackle]; bite sensors [fishing tackle]; 
bladders of balls for games; board games; bob-sleighs; body-building apparatus; body-training apparatus; body 
rehabilitation apparatus; bodyboards; bowling apparatus and machinery; bows for archery; boxing gloves; building 
blocks [toys]; building games; butterfly nets; camouflage screens [sports articles]; candle holders for Christmas trees; 
caps for pistols [toys]; carnival masks; chalk for billiard cues; chess games; chessboards; chest expanders [exercisers]; 
exercisers [expanders]; chips for gambling; Christmas trees of synthetic material; Christmas tree stands; clay pigeon 
traps; clay pigeons [targets]; climbers' harness; coin-operated billiard tables; confetti; conjuring apparatus; controllers 
for game consoles; controllers for toys; counters [discs] for games; creels [fishing traps]; cricket bags; cups for dice; 
darts; decoys for hunting or fishing; lures for hunting or fishing; dice; discuses for sports; divot repair tools [golf 
accessories]; pitch mark repair tools [golf accessories]; dolls; dolls' feeding bottles; dolls' beds; dolls' houses; dolls' 
clothes; dolls' rooms; dominoes; draughtboards; checkerboards; draughts [games]; checkers [games]; drones [toys]; 
dumb-bells; edges of skis; elbow guards [sports articles]; electronic targets; explosive bonbons [Christmas crackers]; 
cosaques [toy fireworks]; fairground ride apparatus; fencing weapons; fencing masks; fencing gauntlets; fencing gloves; 
fish hooks; fishing tackle; fishing lines; flippers for swimming; swimming webs [flippers]; floats for fishing; flying discs 
[toys]; foosball tables; games; apparatus for games; gaming machines for gambling; gloves for games; golf clubs; golf 
bags, with or without wheels; golf gloves; golf bag trolleys; golf bag carts; gut for rackets; gut for fishing; appliances for 
gymnastics; gyroscopes and flight stabilizers for model aircraft; hang gliders; harness for sailboards; harpoon guns 
[sports articles]; hockey sticks; horseshoe games; hunting game calls; ice skates; in-line roller skates; jigsaw puzzles; 
joysticks for video games; kaleidoscopes; kite reels; kites; knee guards [sports articles]; landing nets for anglers; mah-
jong; marbles for games; masks [playthings]; masts for sailboards; matryoshka dolls; men's athletic supporters [sports 
articles]; mobiles [toys]; needles for pumps for inflating balls for games; nets for sports; novelties for parties, dances 
[party favors, favours]; ornaments for Christmas trees, except illumination articles and confectionery; pachinkos; 
paddleboards; paintball guns [sports apparatus]; paintballs [ammunition for paintball guns] [sports apparatus]; paper 
party hats; paragliders; parlour games; parlor games; percussion caps [toys]; detonating caps [toys]; machines for 
physical exercises; pinatas; play balloons; playing balls; playing cards; plush toys; plush toys with attached comfort 
blanket; poles for pole vaulting; portable games with liquid crystal displays; practical jokes [novelties]; protective 
paddings [parts of sports suits]; protective films adapted for screens for portable games; pumps specially adapted for 
use with balls for games; punching bags; puppets; marionettes; quoits; rackets; bats for games; rattles [playthings]; reels 
for fishing; remote-controlled toy vehicles; ring games; rocking horses; rods for fishing; roller skates; rollers for 
stationary exercise bicycles; rosin used by athletes; roulette wheels; sailboards; scale model vehicles; scale model kits 
[toys]; scent lures for hunting or fishing; scooters [toys]; scratch cards for playing lottery games; seal skins [coverings 
for skis]; shin guards [sports articles]; shuttlecocks; skateboards; skating boots with skates attached; ski bindings; skis; 
skittles; skittles [games]; ninepins; sleds [sports articles]; slides [playthings]; sling shots [sports articles]; slot machines 
[gaming machines]; snow globes; snowboards; snowshoes; soap bubbles [toys]; sole coverings for skis; spinning tops 
[toys]; spring boards [sports articles]; starting blocks for sports; stationary exercise bicycles; strings for rackets.

Cl.41;Providing amusement arcade services; game services provided on-line from a computer network; providing on-
line electronic publications, not downloadable; providing on-line music, not downloadable; providing on-line videos, not 
downloadable; electronic desktop publishing.

Cl.42;Computer system design; updating of computer software; computer software design; consultancy in the design 
and development of computer hardware; maintenance of computer software; monitoring of computer systems by remote 
access; monitoring of computer systems to detect breakdowns; monitoring of computer systems for detecting 
unauthorized access or data breach; computer programming; rental of computer software; computer software 
consultancy; graphic arts design; hosting computer sites [web sites]; installation of computer software; off-site data 
backup.
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Priority claimed from 04/09/2017; Application No. : 2017736093 ;Russian Federation 

3911787    13/11/2017
[International Registration No. : 1397285]
Limited Liability Company «ABSOLUTSOFT»
Rubinstein street, 12, lit. A, 7N, 13N RU-191025 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Compact discs [audio-video]; computer memory devices; compact discs [read-only memory]; computer software, 
recorded; computer programs [downloadable software]; computer programmes [programs], recorded; computer game 
software; computer operating programs, recorded; computer software applications, downloadable; electronic 
publications, downloadable; downloadable image files; downloadable music files.

Cl.25;Albs; ankle boots; aprons [clothing]; ascots; babies' pants [underwear]; bandanas [neckerchiefs]; bath sandals; 
bath slippers; bathrobes; bathing caps; bathing trunks; bathing drawers; bathing suits; swimsuits; beach clothes; beach 
shoes; belts [clothing]; berets; bibs, not of paper; boas [necklets]; bodices [lingerie]; boot uppers; boots; boots for 
sports; boxer shorts; brassieres; breeches for wear; camisoles; cap peaks; caps [headwear]; chasubles; clothing; 
clothing for gymnastics; clothing of imitations of leather; clothing of leather; coats; collars [clothing]; combinations 
[clothing]; corselets; corsets [underclothing]; cuffs; wristbands [clothing]; cyclists' clothing; detachable collars; dress 
shields; dresses; dressing gowns; ear muffs [clothing]; esparto shoes or sandals; fishing vests; fittings of metal for 
footwear; football shoes; football boots; footmuffs, not electrically heated; footwear; footwear uppers; fur stoles; furs 
[clothing]; gabardines [clothing]; galoshes; garters; girdles; gloves [clothing]; gymnastic shoes; hairdressing capes; half-
boots; hat frames [skeletons]; hats; headbands [clothing]; headgear for wear; heelpieces for stockings; heelpieces for 
footwear; heels; hoods [clothing]; hosiery; jackets [clothing]; jerseys [clothing]; judo uniforms; jumper dresses; pinafore 
dresses; karate uniforms; kimonos; knickers; panties; knitwear [clothing]; lace boots; layettes [clothing]; leggings [leg 
warmers]; leg warmers; leggings [trousers]; leotards; liveries; maniples; mantillas; masquerade costumes; mitres [hats]; 
miters [hats]; mittens; money belts [clothing]; motorists' clothing; muffs [clothing]; neck scarves [mufflers]; neck scarfs 
[mufflers]; mufflers [neck scarves]; neckties; non-slipping devices for footwear; outerclothing; overalls; smocks; 
overcoats; topcoats; paper clothing; paper hats [clothing]; parkas; pelerines; pelisses; petticoats; pocket squares; 
pockets for clothing; ponchos; pyjamas; pajamas (Am.); ready-made clothing; ready-made linings [parts of clothing]; 
sandals; saris; sarongs; sashes for wear; scarves; scarfs; shawls; shirt fronts; shirt yokes; shirts; shoes; short-sleeve 
shirts; shower caps; ski boots; ski gloves; skirts; skorts; skull caps; sleep masks; slippers; slips [underclothing]; sock 
suspenders; socks; inner soles; soles for footwear; spats; gaiters; sports jerseys; sports shoes; sports singlets; stocking 
suspenders; stockings; studs for football boots; stuff jackets [clothing]; suits; suspenders; braces for clothing 
[suspenders]; sweat-absorbent stockings; sweat-absorbent underwear; sweat-absorbent underclothing; sweat-absorbent 
socks; sweaters; pullovers; jumpers [pullovers]; teddies [underclothing]; bodies [underclothing]; tee-shirts; tights; tips 
for footwear; togas; top hats; trouser straps; gaiter straps; trousers; pants (Am.); turbans; underpants; underwear; 
underclothing; uniforms; valenki [felted boots]; veils [clothing]; visors [headwear]; waistcoats; vests; waterproof clothing;
welts for footwear; wet suits for water-skiing; wimples; wooden shoes.

Cl.28;Amusement machines, automatic and coin-operated; arcade video game machines; archery implements; artificial 
fishing bait; artificial snow for Christmas trees; ascenders [mountaineering equipment]; baby gyms; backgammon games; 
bags especially designed for skis and surfboards; ball pitching machines; balls for games; bar-bells; baseball gloves; 
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batting gloves [accessories for games]; bells for Christmas trees; billiard table cushions; billiard balls; billiard markers; 
billiard cues; billiard cue tips; billiard tables; bingo cards; bite indicators [fishing tackle]; bite sensors [fishing tackle]; 
bladders of balls for games; board games; bob-sleighs; body-building apparatus; body-training apparatus; body 
rehabilitation apparatus; bodyboards; bowling apparatus and machinery; bows for archery; boxing gloves; building 
blocks [toys]; building games; butterfly nets; camouflage screens [sports articles]; candle holders for Christmas trees; 
caps for pistols [toys]; carnival masks; chalk for billiard cues; chess games; chessboards; chest expanders [exercisers]; 
exercisers [expanders]; chips for gambling; Christmas trees of synthetic material; Christmas tree stands; clay pigeon 
traps; clay pigeons [targets]; climbers' harness; coin-operated billiard tables; confetti; conjuring apparatus; controllers 
for game consoles; controllers for toys; counters [discs] for games; creels [fishing traps]; cricket bags; cups for dice; 
darts; decoys for hunting or fishing; lures for hunting or fishing; dice; discuses for sports; divot repair tools [golf 
accessories]; pitch mark repair tools [golf accessories]; dolls; dolls' feeding bottles; dolls' beds; dolls' houses; dolls' 
clothes; dolls' rooms; dominoes; draughtboards; checkerboards; draughts [games]; checkers [games]; drones [toys]; 
dumb-bells; edges of skis; elbow guards [sports articles]; electronic targets; explosive bonbons [Christmas crackers]; 
cosaques [toy fireworks]; fairground ride apparatus; fencing weapons; fencing masks; fencing gauntlets; fencing gloves; 
fish hooks; fishing tackle; fishing lines; flippers for swimming; swimming webs [flippers]; floats for fishing; flying discs 
[toys]; foosball tables; games; apparatus for games; gaming machines for gambling; gloves for games; golf clubs; golf 
bags, with or without wheels; golf gloves; golf bag trolleys; golf bag carts; gut for rackets; gut for fishing; appliances for 
gymnastics; gyroscopes and flight stabilizers for model aircraft; hang gliders; harness for sailboards; harpoon guns 
[sports articles]; hockey sticks; horseshoe games; hunting game calls; ice skates; in-line roller skates; jigsaw puzzles; 
joysticks for video games; kaleidoscopes; kite reels; kites; knee guards [sports articles]; landing nets for anglers; mah-
jong; marbles for games; masks [playthings]; masts for sailboards; matryoshka dolls; men's athletic supporters [sports 
articles]; mobiles [toys]; needles for pumps for inflating balls for games; nets for sports; novelties for parties, dances 
[party favors, favours]; ornaments for Christmas trees, except illumination articles and confectionery; pachinkos; 
paddleboards; paintball guns [sports apparatus]; paintballs [ammunition for paintball guns] [sports apparatus]; paper 
party hats; paragliders; parlour games; parlor games; percussion caps [toys]; detonating caps [toys]; machines for 
physical exercises; pinatas; play balloons; playing balls; playing cards; plush toys; plush toys with attached comfort 
blanket; poles for pole vaulting; portable games with liquid crystal displays; practical jokes [novelties]; protective 
paddings [parts of sports suits]; protective films adapted for screens for portable games; pumps specially adapted for 
use with balls for games; punching bags; puppets; marionettes; quoits; rackets; bats for games; rattles [playthings]; reels 
for fishing; remote-controlled toy vehicles; ring games; rocking horses; rods for fishing; roller skates; rollers for 
stationary exercise bicycles; rosin used by athletes; roulette wheels; sailboards; scale model vehicles; scale model kits 
[toys]; scent lures for hunting or fishing; scooters [toys]; scratch cards for playing lottery games; seal skins [coverings 
for skis]; shin guards [sports articles]; shuttlecocks; skateboards; skating boots with skates attached; ski bindings; skis; 
skittles; skittles [games]; ninepins; sleds [sports articles]; slides [playthings]; sling shots [sports articles]; slot machines 
[gaming machines]; snow globes; snowboards; snowshoes; soap bubbles [toys]; sole coverings for skis; spinning tops 
[toys]; spring boards [sports articles]; starting blocks for sports; stationary exercise bicycles; strings for rackets.
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Priority claimed from 03/02/2017; Application No. : 016318503 ;European Union 

3911788    12/07/2018
[International Registration No. : 1380760]
Välinge Innovation AB
Prästavägen 513 SE-263 65 Viken Sweden

Proposed to be Used
IR DIVISION
Cl.19;Artificial wood; bamboo flooring; bathroom tiles (non-metallic -); boards made of wood particles; boards of wood 
fibre; boards (wooden floor -); boards of wood; board material made of polyethylene used as a wood substitute; building 
boards made from wood and waterproof resins; building boards (non-metallic -); building boards of plastics materials; 
building components of imitation wood; building components of wood; building panels, not of metal; ceiling boards of 
wood; ceiling panels (non-metallic -); ceramic floor tiles; ceramic floor tiles; ceramic tiles for covering floors; ceramic 
tiles; ceramic tiles for flooring of building; ceramic tiles for floors; ceramic wall tiles; cladding board (non-metallic -); 
cladding, not of metal, for building; cladding (non-metallic -) for ceilings; cladding panels (non-metallic -) for walls; 
cladding panels (non-metallic -); cladding sheets of wood; decking (non-metallic -); dividing wall panels (non-metallic -); 
fiberboard; fiber reinforced plastic construction materials; fiberboard (building materials); fiberboards; fibre board for use 
in building; fibre boards of wood fibre bonded with resin and particle boards; fibreboard for building; floor boards (of 
wood); floor boards of non-metallic materials; floor boards (non-metallic -); floor boards (parquet -); floor tiles (non-
metallic -) for building; floor tiles, not of metal; floor tiles of wood; floorboards; flooring made of wood; flooring materials 
(non-metallic -); flooring (non-metallic -); flooring (parquet -); flooring tiles (non-metallic -); floors, not of metal; glazed 
ceramic floor tiles; glazed ceramic wall tiles; glue-laminated wood; hardboard panels; hardwood flooring; laminate 
flooring, not of metal; laminated boards (non-metallic -) for walls; laminated boards (non-metallic -) for building use; 
laminated chipboard; laminated fibreboard; laminated wood; laminates (non-metallic -); laminates of non-metallic 
materials for use in building; non-metal tiles; non-metal floor panels; non-metal wall tiles; non-metallic wall panels; 
panelling materials (non-metallic -) for use in building; panels (building -) not of metal; parquet floor boards; parquet 
flooring; parquet flooring made of cork; parquet flooring made of wood; parquet flooring of cork; parquet flooring of 
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wood; parquet wood flooring; particle board for use in building; tiles (non-metallic -) for floors; tiles; tiles, not of metal, for 
building; tiles, not of metal; tiles of ceramic for walls; tiles of ceramic for floors; tile flooring, not of metal; tile floorings, 
not of metal; tiles of marble; veneer wood; veneer for floors; veneers; veneered chipboard; vinyl floor coverings for 
forming a floor; vinyl flooring; wall boards, not of metal; wall claddings (non-metallic -); wall claddings, not of metal, for 
building; wall panels (non-metallic -); wall panelling made of non-metallic materials; wall panels not of metal; wall tiles, 
not of metal; wall tiles, not of metal, for building; wood and artificial wood; wood; wood boards; wood chipboard; wood 
core plywood; wood-fiber reinforced cement boards (cement excelsior boards); wood fibre boards; wood fibreboard; 
wood for building; wood paneling; wood panelling; glue-laminated wood; wood veneers; wood veneer; wood tile flooring; 
wooden floor boards; wooden flooring; wooden floors; wooden tiles; wooden veneers.

Cl.20;Bedroom furniture; boards in the nature of furniture; book shelves; bookcases; bookshelves; cabinets; cabinets 
[furniture]; chests; closets; counter tops; counter tops for use with sinks; counter stands; counters [furniture]; counters 
for display purposes; countertops [furniture parts]; countertops; cupboard doors; cupboard units; cupboards; cupboards 
being furniture; desks [furniture]; desk tops; desks and tables; drawer fronts; drawers; drawers [furniture parts]; drawers 
for furniture; furniture; furniture for offices; furniture for shops; furniture for storage; furniture for house, office and 
garden; furniture for kitchens; furniture made from wood; furniture made from substitutes for wood; furniture made of 
plastics; furniture panels; furniture shelves; furniture units; household furniture; indoor furniture; kitchen furniture; 
kitchen cupboards; kitchen cabinets; furniture units for use in kitchen; shelving units for use in kitchen; drawer units for 
use in kitchen; kitchen display units; modular shelving [furniture]; modular desks [furniture]; modular bathroom furniture; 
non-metallic chests; non-metallic furniture [other than specially made for medical or laboratory use]; non-metallic shelves 
[furniture]; panelling for furniture; panels being parts of furniture; sections of panelling for furniture; shelves; shelf units 
[furniture]; shop furniture; wooden furniture; wooden panels for furniture; worktops; worktables.

Cl.27;Carpet tiles; carpet tiles for covering floors; carpet tiles made of plastics; carpet tiles made of rubber; carpets; 
cork for use as a floor covering; coverings (floor -); coverings for existing floors; floor coverings [for existing floors]; floor
coverings; linoleum; linoleum for covering existing floors; linoleum for use on floors; tiles made of linoleum; tiles (carpet 
-); tiles made of linoleum for fixing to existing floors; tiles made of linoleum for fixing to existing walls; underlay for 
carpets; underlays for carpeting; vinyl floor coverings; vinyl floor coverings for existing floors; vinyl wall coverings; wall 
coverings, not of textile; wall coverings of cork; wall coverings of plastic; wallcoverings; floor coverings of wood.
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Priority claimed from 02/11/2017; Application No. : 40201721569T ;Singapore 

3911790    27/04/2018
[International Registration No. : 1416193]
ASCENDAS PTE LTD
1 Fusionopolis Place, 10-10 Galaxis Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; business management assistance; business management and organization consultancy; 
business management consultancy; business consulting services; business development services; promoting the goods 
and services of others; service to assist in establishing a network of business contacts; assistance to industrial or 
commercial enterprises in the running of their business; business administration services; business intermediary 
services relating to the matching of potential private investors with entrepreneurs needing funding; business referrals 
services; call centre services [customer service]; commercial intermediation services; conducting, arranging and 
organizing trade shows and trade fairs for commercial and advertising purposes; office functions; office administration 
services for others; office management services for others; operational business assistance to enterprises; provision of 
commercial and business contact information; rental of office machinery and equipment.

Cl.36;Financial affairs; real estate affairs; international fund investment; financial services; hire-purchase financing; 
capital investment; real estate investment; administration of trusts; financial trust management; investment trust 
management; investment trust services; trusteeship; real estate management; rental of offices [real estate]; financial 
evaluation [insurance, banking, real estate]; financial analysis; financial consultancy; venture capital fund management; 
rental of offices for co-working; rental of serviced offices [real estate]; real estate rental.
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[International Registration No. : 1415657]
Swarovski Aktiengesellschaft
Dröschistrasse 15 FL-9495 Triesen Liechtenstein

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; tiaras, hair ornaments of precious metal (jewellery); horological and chronometric 
instruments; genuine and costume jewellery; gemstones; ornaments (jewellery); necklaces; earrings; bracelets; rings 
(jewellery); brooches; bangles; charms (jewellery); pendants; chains of precious metals; lockets; cuff links; medallions; 
key chains of precious metal; key chains incorporating trinkets; items of jewellery of glass, natural or artificial precious 
stones, plastic, common or precious metal for personal use; jewellery cases; watches and clocks and their parts; watches 
with wireless communication function; watches incorporating a memory function; cases adapted for holding watches and 
clocks; natural or synthetic precious stones of all types and for every purpose; gem stones, in particular glass gemstones 
and artificial gem stones; jewellery stones of facetted glass.

Cl.35;Retail or wholesale services; retail or wholesale services via the Internet; commercial promotion, information and 
advertising services; commercial promotion, information and advertising services via the Internet; organization of 
exhibitions for commercial or advertising purposes; sales promotion; dissemination of advertisements (leaflets, 
prospectuses, printed matter, samples); the bringing together, for the benefit of others, of a variety of goods, excluding 
the transport thereof, enabling customers to conveniently view and purchase those goods; the bringing together, for the 
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benefit of others, of a variety of goods, excluding the transport thereof, enabling customers to examine such products on 
a web site and purchase those goods conveniently; all the aforementioned services in relation to jewellery, necklaces, 
earrings, bracelets, rings being jewellery, charms being jewellery, pendants, key chains [trinkets or fobs], watches, 
clocks, jewellery ornaments, figurines, festive decorations, decorative articles primarily made of glass, chandeliers, 
chandelier parts, lighting apparatus, writing instruments, bags, pouches, wallets, mobile phone cases, sunglasses, 
eyewear, sunglass and eyewear cases, glassware, glass bowls, boxes of glass, drinking glasses, tableware (other than 
knives, forks and spoons), vases, candlesticks, mirrors, picture frames, perfumery, cosmetics, wearable electronic 
devices and wearable activity trackers, clothing, shoes, textile goods, furniture, USB sticks, USB flash drives, USB 
compatible data storage devices, stylus pens for use with touch-screens, speakers and speaker systems (in particular 
portable loudspeakers), bags, cases and covers specifically designed for headphones, computers, digital assistants and 
mobile telephones; advertising and promotion services relating to the aforementioned goods.
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3913986    27/03/2018
[International Registration No. : 1298335B]
Qoo10 Pte. Ltd.
150 Beach Road, 18-01 Gateway West Singapore 189720 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Cases for use with mobile telecommunication devices; dustproof plugs for smartphones; cell phone straps; 
computer software applications, downloadable; application software for smart phone; computer game software; computer 
software; integrated circuit cards (smart cards); USB flash drives; mouse pads; protective case for tablet PC; 
downloadable ring tones for mobile phones; downloadable digital video recordings; downloadable image files; 
downloadable graphics for mobile phones; downloadable coupon; electronic publications, downloadable; CDs; DVDs; 
smartphone mounts.

Cl.16;Advertisement boards of paper or cardboard; packing paper; paper tissues; note books; note papers; page 
holders; writing implements (writing instruments); passport cases; boxes of paper or cardboard; bags and sacks of 
paper; bags of plastic for packaging; graphic prints; diary; calendars; printed matter (except books and periodicals); 
catalogues; pamphlets; books; periodicals; stickers.

Cl.18;Toilet bags (sold empty); clothing for pets; bags; articles of leather for bags; change purses; backpacks; belt 
bags and hip bags; felt pouches; shopping bags; luggage and trunks; purses; textile shopping bags; card wallets; travel 
bags made of plastic materials; boxes of leather or leatherboard; leather pouches; coverings of leather; parasols (sun 
umbrellas); umbrellas.

Cl.25;Money belts (clothing); footwear; sports wear; outerclothing; skirts and dresses; pants; bottoms (clothing); 
underclothing; shirts and short-sleeved shirts; sweaters; nightwear; mufflers; ear muffs (clothing); scarfs; socks and 
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stockings; gloves for apparel; caps (headwear); belts (clothing); rain wear; clothing.

Cl.28;Ornaments for Christmas trees (except illumination articles and confectionery); mascot doll for cellphones with 
straps; stuffed dolls; soap bubbles (toys); puppets; toys (playthings); playing balls; toy dolls; dolls; dolls and dolls' 
clothing; masks (playthings); toy balloons; toy action figures; action figure dolls; apparatus for games; games; sticks for 
fans and for entertainment being novelty items; paper party hats; puzzles; play balloons.

Cl.35;Online comprehensive shopping mall services; business intermediary services relating to mail order selling by 
electric communication; advertising and marketing consultancy; advertising and marketing; distribution of 
advertisements and commercial announcements; organisation of exhibitions and events for commercial or advertising 
purposes; price comparison services; provision of product sales information and commercial information; business 
intermediary services for the sale and purchase of goods and services; data retrieval services; compilation and 
systematization of information in databanks; import-export agency services; administrative processing of purchase 
orders; auctioneering provided on the internet; retail store services featuring bags and wallets; retail store services 
featuring toys (playthings); retail store services featuring stickers; retail store services featuring printed matter; retail 
store services featuring drinking vessels; retail store services featuring clothing.
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